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LOK SABHA DEBATES

LOK SABHA

Thursday, August 29, 2013/Bhadrapada 07, 1935 (Saka)
The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]

[Translation]
...(Inferruptions)

MADAM SPEAKER: Question hour. Question No. 262,
Captain Jay Narayan Prasad Nishd.

...{Interruptions)

SHRI SHAILENDRA KUMAR (Kaushambi): Madam
Speaker, high devaluation of rupee is going on in the
country. Owing to devaluation of rupee, a hue and cry is
being raised in the country....{Interruptions)

MADAM SPEAKER: Wide discussion had taken place
thereon day before yesterday, all had participated therein.

...{Interruptions)

SHRIMATI SUSHMA SWARAJ (Vidisha): Madam
Speaker, discussion has taken place, but we have to speak
on the development happening thereafter... (Interruptions)

MADAM SPEAKER: Is the discussion to be made?

SHRIMAT! SUSHMA SWARAJ: Discussion is not
required, a statement is being demanded. If you allow
...(Interruptions)

MADAM SPEAKER: Ok, please speak.
11.02 hrs

SUBMISSION BY MEMBERS

Re: Fall in value of Rupee
[Translation]

SHRIMATI SUSHMA SWARAJ (Vidisha): Thank you
Madam Speaker. | am grateful to you for giving me
permission to speak while drawing attention of the House
towards this severe crisis.

Madam Speaker, as you have said, just day before
yesterday discussion on economic situation of the country
happened in this House and during his reply, hon. Finance

Minister gave a long statement. He mentioned ten steps
and said that if these steps were converted into action then
economy could be revived. After that statement of the
Finance Minister, confidence of the country should have
gone up, courage of investors should have raised, and
value of rupee, be it ten or twenty paisa, should have
increased, and if it would not increase then it should have
been stopped from falling, but Madam Speaker, it happened
quite the opposite. Yesterday, after down fall of sensex,
rupee began to fall in such a way that it stopped at 68.89 by
going down from rupees 67. Yesterday, we were even
afraid to switch on the TV because ten paisa, fifty paisa,
sixty paisa were falling at every half an hour. | am pained
that whatever reasons were mentioned by hon. Finance
Minister in his speech, on the basis of those reasons his
conclusion was that a divided polity is responsible for this
plight of economy. | would like to tell you that before leveling
allegation of division on opposition, you should first check
your home. lts reason is that the Government is not
unanimous on its economic policy, Government is not
unanimous with its allies also. Where opposition has given
its consent to do various things, Government is not able to
do those things also because it is not able to get cabinet's
nod. | am sorry to say that they levelled most of the charges
against their predecessors in a very secret way, they made
charges against their ex-finance Minister who is presently
Hon. President. They wanted to escape from their
responsibility by some or the other way. This is also a trick
of this Government that if the Prime Minister is there, they
will say that King is responsible for corruption, Sharad
Pawar is responsible for price rise, and Chidambaram will
say that his predecessors are responsible.

Madam Speaker, | would like to say that rupee is not
only a piece of paper, rupee is not only a currency,
country's dignity is linked with this currency and as soon as
currency falls, the dignity of the country falls. That's why |
demand from you today that the statement of Finance
Minister had gone waste. We have seen it today, therefore
we want a statement of the Prime Minister thereon. It is the
biggest revelation in this country is that the people who
have done doctorate in economics, who have done Ph.D in
economics, are not able to handle the economy of this
country. Therefore, we demand a statement from well
known economist, the hon. Prime Minister in this House.
Hon. Prime Minister should come and tell about the
measures to check the fall in rupee. [, through you, would
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like to say that you please direct the Government that the
hon. Prime Minister should himself come and make a
statement in the House thereon... (Interruptions)

MADAM SPEAKER: You please sit down, let Mulayam
ji to speak.

SHRI MULAYAM SINGH YADAV (Mainpuri): Madam
Speaker, the manner in which the rupee has fallen to a level
that the price of a dollar has become 69 rupees, what
measures the Government have taken for this? The first
responsibility of the Government was that it should have
tried to keep the price of rupees against dollar intact. If the
fall in rupee would not stop, then it could fall to some extent.
But it is falling every day. | think there is some conspiracy
behind it. All this has happened due to wrong policy. We
had already said that your policies are wrong and Budget
was also presented against the policy of the country in
which nothing was done for the poor and the farmers.

| would like to ask three questions from the
government. The price of the rupee should remain at earlier
level. If rupee falls to some extent, then it should have been
checked at that level. It is not correct to say that its price is
reducing day-by-day. What is the reason behind it? This
should be made clear as to what measures you have taken
to check it and tell where will it stop? it is correct that hon.
Prime Minister is a well-known economist. Therefore, a
statement should come from Hon. Prime Minister as to what
measures have been taken by the Government to check the
falling rupee and what is ‘he outcome thereof? It seems that
the Government will have to keep the gold as mortgage or
sell it. Earlier, in my time, goid was kept as mortgage. You
have plenty of gold. At present, India has largest quantity of
gold in the world and the world has its eye on it. The
Government should tell, whether the country can come out
of this difficult situation through sale of gold. Today, price
rise is also a big problem. If such kind of situation goes on
then price rise will go further and developmental work will
get hampered. Neither the constriction of roads will take
place, nor wate-. and medicines will be available. If
devaluation of rupee goes on this way, then poors will be
destroyed, they neither will get medicines nor water and
farmers will not get good yield. The country will go under
more hardships. Therefore, the Government should tell as
to what measures have been taken by it to deal with this
problem and where the fall of rupee will stop? | want that it
should remain at the earlier level.

AUGUST 29, 2013
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[English]
MADAM SPEAKER: Prof. Saugata Roy.

PROF. SAUGATA ROY (Dum Dum): Madam, | had
given a notice for suspension of Question Hour.
...(Interruptions)

MADAM SPEAKER: Yes. That is why | have asked
you to speak.

PROF. SAUGATA ROY:
Adjournment Motion to discuss the drastic fall in the value of

| also gave notice of an

rupee.

MADAM SPEAKER: That has been disallowed. But |
am asking you to speak now.

...(Interruptions)

PROF. SAUGATA ROY: Madam, now you have
allowed me to speak. That is why | am very much grateful
that you have used your discretionary powers to give me a
chance to speak.

The drastic fall in the value of the rupee is causing
concern nation-wise and internationally where the rupee fell
to a new low of 68.80 per dollar yesterday. We discussed
the whole economic situation in the House day before
yesterday. The Finance Minister listed a series of ten steps
that are to be taken to improve the situation but he did not
mention one single step, a drastic step to stop this
cascading fall of the rupee which has gone through the roof.
Now, the indications are very bad; the chances of war in
Syria will push up oil price. And, on the other hand, some
economists are saying that ever since the Food Security Bill
was passed, there is a fear that the fiscal deficit would
increase and that is what is pushing the rupee further down.
We, therefore, need a Statement from the Prime Minister
about the drastic steps contemplated. What are the drastic
steps contemplated? Some people have suggested that you
should bring out the hoarded gold in the country.

Some people have suggested that you issue gold
bonds like it was done earlier. Other people have suggested
that some forward steps should be taken. On that day, the
Finance Minister just skipped the issue of fall of rupee. The
Government has issued a statement saying that rupee will
correct itself. When? By tomorrow or day after tomorrow, it
would breach the Rs.70 mark. The result will be that all
imports will be costlier; all foreign travel would be costlier;
people studying outside would pay costlier fees. The
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country is going economic

...(Interruptions)

through an abyss.

Madam, you have been kind in allowing me. Through
you, | would appeal to the Government that let the Prime
Minister come and make a statement in the House,
reassuring the House that all is well or all is not well, and
the steps the Government plans to take to reverse this
drastic fall in rupee. It has depreciated 21 per cent since
2nd April. From Rs.48 in January, 2012 it has fallen 20
points to Rs. 68 per dollar on August, 28, 2013.

[Translation]

SHRI SHARAD YADAV
Speaker all the Members have expressed their concern and

(Madhepura): Madam
| would also like to say to the Government that history of
400 years is an evidence that fall in the price of currency
lead the country to very difficult situation. When division of
Russia had taken place, at that time, their Prime Minister
was in America, demanding million dollar. America did not
give but Japan agreed to give. Russia was divided in many
parts. History is a witness to it. Today be it Sushmaji or
Mulayam ji or Hon. Saugat Ray ji, all are speaking at the
same pitch. Whether they are small persons or big persons,
everywhere there is a hue and cry. As soon as you made an
announcement to take ten steps from here, the market gave
salute to you. Such a salute was given that a hue and cry
was raised everywhere. You are bringing legislation after
legislation and saying not to get panicked. You say after
every month that things will be alright. You say, "we are
here" and with all this "we are here", we have reached such
a flashpoint. Rumor is spreading that we will mortgage our
gold. | would like to say that in the history of the couniry,
currency is linked with entire situation of the country and
Russia is a big example before us. Therefore, the
Government and Prime Minister should tell as to what is the
way out and what help they want from us. We are ready to
provide every help but save the country, country is
" drowning. Therefore, hon. Prime Minister should come and
no other person should reply to this.

[English]

SHRI BASU DEB ACHARIA (Bankura): Madam, itis a
matter of great concern that after we had in-depth,
structured debate in this House, and after announcing 10
steps to be taken by the Government to contain and control
the fall in rupee, the value of rupee has further fallen. After

BHADRAPADA 07, 1935 (Saka)
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announcement of 10 steps that the Finance Minister wants
to take to address the situation, immediately the value of
rupee has fallen and in comparison to dollar, it increased to
Rs. 68.80. '

Now when we will go out from here, then the price of
one dollar would be 70 rupees. As Mulayam Singh Yadaviji
said just now, this is all because of the neo-liberal
economic policy which the Government has been following

for the last 20 years.
MADAM SPEAKER: Please conclude now.

SHRI BASU DEB ACHARIA: Due to this liberal
economic policy, there has been a crisis in the economic
situation, the value of the rupee is coming down, export is
decelerating, import is increasing, there is increase in
unemployment, growth in employment is reduced to 0.8 per
cent, prices of all the essential commodities are increasing,
the price of diesel was increased, the price of petrol was
also increased and as a result of this, the prices of all other
commadities are increasing and the people of this country

are in a miserable condition.
MADAM SPEAKER: Please conclude.

SHRI BASU DEB ACHARIA: Madam, the situation is
very bad. So, we demand that the Prime Minister should
come and make a statement and assure this House as to
what steps the Government wants to take to address the

situation.
[Translation]

SHEIKH SAIDUL HAQ (Bardhman-Durgapur): Madam
Speaker, | associate myself with the issue raised by
Shri Basudev Acharya.

[English]

MADAM SPEAKER: Now Dr. Thambidurai. Please be

very brief.

DR. M. THAMBIDURAI (Karur): Madam Speaker, only
day before yesterday we discussed the economic situation
of our country in this House and the Finance Minister
replied to the debate. We saw that the hon. Prime Minister
was also sitting here at that time. When the Finance
Minister replied, he mentioned about 10 steps that he has
taken to improve the situation. As the 10 commandments of
Moses, he thought that those 10 steps will be like
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10 commandments and there will be a miracle. But what

happened? He made a usual, routine statement.

MADAM SPEAKER: Please conclude. | have
requested you to be brief.

DR. M. THAMBIDURAI: The Finance Minister said that
for promoting investment, he gave permission for 27
companies to invest to the tune of Rs. 1,83,000 crore. All
these 27 companies are big companies.

MADAM SPEAKER: You have made your point.
Please: conclude riow.

DR. M. THAMBIDURAI: Madam, he is only supporting
big corporate houses. He is not bothered about the common
man, he is not bothered about small industries, he is not
bothered about the agriculture sector and this Government
is colluding with big corporate houses. Today, a top man
from a big corporate house said that India has lost the
economic confidence at the international level. That is the
situation.

[Translation]

MADAM SPEAKER: You have put your point. Now
you let Shri Dara Singh Chauhan to speak.

...(Interruptions)
[English]

DR. M. THAMBIDURAI: The Government has not
taken the State Governments into confidence. They are
neglecting the State Governments. They are also raising the
price of diesel and petrol. By raising the prices of diesel and
petrol, the economic situation will worsen further. Therefore,
| request that they should concentrate on the development
of the States and they should take all the State
Governments into confidence. ... (Interruptions)

[Translation]

MADAM SPEAKER: What Shri Dara Singh Chauhan
says will only be recorded.

{(Interruptions)...*

MADAM SPEAKER: | am not having a debate for
everyone here. We are in the middle of the Question Hour.

...(Interruptions)

*Not recorded.
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MADAM SPEAKER: Nothing else will go on record.
(Interruptions)...”
[Translation]
MADAM SPEAKER: Dara Singh ji, please be brief.
...(Interruptions)*

SHRI DARA SINGH CHAUHAN (Ghosi): Madam
Speaker, even after having an able economist as Prime
Minister of the country, the way rupee is falling, it is
definitely a matter of concern. The whole country is worried
about it. The fiscal deficit is increasing continuously and the
rupee will fall further in the coming days.

Madam, therefore | would like to say that this is the
matter of great concern because at one time this country
was called "Sone ki chidiya", but today the gold of the
country is likely to be mortgaged. +he unemployment is on
the rise in the country and the import is also increasing
...(Interruptions)

MADAM SPEAKER: Please conclude now.
...(Interruptions)

SHRI DARA SINGH CHAUHAN: 1 fear that rupee will
continuously fall in the coming days. |, therefore, demand
that hon. Prime Minister, who is an able economist also,
should give a statement before the country.

[English]

MADAM SPEAKER: Shri Nama Nageswara Rao, you
just associate yourself with it. Don't make a long speech.

[Translation]

SHRI NAMA NAGESWARA RAO
Madam Speaker, the whole opposition is discussing the

(Khammam):

economic situation of the country for the last two years. A
meeting of leaders was called before the start of session
and in that meeting also we had said that the economic
situation of the country was in a very bad shape and there
should be a discussion over it. The value of rupee has gone
down very much and the credibility of country has eroded.
The Government is fully responsible for it...(Interruptions)
This inflation is there due to wrong policies of the
Government...(Interruptions)

*Not recorded.
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MADAM SPEAKER: Now you please sit down.
...(Interruptions)

SHRI NAMA NAGESWARA RAO: Madam Speaker,
therefore, we want a statement of the Prime Minister on it.
What urgent steps Government is going to take?

MADAM SPEAKER: Please speak, what do you want
to say?

...(Interruptions)
MADAM SPEAKER: What is this going on?
[English]

SHRI ASADUDDIN OWAISI (Hyderabad): Madam, we
are concerned with the rising dollar rate. What will happen if
tomorrow US attacks Syria because there are 5.5 millions
Indians who are living in that area? Not only our rupee will
fall, also what will be the fate of Indians if tomorrow US
attacks Syria? | am more concerned about those 5.5 million
Indians working in the Gulf. My request to the Government
is to give reply on that point also ... (Interruptions)

[Translation]
MADAM SPEAKER: Please do not make a noise.
...{Interruptions)
[English]
MADAM SPEAKER: Yes, please fold it and keep it

next to you.

... (Interruptions)

THE MINISTER OF URBAN DEVELOPMENT AND
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL
NATH): Madam, we recognize the concerns of the Members
on the fall of the rupee and the economic situation.
Recognising this concern of the Members, the Prime
Minister will make a statement ...(Interruptions) let me
finish... in this House tomorrow at a time to be fixed by you
...(Interruptions)

11.22 hrs.
ORAL ANSWER TO QUESTION
[Translation]

MADAM SPEAKER: Q. No. 262, Capt. Jai Narayan
Prasad Nishad.

... (Interruptions)
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to Question 10

MADAM SPEAKER: Please speak.
... (Interruptions)

[English]
Welfare of Minorities

*262. CAPT. JAI NARAIN PRASAD NISHAD:
SHRI KADIR RANA:

Will the Minister of MINORITY AFFAIRS be pleased to
state:

(a) the details of the wvarious schemes under
implementation for the welfare of the minorities in the
country, Scheme-wise;

(b) the funds allocated/utilised under the said schemes
and the number of families/ persons benefited by these
schemes during each of the last three years and the current
year, scheme and State/UT-wise;

(c) whether a number of States have failed to pass on
the benefits of welfare schemes to minorities particularly to
the muslims in the country;

(d) if so, the details thereof and the reasons therefor;
and

(e) the effective measures taken by the Government to
ensure that the benefits of the schemes implemented for
minorities actually reach the intended beneficiaries?

THE MINISTER OF MINORITY AFFAIRS (SHRI K.
RAHMAN KHAN): (a) to (e) A Statement is laid on the Table
of the House.

Statement

(a) The details of the welfare schemes for minorities
being implemented by the Ministry of Minority Affairs are
given below:

() Mutti sectoral Development Programme (MsDP):
This is an area development scheme aims to
improve the quality of life of the peo'pie and
reducing imbalances in the Minority Concentration
Districts (MCDs). Identified development deficits'
are addressed through a district specific plan with
provision of infrastructure creation for schools,
sanitation, pucca housing, drinking water and
electricity supply, besides beneficiary oriented
schemes. The focus of this programme is on rural
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(i)

(iii)

(iv)

V)

and semi-rural areas of the identified 90 minority
concentration districts. The scheme has been
restructured for implementation during 12™ Five
Year Plan. Block has been made the unit of
planning in place of district, the programme has
been expanded to mincrity concentration towns/
cities and cluster of minority concentration
villages. The restructured programme covers 710
Minority Concentration Bocks (MCBs) & 66
Minority Concentration Towns (MCTs) covering

196 districts of 26 States in the country. This

would sharpen the focus on  minority
concentration areas.
Pre-matric Scholarship Scheme: Under this

Scheme, scholarships are awarded to minority
students up to class X, who have secured not less
than 50% marks in the previous final examination
and the annual income of their parents/guardian
from all sources does not exceed Rs. 1.00 lakh.
30% of the scholarships are earmarked for girl
students.

Under this
Scheme, scholarships are awarded to minority

Post-matric Scholarship Scheme:
students from class XlI onwards who have
secured not less than 50% marks or equivalent
grade in the previous final examination and the
annual income of whose parents/guardian from all
sources does not exceed Rs. 2.00 lakh. 30% of
the scholarships are earmarked for girl students.

Maulana Azad National Fellowship For Minority
Students: The objective of the Fellowship is to
provide integrated five year fellowships in the form
of financial assistance to minority students to
pursue higher studies such as M.Phil and Ph.D.
The Fellowship covers all Universities/ Institutions
recognized by the University Grants Commission
(UGC). 30% of the scholarships are earmarked
for girl students.

Merit-cum Means based Scholarship: The Merit-
cum Means based Scholarship Scheme provides
financial assistance to the poor and meritorious
minority students pursuing professional studies at
graduate and post-graduate levels. 30% of the
scholarships are earmarked for girl students.
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(vi)

(vii)

(vii)

(ix)

to Questions 12

Free Coaching and Allied Scheme: Under this
scheme candidates belonging to the minority
community are provided financial assistance for
coaching in Government and the private sector
institutes  for imparting coaching/training - for
Competitive Exams, Information Technology and
other employment oriented courses. 30% of the

scholarships are earmarked for girl students.

Equity contribution to National Minorities
Development & Finance Corporation (NMDFC):
Under

equity capital to NMDFC for implementation of its

this scheme, Government contributes
schemes at concessional rates of interest which
are viz. micro financing scheme, term loan,
educational loans, skill development and Mahila
Samridhi Yojana etc.

Grant-in-aid to Maulana Azad Education
Foundation (MAEF): Under this scheme, Grant-in-
aid released to MAEF towards its Corpus Fund.
MAEF provides Grant-in-aid to the minority
institutions for infrastructure development and
distribution of scholarship to the minority girl
students studying in classes XI and XIl. The
expenditure on these schemes is met out of the

interest earned on the Corpus Fund.

Computerization of records of State Wakf Boards:
In order to streamline record keeping of the waqf
lands, introduce transparency & social audit, to
computerize the various functions/processes of
the Waqgf Boards and to develop a single web
based centralized application, computerization of
the records of the State Waqf Boards is carried
out with the help of Central financial assistance.

Nai  Roshni: A
Development

scheme for Leadership
of Minority Women has been
launched with the objective to empower and instill
confidence in women, b, -providing knowledge,
tools and techniques to interact with Government
systems, banks, and intermediaries at all levels so
that they re emboldened to move out of the

confines of home and assume leadership roles.

Skill Development [nitiative: The Ministry has
formulated a new scheme in 2013-14 for skill
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development of minorities under the brand name
"Seekho Aur Kamao (Learn and earn)'. The
scheme aims at upgrading the skills of minority
youths in various Modular Employable Skills
(MES) including Traditional trades depending
upon their educational qualification, aptitude and
capability, present economic trends and industry
readiness. The scheme aims at 75% employment
including 50% in organized sector to the youths
trained in MES. The component of skill up-
gradation in traditional trades envisages
identification and collectivization of the minority
youths involved in traditional trades into Self Help
Groups (SHGs)/ Producer companies and provide
forward (customer access) and backward linkages
(vendor access) including support in getting
financial assistance from lending institutions for
self-employment. Ministry has already started the
process of implementation of the scheme during

current financial year.

(b) The scheme-wise and State-wise achievements
made under various schemes for the last three years and
the current year are given at Annexures | to Vill.

(c) The benefits of the welfare schemes are not
reaching fully to the minorities particularly to the muslims at
the grass root level in some States/UTs because some of
the State Governments/UT administrations have delayed
the implementation of welfare schemes for the reasons

given below:

(i) Non submission of district plans in time by
States/UTs.

(i) Delay in identification of locations by the State for
the projects with substantial minority population.

(i) Land availability problem.

(iv) Inordinate delay in transfer of funds by the State
Government to the district authority/ implementing

agencies.
(v) State share not released by some of the States.

(vi) Delayed identification of implementing agency,

and.

(vii) Non submission of utilization certificates on time.

BHADRAPADA 07, 1935 (Saka)

to Question 14

(viii) Non submission of scholarship proposals on time.

(ix) Not forwarding of the Free Coaching proposals
before closing date.

(d) and (e) To ensure the intended benefits are passed
on to the targeted minority population including muslims, the
Ministry has restructures MsDP to allow for sharper focus
on minority areas so that assets created are located in
blocks/ towns with substantial minority population. In this
regards 710 blocks and 66 towns have been identified as
unit of implementation of MsDP for the 12" Five Year Pian.

The progress of implementation of 15PP/ MsDP is
monitored by a three tier mechanism, the Empowered
Committee at the centre under the chairmanship of
Secretary, Minority Affairs serves as the oversight
committee to monitor the progress of implementation on a
quarterly basis. The progress under MsDP is also reviéwed
on half yearly basis by the Committee of Secretaries (CoS)
along with the PM's New 15 Point Programme. The
Committee of Secretaries' observations are reviewed by the
Union cabinet on six monthly basis. The progress of
implementation of the programme is also monitored by this
Ministry with the States/UTs through regular meetings and
conferences as well as personal site visits by the officials.
Besides this, the State Level Committees and District Level
Committees, constituted for implementation of the Prime
Minister's New 15 Point Programme, are the designated
Oversight Committees at the State and District levels in
which MPs and MLAs, representatives from Panchayati Raj
District
representatives from reputed Non-Governmental Institutions

Institutions/  Autonomous Councils and
dealing with Minorities are included. The Department
dealing with Minorities of the State/UT monitors the PM's
New 15 PP in State/UT. Further, the State Governments/
UT Administrations are required to submit project-wise
quaterly progress reports on the implementation of MsDP to

the Ministry of Minority Affairs.

The scholarship schemes are reviewed regularly
through interaction with the State Governments at regular
intervals and field visits by the ministry officials. The Online
Scholarship Management System (OSMS) introduced for
the Merit-cum-Means scholarship scheme in 2010-11 has
now been extended to Post Matric scholarship scheme in
2012-13.
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The performance of MAEF and NMDFC are monitored
by the Ministry through regular quarterly review meetings.
The computerization for online processing of applications
for scholarships and grants-in aid to NGOs has been
implemented in MAEF.

AUGUST 29, 2013
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Multimedia campaigns i.e. publicity through electronic
and print media are carried out with priority to Minority
Concentration Districts for dissemination of information
about the Schemes, are some of the measures for
increasing awareness/ coverage among the target
beneficiaries the of minorities including Muslims.

Annexure-l
Rs. in Lakh
Sl. No. State/UT During 11" Five Year Plan During 12" Five Year Plan
Total Amount Totai Amount
Approvals Released to the Approvals Released to the
States/UTs States/UTs
1. Uttar Pradesh 100300.85 79012.32 38644.81 25749.25
2. West Bengal 68579.68 61180.50 89421 48811.5
3. Assam 69275.35 46889.54 936.03 1357.42
4. Bihar 52280.58 40581.56 17367.43 8411.32
5. Manipur 13912.58 12043.00 0 182.88
6. Haryana 4919.90 4187.89 0 651.92
7. Jharkhand 17997.54 13944.70 4916.48 3050.52
8. Uttarakhand 5227.77 3235.84 433.34 238.32
9. Maharashtra 5993.93 5671.69 2170 1407.24
10. Karnataka 3914.40 3799.15 2057.65 1028.84
11.  Andaman and Nicobar 1242.85 68.25 0 1057.26
Island

12.  Odisha 3129.52 2562.21 1136.25 783.34
13. Meghalaya 3047.65 3047.65 1524.66 762.33
14. Kerala 1500.00 1462.94 750 505.82
15. Mizoram 3895.33 2724 .91 631.37 1019.6
16.  Jammu and Kashmir 1506.21 1349.61 646.724 323.363
17.  Delhi 2191.15 1099.73 229.86 203.75
18.  Madhya Pradesh 1493.50 . 1398.30 0 0
19.  Sikkim 1268.59 1095.86 225.63 202.38
20.  Arunachal Pradesh 11711.70 8232.15 7463.53 5944.884
373389.28 293587.79 168554.8 101691.9
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Annexure-ll

to Question

State/UT-wise detail of Beneficiaries and fund allocated/utilized under the Pre-matric Scholarshp Scheme
during the last three years and the current year.

18

Sl States/UTs 2010-11 2011-12
No. Financial Fund Utilized No. of Financial Fund Utilized No. of
Allocation (Rs.in crore) Beneficiaries Allocation (Rs. in crore) Beneficiaries
(Rs. in crore) (Rs. in crore) )
1 2 3 4 5 6 7 8
1. Andhra Pradesh 42.85 225462 26.88 191973
2. Arunachal Pradesh 0.00 0 0.00 0
3. Assam 8.37 38259 21.25 86159
4. Bihar 34.12 320107 29.01 193967
5. Chhattisgarh 1.31 6976 2.93 12610
6. Goa " 004 0.00 0
7. Gujarat 0.00 0 0.00 0
8. Haryana 2.41 24823 2.03 0
9. Himachal Pradesh 0.19 1166 0.52 5171
10. Jammu and Kashmir There 12.93 116571 There 31.44 250983
11. Jharkhand was no 4.13 26107 was no 10.53 51082
12. Karnataka State-wise 33.16 314508 State-wise 49.05 426813
13. Kerala financial 42.69 563560 financial 52.77 696630
14. Madhya Pradesh allocation. 6.89 61052 allocation. 17.93 135932
15. Maharashtra 40.98 545201 54.72 701343
16. Manipur 0.00 1.19 9438
17. Meghalaya 1.63 12846 244 17781
18. Mizoram 2.25 14053 249 13485
19. Nagaland 0.51 4400 2.07 10056
20. Odisha 1.39 17909 2.00 24553
21. Punjab 25.66 279082 29.23 _296660
22. Rajasthan 10.85 121988 10.14 148816
23. Sikkim 0.40 2434 0.61 3269
24. Tamil Nadu 28.17 312415 32.28 301278
25. Tripura 0.12 1617 0.10 1356
26. Uttar Pradesh 65.27 465812 148.11 971245
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1 2 3 4 5 6 7 8

27. Uttarakhand 0.23 1132 0.43 3103
28. West Bengal 76.53 913002 82.98 955205
29. Andaman and Nicobar 0.01 0.03 237
30. Chandigarh 0.00 0.51 4000
31. Dadra and Nagar Haveli 0.04 72 0.06 152
32. Daman and Diu 0.03 113 0.07 183
33. Delhi 3.03 30904 1.35 12732
34. Lakshadweep 0.00 0 0.00 0
35. Puducherry 0.03 0.30 2345

Total 450.00 446.25 4421571 600.00 615.47 5528557
él. No. States/UTs 2012-13 2013-14

(As on 31.07.2013)

Financial Fund Utilized No. of Financial Fund Utilized No. of
Allocation (Rs. in crore) Beneficiaries Allocation (Rs.in crore) Beneficiaries

(Rs. in crore) (Rs. in crore)

1 2 9 10 11 12 13 14

1. Andhra Pradesh 47.91 301275 6.07 0
2. Arunachal Pradesh 0.00 0 0.00 0
3. Assam 37.64 181267 0.00 0
4. Bihar 0.00 - 80622 0.00 0
5. Chhattisgarh 4.33 18235 0.00 0
6. Goa 0.00 0 0.00 0
7. Gujarat 0.00 0 0.00 0
8. Haryana 3.15 50308 | 0.00 0
9. Himachal Pradesh 0.58 3652 0.00 0
10. Jammu and Kashmir There 28.25 225646 There 0.00 0
11. Jharkhand was no n.76 45878 was no 0.00 0
12. Karnataka State-wise 42.89 416243 State-wise 0.00 0
13. Kerala financial 71.58 944918 financial 0.00 0
14. Madhya Pradesh allocation. 16.84 129672 aliocation. 10.85 0
15. Maharashtra 58.73 788973 0.00 0

16. Manipur 11.09 32279 0.00 0
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to Question 22

1 2 9 10 11 12 13 14
17. Meghalaya 2.76 19945 0.00 0
18. Mizoram 9.76 40615 -0.00 0
19. Nagaland 4.00 18679 0.00 0
20. Odisha 3.97 34673 3.04 0
21. Punjab 51.92 266188 0.00 0
22. Rajasthan 22.56 199885 12.96 19752
23. Sikkim 0.73 4115 0.00 0
24, Tamil Nadu 36.30 340647 14.76 0
25, Tripura 0.42 3721 0.00 0
26. Uttar Pradesh 204.25 1089486 71.29 0
27. Uttarakhand 2.95 11907 \ 0.00 0
28. West bengal 111.87 1165386 52.19 0
29. Andaman and Nicobar 0.05 277 0.00 0
30. Chandigarh 0.50 0 0.36 3318
31. Dadra and Nagar Haveli 0.05 233 0.00 0
32. Daman and Diu 0.15 500 0.00 0
33. Delhi 2.21 21759 0.00 0
34. Lakshadweep 0.00 0 0.00 0
35. Puducherry 0.00 0 0.14 2435

Total 795.78* 786.19 6436984 950.00 171.65 25415
*Revised Budget Allocation.
Annexure-lll
State/UT- wise Physical and Financial Achievements under Post-matric Scholarships for Students
belonging to the minority communities for the last three years and the current year
Rs. in Crore

SI. No. States/UTs 2010-11 2011-12

Financial Fund No. of Financial Fund No. of

Allocation Released Beneficiaries Allocation Released Beneficiaries

1 2 3 4 5 6 7 8

1. Andhra Pradesh 35.24 42972 17.28 20550

2. Arunachal Pradesh 0.00 0 0.00 0

3. Assam 5.60 4730 4.46 6119




23 Oral Answers AUGUST 29, 2013 to Questions

1 2 3 4 5 6 7 8
4, Bihar 15.96 24708 25.49 42765
5. Chhattisgarh 1.03 1396 1.57 1863
6. Goa 0.21 523 0.07 187
7. Gujarat 4.47 12290 7.78 15559
8. Haryana 1.48 2564 1.48 575
9. Himachal Pradesh 0.21 355 0.20 517
10. Jammu and Kashmir There 5.24 10766 There 14.15 28427
11. Jharkhand was ho 6.15 9825 was no 10.05 14418
12. Karnataka State/UT 12.35 43344 State/UT 245 65887
13. Kerala wise 9.98 60782 wise 21.69 75220
14. Madhya Pradesh allocation 3.31 7795 allocation 6.17 11138
15. Maharashtra 20.09 44579 31.06 48505
16. Manipur 0.00 1400 0.00 0
17. Meghalaya 0.19 256 0.19 227
18. Mizoram 2.81 3416 3.43 3417
18. Nagaland 0.05 68 0.04 48
20. Odisha 1.03 1049 0.00 1114
21. Punjab 14.83 27245 39.42 50928
22. Rajasthan 4.66 10873 12.77 19555
23. Sikkim 0.31 625 0.40 5489
24, Tamil Nadu 10.67 34107 17.68 35484
25. Tripura 0.17 329 0.12 376
26. Uttar Pradesh 46.42 90386 74.81 138138
27. Uttarakhand 0.08 171 0.19 444
28. West bengal 25.77 87752 46.87 118441
29. Andaman and Nicobar 0.01 9 0.00 9
30. Chandigarh 0.09 77 0.06 140.
31. Delhi 0.38 866 0.50 1061
32. Dadra and Nagar Haveli 0.02 30 0.01 30
33. Daman and Diu 0.02 22 0.03 29
34. Puducherry 0.13 333 0.10 230
35. Lakshadweep 0.00 0 0.00 0
Total 265.00 228.97 525644 450.00 362.99 701950
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Sl. No. States/UTs 2012-13 2013-14
(As on 31.07.2013)
Financial Fund No. of Financial Fund No. of
Allocation Released Beneficiaries Allocation Released Beneficiaries
1 2 9 10 11 10 13 14
1. Andhra Pradesh 16.65 26904 0 0
2. Arunachal Pradesh 0.00 0 0 0
3. Assam 12.06 19276 0 0
4. Bihar 7.90 26911 0 0
5. Chhattisgarh 2.30 2615 0 0
6. Goa 0.61 211 0 0
7. Gujarat 11.19 20612 0 0
8. Haryana 0.00 1373 0 0
9. Himachal Pradesh 0.31 424 0 0
10. Jammu and Kashmir There 6.10 10491 There 0 0
11. Jharkhand was no 5.86 10112 was no 0 o
12. Karnataka State/UT 18.07 33160 State/UT 0 0
13. Kerala wise 27.13 95379 wise 0 0
14. Madhya Pradesh allocation 6.95 12343 allocation 0 0
15. Maharashtra 26.20 42802 0 0
16. Manipur 2.82 3619 0 0
17. Meghalaya 0.19 223 0 0
18. Mizoram 4.32 4329 0 0
19. Nagaland 0.07 90 0 0
20. Odisha 1.23 2143 0 0
21. Punjab 43.55 54403 0 0
22. Rajasthan 15.35 23167 0 0
23. Sikkim 0.40 565 0 0
24. Tamil Nad.u 21.14 43525 0 0
25. Tripura 0.44 445 0 0
26. Uttar Pradesh 36.72 193361 0 0
27. Uitarakhand 1.64 540 0 0
28. West Bengal 56.95 125909 0 0
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1 2 9 10 11 10 13 14
29. Andaman and Nicobar 0.01 21 0 0
30. Chandigarh 0.18 267 0 0
31. Delhi 0.17 338 0 0
32. Dadra and Nagar Haveli 0.01 33 0 0
33. Daman and Diu 0.05 52 0 0
34. Puducherry 0.00 0 0 0
35. Lakshadweep 0.00 0 0 0
Total 340.75* 326.55 755643 549.00 0 0

*Revised Budget Allocation

Annexure-IlV

State/UT-wise detail of Beneficiaries and fund released under the Maulana Azad National Fello.vship Scheme

during the last three years and the current year.

Sl. States/UTs 2010-11 2011-12
No. Financial Fund No. of Financial Fund No. of
Allocation Released Beneficiaries Allocation Released Beneficiaries
(Rs. in crore) (Rs. in crore) (Rs. in crore) (Rs. in crore)
1 2 3 4 5 6 7 8
1. Andhra Pradesh 69 103
2. Arunachal Pradesh 3 7
3. Assam 67 102
4. Bihar 108 163
5. Chhattisgarh 11 17
6. Goa 5 9
7. Gujarat 27 39
8. Haryana 13 21
9. Himachal Pradesh 9 13
10. Jammu and Kashmir There No 62 There No 101
11. Jharkhand was no State-wise 36 was no State-wise 57
12. Karnataka State-wise fund 55 State-wise fund 88
13. Kerala financial released 116 financial released 173
14. Madhya Pradesh allocation. 31 allocation. 45
15. Maharashtra 138 205
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1 2 3 4 5 6 7 8

16. Manipur 10 v 15
17. Meghalaya 12 18
18. Mizoram 9 13
v19. Nagaland 11 17
20. Odisha 9 14
21. Punjab 134 196
22. Rajasthan 42 62
23. Sikkim 4 8
24. Tamil Nadu 68 102
25. Tripura 4 4
26. Uttar Pr‘adesh 251 381
27. Uttarakhand 8 13
28. West Bengal 158 220
29. Andaman and Nicobar 2 2
30. Chandigarh 8 13
31. Dadra and Nagar Haveli 0 0
32. Daman and Diu 0 0
33. Delhi ) 17 26
34. Lakshadweep 6 7
35. Puducherry o 12

Total 30.00 29.98 1511 52.00 51.98 2266
Sl No. States/UTs 2012-13 2013-14

(As on 31.07.2013)

Financial Fund No. of Financial Fund No. of
Allocation Released Beneficiaries Allocation Released Beneficiaries
(Rs.incrore) (Rs. in crore) (Rs. incrore) (Rs. in crore)

1 2 9 10 1 12 13 14

1. Andhra Pradesh 0

2. Arunachal Pradesh 0

3. Assam 0

4. Bihar 0

5. Chhattisgarh 0
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1 2 9 10 11 12 13 14
6. Goa 0
7. Gujarat 0
8. Haryana 0
9. Himachal Pradesh 0
10. Jammu and Kashmir There No There No 0
11. Jharkhand was no State-wise was no State-wise 0
12. Karnataka State-wise fund State-wise fund 0
13. Kerala financial released financial released 0
14. Madhya Pradesh allocation. allocation. 0
15. Maharashtra 0
16. Manipur 0
17. Meghalaya 0
18. Mizoram 0
19. Nagaland 0
20. Odisha 0
21. Punjab 0
22. Rajasthan 0
23. Sikkim 0
24. Tamil Nadu o
25. Tripura 0
26. Uttar Pradesh 0
27. Uttarakhand 0
28. West bengal 0
29. Andaman and Nicobar 0
30. Chandigarh 0
31. Dadra and Nagar Haveli 0
32. Daman and Diu 0
33. Delhi ' 0
34. Lakshadweep 0
35. Puducherry 0

Total 66.00 # 66.00 3020 90.00 0.00 0

# Revised Budget Allocation.

* State-wise details are yet to be finalised.
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Annexure-V
State/UT-wise Physical & Financial achievement under Merit-cum Means based Scholarship Scheme
for the last three years and the current year
Sl States/UTs 2010-11 2011-12
No- Financial Fund No. of Financial Fund No. of
Allocation Released Beneficiaries Allocation Released Beneficiaries
(Rs.incr.) (Rs.incr.)

1 2 3 4 5 6 7 8

1. Andhra Pradesh 3.39 1314 3.09 1126
2. Arunachal Pradesh 0.00 0 0.00 0
3. Assam 5.39 1908 494 1702
4. Bihar 9.46 3133 9.98 3703
5. Chhattisgarh 0.39 148 0.43 140
6. Goa 0.20 79 0.23 84
7. Guijarat 2.02 928 2.26 941
8. Haryana 0.83 310 1.03 362
9. Himachal Pradesh 0.09 37 0.12 36
10. Jammu and Kashmir There 3.62 1443 There 4.75 1614
11. Jharkhand is no 2.54 916 is no 2.70 941
12. Karnataka State-wise 5.30 1986 State-wise 5.99 2217
13. Kerala financial 11.85 4443 financial 13.12 4661
14. Madhya Pradesh allocation 2.10 814 allocation 227 843
15. Maharashtra in this 5.49 2463 in this 9.27 3475
16. Manipur scheme 0.68 184 scheme 0.77 247
17. Meghalaya 0.66 224 0.95 305
18. Mizoram 0.49 188 0.39 145
19. Nagaland 1.57 345 1.22 399
20. Odisha 053 191 0.68 201
21. Punjab 7.12 2541 8.65 2774
22. Rajasthan 2.23 1001 3.26 1187
23. Sikkim 0.49 145 0.24 77
24. Tamil Nadu 5.57 2118 6.33 2390
25. Tripura 0.21 73 0.18 65
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1 2 3 4 5 6 7 8
26. Uttar Pradesh 17.97 6962 16.17 6634
27. Uttarakhand 0.35 127 0.67 214
28. West Bengal 17.14 6599 14.84 5539
29. Andaman and Nicobar 0.04 1 0.04 7
30. Chandigarh 0.16 17 0.12 18
31. Dadra and Nagar Haveli 0.00 0 0.00 0
32. Daman and Diu 0.00 1 0.01 2
33. Delhi 0.80 385 0.99 408
34. Lakshadweep 0.00 0 0.00 0
35. Puducherry 0.05 22 0.05 19
Total 135.00 108.76 41056 140.00 115.72 42476
Sl. No. States/UTs 2012-13 2013-14
(As on 31.07.2013)
Financial Fund No. of Financial Fund No. of
Allocation Released Beneficiaries Allocation Released Beneficiaries
(Rs.incr) (Rs.incr.)
1 2 9 10 11 12 13 14
1. Andhra Pradesh 4.58 1664 0.00 0
2. Arunachal Pradesh 0.00 0 0.00 0
3. Assam 6.52 2311 0.00 0
4. Bihar 12.01 4354 463 1680
5. Chhattisgarh There 0.57 201 There 0.14 50
6. Goa is no 0.07 97 is no 0.00 0
7. Gujarat State-wise 4.90 2016 State-wise 0.00 0
8. Haryana financial 2.06 770 financial 0.00 0
9. Himachal Pradesh allocation 0.25 86 allocation 0.00 0
10. Jammu and Kashmir in this %.94 2936 in this 0.00 0
11. Jbharkhand scheme 3.41 1279 scheme 0.00 0
12. Karnataka 9.43 3586 0.00 0
13. Kerala 24.20 8627 0.00 0
14. Madhya Pradesh 4.60 1725 0.00 0
15. Maharashtra 12.20 4665 0.00 0
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1 2 9 10 11 12 13 14
16. Manipur 0.98 330 0.00 0
17. Meghalaya 1.25 412 0.00 0
18. Mizoram ' 0.23 85 0.00 0
19. Nagaland 2.1 689 0.00 0
20. Odisha 1.24 427 0.07 33
21. Punjab 13.34 4859 1.97 574
22. Rajasthan 6.73 2519 0.00 0
23. Sikkim 0.31 111 0.00 0
24. Tamil Nadu 8.05 3225 ' 1.36 674
25. Tripura 0.35 113 0.00 0
26. Uttar Pradesh 29.14 11647 5.93 2244
27. Uttarakhand 1.00 333 0.00 0
28. West bengal 22.28 8440 0.00 0
29. Andaman and Nicobar 0.01 7 0.00 0
30. Chandigarh 0.11 21 0.00 0
31. Dadra and Nagar Haveli 0.00 0 0.00 0
32. Daman and Diu 0.01 3 0.00 0
33. Delhi 1.26 525 0.00 0
34. Lakshadweep 0.00 0 0.00 0
35. Puducherry 0.07 33 0.01 6
Total 184.07* 181.21 68096 270.00 14.11 5261

* Revised Estimate
Annexure-VI

State/UT- wise detail of Beneficiaries and fund released under Free Coaching and Allied Scheme
for the candidates belonging to minority communities during the last three years and the current year.

St States/UTs 2010-11 2011-12
- No.
© Financial Amount No. of Financial Amount No. of
Allocation refeased students Allocation released students
(Rs. in crore) (in Rs.) (Rs. in crore) (in Rs.)
1 2 3 4 5 6 7 8
1. Andaman and Nicobar 0 0 0 0

2. Andhra Pradesh 3724875 50 2661000 200
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1 2 3 4 5 6 7 8
3. Arunachal Pradesh 0 0 0 0
4. Assam 9374000 500 28815250 1100
5. Bihar 8469500 500 26990000 1000
6. Chandigarh 0 0 0 0
7. Chhattisgarh 0 0 0 0
8. Dadra and Nagar Haveli 0 0 0 0
9. Daman and Diu 0 0 0 0
10. Delhi 744750 0 1856000 0
11. Goa 0 0 0 0
12. Gujarat There 630000 50 There 0 0
13. Haryana was no 1159000 100 was no 3493500 20
14. Himachal Pradesh State-wise 0 0 State-wise 0 0
15. Jammu and Kashmir financial 0 0 financial 4750000 500
16. Jharkhand ailocation. 3350000 200 allocation. 12278500 500
17. Karnataka 1447500 0 15017250 500
18. Kerala 4844000 600 7997000 500
19. Madhya Pradesh 1179625 0 1792500 150
20. Maharashtra 58199500 2200 2337500 200
21. Manipur 775750 30 1016750 0
22. Meghalaya 0 0 0 0
23. Mizoram 655625 0 9601500 300
24. Nagaland G O 0 0
25. Odisha 723000 70 0 0
26. Punjab 1083250 0 0 0
27. Rajasthan 1932625 50 3908000 350
2E. Sikkim 0 0 0 0
29. Tamil Nadu 1495500 150 396000 50
30. Tripura 1253900 40 1607500 100
31. Uttar Pradesh 5309250 225 15018975 980
32. Uttaranchal 348750 30 658775 50
33. West Bengal 37031375 50 19604000 1200
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lo Question 42

1 2 3 4 5 6 7 8
34. lLakshadweep 0 0 0 0
35. Pondicherry 0 (0] 0 0
Total 15.00 143731775 4845 16.00 159800000 7880
S1. No. States/UTs 2012-13 2013-14
(As on 31.07.2013)
Financial Amount No. of Financial Amount No. of
Allocation reieased students Aliocation released students
(Rs. in crore) (inRs.) (Rs. in crore) (in Rs.)
1 2 9 10 11 12 13 14
1. Andaman and Nicobar 0] 0
2. Andhra Pradesh 7040750 300 ‘ 4293750
3. Arunachal Pradesh 0 0
4. Assam 12027000 150
5. Bihar 11151875 400 3273750
6. Chandigarh 0 0
7. Chhattisgarh 0 0
8. Dadra and Nagar Haveli 0 0
9. Daman and Diu 0 0
10. Delhi There 5378500 356 There 1292500
11. Goa was no 460500 50 was no
12. Gujarat State-wise 1595250 125 State-wise
13. Haryana financial 3875000 100 financial
14. Himachal Pradesh allocation. 0 0 allocation.
15. Jammu and Kashmir 2162500 150
16. Jharkhand 0 0
17. Karnataka 1237375 100 7850000
18. Kerala 4287500 350 9020750 100
19. Madhya Pradesh 7387625 500 2718000
20. Maharashtra 5773500 320 1099250 80
21. Manipur 9206850 700 2383850
22. Meghalaya 0 0
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1 2 9 10 11 12 13 14
23. Mizoram 2561750 100
24. Nagaland 574125 50 574125
25. Odisha 5045500 250
26. Punjab 0 0
27. Rajasthan 6127875 250 938375 40
28. Sikkim 0 0
29. Tamil Nadu 652500 150 652500
30. Tripura 1607500 0
31. Uttar Pradesh 34362375 1695 8613500 80
32. Uttaranchal 1963725 120 476500
33. West Bengal 15495250 . 500 725000
34. Lakshadweep 0 0
35. Pondicherry 0 0
Total 20.00 139974825 6716 25.00 43911850 300
Annexure-Vil
Funds released to State Wakf Boards, NIC and CWC under the Scheme of
"Computerization of records of State Wakf Boards" and Status of Utilization Certificates.
SI. No. Name of the State/UT Wakf Boards Amount released
(Rs. in Lakh)
1 2 3
A 2010-11
1. Bihar State Sunni Wakf Board 271
2. Bihar State Shia Wakf Board 271
3. Puducherry State Wakf Board 271
4. Kerala State Wakf Board 271
5. Haryana State Wakf Board 271
6. Wakf Board Manipur 271
7. Madhya Pradesh State Wakf Board 271
8. Delhi Wakf Board 27.1
9. Lakshadweep State Wakf Board 271
10. Andaman and Nicobar Islands Wakf Board

21.29
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to Question 46

1 2 3
1. Uttarakhand Wakf Board 271
12, Rajasthan Board of Muslim Wakf 27.1
13. Jammt and Kashmir Board for specified Wakf and specified Wakf properties 21.96
14, Meghalaya Board of Wakfs 21.29
Total 362.64
B. 201112
1. Andhra Pradesh State Wakf Board 27.1
2. Maharashtra State Board of Wakf (2™ Instaiment) 713
3. Haryana State Wakf Board (2™ Instalment) 3.04
4. Madhya Pradesh State Wakf Board (2™ Instaiment) 10.2
5. Kerala State Wakf _oard (2™ Instalment) 467
6. Karnataka State Board of Wakf (2nd Instalment) 10.2
Total 62.34
C. 2012-13
1. UP Sunni Central Wakf Board (Handholding Charges) 10.2
2. Gujarat State Wakf Board 271
3. Assam Board of Wakfs (2™ Instalment) 6.28
4. Tripura Board of Wakf (2™ Instalment) 7.2
5. Punjab Wakf Board (2™ Instalment) 8.8
6. Tamii Nadu Wakf Board (2™ Instalment) 10.2
7. Assam Board of Wakfs (3™ Instalment) 4.24
8. Odisha Board of Wakf (2™ Instalment) 6.25
9. Chhattisgarh State Wagf Board (2™ instalment) 8.8
Total 89.07
D. 2013-14
1. Himachal Pradesh Wakf Board (2nd Instalment) 6.46
2. Wakf Board Manipur (2™ Instaiment) 72
3. Karnataka State Board of Wakf (3rd Instalment) 6.62
4. Madhya Pradesh State Wakf Board (3" Instalment) 9.75
5. Board of Wakfs, West Bengal @™ Instalment) 10.06
Total 40.09
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Annexure-VIil

State-wise and Year-wise details of funds released under the Scheme of "Nai Roshni”,
the Leadership Development of Minorily Women

to Questions 48

SI. No. Name of State/UT 2012-13 2013-14
No. of No. of Total funds No. of No. of Total funds
Organizations Trainees released Organizations Trainees released
Funded (Rs. in Crore) Funded (Rs. in Crore)
1. Uttar Pradesh 29 26025 70877415 5 3850 10332840
2. Uttarakhand 5 1425 5474595 0 0 0
3. Rajasthan 7 1775 5756625 0 0 0
4. Karnataka 3 675 2190615 1 300 601020
5. Odisha 4 675 1771455 0 0 0
6. Gujarat 5 1325 2463405 0 0 0
7. Madhya Pradesh 5 2500 5951610 3 550 1101870
8. Kerala 1 350 2168250 1 250 500850
9. Maharashtra 2 450 1425480 0 0 0
10. Manipur 1 1300 5538540 1 125 250425
11. Chhattisgarh 1 225 450765 0 0 0
12. Tamil Nadu 1 225 450765 3 700 1402380
13. Andhra Pradesh 0 0 0] 4 1025 2577435
14. Assam 0 0 0 7 1150 2723070
15. Punjab 0 0 Ov 1 1250 2504250
16. Delhi 0 4 0 5 625 1252125
17. West Bengal 0 0 0 3 1825 3656205
18. Jharkhand 0 0 0 2 600 1202040
Total 64 36950 104519520 36 12250 28104510
[Translation] or going to take for al' the reasons mentioned here for delay

CAPT. JAI NARAIN PRASAD NISHAD: Hon. Madam
Speaker, hon. Minister has admitted in the answer to part
(c) of the question that the benefits of welfare schemes in
some States, Union Territories are not officially reaching the
minorities, particularly Muslims...(Interruptions) The States
have been held responsible for that. | would like to ask the
hon. Minister as to what steps the Government have taken

in '~ __{Interruptions) Whether Government will take steps
to give benefit of schemes to minorities in the States after
removing reasons for delay? ...(Interruptions)

[English]

SHRI K. RAHMAN KHAN: Madam, both these
schemes are Centrally sponsored schemes...(Interruptions)
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MADAM SPEAKER: Please continue.
...(Interruptions)

MADAM SPEAKER: Please do not shout like this.
...(Interruptions)

THE MINISTER OF URBAN DEVELOPMENT AND
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL
NATH): Madam, | have said that we can have the statement
in the morning tomorrow...(Interruptions) because this is a
demand raised just now...(Interruptions) Tomorrow in the
morning the Prime Minister can make a statement
...(Interruptions)

SHRI BASU DEB ACHARIA: We cannot wait till
tomorrow. Let the Prime Minister make the statement
today...(Interruptions)

[Translation]

DR. MURLI MANOHAR JOSHI: Hon'ble Madam
Speaker, what objection the Prime Minister have to give
statement today?

[English]

SHRI KAMAL NATH: Madam, we have to prepare the
statement... (Interruptions) We have to prepare, he has to
study it and he will make a statement tomorrow
...(Interruptions)

[Translation]
MADAM SPEAKER: You please sit down.
...(Interruptions)
[English]

MADAM SPEAKER: All right. Now, the reply to Q. No.
262 by the hon. Minister.

...(Interruptions)

SHRI K. RAHMAN KHAN: Madam, both these
schemes are Centrally sponsored schemes and are to be
implemented through the State Governments. So, these
schemes are to be implemented by the State Governments.
Some State Governments have been implementing the
programmes of the minorities. .. (Interruptions)

MADAM SPEAKER: Hon. Members, would you sit
down please?

...(Interruptions)

BHADRAPADA 07, 1935 (Saka)

to Question 50

SHRI K. RAHMAN KHAN: We have taken up this
issue with the respective Chief Ministers...(Interruptions)

MADAM SPEAKER: Hon. Minister, please wait for a

mo'ment.
...(Interruptions)

MADAM SPEAKER: | made a special dispensation
during the Question Hour seeing the request and the
importance of the subject. Now, that is over. Let us proceed
with the Question Hour. Also because this Question relates

to the welfare of minorities, so, please do not disturb.
...(Interruptions)
[Translation]
MADAM SPEAKER: Now, you please do not disturb.
...(Interruptions)
[English]

SHRI ANANTH KUMAR: Madam, the Prime Minister

should have made a suo motu statement... (Interruptions)
[Translation]

SHRI BASU DEV ACHARIA: Hon'ble Speaker
Madam, what will happen to the country?

...(Interruptions)
MADAM SPEAKER: Please sit down.
...(Interruptions)
[English]

SHRI K. RAHMAN KHAN: Madam, we have to
implement these schemes through the State Governments
and we are impressing upon the State Governments to
implement. Some of the State Governments are not sending
the Utilisation Certificate. Unless they send the Utilisation
Certificate, we cannot release the grant. So, we are
impressing upon the States to take effective steps to send
the Utilisation Certificates and to implement the projects

...(Interruptions)
[Translation]
MADAM SPEAKER: Why you are getting agitated?

...(Interruptions)
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MADAM SPEAKER: You ask another question.
...(Interruptions)

CAPT. JAI NARAIN PRASAD NISHAD: Madam, |
could not hear the answer, but even then | would like to say
that in the chart given by hon'ble Minister, he has allocated
52280.58 lakh rupees in the Eleventh Five Year Plan to
Bihar but released 40581.56 lakh rupees only. After that,
17367.43 lakh rupees were allocated in the Twelfth Five
Year Plan, but 8411.32 lakh rupees have been released to
Bihar. | would like to know the reasons for allocating less
amount. The hon'ble Minister may please reply to it
...(Interruptions)

SHRI K. RAHMAN KHAN: Madam, we allocated 522
crore rupees to Bihar in 11th Five Year Plan...(Interruptions)

\

[English]
WRITTEN ANSWERS TO QUESTIONS

Integrated Wastelands Development Programme

*263. SHRI VIKRAMBHAI ARJANBHAI MADAM: Will
the Minister of RURAL DEVELOPMENT be pleased to
state:

(a) the details of the major activities taken under the
Integrated Wastelands Development Programme (IWDP)
and the names of the States where the Programme is under
implementation at present;

(b) the details of the projects implemented and the
areas of wasteland brought under cultivation, State/UT-

wise;

(c) the funds sanctioned/released and incurred under
the programme during the last three years and the current
year, year and State/UT-wise; and

(d) the steps taken/being taken by the Government for
effective implementation of the programme particularly in
the coastal areas of the country?

THE MINISTER OF RURAL DEVELOPMENT (SHRI
JAIRAM RAMESHY): (a) and (b) The major activities taken
up under Integrated Wastelands Development Programme
(IWDP) inter-alia, include the following:

i. Development of small water harvesting structures

such as low-cost farm ponds, nalla bunds, check-

AUGUST 29, 2013

to Questions 52

dams, percolation tanks and other ground water
recharge measures.

ii. Renovation and augmentation of water sources,

desiltation of village tanks for drinking

water/irrigation/fisheries development.

iii. Fisheries development in village ponds/tanks,

farm ponds etc.

iv. Afforestation including block plantations, agro-
forestry and hortticultural development, shelterbelt
plantations, sand dune stabilization, etc.

v. Pasture development either by itself or in
conjunction with plantations.

vi. Land Development including in-situ soil and
moisture conservation measures like contour and
graded bunds fortified by plantation, bench
terracing in hilly terrain, nursery raising for fodder,
timber, fuel wood, horticulture and non-timber
forest product species.

vii. Drainage line treatment with a combination of
vegetative and engineering structures.

viii. Repair, restoration and up-gradation of existing
common property assets and structures in the
watershed to obtain optimum & sustained benefits
from previous public investments.

ix. Crop demonstrations for popularizing new

crops/varieties or innovative  management

practices.

x. Promotion and propagation of non-conventional
energy saving devices, energy conservation
measures, bio fuel plantations etc.

IWDP has been implemented in all the 28 States of
the country. The details of the State wise projects
sanctioned and area cuvered under IWDP given in the
encloscd statement. IWDP along with two other area
development programmes viz., Desert Development
Programme (DDP) and Drought Prone Areas Programme
(DPAP), have been consolidated and integrated into a
single modified programme called Integrated Watershed
(IWMP)  with effect from
26.02.2009. No new projects under {WDP have been

sanctioned since z007-08. However, the funds have been

Management Programme
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released for completion of ongoing
sanctioned up to 2006-07.

IWDP projects

tn order to understand the dynamics of wastelands
through comparison of spatial statistics a project on
Wasteland Change Analysis between 2005-06 and 2008-09
had been assigned to National Remote Sensing Centre,
Hyderabad by the Department of Land Resources. The
findings of the project have been published as Wastelands
Atlas of India 2011. As per Wastelands Atlas of India-2011,
the total area of wasteland that has been reduced and put
to productive use from 2005-06 to 2008-09 is 5240,78 sq.
kms. The State / UT wise details are at given in the
enclosed Statement - |

(c) State-wise details of central funds released and
utilized under IWDP during the last three years and the
current year are given in the enclosed Statement - Il

(d) The Department of Land Resources integrated the
three area development programmes viz., DPAP, DDP and
IWDP into a single modified programme called 'Integrated
Watershed Management Programme (IWMP)' with effect
from 26.02.2009. The main aims of IWMP are harnessing,
conserving and developing degraded natural resources
such as soil, vegetative cover and water; prevention of soil
run-off; rain water harvesting and recharging of the ground
water table; increasing the productivity of crops; introduction
of multi-cropping and diverse agro-based activities;
promoting sustainable livelihoods and increasing the
household incomes. Under IWMP, the projects are selected

based upon following criteria for prioritization:

Poverty index, Percentage of Scheduled Caste /
Scheduled Tribes population, Actual wages, Percentage of
small and marginal farmers, Ground water status, Moisture
index, Area under rain-fed agriculture, Drinking water,
Degraded land, Productivity potential of the land, Contiguity
to another watershed that has already been developed/
‘reated and Cluster approach. ’

Any area including coastal area, satisfying the above
criteria of prioritization, qualifies for treatment under IWMP.
The other steps taken by the Department inter- alia include
reviewing performance of the programme through Quarterly
Review Meetings, Regional Review Meetings, Steering
Committee Meetings and field visits by the senior officers of

the Department.

BHADRAPADA 07, 1935 (Saka)

STATEMENT -1

to Question

State wise details of the projects implemented under
Integrated Wastelands Development Programme (IWDP)

St Name of the  No of Project Areas of the
No. State Sanctioned - projects
sanctioned
(Lakh Ha)
1 2 3 4
1.  Andhra 102 7.48
Pradesh
2. Bihar 65 3.21
3. Chhattisgarh 70 3.84
4. Goa 4 0.13
5.  Gujarat 84 5.51
6. Haryana 26 1.28
7.  Himachal 63 4.36
Pradesh
8. Jammu and 37 2.18
Kashmir
9.  Jharkhand 25 1.36
10. Karnataka 86 5.59
11.  Kerala 29 1.49
12.  Maharashtra 84 5.32
13. Madhya 124 7.64
Pradesh
14. Odisha 89 517
15.  Punjab 17 0.66
16. Rajasthan 90 5.37
17.  Tamil Nadu 82 463
18.  Uttar Pradesh 130 8.59
19.  Uttarakhand 51 3.04
20. West Bengal 29 1.18
North Eastern States
21.  Arunachal 145 429
Pradesh
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1 2 3 4 1 2 3 4 5
22, Assam 149 9.09 10. Himachal 22470.05 22347.88 -122.17
Pradesh
23.  Manipur 43 2.96
11. Jammu  and 73754.38 75435.77 1681.39
24, Meghalaya 112 2.21 Kashmir
25.  Mizoram 52 4.34
12. Jharkhand 11670.14 11017.38 -652.76
26. Nagalanu 42 " 3.81
13. Karnataka 14438.12 13030.62 -1407.50
27.  Sikkim 25 1.48
14. Kerala 2458.69 244562 -13.07
28.  Tripura 22 1.00
15. Madhya 40042.98 40113.27 70.29
Total 1877 107.22 Pradesh
Note: The programme is not operational in Union Territories 16. Maharashtra 38262.81 37830.82 -431.99
Statement — Il 17. 'Manipur 7027.47 5648.53 -1378.94
State/UT wise area of wastelands (square km.) 18. Meghalaya 3865.76 4127.43 261.67
that has been reduced and put to )
19. Mizoram 6021.14 4958.64 -1062.50
productive use from 2005-06 to 2008-09
20. Nagaland 4815.18 5266.72 451.55
Sl State/UT Total wasteland Change in
No. Wasteland 21. Odisha 16648.27 16425.76 -222.51
2005-06 2008-09
22. Punjab 1019.50 936.83 -82.67
1 2 3 4 5
23. Rajasthan 93689.47 84929.10 -8760.37
1. Andhra 38788.22 37296.62 -1481.60
Pradesh 24. Sikkim 3280.88 3273.15 7.73
2. Arunachal 5743.83 14895.24 9151.41 25. Tamil Nadu 9125.56 8721.7% -403.77
Pradesh
26. Tripura 131517 964.64 -350.53
3. Assam 8778.02 8453.86 -324.15
27. Uttarakhand 12790.06 12859.53 69.47
4. Bihar 6841.09 9601.01 2759.92
28. Uttar Pradesh 10988.59 9881.24 -1107.35
5. Chhattisgarh 11817.82 11482.18 -335.64
29. West Bengal 1994.41 1929.20 -65.21
6. Delhi 83.34 90.21 6.87 .
30. Union 337.30 315.00 -22.30
7. Goa 496.27 489.08 7.18 Territory ’
8. Gujarat 21350.38 20108.06 -1242.32 Total 472261.94 467021.16 -5240.78
9. Haryana 2347.05 214598 -201.07 Source: Wastelands Atlas of India, 2011
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Statement — Il

Integrated Wastelands Development Programme (IWDP)

to Question 58

(Rs. in crore)

SI.  Name of the Funds released (Central Share) Funds utilized (Including State
No. State
2010-11 2011-12 2012-13  2013-14 2010-11 2011-12 2012-13 2013-
14
1 2 3 4 5 6 7 8 9 10
1. Andhra 12.20 3.35 1.33 0.0 33.44 34.36 10.95 0.0
Pradesh
2. Bihar 0.0 2.46 3.98 1.37 4.26 9.84 NR NR
3. Chhattisgarh 8.42 12.02 4.56 1.05 12.25 8.67 11.39 0.49
4. Goa 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0
5.  Gujarat 15.74 6.47 6.7 0.0 26.73 13.41 7.90 2.22
6. Haryana 5.58 2.53 0.56 0.0 2.75 5.87 2.64 0
7. Himachal 16.95 13.23 3.85 1.45 18.79 20.21 13.92 1.79
Pradesh
8. Jammu and 2.28 4.31 2.57 0.0 4.26 1.43 2.37 0.08
Kashmir
9. Jharkhand 1.30 0.86 0.75 0.0 0.46 4.44 NR NR
10. Karnataka 17.42 7.26 1.48 0.0 30.18 15.07 6.54 0.78
11.  Kerala 6.98 0.0 2.03 0.0 5.60 0.46 0.97 0
12.  Maharashtra 38.27 10.66 6.00 1.53 34.95 16.27 16.01 1.17
13.  Madhya 12.40 5.09 1.24 0.48 22.19 9.71 3.40 2.21
Pradesh
14. Odisha 25.29 26.03 5.92 8.78 28.64 34.68 28.40 1.04
15.  Punjab 2.09 2.77 0.0 0.0 1.65 2.00 0.39 0.18
16. Rajasthan 7.92 1.38 0.23 0.0 15.67 8.13 3.01 0.0
17.  Tamil Nadu 13.61 6.15 5.23 2.02 13.93 11.91 13.13 0.31
18.  Uttar 8.45 2.63 0.27 0.0 17.42 3.17 0.30 0.0
Pradesh
19.  Uttarakhand 15.64 11.05 4.39 3.17 16.03 15.28 12.82 0.67
20.  West Bengal 3.52 0.38 0.25 0.0 8.28 317 NR NR
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1 2 3 4 5 6 7 8 9

North Eastern States

1. Arunachal 26.80 15.71 3.98 0.81 13.85 13.71 3.70 0.0
Pradesh

2. Assam 13.36 8.30 8.6 0.0 0.55 0.0 NR NR

3. Manipur 15.43 9.70 0.71 0.0 7.75 9.35 0.62 0.0

4. Meghalaya 25.80 13.16 4.95 2.46 24.06 17.16 5.92 0.0

5.  Mizoram 28.01 6.35 8.39 4.32 19.02 6.35 8.39 0.0

6. Nagaland 0.44 0.0 0.0 0.0 0.99 0.0 0.0 0.0

7.  Sikkim 1.84 1.54 1.62 1.10 4.84 1.09 0.0 0.0

8.  Tripura 0.0 0.0 0.0 0.0 0.28 0.01 0.0 0.0
Total 325.74 173.39 79.58 28.54 368.82 265.75 152.77 10.94'

Note: The programme is not operational in Union Territories;  NR: Note Reported

Expansion of Dreamliner Aircraft

*264. SHRIMATI J. HELEN DAVIDSON:
SHRI CHARLES DIAS:

Will the Minister of CIVIL AVIATION be pleased to
state:-

(a) whether the
ongoing/existing Dreamliners’ service is satisfactory and

performance/business of the

commercially viable, if so, the details thereof including
profits earned since the operation of the Dreamliner Aircraft;

(b) whether the Government plans to expand the
operation of Dreamliner aircraft of Air India in the domestic
as well as in the international sectors in the near future and
if so, the details thereof, sector-wise;

(c) the number of Dreamliner Aircraft for which order
has been placed by Air India with Boeing and the number of
aircraft delivered so far and the time by which the remaining
aircraft are expected to be delivered,;

(d) whether the issue of compensation which would be
paid by the Boeing to the national carrier in case of
grounding has been settled; and

(e) if so, the details thereof and if not, the reasons
therefor?

THE MINISTER OF CIVIL AVIATION (SHRI AJIT
SINGH): (a) Yes, Madam. The performance of the

Dreamliners is satisfactory and they are commercially
viable.The profitability of the Dreamliner Aircraft for the
period 19 May to 30 June 2013 is as under:

Total Revenue Rs.11,862.27 lakhs

Surplus/(Deficit) over Variable Rs. 1808.44 lakhs

Cost
Average PLF(%) ;. 70%

(b) Air India presently operates Dreamliners on the

following sectors:

DOMESTIC:
Delhi-Chennai.

Delhi-Bangalore, Delhi-Kolkata and

INTERNATIONAL: Delhi- London, Delhi-Frankfurt,

Delhi-Paris and Amritsar-Birmingham.

Air india currently does not have plans to expand
operation of the Dreamliners on any other domestic route.
However, flight operations by B787 between India and
Australia are scheduled to commence w.ef 29th
August,2013. Air India is also planning flights to Rome,
Milan and Moscow by the B787 in the near future.

(c) Air India has ordered for fleet of 27 B-787 aircraft,
out of which 7 B-787 aircraft have been delivered till now.
The delivery schedule of the balance B-787 aircraft is given
below:
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Year No. of aircraft
2013 7
2014 5
2015 6
2016 | 2

(d) and (e) Air India has already taken up the issue of
compensation with Boeing for the losses being suffered on
account of grounding of B-787 aircraft and is awaiting their
response to compensate Air India for the same.

Water Quality Fund

*265. SHRI BADRUDDIN AJMAL: Will the Minister of
DRINKING WATER AND SANITATION be pleased to state:

(a) the details of the projects implemented to provide
sanitation and drinking water facilites in the country
including Assam, State/UT-wise;

(b) the details of the funds allocated te various States
including Assam for the purpose during each of the last
three years and the current year, State/UT-wise;

(c) the details of specific projects for the purpose
which have been received from the States and the action
taken by the Government thereon including the funds
released during 2012-13 and 2013-14 to the States for the
purpose, State/UT-wise; and

(d) the details of the guidelines for utilisation of the
Water Quality Fund under National Rural Drinking Water
Programme (NRDWP) for habitations affected by chemical
contamination under Japanese Encephalitis (JE)/Acute
Encephalitis Syndrome (AES)?

THE MINISTER OF STATE OF THE MINISTRY OF
DRINKING WATER  AND  SANITATION  (SHRI
BHARATSINH SOLANKI): (a) The details of the projects
implemented to provide drinking water facilities in the
country including in Assam, State/UT-wise is given in the
enclosed Statement-I. Government of India presently
admisters Nirmal Bharat Abhiyan (NBA) formerly known as
Total Sanitation Campaign (TSC) to accelerate the progress
of sanitation in rural areas. Under NBA/TSC, projects are
sanctioned taking district as a unit. Till date 607 district
projects have been sanctioned and under implementation.
State/UT-wise details of district projects sanctioned
including Assam is given in the enclosed Statement-I.

to Question 62

(b) The details of the funds allocated to various States/
UTs, including Assam, for rural drinking water supply, under
the National Rural Drinking Water Programme, State/UT
wise is given in the enclosed Statement-lll. Since NBA is
demand driven scheme, no State/UT-wise allocation is
made. However State/UT-wise central share released
during last 3,years and current year is given in the enclosed
Statement-iV.

(c) Drinking Water supply is a State subject. The
Government of India provides financial and technical
assistance to States under the National Rural Drinking
Water Programme (NRDWP) supplementing their efforts to
provide adeguate safe drinking water to the rural population.
Under the NRDWP, the State Governments are vested with
the powers to plan, approve, implement and operate
drinking water supply schemes. The State Governments, in
consultation with the Ministry, prepare an Annual Action
Plan (AAP) each year, to implement rural water supply
schemes to cover partially covered and quality affected
habitations and for other activities. Drinking water supply
projects prepared thereafter, as per AAP, by the States are
examined and approved at the state level by the State Level
Scheme Sanctioning Committee (SLSSC). The drinking
water projects prepared by the States are not submitted to
the Central Government and therefore no funds are
released against specific projects to the State/UTs. Under
NBA, during 2012-13 and 2013-14, no new district project
have been received and sanctioned by Government of
India. The fund released to the States during 2012-13 and
2013-14 is given in the enclosed Statement-IV.

(d) Under the NRDWP, 5% of the national allocation is
earmarked for allocation to States which have rural
habitations with drinking water sources affected by chemical
contamination and to States which have the 60 high priority
districts identified by the Ministry of Health and Family
Welfare, with respect to incidences of Japanese
Encephalitis and Acute Encephalitis Syndrome (JE/AES).

The details of the guidelines for the utilization of this
fund include the following:-

(h In Water . Quality (chemically contaminated)
affected habitations, for which 75% of the 5%
earmarked NRDWP fund is allocated, the
following activities can be taken up.

(i) Installing drinking water treatment units in
water quality affected (chemical

contamination) habitations.
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)

(ii)

(iii)

Schemes for supply of safe drinking water
from safe sources to such habitations.

Expenditure on any additionality or
improvement in existing drinking water supply
schemes in chemical contaminated affected
habitations for provision of safe water.
Arsenic affected habitations should be
covered with highest priority followed by
fluoride affected habitations. States without
arsenic or fluoride affected habitations can
funds for covering other

utilize these

contaminations.

In 60 JE/AES affected high priority districts
identified by the Ministry of Health and Family

Welfare, Government of India, for which 25% of
the 5% earmarked NRDWP funds is allocated, the
following activities can be taken up.

(M

States should prepare an Action Plan at the

AUGUST 29, 2013

(ii)

(iii)

(iv)

V)

to Questions 64

new water supply schemes using these
funds.

Repair existing hand pumps to prevent
further
platform, soak pit, raising of hand pumps in
flood
handpumps.

contamination of water-repair of

chlorination  of

prone areas,

Replace public shallow hand pumps in
respective habitations by India Mark-il hand

pumps.

Implement mini water supply schemes in
feasible habitations where JE/AES cases
have been reported with energized deep
borewell and stand posts with adequate
number of taps and provision for chlorination.

Routine regular chlorination of drinking water
supply.

- . . (vi)  Activities targeted towards Information,
beginning of the year incorporating the . —
- L . Education and Communication (IEC) and
activities, timelines, estimated costs and o . L
o . activities under Solid Liquid Waste
names of the habitations to be covered with
Management (SLWM).
Statement - |
Number of completed rural drinking water supply schemes (as reported on 23/08/2013)
Sl.No. State PWS Handpumps Other Schemes Total
1. Andhra Pradesh 72195 353604 27845 453644
2. Bihar 2067 97216 22461 121744
3. Chattisgarh 6155 178907 24016 209078
4. Goa 124 0 125 249
5. Guijarat 62318 4019 8500 74837
6. Haryana 8521 65 214 8800
7. Himachal Pradesh 12721 14366 1257 28344
8. Jammu and Kashmir 1986 754 913 3653
9.  Jharkhand 9001 227143 43603 279747
10. Karnataka 116446 36087 46549 199082
11.  Kerala 2963 12 482 3457
12.  Madhya Pradesh 7589 523932 17774 549295
13.  Maharashtra 51152 33488 37020 121660
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Sl.No. State PWS Handpumps Other Schemes Total
14. Odisha 9876 344431 15250 369557
15.  Punjab 8935 1543 1148 11626
1€. Rajasthan 16471 45743 30958 93172
17.  Tamil Nadu 148676 136230 58324 343230
18.  Uttar Pradesh 3456 2008902 1239 2013597
19.  Uttarakhand 12488 906 285 13679
20. West Bengal 1579 141935 109 143623
21.  Arunachal 7536 71 1047 8654
22. Assam 6338 11936 75777 94051
23.  Manipur 3009 88 146 3243
24. Meghaluya 3842 272 3801 7915
25. Mizoram 680 5 175 860
26. Nagaland 2958 8 244 3210
27.  Sikkim 2558 0 596 3154
28. Tripura 2474 6500 4206 13180
29. Andaman and Nicobar 266 0 45 311
30. Chandigarh 0 0 0 0
31. Dadra and Nagar 0 0 0 0
32. Daman and Diu 0 0 0 0
33. Delhi 0 0 0 0
34. Lakshadweep 0 0 0 0
35.  Puducherry 197 0 57 254
Total 584577 4168163 424166 5176906
Statement - Il 1 2 3
State/UT-wise details of district projects

sanctioned under NBA 3 . Assam 26

Si.  State/UT Name No. of Project 4 Bihar %8

No. Sanctioned 5. Chhattisgarh 16

1 2 3 6. Dadra and Nagar 1

Haveli
1. Andhra Pradesh 22
7. Goa 2
2. Arunachal Pradesh 16
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1 2 3 1 2 3
8. Gujarat 25 20. Nagaland 11
9.  Haryana 20 21.  Odisha 30
10. Himachal Pradesh 12 22. Puducherry 1
11. Jammu and Kashmir 21 23. Punjab 20
12. Jharkhand 24 24, Rajasthan 32
13. Karnataka 29 25. Sikkim 4
14.  Kerala ' 14 26.  Tamil Nadu 29
15. Madhya Pradesh 50 27. Tripura 4
16. Maharashtra 33 28. Uttar Pradesh 71
17.. Manipur 9 29. Uttarakhand 13
18. Meghalaya 7 30. West Bengal 19
19. Mizoram 8 Total 607
Statement - i/
Allocation, and Release Under Nrdwp During Last Three Years and Current Year (Rs in Crore)
Sl.  State/UT 2010-11 2011-2012 2012-2013 2013-2014*
No
Alloc. Rel. Alloc Rel. Alloc Rel. Alloc Rel.
1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 491.02 558.74 546.32 462.47 563.39 485.14 551.19 237.45
2. Bihar . .341.486 170.73 374.98 330.02 484.24 2243 440.01 0.00
3. Chhattisgarh 130.27 122.01 143.57 139.06 168.89 148.64 141.75 17.13
4. Goa 5.34 0.00 5.20 5.01 6.07 0.03 5.94 0.00
5.  Gujarat 542.67 609.10 478.89 571.05 578.29 717.47 526.96 84.93
6. Haryana 233.69 276.90 210.51 237.74 250.24 313.41 241.80 63.68
7. Himachal Pradesh 133.71 194.37 131.47 146.03 153.59 129.9 148.69 0.00
8. Jammu and 449.22 468.91 436.21 420.42 510.76 4745 499.44 149.26
Kashmir
9. Jharkhand 165.93 129.95 162.52 148.17 191.86 24343 185.23 45.02
10.  Karnataka 84492  703.80 68711 667.78 92267 869.24 668.60 173.21
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1 2 3 4 5 6 7 8 9 10
11.  Kerala 144.28 159.83 144 .43 113.39 193.59 249.04 165.13 19.58
12.  Madhya Pradesh 399.04 388.33 371.97 292.78 447.33 539.56 428.70 102.76
13. Maharashtra 733.27 718.42 728.35 718.35 897.96 846.48 766.32 0.00
14.  Odisha 204.88 294.76 206.55 171.05 243.91 210.58 233.25 69.23
15.  Punjab 82.21 106.59 88.02 123.44 101.9 144.27 88.29 30.93
16. Rajasthan 1165.44 1099.48 1083.57 1153.76 135254 141136 1317.56 352.36
17.  Tamil Nadu 316.91 393.53 330.04 429.55 394 .82 570.17 287.80 77.35
18.  Uttar Pradesh 899.12 848.68 843.30 802.32 1060.87 980.06 860.55 0.00
19.  Uttarakhand 139.39 136.41 136.54 75.57 159.74 74.28 154.82 68.79
20. West Bengal 418.03 499.19 343.60 342.51 523.53 502.36 453.29 166.10
21.  Arunachal Pradesh 123.35 199.99 120.56 184.83 145.32 223.22 142.18 82.52
22. Assam 449.64 487.48 435.58 522.44 525.71 659.21 506.21 231.07
23.  Manipur 54.61 52.77 53.39 47.60 69.99 66.21 63.12 15.11
24.  Meghalaya 63.48 84.88 61.67 95.89 73.96 97.61 72.67 9.20
25. Mizoram 46.00 61.58 39.67 38.83 48.35 47.92 41.27 0.00
26. Nagaland 79.51 77.52 81.68 80.91 110.256 110.2 59.86 31.87
27.  Sikkim 26.24 23.20 28.10 69.19 36.69 32.36 17.86 0.70
28.  Tripura 5717 74.66 56.20 83.86 70.66 100.59 63.68 30.00
29.  Andaman and 1.01 0.00 0.00 0.00 1.15 0.78 1.12 0.00

Nicobar isiands
30. Chandigarh 0.40 0.00 0.00 0 0 0.00 0.00
31. Dadra and Nagar 1.09 0.00 0.00 0.00 0 0 0.00 0.00
Haveli
32. Daman and Diu 0.61 0.00 0.00 0.00 0 0 0.00 0.00
33.  Delhi 4.31 0.00 0.00 0.00 0 0 0.00 0.00
34. Lakshadweep 0.24 0.00 0.00 0.00 0 0 0.00 0.00
35. Pondicherry 1.54 0.00 0.00 0.00 1.75 0.88 1.71 0.06
Total 8550.00 8941.81 8330.00 8474.02 10290.02 104732 913500  2058.31

As on 23.08.2013
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Statement - IV

State/UT wise fund released under NBA during last 3 years and current year

Rs. in 1akh
Sl.  State/UT Name 2010-2011 2011-2012 2012-2013 2013-2014
No. (Upto July, 2013)
1 2 3 4 5 6
1.  Andhra Pradesh 13880.00 9657.28 15022.69 0.00
2. Arunachal Pradesh 119.26 204 .88 986.92 0.00
3. Assam 9437.36 12251.18 11943.31 0.00
4. Bihar 11259.76 17219.09 47814.55 0.00
5.  Chhattisgarh 5479.58 2702.42 5731.57 0.00
6. Dadra and Nagar Haveli 0.00 0.00 0.00 0.00
7. Goa 0.00 0.00 0.00 0.00
8. Guijarat 4692.36 4308.28 3949.42 1451.81
9. Haryana 2361.49 335.27 0.00 11781.59
10.  Himachal Pradesh 2939.78 469.57 1666.96 0.00
11.  Jammu and Kashmir 2792.51 967.95 3511.01 3085.11
12.  Jharkhand 5466.98 7264.92 4193.31 0.00
13. Karnataka 4458.66 8709.28 15950.81 0.00
14. Kerala 2286.34 158.89 0.00 1132.63
15. Madhya Pradesh 14402.60 15076.00 25779.96 24130.00
16.  Maharashtra 12911.70 5799.94 12409.22 0.00
17.  Manipur 80.30 1087.87 3509.18 0.00
18. Meghalaya 3105.23 11156.72 2540.01 3349.65
19. Mizoram 653.40 31.38 497.48 0.00
20. Nagaland 1229.45 174.06 2302.68 0.00
21. Odisha 6836.73 11171.70 0.00 0.00
22.  Puducherry 0.00 0.00 0.00 0.00
23.  Punjab 1116.39 283.18 0.00 0.00
24.  Rajasthan 5670.74 5424 .41 13770.97 0.00
25.  Sikkim 112.86 0.00 159.47 0.00
26.  Tamil Nadu 7794.35 7662.06 12811.68 8710.01
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to Question 74

1 2 3 4 5 6
27.  Tripura 925.14 133.92 430.47 941.16
28.  Uttar Pradesh 22594.00 16920.72 25684.74 20055.54
29. Uttarakhand 1707.61 804.76 2541.96 0.00
30. West Bengal 8327.50 14124.34 30638.14 0.00
Total 152642.08 144059.07 243846.51 74637.50

Consultancy Services in Water Sector

*266. SHRI ASHOK TANWAR:
SHRI MADHU GOUD YASKHI:

Will the Minister of WATER RESOURCES be pleased
to state:

(a) whether Water and Power Consultancy Service
(WAPCOS) Lid. Has been operating in various countries
and if so, the details thereof, country-wise;

(b) the names of the ongoing projects of WAPCOS in
the country, State-wise and the details of the revenue
earned by the company from these projects during each of
the last three years and the current year;

(c) whether WAPCOS has undertaken the Rengali
Irrigation Phase-Il project in Odisha and if so, the details
thereof along with the status of the said project;

(d) whether the Government has recently reviewed the
functioning of WAPCOS and if so, the outcome thereof
including the deficiencies pointed out during the review; and

(e) the steps taken/proposed to be taken in this
regard?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) Yes Madam, WAPCOS Ltd. has
been operating in various Countries. Country-wise details
are given in the enclosed Statement — |

(b) State-wise details of major/key ongoing projects of
WAPCOS in the country during the year 2010-11, 2011-12,
2012-13 and the current year are given in the enclosed
Statement — II, lIl, IV, V, respectively. State-wise summary
of revenue earned from projects is given in in the enclosed
Statement — VI

(c) WAPCOS has not undertaken Phase-ll of the
Rengali Irrigation Project.

(d) and (e) Performance of WAPCOS is reviewed half
yearly at the level of Secretary, Ministry of Water Resources
on the basis of various performance parameters indicated in
the MoU signed between the Company and the Ministry of
Water Resources. At the performance review meeting held
on 15.1.2013 for the period ending 31.12.2012, the
performance of WAPCOS was found to be as per targets/
plan. The Department of Public Enterprises has rated the
performance of WAPCOS as excellent as the Company had
earned the highest achievable score of 1.0. Besides, the
Parliamentary Standing Committee on Water Resources
reviewed the performance of WAPCOS in July 2013 and
expressed its appreciation of its performance in India and
abroad.

Statement — |

Countrieswise details of the Projects (Being Operated)

by WAPCOS Ltd.
Name of Name of Project
Country
1 2
Afghanistan Reconstruction/Rehabilitation and
Completion of Salma Dam project
(3X14 MW)
Emergency lIrrigation Rehabilitation

Project - Prefeasibility Studies and
Priority Ranking of 22 Sub Projects 9
Small/Medium Dams and Related
Structures and Feasibility Studies of 10
Sub Projects in Faeyab, Jawzjan,
Balkh and

Saripual, Samangan

Provinces

Design Drawing of Retaining wall and
flood protection work at Aybak Sub
Station




75 Written Answers

AUGUST 29, 2013

to Questions 76

2

2

Bangladesh

Bhutan

Burundi

Cambodia

Central
African
Republic

Review of Design and Drawings of
Gereshk Hydro Power Project

Detailed Project Report for
Establishment of Inland River Port at
Ashuganj

Detailed Design Engineering Services
for Punatsangchhu-l Hydro Electric
Project (1200 MW)

Detailed Design Engineering Services
for Punatsangchhu-li Hydro Electric
Project (1020 MW)

Construction Supervision of
Transmission Lines MangdechhuHydro

Electric Project (720 MW)

400 kV, 2 Nos. Double Circuit
Transmission line, 80 KM from
Mangdechhu to Jigmeling

Detailed Design Engineering of
SankoshHydro Electric Project

Feasibility Report, Design Engineering
Report and Construction Supervision/
Quality Control for Construction of 110
kV Single Circuit Transmission Line
from Bubanza to Bujumbura

Project Management Consultant for
Kabu-16 Hydro Electric  Project
(20MW)

Stung Tasal Dam Project

Ground  Water
Augmentation of Rural Water Supply in

Exploration  for

2 Provinces

Storm Water Drainage System for Ta-
Prohm Temple Complex based on
Trenchless Technology, Siem Reap

Double Circuit Transmission Line and
230/22 kV D/C substation from Strung
Trung to Kratie

Project Management Consultant for
Boali-3 and Expansion of Boali-2
Hydro Electric Projects (2X5 MW)

Chad

DR Congo

Ethiopia

Ghana

Kenya

Lao PDR

Strategy Paper on Integrated Water
Resources Development and

Management of Lake Chad Basin

Project Management Consultant for
Grand Katende Hydro Electric Project
(64 MW)

Gerbi Dam Réservoir, Transmission
and Treatment Plant Study including
preparation of Designs & Tender
Documents

Review and Rehabilitation of the
Kpong and Akosomba Dam Safety
Monitoring System/Instrumentation

€ _.pervision Consultancy for Fish
Processing and Fish Harvesting Plant

Engineering Design and Construction
Supervision of firrigation Schemes
(Central and Western Schemes)

Feasibility Study, Preliminary and Final
Designs and Environmental and Social
Impacts Assessment for the Proposed
Rare Dam Water Project in Kilifi
County

Feasibility Study for Development of
Arror Multipurpose &Turkwell Irrigation
Projects

Development of Irrigation Schemes in
the Champassak Province

Project Management Consultancy
Services for 230 kV & 115 kV
Transmission. Line and 115/22 kV
associated substations

Feasibility Report for
Strengthening/Setting-up of
Agriculture/Irrigation College,
Research, Training and Extension
Centre at Pakse, Champassak

Province

Feasibility Report for establishment of
Savanakhet University
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2

1

2

Malawi

Maldives

Mozambique

Myanmar

Nepal

Nigeria

Construction Supervision of Supply,
Installation and  Construction of
Integration and Expansion Works for
Salima Lakeshore Water Supply

Schemes

Feasibility studies, Detailed Scheme
Bidding
Supervision of Construction for Roof

Report, Document and
Water Harvesting based Water Supply
Scheme in AA UKULHAS Island

Detailed Design Review, Pre Contract
Services and Supervision of Civil
Works Contract for
MultiNatiorialNacala Road, ‘Corridor
Project- Phase 1, Nampulla -Cuamba
Road Project, Lot-B: Ribaue-Malema
(Km 131-Km 234)

Design Check and Supervision of
Network Expansion for Water Supply
System, Nacala

Provider  for
PROIRRI -
Sustainable [rrigation Development

Irrigation  Service

Horticulture under

Project

Development of On-going and

Rehabilitation of Irrigation Schemes

Project Management Consultant for
Rahughat H.E. Project (32 MW)

Project Management Consultant for
India-Nepal Power  Transmission

Interconnection Project

Construction Management and
Supervision of Kulekhani - Il Hydro

Electric Project

Studies, Detailed
Engineering Design and Preparation of

Feasibility
Contract Documents for the
Development and construction of coal
fired power plant in
Benue/Kogi/Gombe Axis

Rwanda

Sri Lanka

Swaziland

Sierra Leone

South Sudan

Tanzania

Yemen

Pre-Feasibility Study and Supervision
for implementation of 15MW and 100
MW Peat-to-Power Projects

Detailed Design Study for Lake Kivu
Water Transport Project

Export Targeting Modem Irrigated
Agricultural Project

Project Management Consultant for
Construction of 4,000 housing units in
Central &Uva Provinces

Project Management Consultant for
Turnkey Project for Ensuring Food
Security through Increased Maize
Production by Soil Conditioning, Farm
Mechanization and Granular Fertilizer
Application

Feasibility Report for 161 kV
Transmission Line for Bumbuna Hydro
Electric Project and Reconstruction of
Transmission & Distribution network in
Free Town and surrounding
communities

Rehabilitation of Existing Potable
Water Facilities in Lugi, Kaiahun, White
Water Community, Allen  Town,
Wellington and Tander Hill

Communities

Supervision of Supply and Installation
of Solar Street lights in freetown, Lungi
and 12 District Head Quarter Towns

Feasibility Report for Integrated Rice
Irrigation Scheme in Aweil

Feasibility Report for Tractor & Farm
Implements Plant at Juba

Project Manage:..2nt Consultant for
Improvement and Augmentation of
Water Supply Schemes for Dar es
Salaam and Chalinze Regions

Construction Supervision for
Rehabilitation and Reconstruction of
Regional Roads in  Hadramout

Governorate
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State

Name of Major/Key Projects

Zimbabwe

Construction Supervision of Abyan
Irrigation  Project under  National
Irrigation Programme

Cor.struction Supervision of Power
Project

Skill Support  for  Operations&
Maintenance of Hwange Thermal
Power Project (920 MW)

Feasibility Studies on use of Fluidized
Bed Technology for Small Thermal
Power Station at Harare, Bulawayo
and Munyati

Project Management Consultancy
Services for Cuirezi Hydro Electric
Project

Strategy Paper on Integrated Water
Resource Deveiopment and
Management for Save River Basin

Life Assessment Studies for
upgradation of Hwange Thermat Power
Station (920 MW)

Statement — Il

State-Wise List of Ongoinf Projects (2010-2011)

State

Name of Major/Key Projects

Andhra Pradesh

> Estimation of Design Basis Flood
and safe Grade Elevation for the
Proposed site of Nuclear Power
Stations at Kovvada, Srikakulam
District

> Baseline Survey of
Nagarjunasagar Project

>  Third Party Quality Assurance and
Quality Control Services for the
Water Supply and Sewerage
Hyderabad
Metropolitan Water Supply &

Projects of

Sewerage Boardunder Jawaharlal
Nehru National Urban Renewal
Mission.The Third Party Quality

Assurance and Quality Control
Services for Maulana Abdul Kalam
Hyderbad  Sujala  Sharavathi
Scheme. (Godavari Drinking water
supply Project Phase -l, Phase |l
& Phase )

Mathematical Model Studies For
Sea Water Intake and Ouffall
System for Andhra Pradesh Power
Development Company Limited
(2x800 MW Sri  Damodaram
Sanjeevaiah ~ Thermal  Power
Station)

Area Drainage  Study and
Determination of Safe Grade
Elevation for M/s Nelcast Energy
Corporation Ltd. -2x660 MW Coal
Fired Thermal Power Plant,
Nellore District

Sea Water Intake And Ouffall
Studies along with associated
Marine Studies and Techno-
Commercial evaluation of
separate pump house being set up
at Komaragiri, near Kakinada

town, at Godavari District

Sea Water Intake And Outfall
Studies For 9x700 MW Coastal
Thermal Power Project At
Kakinada, Andhra Pradesh For
GMR Energy Ltd.

Area Drainage study for coal
based thermal power plant being
developed by Thermal Powertech
"orporation India Ltd. at
Nelaturupalem/Pynapuram
villages in MuthukurMandal of
Nellore district

Prefeasibility study for Prospective
Liquefied natural gas terminal at
East Coast
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Name of Major/Key Projects

State

Name of Major/Key Projects

State
Arunachal >
Pradesh
>
Assam >
Bihar >
>
>
>
>
Chhattisgarh >

Downstream Impact Assessment
Study tor Dibang multipurpose
project

Environmental Impact Assessment
Study for Dibbin Hydro Electric
Project Arunachal Pradesh

National Quality Monitors for
Quality Inspection of Rajiv Gandhi
Grameen Vidyuti Karan Yojana XI-
Plan Projects under Tier-lll Quality
Control Mechanism

Project Management Consultancy
for works under Basic Services for
Urban Poor Schemes of
Jawaharlal Nehru National Urban
Renewal Mission Projects in Patna

and Bodhgaya cities

Third Party Technical Supervision,
Monitoring and Quality Assurance
etc. of Civil Works in the four
districts of Madhubani, Vaishali,
West Champaran, and Madhepura
under SarvaShikshaAbhiyan

Detailed Project Report and Basic
Engineering document and Cost
Estimate for supply of Ganga
Water to Barauni Thermal Power
Station.

Irrigation & Command Area
Studies under lIrrigation through
SaptaKosi and Sun Kosi dam

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Mission for
Ministry of Urban Development,
Government of India

Quality  Monitoring for Rural
Electrification works in
Chhattisgarh State under Rajiv
Gandhi Grameen Vidyutikaran
Yojana Scheme

Delhi -

Gujarat

Water Study and Geotechnical
Investigation for Mega Power
Project at Premnagar

Master Plan for Sewerage System
of Delhi for the year 2031 for Delhi
Jal Board

Remodelling and Covering of

‘Ramesh Nagar Drain from Kirti

Nagar Furniture Block/Railway
Line to Najafgarh Drain for
Municipal Corporation of Delhi

Estimation of Design Basis Flood
and safe Grade Elevation and
Preparation of Area Drainage Plan
for Mithivirdi Nuclear Power Plant,
Bhavnagar

Mathematica! Model Studies For
Tidal Hydrodynamics And
Sedimentation For The Phase i
Development of Port at Tapi
estuary, Hazira

Block contouring, planning,
design, preparation of plans and
estimates of distribution network &
drainage downstream of chak for
the command area under various

canals.

Design drawing and Estimate for
structures of Disty, Minor, Sub-
Minors and Drain of Limbdi,
Dhrangdhra, Botad, Morbi Branch
canals of Saurashtra Branch
Canal

Work for survey block contouring,
planning, design and preparation
of estimates and plans of
distributary system of Kachahh
Branch Canal between Ch.30 to
112km. Sardar Sarovar Project
(Phase-VII).
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State Name of Major/Key Projects State Name of Major/Key Projects
Development /  Up-gradation, Project Management Consultancy
Dredging, of fisheries harbours in for Supervision of Construction &
the State of Gujarat including Inspection of underground
Froject Management drainage Scheme at Ambaji
Guijarat Rural Housing Board
Third Party Inspection services for u g
flooring & electrical works in Fisheries Port Development work
various bus stations at Navabandar, Sutrapada &
. . . Madhvada
Third Party Inspection for various
infrastructure works in Jasdan, Project Management Consultancy
Sanand&Okha for 6 Districts of Gujarat State
. i under Gujarat Rural Housing
Feasibility study for cooling Tower Board
oar
at Ukai Thermal Power station
. Appraisal of Detailed Project
Area Flood Drainage Study for 40 .
i . Reports related to Water Bodies
MW Solar Power Project, Nr. Bitta .
. o under Jawaharlal Nehru National
village, District Kutch .
Urban Renewal Mission for
Third Party lnspection for Solid Ministry of Urban Development,
West Management, Slum area Government of India
Development. & Storm drain work
P o Haryana Project Management Consultancy
at Jamnagar Municipal o
c i for works being implemented by
orporatio . N .
po 4 Dakshin Haryana BijliVitran Nigam
Third Party Inspecti i
f y .n pection .a.genmes Third Party Inspection of Water
for construction, supervision and o .
) . ) ] Supply & Sanitation Projects for
inspection of materials, machinery I
) Water Supply &  Sanitation
and equipments for Narmada
o Department
water pipeline project
p ’ lan & Action Plan f Study on Water Management on
erspective plan ction Plan for Food Security
Backward Regions Grant Fund
Scheme in Banaskantha & Independent Review and
Sabarkantha District Monitoring Agency for Projects
Third Party | fon for S under Jawaharlal Nehru National
ir
~a y n§pec on for mewage Urban Renewal Mission for
Pumping Station & RCC Elevated - .
Mission cities
Reservoir of 18 & 21 lakhs
capacity TP-38 at Surat Municipal Third Party ° Independent
Corporation, Surat Evaluation Agency- Energy
B Accounting
Addition Alternation / Renovation/
Retrofitting/ ~ Strengthening  / Project Appraisal Works  for
Development of Residential & non National Capital Region Planning
residential. Building Under Sub Board, Government of India
Div. Palanpur, Ambaji, Tharat& Himachal Third Party Inspection Works for
Deodar Pradesh Quality Monitoring and Inspection
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State

Name of Major/Key Projects

State

Name of Major/Key Projects

Jammu
Kashmir

Jharkhand

Karnataka

and

of the Rajiv Gandhi Grameen
Vidyutikaran Yojana works for
Himachal Pradesh State Electricity
Board

Environmental Impact Assessment
Study for DhaulaSidh Hydro
Electric Project

Formulation of Detailed Project
Report for extension of Main Ravi
Canal  from Basantpur to
Upstream of Ranjit Sagar Dam
including Power Generation Units

Enroute

Design and Engineering of Water
system for Essar Power
(Jharkhand) Limited, for Tori
Super Thermal Power Project

Area Drainage Study for Tilaiya
Ultra Mega Power Project

Study relating to safety review of
existing structure & providing
proposal for taking up
strengthening
structural & non-structural) to be
implemented prior to raising the

measures (

conservation storage of Tilaiya
dam for making water quantum
(150 cusecs) available for Tilaiya

Project Management &
Construction Supervision of Water
Supply Scheme for  Barhi
Township in Hazaribagh district

Detailed  Project Report for
Agriculture Demand Side
Management Pilot Project

Mathematical Model Studies For
Wave tranquillity For the Alternate
Offshore Layout adjacent to
BasvarajDurg For  Proposed
Development of Port at Haldipur,
Karnataka For M/s Mineral
Enterpirses Limited, Bangalore

Kerala

Hydraulic Survey and Wind
Measurement for Development of
all weather deep drafted greenfield
seaport at Haldipur

8Urban Local Bodies project under
Karnataka Municipal Reforms

Project

SUrban Local Bodies project under
Karnataka Municipal Reforms
Project

Hassan Urban Local Bodies
project under Karnataka Municipal
Reforms Project

Infrastructure Development and
Investment Plan for 20 towns in
Belgaum and Bagalkot

Second rural water supply and
sanitation project - JalNirmal -Multi
Village Water supply Scheme for
Hallikhed and other 12 Villages

Project Management Consultancy
for construction of Morarji Desai
Residential  School/Kittur  Rani
Chennamma Residential School
building at  Baindoor and
Siddapura respectively.

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Mission for
Ministry of Urban Development,

Government of India

Design and Supervision
Consultancy for Package 2 (Kochi,
Thrissur and Kozhikode) (Third
Party Inspection Energy Audit
under Restructured Accelerated
Power Development and Reforms

Programme
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- State

Name of Major/Key Projects

State

Name of Major/Key Projects

Madhya Pradesh

>

Preparation of Environmental
Impact Assessment, setting up of
jetty, Intake and Outfall for the
desalination plant, approaches to
jetty with allied material handling
equipment and for carrying out
any works ir. river/creek or sea for
the proposed 240 MW coal based
thermal power plant, 1.5 MTPA
cement grinding unit alongwith
desalination plant at villages
Pappiniassery and Kalliassery,

District Kannur

Detailed
development of Kaveri Port

Engineering for

Third Party Independent
Evaluation Agency- Energy
Accounting

Project Monitoring and

Supervision of Quality of works
under Rajiv. Gandhi Grameen
Vidyutikaran Yojana schemes of
Morena and Sheopur District for
Madhya Pradesh Poorv Shetra
Vitran Co. Ltd., Jabalpur

Project Management for
Construction of Low Cost Housing
under Basic Services for Urban
Poor, Jawaharlal Nehru National
Urban Renewal Mission in Naya

Raipur

Project Monitoring, Construction
Supervision & Quality Control for
Sewerage Project of Jabalpur city
under Jawaharlal Nehru National

Urban Renewal Mission

Withdrawal of 20MGD water from
Betwa River at MahutaGhat for
Bharat Oman Refinery Limited
Bina Refinery

Maharashtra

Nyabarongo Hydro Electric Project
(2x 14 MW) - EM Package,
Rwanda, Bharat Heavy Electricals
Ltd., Bhopal

Shahpura Thermal Power Project,
Jabalpur

Hydrological Studies and Design
of suitable structure i.e. Anicut /
Barrage and Raw Water Pump
House for 2640 MW Coal Based
Thermal Power Plant”

Basic Study & Detailed Project
Report for Water Intake System
ior 6 x 600 MW Chitrangi Thermal
Power Project

Perspective plan & Action Plan for
Backward Regions Grant Fund
Scheme in Khandwa, Burhanpur &
Khargone, Bhopal Districts

Independent Review and
Monitoring Agency for Projects
under Jawaharlal Nehru National
Urban Renewal Mission for

Mission cities

Third Party Independent
Evaluation Agency- Energy
Accounting

Monitoring & Evaluation Study on
Artificial
Groundwater

Effectiveness of
Recharge of
Programme in rainfed region

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Mission for
Ministry of Urban Development,

Government of India

Feasibility study for intake and
outfall including model studies and
survey for proposed steel plant at
Salav, in Raigad district
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Name of Major/Key Projects

State

Name of Major/Key Projects

State

Manipur >
>

Meghalaya >

' >

Nagaland >

Odisha >
>
>
>

Third Party Implementing Agency
for  project monitoring and
supervision of quality of Rajiv
Gandhi Grameen Vidyutikaran
Yojana works of XI Plan Schemes
in Manipur State (For 5 Districts)

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Mission for
Ministry of Urban Development,
Government of India

Master Plan for Development of
Irrigation

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Missionfor
Ministry of Urban Development,

Government of India

Third Party Inspecting Agency in
the State of Nagaland (For 2
Districts)

Rengali lIrrigation Project, Left
bank Canal -1l (14,846 Ha), Reach
il

Rengali Irrigation  Sub-Project,
Phase-I|

Detailed Project report of Upper
Vansadhara lrrigation project with
Environment Impact Assessment
& Environment Management Plan
and Rehabilitation And
Resettlement Plan

Survey and Investigation for
preparation of feasibility report,
Detailed Project report with
Environment Impact Assessment
& Environment Management Plan
and Rehabilitation And
Resettlement Plan for Lower
Vansadhara project

Punjab

Rajasthan

Studies to Review Technical
Feasibility of Por Development of
Bichitrapur

Development of Stilling Basin and
Desilting of Lagoon

Survey & Investigation of Middie
Kolab Project including
preparation of Detailed Project
Report with Environment Impact
Assessment &  Environmental
Management Plan and
Rehabilitation & Resettlement
Plan

Survey & Investigation of Tel
Integrated Project including
preparation of Detailed Project
Report with Environment Impact
Assessment &  Environmental
Management Plan and
Rehabilitation & Resettlement
Plan

Third Party Inspection Agencies
for Quality Monitoring & Inspection
of works covered in 17 Nos project
sanctioned in the State of Punjab
under Rajiv. Gandhi Grameen
Vidyutikaran Yojana Schemes

Area Drainage and Safe Grade
Elevation Study for 1400 MW
Rajpura Super-Critical Thermal
Power Project in Patiala District

Third Party Independent
Evaluation Agency- Energy
Accounting

Independent Agency for

Monitoring and Supervision works
for Turnkey contracts, Jodhpur
Vidyut Nigam Ltd.

Third Party Evaluation & Quality
Assurance of Civil works in
Jodhpur and Ajmer Cities for
Rajasthan Council of Elementary
Education
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Name of Major/Key Projects

State

Name of Major/Key Projects

Tamil Nadu >

Impact Monitoring Study of the
Project Activities on Profitability of
Farm Operation and Income of
Farmers under Agriculture Support
Services

Environmental Impact Assessment
study for various Gypsum Mines in
Rajasthan

Conservation of khasara map to
Mjurabba system under command
of Sidhmukh Noharlrr. Project in
Nohar and BhadraTahsils of
Hanumangarh District

Command area survey and micro
canalization studies in lift schemes

Indira Gandhi Nahar Project
stage-ll, Bikaner
Independent Review and

Monitoring Agency for Projects
under Jawaharlal Nehru National
Urban
Mission cities

Renewal Mission for

Technical Consultancy
Assignment for Cheyyur Ultra
Mega, Thermal Power Project (6 X

660 MW)

Detailed
'‘Development of Rajiv Gandhi Dry
Port and Muilti Modal Logistic Hub
of Chennai Port

Project Report for

Detailed
Development of Barge handling
facility at Chennai Port

Project Report for

Detailed
Development of

Project Report for
Ro-Ro cum
multipurpose berth and multilevel
car park in Bharathi Dock at

Chennai Port

Environmental Impact Assessment
study for Uppanar Bar Mouth
Project, Dept of Fisheries

Uttrakhand

Uttar Pradesh

West Bengal

Project Management Consultancy
for Trichi Water Supply
improvement Scheme Tamil Nadu
Urban Development Project

Pre-feasibility study for
Prospective Liquefied natural gas
terminal at East Coast

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Missionfor
Ministry of Urban Development,

Government of India

Cheyyur Ultra mega Power Project
(4000MW), Kanchipuram.

Detailed Project Report of 146
MW Bogudiyar Sirkari Bhyol Hydro
Electric Project, Pithoragarh

Techno  Economic  Feasibility
Study for Development of Infand
Water Transport on National
Waterway No.-l (River Ganga)

between Haldia and Allahabad

Draw! of water through Intake
System from River Yamuna and
supply to respective reservoir of
Prayagraj and Sangam Thermal
Power Plants near Allahabad.

Appraisai of Detailed Project
Reportsrelated to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Mission for
Ministry of Urban Development,
Government of india

Works  for
National Capital Region Planning

Project Appraisal

Board, Government of India

Feasibility Study for Port Facility at
Sagar Island with Rail Connectivity

Prefeasibility study for Prospective
Liquefied natural gasterminal at
East Coast




93

Written Answers

BHADRAPADA 07, 1935 (Saka)

to Question 94

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Appraisal of Detailed Project
Reports related to Water Bodies
under Jawaharlal Nehru National
Urban Renewal Mission  for
Ministry of Urban Development,
Government of India

Detailed Project Report for
improvement of embankments &
ancillary work in Kandi& adjoining
area in the district of Murshidabad

Preliminary  Siurvey &  Soil
Investigation for Surface Water
Based Piped Water Supply
Scheme in Arsenic Areas of
Chakdah Block including’ Bulk
Supply to Chakdah Municipality of
Nadia District

Preliminary Survey &  Soil
Investigation for Surface Water
Based Piped Water Supply
Scheme in Arsenic Areas of
Haringhata Block of Nadia District

Engineering supervision of
Turnkey work including project

monitoring in  connection with

- surface water based piped water

supply schemes for arsenic
affected areas of Nadia District.

Survey, Planning and Design of
Micro - Canalisation under
Damodar Valley Coporation in
Burdwan District of area 26702
Ha.

Detailed Project Report for 2nd
Sub Stage of Stage-| of Phase-| of
Teesta Barrage Project

Project Management Consultancy
for water supply scheme for IIT
Kharagpur

Detailed Project Report including
Survey, Feasibility Study and

Andaman and >
Nicobar Islands

Chandigarh >

Puducherry >

Design of a Causeway Two Lane
Bridge on River Ajoy suitable for
loaded Dumpers for Transporting
Coal from Khagra - Joydev Coal
Block in the District of Birbhum to
the Railway Siding in the District of
Bardhaman" to Consultant

Watershed Development Project
in Andaman & Nicobar Islands

Third Party Independent
Evaluation Agency- Energy
Accounting

Environmental Impact

Assessmentstudy for Karaikal
fishing harbor, Dept of Fisheries

Statement - IlI

State-Wise List of Ongoing Projects (2011-2012)

State

Name of Major/Key Projects

Andhra Pradesh

A

"Estimation of Design Basis
Flood and safe Grade
Elevation" for the Proposed
site of Nuclear Power Stations
at Kovvada, Srikakulam
District

> Sea Water Intake and Qutfall
System-Hydrodynamic and
Siltation Studies

> Tranquility analysis for the
proposed Kakinada Special
Economic Zone Port

> Monitoring and Evaluation
Study on Effectiveness of
artificial recharge of
groundwater programme/
schemes/projects in the

rainfed regions

> Pranhita-Chevella Sujala

Sravanthi Project
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State

Name of Major/Key Projects

Arunachal Pradesh

Assam

Bihar

Chhattisgarh

Goa

\

Detailed
Project
Consultancy

Engineering and
Management
Services  for
Provision of Buildings and
Services Works at Various
Locations

Hydraulic Model Studies for

Siang Lower Hydro
ElectricProject
Environmental Impact

Assessment Study for Jarong
Hydro-Electric Project

Detailed
Project

Engineering  and

Management
Consultancy  Services  for
Provision of Buildings and

Services Works at Missamari

{rrigation Studies of Command
Area lying in Indian Territory
under SaptaKosi High Dam
Multipurpose Project

Detailed Report&
Basic engineering documents

Project

and cost estimates for supply
of Ganga River Water to
BarauniThermal Power
Station(2x50 MW + 2x 110
MW) existing units and 2x 250
MW Extension Project

Studies for ascertaining the
maneuveringbehavior of the
ships in the approach channel
in the Mahanadi River

Cargo Jetty Terminal Facilities
on Mahanadi River

Tandula Reservoir

Augmentation Scheme Project

Impact Evaluation Studies for
assessing the impact of
Sarwana Watershed

Programme

Gujarat

Estimation of Design Basis
Flood and safe Grade
Elevation and Preparation of
Area Drainage Plan for
Mithivirdi Nuclear Power Plant,
Bhavnagar Detailed Project
Report for upgradation of
existing ship recycling yards at
AlangSosia for undertaking

safe and environmentaliy
sound ship recycling
operations

Detailed Project Report and
Detailed Engineering  of
loading and unloading jetty at
Mora Village on the banks of
Tapti River, Surat

Study for
of VansiBorsi

Prefeasibility
development
Port

Block Contouring, Planning,
Design, Preparation of Plans
and Estimates of Distribution
Network  and Drainages
downstream of chak for the
command area of Kachchh
Branch Canal from 273 to
357km.

Design, Drawing and estimate
for structures of Disty, Minors,
Sub minors and Drains of
Kachchh Branch canal,
Gagodhar and Wandhiya sub
branch canal system.

Planning of Kachchh Branch
Canal from 273 to 357km.

Land resurvey as per the
standards and specification of
the National Land Record
Modernization Programme
guideline and update the land
records based on new survey
in Vadodara and Tapi districts
of Gujarat.
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State

Name of Major/Key Projects

Haryana

Third Party Inspection of
works of construction of
Botad, Dhrangadhara and
Morbi Branch Canal (Package
No. 8 & 9) of SardarSarovar
Narmada Nigam Ltd.

Monitoring and  Evaluation
Study on Effectiveness of
ariificial recharge of
groundwater programme/
schemes/projects  in  the

rainfed regions

Detailed Project Report for

Mindholakhadi  development
project in Surat
Development  /Upgradation,

Dredging of fisheries harbours
in the State of Gujarat
including Project Management

Repair, Renovation and
restoration of existing minor

irrigation schemes

Project Management
Consultancy for 6 Districts of
Gujarat State under Gujarat

Rural Housing Board

City survey records of town
planning schemes

Project Management

Consultancy  for  various

Infrastructure works in Jasdan

Municipality

Environmental Impact
Assessment Study for Barge
Jetty for Indian Farmers
Fertiliser Cooperative
LimitedKandla

Expansion of Port Facility at
Hazira

Study on Water Management
for Food Security

Himachal Pradesh

Jammu and Kashmir

Jharkhand

Karnataka

Environment Impact
Assessment Study for
DhaulaSidh Hydro Electric

Project

Environment Impact
Assessment Study for Clay

Mine for Kol Dam Project

Environment Impact
Assessment Study for
ReoliDugli Hydro  Electric
Project

Environment Impact

Assessment Study for
Shangling Hydro  Electric

Project

Detailed Project Report for
extension of Main Ravi Canal
from Basantpur to Upstream
of RanjitSagar Dam including
Power  Generation  Units
Enroute

Feasibility Report and Detailed
Project Report for Sewerage
System and other related
schemes for Sahibganj Nagar
Parshad and Rajmahal Nagar
Panchayat for Sahibgan]

Study under Action Plan for
the Implementation of National
Water Policy 2002 and
Technical Preparedness for
DDSA-2000

Detailed Project Report for
Agriculture  Demand Side
Management Pilot Project

Monitoring and  Evaluation
Study on Effectiveness of
artificial recharge of ground
water

programme/schemes/projects

in the rainfed regions
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State

Name of Major/Key Projects

Kerala )

Madhya Pradesh

>

Construction of tailing
Reservoir of minimum
capacity 6.2 million tones with
retaining structure across the
ridge and arrangement for
discharge of clear water and
flood water to downstream
water course for the proposed
plant at Donimalai, Bellary

district

Environment Impact
Assessment Studies for Malpe

Fisheries

Construction for demolition
and re-construction of North
Jetty - Phase | Studies

Design and Supervision
Consultancy for Package 2
(Kochi, Thrissur and
Kozhikode) (Third Party
Inspection Energy Audit under
Restructured Accelerated
Power Development and

Reforms Programme

Consultancy  Services for
withdrawal of 20MGD water
from Betwa River at
MahutaGhat

Hydrological Study of River
Water Intake System and Area
Drainage System for 2 x 660
MW Super Critical Thermal
Power Project at Narsinghpur

Project Monitoring and

Construction Supervision
along with Quality Control for
Sewerage Project of Jabalpur
City under Jawaharlal Nehru
National  Urban  Renewal

Mission

Maharashtra

Monitoring and Evaluation
Study on Effectiveness of
artificial recharge of
groundwater programme/
schemes/ projects in the

rainfed regions

Detailed Project Report and
supervision for rural roads in
Dhar (Phase-lll) and other 4
districts

Detailed Project Reportsand
construction supervision for
Rural roads in 4 districts

Pre-qualification of Promoters
for Development of Kodali
Pumped Storage Scheme

Contract for carrying out basic
detailing to obtain statutory
detailed
engineering and supervision

clearance,

services for shallow water
berthing facility for proposed
steel plant at Salav, in Raigad
District

Mathematical Model Studies
for proposed development of
multipurpose  terminal  at

Karanja Creek, Navi Mumbai

Beach Profiling Survey
including submission of report

and drawings

Feasibility Study to set up

ship/submarine Launching

' System at Alcock Yard, Dock

Yard Road, Mumbai

Various Oceanographic
Studies to be carried out at

Jawaharla! Nehru Port

Work Order for Orbit, Mandwa
Area Drainage Studies
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to Question 102

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Meghalaya

Odisha

Monitoring & Evaluation Study
on Effectiveness of Artificial
Recharge of Ground Water
Programme / Schemes /
Projects in the Rainfed
Regions of Maharashtra

Preparation of slum free city
plan and Detailed Project
Report for Rajiv AwasYojna
Projects for Mira Bhayander in
Mumbai

Development of Captive Port
Facilities, Nandgaon

Environment Impact
Assessment Study for Jaigarh
port

Environment Impact
Assessment Study for Dibbin
Hydro Electric Project,
Shillong

Environment Impact
Assessment Study for Kynshi-
Il Hydro Etectric Project

Rengali Irrigation Project, Left
bank Canal -li (14,846 Ha),
Reach I}

Rengali Irrigation Sub-project,
Phase-I

Detailed Project report of
Upper Vansadhara lIrrigation
project  with  Environment
Impact Assessment &
Environment Management
Plan ar~. Rehabilitation And
Resettlement Plan

Survey and Investigation for
preparation of feasibility
report, Detailed Project report
with  Environment  Impact
Assessment & Environment
Management Plan ard

Rehabilitation & Resettlement
Plan for Lower Vansadhara
project

Studies to Review Technical
Feasibility of Port
Development of Bichitrapur

Development of Stilling Basin
and Desilting of Lagoon

Survey & Investigation of
Middle Kolab Project including
preparation of Detailed Project
Report  with  Environment
Impact Assessment &
Environmental Management
Plan and Rehabilitation &
Resettlement Plan

Rengali  lrrigation  Project,
Right bank Canal (18,400Ha)

Pre feasibility report for
Bhimkund (13 X 3 Mw)
&Baigundi (9X3 MW) Hydro
Electric Projects

Detailed Project Report for
Bhimkund (13 X 3 MW)
&Baigundi (9X3 MW) 'Hydro
Electric Projects

Development of a Container
Carge Port and Cruise
Terminal at Baliharachandhi in
Puri District - Detailed Pre-
Techno Economic Feasibility
Study

Detail Survey for Development
of Inland Waterways

Development of Port at
BahudaMuhan in  Ganjam
District - Preparation of Pre-
Techno-Economic  Feasibility
Report
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. to Questions 104

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Punjab >

Rajasthan >

Development of Port at
Bahabalpur District -
Preparation of Pre-Techno-
Economic Feasibility Report

Survey & Investigation of Tel
Integrated Project including
preparation of Detailed Project
Report with  Environment
Impact Assessment &
Environmental Management
Plan and Rehabilitation &
Resettlement Plan

Study on Water Management
for Food Security

Study on Planning of Water
Resources

Survey for 2x660 MW
Chhabra Super Critical
Thermal Power Project,
Chhabra, Distt. Baran

Determination of Dynamic
Properties of Rock Cores
(Resonant Column Tests and
Sonic  Velocity Tests) for
Nuclear Power Corporation of
India Limited-RawatBhata
Project

Area Drainage Study
(Preliminary) for Concentrated
Solar Power Project at Banner

Monitoring and  Evaluation
Study on Effectiveness of
artificial recharge of ground
water programme/ schemes/
projects in the rainfed regions

Command Area Survey and
Micro-Canalisation Studies in
Lift Schemes of Indira Gandhi
Nahar Project Stage-ll,
Bikaner

Tamil Nadu

Conversion of Khasras in to
Murabbas and Bighas in
Sidhmukh-Nohar Irrigation
Project, Hanumangarh

Bench Marking and Water
Audit of 20 Major/Medium
projects

Project Management
Consultancy  for  Central
Government Employees
Welfare Housing Organisation

Group Housing Il, Jagatpura

Chennai Petroleum
Corporation Limited
Desalination Plant -

Relocation of Intake/Outfall -
Mechanical, Electrical and
Instrumentation Systems at
Kattupalli

Rainwater harvesting works
for NTPC Tamil Nadu Energy
Company Limited including
preparation of documents like
technical specifications,
construction drawings,
estimate/Bill of Quantitiesetc.
for compilation of tender

documents

Tamil Nadu frrigated
Agriculture Modernization and
Water-bodies Restoration and
Management Project
Consultancy  Services  for
Construction Quality
Management and Technical
Supervision

Monitoring and  Evaluation
Study on Effectiveness of
artificial recharge of
groundwater Programme/
schemes/ projects in the

rainfed region
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to Question 106

State Name of Major/Key Projects State Name of Major/Key Projects
Project Management West Bengal > Mathematical Model Studies
Consultancy for water supply for various flow training
project, Trichy measures to improve the

Uttrakhand Environmental Impact navigation channel leading to
Assessment Study for Devsari Haldia Dock in Hugli Estuary
Hydro Electri j

ydro Electric Project >  Procurement/Development
Dam break Study for Devasari and Customization of Software
Hydro Electric Project .
>  Close Grid Survey of Auckland

Uttar Pradesh Monitoring & Evaluation Study Closure Spur No. 26 with
for Uttar Pradesh Sodic Lands Multibeam and sub-bottom
Reclamation Project -ilI Profiler
Prefimi W .

reliminary ~ Water _ intake >  Surface Water Based Piped
study- 2x660 MW Thermal Water Supply  Sch .
ater Su cheme. in
Power Project at Mirzapur, o ‘f)fpy e
6x660 MW Lanco Himavat arse'nlc a.ecTed areas of
Thermal Power  Project, Nadia  District  (Northern
Bhognipur, Ramabai District, Sector)
UP-Raw Water Intake System > Feasibility study for Port
Study Facility at Sagar Island with
Area Drainage Study for rail connectivity
Mirzapur Project Puducherry >  Additional Components Viz.,
Adequacy of Water Package - 11 (Dredging),
Availability/Study for Drawl of Package - 13 (Bet Mending
2x80 Cusec from Yamuna Shed), Package - 15
River for Thermal Power (Administrative  Block) and
Project being developed by Package - 16 (Slipway)
Lanco at Tehsil Bhognipur,
Distt. Ramabai Nagar ALL OVER INDIA > Information, Education and
BASIS Communicationactivities  for

Study on Water Management
for Food Security

Study to "Identify gaps in input
supply,
dissemination of appropriate
other

credit  availability,
technology and
requirements  relevant  for
improvement of productivity of
field and horticultural crops in
rain fed areas of Bundelkhand

region

Development of Captive Port
Facilities, Nandgaon

Ministry of Water Resources
for promoting objectives of
conservation of water and
preservation of its quality,
minimizing  wastage  and
ensuring in equitable
distribution both across and
within  the State

integrated Water Resources

through

Management and awareness

creation through  effective

communication with People
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State-Wise List of On-going Projects (2012-13)

to Questions 108

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Andhra Pradesh

Bihar

Site Survey/Data Collection for
River Studies for the Naval
Harbour-Project Varsha

Estimation of Safe Grade
Elevation and Area Drainage
Studies for Proposed Nuclear
Power Stations at Kovvada
Site in Srikakulam

Feasibility Studies and
Preparation of Detailed Project
Reports for Water Supply,
Waste Water Management
and other works in Gaya

Project Management
Consultancy for works under
Basic Services for Urban Poor
Schemes of Jawaharlal Nehru
National  Urban  Renewal
Mission projects in Patna and
Bodhgaya cities

Geological Investigations at

the project site of
DagmaraHydro Electric
Project

Liquefaction study for

Dagmara Hydro  Electric
Project in Distt. Supaul,

Design of Barrage, Power
House and other civil
structures in coordination with
Electro-Mechanical works of
Ararghat Hydro Electric
Project including planning for
execution

Physical Model for Dagmara
Hydro Electric Project

Detailed design and drawings
of civil structures in

coordination with Electro-

Chhattisgarh

Delhi

Mechanical works of Bathnaha
Small Hydro Project including
balance drawings and

planning for execution

Detailed design and drawings
of civil structures in
coordination  with  Electro-
Mechanical works of Nirmali
Small Hydro Projectincluding
balance drawings and

planning for execution

Project Management
Consultant for Development of
Ring Road No. 4, Road
Network System, Water
Supply System, Sewerage,
Electrical Networks, Storm
Water Drains and Reuse
System  including  Defect
Liability for Kamal Vihar,
Raipur

Project  Management  for
Construction of Low Cost
Housing under Basic Services
for Urban Poor, Jawaharlal
Nehru National Urban
Renewal Mission in Naya
Raipur

Quality Monitoring for Rural
Electrification works under
Rajiv Gandhi
Vidyutikaran Yojana Scheme

Grameen

Remodelling and Covering of
Ramesh Nagar Drain from
Kirti Nagar Furniture Block/
Railway Line to Najafgarh
Drain

Master Plan for Sewerage
System of Delhi for the year
2031

Third Party Inspection of
works of Delhi Jal Board
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to Question 110

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Gujarat

Environmental Impact
Assessment Study for
Upgradation  of  National
Center for Diseases Contiol,
New Delhi, Ministry of Health
and Family Welfare

Comprehensive integrated
Scheme of Water Supply
arrangement for Underground
portion of Line 7 and Line 8

Estimation of design flood and
safe grade estimation for the
proposed site of Nuclear
Power Plant at
ChhayaMirthiVirdhi

Implementing  Agency for
Execution of Projects for
Metro Link Express for
Gandhinagar and Ahmedabad
Company Ltd.

Estimation of Safe Grade
Elevation and Area Drainage
Studies for Proposed Nuclear
Power Stations at Kovvada
Site in  MithiVirdisite in
Bhavnagar District
Environmental Impact
Assessment Study for Barge
Jetty for Indian Farmers
Fertiliser Cooperative Limited
Kandla

Proposed Expansion of port
facilities of Essar Bulk terminal
Ltd. at Hazira

Block contouring, planning,
design and preparation of
plans, estimates of distribution
network and drainage
downstream of chak for the
command area under Various
Canals

Third Party inspection for
construction of various Branch
Canals of SardarSarovar
Narmada Nigam Limited

Geotechnical investigation for
Kachchh branch canal- from
ch 189.977 to 357.185 km

Geotechnical investigation for
Wandhia and Gagodhar Sub
Branch Canal

Geological / Geotechnical
investigation for construction
of Statue of Unity at Sadhu
Hills

Planning, Designing  and
Estimate for Underground
Pipeline system of Minors and
Sub Minors in SardarSarovar
Project command - Dhimaand
Radhanpur Branch Canal as
Underground Pipeline

Strip Topography Surveys and
Canal Alignment Planning of
Gagodhar, Wandhia and
Dudhai Sub Branch Canal off-
taking from Kachahh Branch
Canal

Development  /Upgradation,
Dredging, Maintenance Repair
of fisheries harbours in the
State of Gujarat including
Project Management

Land Re-Survey of Vadodara
Land Re-Survey of Tapi

Master Plan for  Water
Resources Structures in 43
Tribal Talukas

City survey records of town
planning schemes
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State Name of Major/Key Projects State Name of Major/Key Projects
> Project Management > Design and  Supervision
Consultancy  for  various Consultancy for Package 2
Infrastructure works under (Kochi, Thrissur and
Jasdan Municipality Kozhikode) (Third Party
Haryana > Third Party Inspection of Inspection Energy Audit under
Water Supply and Sanitation Restructur;d I Acceleratej
Projects for Water Supply and Power evelopment  an
Sanitation Department Reforms Programme
> Independent Review and Madhya Pradesh > Detailed. Engir?eering,
Monitoring Agency for Projects preparétlon of E.BI" ] of
under  Jawaharlal Nehru Quantities and Specifications
National Urban  Renewal and Construction Supervision
Mission for Mission cities for raising the height of
existing Weir Bharat Oman
>  Third Party Inspection Energy Refineries Ltd.
Audit  under  Restrucure
Accelerated Power > Detailed Project Report for
Development and Reforms Extension, Renovation and
Programme Modernization of Tawa Project
Himachal Pradesh >  Environmental . Impact > Slum Free City Plan for
Assessment Study for Upgradation/ Rehabilitation of
DhaulaSidh Hydro  Electric Slums under Rajiv
Project AwasYojana  Scheme  for
Bilaspur Municipal Corporation
Jammu and Kashmir >  Flood Protection and Training
of River Chenab from D/S of > Project Monitoring,
Akhnoor Bridge to the exit- Construction Supervision and
entry of Indo-Pak Border Quality Control for Sewerage
. . Project of Jabalpur cily under
> Detailed Project Report for Jawaharlal Nehru National
Flood Management of Chenab Urban Renewai Wiission
River D/S of Akhnoor Bridge
to the exit entry of Indo-Pak > Project Monitoring and
Border Supervision of Quality of
c : ons Works under Rajiv Gandhi
>
ompre enstvve ) contref:ct GrameenVidyuti Karan Yojana
'mar:agemter:. services orf schemes of Morena and
mplementation 0 -
Sheopur District for Madhya
Engineering, P d ;
Cgilstrjcr;?ogn rgcur:;m:nt afn Pradesh PoorvShetraVitran
ontracts for
Co. Ltd. Jaba!~r
Construction of 9 MW Dah '
and 9 MW HanuHydro Electric > Third Party Inspection Energy
Projects Audit
Kerala >  Project Management and > Feasibility and Water
9
Consultancy for Demolition availability study from river
and Reconstruction of North Ken for Barethi Thermal

Jetty, Naval Base, Kochi

Power Station
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to Question 114

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Mizoram

Odisha

Detailed Project Reports and
construction supervision for
Rural roads in 4 districts

Master Planning, Architectural
Engineering Services and
Project Management  for
Construction of Infrastructure
for setting up Indian Institute
of Mass  Communication
Regional Centre in the
University Campus

Detailed Project report of
Upper Vansadhara Irrigation
project with  Environment
Impact Assessment &
Environment Management
Plan and Rehabilitation And
Resettlement Plan

Survey and Investigation for
preparation  of  feasibility
report, Detailed Project report
with  Environment  Impact
Assessment & Environment
Management Plan and
Rehabilitation And
Resettlement Plan for Lower
Vansadhara project

Development of Stilling Basin
and Desilting of Lagoon

Survey & Investigation of
Middle Kolab Project including
preparation of Detailed Project
Report  with  Environment
Impact Assessment &
Environmental Management
Plan and Rehabilitation &
Resettlement Plan

Rengali  Irrigation  Project,
Right bank Canal (18,400Ha)

Pre feasibility report for

Bhimkund  (13X3  MW)

&Baigundi (9 X 3 MW) Hydro
Electric Projects

Rajasthan

Detailed Project Report for
Bhimkund (13X3 MW)
&Baigundi (9 X 3 MW) Hydro
Electric Projects

Detail Survey for Development
of Inland Waterways

Pre-Techno-Economic
Feasibility Report -
Development of Port at
BahudaMuhan in  Ganjam
District

Pre-Techno Economic

Feasibility Report -
Development of Port at

Bahabalpur District

Detailed Engineering for Re-
modelling of Satapada Jetty at
Chilika lake in Puri

Preparation of Detailed Project
Report for sewerage system of
areas of Cuttack under Odisha
Integrated Sanitation

Improvement Project

Survey & Investigation of Tel
Integrated Project including
preparation of Detailed Project
Report  with  Environment
Impact Assessment &
Environmental Management
Plan and Rehabilitation &
Resettlement Plan

Ayad River Front
Development Project through
Abatement of Pollution, River
Flow Channelization and River
Front Beautification in Udaipur

AmanishahkaNallah Front
Development Project through
Abatement of Pollution, River
Fiow Channelization and River
Front Beautification in Jaipur
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State

Name of Major/Key Projects

State

Name of Major/Key Projects

Jojari River Front

Development Project through -

Abatement of Pollution, River
Flow Channelization and River
Front Beautification in Jodhpur

Detailed Project Reports for
the River Front Development
Project for River Jojari in
Jodhpur, River Ayad in
Udaipur and Amanishah Ka
Nallah in Jaipur

Cadastral
survey, Detailed study of

Topographical,

Project area, Re-designing of
Imigation  and  Drainage
System and Detailed Project
Report for revamping of
Chambal Canal Distribution
system in Right and Left Main

Canal

Project Management
Consultancy for Department of
Science and  Tecnnology
project Phase 2

Command Area Survey and
Micro-canalisation Studies in
lit Schemes of Indira Gandhi
Nahar Project Stage-ll,

Bikaner

Conversion of Khasras into
Murabbas and Bighas in Sidh-
Mukh-Nohar Irrigation Project,
Hanumangarh

Study of Benchmarking and
Water Auditing of Gang Canal
System, Sri Ganga Nagar

Study of Bench Marking and
Water Auditing of Bhakra
Canal System, Hanumangarh

Detailed Project Report of Eta-
Singrasar lift Minor lrrigation
Scheme, Suratgarh

Tamil Nadu

Uttrakhand

Uttar Pradesh

Project Management
Consultancy  for  Central
Government Employees
Welfare Housing Organisation
Group Housing Il, Jagatpura

Project Management
Consultancy for Water Supply
Improvement  Scheme  for
Trichy

Project Management
Consultancy for mining,
augmentation and renovation
for  Water Project of
Department of Science and
Technology - Phase 2

Design Supervision
Consultancy Bhimtal
Infrastructure Development
Investment Program  for
Tourism

Monitoring and  Evaluation
Study for Sodic Land
Reclamation Project, Phase -
1l

Pre-feasibilty =~ Report  for
inclusion of Lower Ganga
Canal system in Uttar Pradesh
Water Sector Restructuring
Project- Phase-lIl.

Common Guideline for
Scheme on Management of
Declining Groundwater Table
for Sustaining Food
Production in  States of
Punjab, Haryana and Western

Uttar Pradesh

Third Party Inspection Energy
Audit under Restructured
Accelerated Power
Development and Reforms
Programme

Field Quality Assurance for
Greater Noida Authority
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to Question 118

State Name of Major/Key Projects State Name of Major/Key Projects
West Bengal > Review and prioritization of Estimation of Safe Grade
River Regulatory Measure of Elevation and Area Drainage
Kolkata Port Trust Studies for Proposed Nuclear
> Detalled Project Report of Power Stations at Kovvada
Teesta Low Dam | and I Site in Srikakulam
(Combined) HydroElectric Bihar Project Management
Project { 3 X 27 MW) Consultancy for works under
> Detailed Project Report of Basic Services for Urban Poor
Teesta Intermediate Hydro Schemes of Jawaharlal Nehru
Electric Project (4X21 MW) National Urban  Renewal
Mission projects in Patna and
STATE Name of Major/Key Projects Bodhgaya cities '
> Detailed Project Report of Liquefaction study for
Turga  Pumped  Storage Dagmara Hydro  Electric
Project (4 X 250 MW) Projectin Distt. Supaul,
>  Pre-feasibility = Report  of Design of Barrage, Power
Teesta Low Dam- V Hydro House and other  civil
Electric Project (4 X 20 MW) structures in coordination with
> Tranquillity Study near Kanika Electro-Mechanical works  of
Sand at Four Locations Ararghat  Hydro  Electric
Project including planning for
NORTH EASTERN > Third Party Inspection Energy execution
STATES Audit under Restructured
Accelerated Power Detailed design and drawings
Development and Reforms of  civil  structures in
Programme coordination  with  Electro-
Mechanical works of Bathnaha
ALL OVER INDIA > Third Party Inspection and Small Hydro Project including
Monitoring for Basic Services balance drawings and
for Urban Poor and Integrated planning for execution
Housing & Sium Development
Programme Projects under Detailed design and drawings
Jawaharlal Nehru National of civil structures n
Urban Renewal Mission coordination  with  Electro-
Mechanical works of Nirmali
STATEMENT —V Small Hydro Project including
balance drawings and
State-Wise List of On-going Projects planning for execution
(2013-2014) (April-July 2013)
Chhattisgarh Micro planning - Rajiv Awas

State

Name of Major/Key Projects

Andhra Pradesh

>

Third party Quality Control of
Civil  works of Greater
Hyderabad

Corporation

Municipal

Yojana Scheme for Bilaspur
Municipal Corporation

Project  Management  for
Construction of Low Cost

Housing under Basic Services
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to Questions 120

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Delhi

State

Gujarat

for Urban Poor, Jawabharlal
Nehru National Urban
Renewal Mission in Naya
Raipur

Quality Monitoring for Rural
Electrification works  under
Rajiv Gandhi Grameen
Vidyutikaran Yojana Scheme

Comprehensive Socio-
economic Survey of
Households in JJ cluster in
Sangam Vihar

Third Party supervision and
Quality control for works
pertaining to Rural and Urban
Roads and building works

Remodelling and Covering of
Ramesh Nagar Drain from
Kirti Nagar Furniture Block/
Railway Line to Najafgarh
Drain

Master Plan for Sewerage
System of Delhi for the year
2031

Third Party Inspection of
works of Delhi Jal Board

Name of Major/Key Projects

Impact Evaluation Study of
works under State Forest
Development Agency

Feasibility Study of Jack Well/
Radial Well in Narmada

Third Party Inspection for
construction of various Lift
Irrigation Scheme- Vadodara,
Narmada, Anand, Khera,
PallageBhatti

Flood Mitigation measures for
Dholera Special Investment
Region (Short Term
Measures)

Estimation of design flood and
safe grade estimation for the
proposed site of Nuclear
Power Plant at
ChhayaMirthiVirdhi

Construction of Diaphragm
Wall & Anchor Slab along
Sabarmati River bed for Metro
Link Express between
Gandhinagar and Ahmedabad

Estimation of Safe Grade
Elevation and Area Drainage
Studies for Proposed Nuclear
Power Stations at Kovvada
Site in  MithiVirdiStie in
Bhavnagar District

Block contouring, planning,
design and preparation of
plans, estimates of distribution
network and drainage
downstream of chak for the
command area under Various
Canals

Third Party Inspection for
construction of various Branch
Canals of SardarSarovar

Narmada Nigam Limited

Planning, Designing  and
Estimate for Underground
Pipeline system of Minors and
Sub Minors in SardarSarovar
Project command - Dhimaand
Radhanpur Branch Canal as

Underground Pipeline

Strip Topography Surveys and
Canal Alignment Planning of
Gagodhar, Wandhia  and
Dudhai Sub Branch Cana! off-
taking from Kachahh Branch
Canal
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to Question 122

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Haryana

Jammu
Kashmir*

and

Development  /Upgradation,
Dredging, Maintenance Repair
etc., of fisheries harbours in
the State of Gujarat including

Project Management

Master Plan for Water
Resources Structures in 43
Tribal Talukas

City survey records of town
planning schemes

Project Management
Consultancy  for  various
Infrastructure  works  under
Jasdan Municipality

Third Party Inspection of
works under Haryana Tourism
Department

Third Party Inspection of
Water Supply and Sanitation
Projects

Independent Review and
Monitoring Agency for Projects
under  Jawabharlal Nehru
National  Urban  Renewal

Mission for Mission cities

Third Party Inspection Energy
Audit under
Accelerated Power

Restructure

Development and Reforms
Programme

Pre-feasibilty = Report  for
330MW  Wardwan  Hydro
Electric Project

Comprehensive contract
management  services for
Implementation of
Engineering, Procurement and
Construction Contracts  for
Construction of 9 MW Dah
and 9 MW HanuHydro Electric

Projects

Jharkhand

Kerala

Madhya Pradesh

Flood Protection and Training
of River Chenab from D/s of
Akhnoor Bridge to the exit-
entry of Indo-Pak Border

Detailed Project Report for
Flood Management of Chenab
River D/S of Akhnoor Bridge
to the exit entry of Indo-Pak
Border

Correction of System
Deficiency Discharge of Canal
of 50 Cusecs and below under
Command Area Development,
Ranchi

Ship Mooring Analysis for
proposed Multi-Jetty in Cochin
Port

Environment Impact
Assessment Study for
Construction of dedicated
berth at Beypore, Calicut

Project Management and
Consultancy for Demolition
and Reconstruction of North
Jetty, Naval Base, Kochi

Pre Dispatch Inspection and
Quality Assurance of Materials
and equipments for Madhya
Pradesh Vidhyut Vitran
Corporation Limited

Supervision and  Quality
Control of Roads under
Pradhan Mantri Gramin Sadak
Yojana for Ratlam

Extension, Renovation and
Modernization of Tawa
Irrigation Project

Detailed
preparation of Bill of

Engineering,

Quantities and Specifications
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State

Name of Major/Key Projects

State

Name of Major/Key Projects

Manipur >

Odisha >

and Construction Supervision
for raising the height of
existing Weir Bharat Oman
Refineries Ltd.

Slum Free City Plan for
Upgradation/ Rehabilitation of
Slums under Rajiv Awas
Yojana Schefne for Bilaspur
Municipal Corporation

Project Monitoring,
Construction Supervision and
Quality Controi for Sewerage
Project of Jabalpur city under
Jawaharlal Nehru National
Urban Renewal Mission

Project Monitoring and
Supervision of Quality of
Works under Rajiv Gandhi
Grameen Vidyuti Karan
Yojana schemes of Morena
and Sheopur District for
Madhya Pradesh Poorv
Shetra  Vitran Co. Ltd.
Jabalpur

Third Party Inspection Energy
Audit

Feasibility and Water
availability study from river

Ken for Barethi Thermal
Power Station

Detailed Project Reports and
construction supervision for
Rural roads in 4 districts

_ Detailed Proje(;t Report and

revised Cost Estimate
including design of a Tunnel
for Extension of raw water
pipeline for Thoubal
Muitipurpose Project

Preparation of Detailed Project
Report for Small Hydro

Electric Project (2 X 1.5 MW)
at Kanupur in the district of
Keonjhar

Preparation of Detailed Project
Report for Jambhira Small
Hydro Electric Project (2 X 1.2
MW) at Jambhira in the district
of Mayurbhanj

Preparation of Detailed Project
Report of Upper Vansadhara
Irrigation project with
Environment Impact
Assessment & Environment
Management Plan and
Rehabilitation And
Resettlement Plan

Survey and Investigation for
preparation  of  feasibility
report, Detailed Project report
with  Environment  Impact
Assessment & Environment
Management Plan and
Rehabilitation And
Resettlement Plan for Lower
Vansadhara project

Development of Stilling Basin
and Desilting of Lagoon

Survey & Investigation of
Middle Kolab Project including
preparation of Detailed Project
Report  with  Environment
Impact Assessment &
Environmental Management
Plan and Rehabilitation &
Resettlement Plan

Rengali lrrigation  Project,
Right bank Canal (18,400Ha)

Pre feasibility report for
Bhimkund (13X3 MW) &
Baigundi (9 X 3 MW) Hydro
Electric Projects
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to Question 126

State

Name of Major/Key Projects

State

Name of Major/Key Projects

Punjab

Rajasthan

Detailed Project Report for
Bhimkund (13X3 MW) &
Baigundi (9 X 3 MW) Hydro
Electric Projects

Detailed Engineering for Re-
modelling of Satapada Jetty at
Chilika lake in Puri

Preparation of Detailed Project
Report for sewerage system of
areas of Cuttack under QOdisha
Integrated
Sanitationlmprovement
Project

Water availability studies for
800 MW Thermal Power
Project of Odisha Thermal
Power Corporation

Survey & Investigation of Tel
Integrated Project including
preparation of Detailed Project
Report  with  Environment
Impact Assessment &
Environmental Management
Plan and Rehabilitation &
Resettlement Plan

Review and update of the City
Development Plan for
Ludhiana

Complete  technical and
commercial evaluation of Bids
received and Post Award
Engineering for Punjab State
Power Corporation Limited

Planning of Drainage System
for Domestic waste in Bhiwadi

Study of Benchmarking and
Water Auditing of Gang Canal
System, Sri Ganga Nagar

Study of Bench Marking and
Water Auditing of Bhakra
Canal System, Hanumangarh

Tamil Nadu

Tripura

Uttrakhand

Detailed Project Report of Eta-
Singrasar lift Minor Irrigation
Scheme, Suratgarh '

Detailed Project Reports for
the River Front Development
Project for River Jojari in
Jodhpur, River Ayad in
Udaipur and Amanishah Ka
Nallah in Jaipur

Detailed Project Report and
Project Management Services
for revamping of distribution
system in right and left main of
Chambal Canal

Command Area Survey and
Micro-canalisation Studies in
lift Schemes of Indira Gandhi
Nahar Project Stage-ll,
Bikaner

Conversion of Khasras into
Murabbas and Bighas in Sidh-
Mukh-Nohar Irrigation Project,
Hanumangarh

Executing Kundah Pumped
Storage Hydro Electric
Projects (4 X 125 MW) in the
Nilgiris District

Tamil Nadu Irrigated
Agriculture Modernization and
Water Bodies Restoration and
Management Project

Project Management
Consultancy for Water Supply
Improvement  Scheme  for
Trichy

Repair, Renovation and
Restoration of RudraSagar
Lake

Design Supervision
Consultancy Bhimtal
Infrastructure Development

Investment Program for
Tourism
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State Name of Major/Key Projects State Name of Major/Key Projects
Uttar Pradesh > Integrated Watershed > Review and prioritization of
Management Program River Regulatory Measure of
> Project Management Kolkata Port Trust
Consultancy for > Detailed Project Report of
implementation of Teesta Low Dam | and Il
Restructured Accelerated (Combined) Hydro Electric
Power Development and Project (3 X 27 MW)
Ref P mme
Sehorms rogramm > Detailed Project Report of
chemes Teesta Intermediate Hydro
> Monitoring and Evaluation Electric Project (4X21 MW)
Stud f Sodic  Land
He 'or .0 l 2 > Detailed Project Report of
Reclamation Project, Phase -
" Turga Pumped Storage
Project (4 X 250 MW)
>' Field Quality Assuran for
Gle ) QNa.ldy A S; r't ce o >  Pre-feasibility Report of
r a Author
eater ol orty Teesta Low Dam- V Hydro
>  Pre-feasibility Report  for Electric Project (4 X 20 MW)
inclusion of Lower Ganga . .
NORTH EASTERN > Third Party Inspection Energy

Canal system in Uttar Pradesh
Water Sector Restructuring
Project- Phase-Il.

>  Third Party inspection Energy
Audit under  Restructured
Accelerated Power
Development and Reforms
Programme

West Bengal >  Prefeasibility Report of

Farrakha Hydro Electric
Project (125 MW)

STATES

ALL OVER INDIA

\Y

Audit under Restructured
Accelerated Power
Development and Reforms
Programme

Third Party Inspection and
Monitoring for Basic Services
for Urban Poor and Integrated
Housing & Slum Development
Programme Projects under
Jawaharlal 'Nehru National
Urban Renewal Mission

Statement — VI

Summary of State Wise Detail of Projects

(Rs. In Lakhs)

Sl. No. Particulars Summary of State Wise Revenue
FY 10-11 FY 11-12 FY 12-13 FY1314 (up to
July'2013)
1 2 3 4 5 6
1. Andhra Pradesh 596.85 172.10 346.23 103.53
2. Arunachal Pradesh 0.00 11.94 6.44 0.00
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1 2 3 4 5 6
3. Andaman " and Nicobar 261.64 2.05 0.00 0.00
Islands
4. Assam 0.00 54.92 15.31 0.00
5. Bihar 299.77 900.93 593.72 138.10
6. Chhattisgarh 269.70 24.02 226.80 61.64
7. Daman and Diu 7.80 29.54 0.00 0.00
8. Delhi 1733.38 4757.33 ) 3353.67 197.40
9. Goa 6.44 18.82 0.00 12.56
10. Gujarat 4009.55 2638.58 2182.67 2778.10
1. Haryana ' 696.09 726.71 723.73 679.66
12. Himachal Pradesh 54.50 43.06 46.01 0.00
13. Jammu and Kashmir 102.03 169.43 59.20 78.96
14. Jharkhand 41.31 162.00 286.71 5.50
15. Karanataka 335.77 222.39 1259.28 95.78
16. Kerala 426.62 261.32 678.21 16.00
17. Madhya Pradesh 336.67 1039.50 1452.91 166.68
18. Maharashtra 550.92 452.26 504.19 27.87
19. Manipur 123.00 123.00 123.00 17.50
20. Meghalaya 31.80 21.28 7.43 000
21. Mizoram 0.00 1.19 0.66 0.00
22. Nagaland 30.86 6.54 0.00 0.00
23. Odisha 195.41 372.94 323.64 8.55
24. Punjab 33.46 30.23 39.80 11.78
25. Puducherry 0.00 3.81 37.50 0.00
26. Rajasthan 685.60 814.61 1077.80 554.09
27. Sikkim 0.00 59.21 74.02 0.00
28. Tamil Nadu 293.16 454.01 170.53 40.84
29. Tripura 0.00 3.72 0.00 14.00
30. Uttar Pradesh 75.44 1142.14 3230.65 644.02
31. Uttarakhand 0.00 17.68 0.60 0.00
32. West Bengal 250.70 284.70 786.18 17.29
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1 2 3 4 5 6

33. Nztional Rainfed 2562 14.26 1161 - 0.00
Development Authority

34, Kolkata Port Trust 0.00 0.00 18.00 0.00

35. National Capital Region 1.60 0.00 2.40 0.00
Planning Board

36. C G EW H O New Delhi 0.00 35.41 2.39 0.00

37. Khadi and Village Industries 0.00 2.01 0.00 0.00
Corp

Total Sanitation Campaign

*267. SHRI K. JAYAPRAKASH HEGDE: Will the
Minister of DRINKING WATER AND SANITATION be
pleased to state:

(a) the main objectives of the Total Sanitation
Campaign (TSC) launched by the Government and the
strategy worked out for the purpose;

(b) the funding pattern under TSC and the funds
allocated to the States during each of the last three years
and the current year, State/UT-wise;

(c) whether the Government has evaluated the
implementation of the TSC;

(d) if so, the details thereof and the achievements
made thereunder; and

(e) the steps taken/being taken by the Government for
effective implementation of the campaign?

THE MINISTER OF STATE OF THE MINISTRY OF
DRINKING ~ WATER  AND SANITATION (SHRI
BHARATSINH SOLANKI): (a) Government of India has
designed a paradigm shift in Total Sanitation
Campaign(TSC) which is now called the Nirmal Bharat
Abhiyan (NBA), in the Xllth Five Year Plan. The main

objectives of the NBA are as under:

» Bring about an improvement in the general quality
of life in the rural areas.

» Accelerate sanitation coverage in rural areas to
achieve the vision of Nirmal Bharat by 2022 with
all gram Panchayats in the country attaining
Nirmal status.

» Motivate communities and Panchayati Raj

Institutions  promoting sustainable sanitation
facilities through awareness creation and health

education.

e To cover the remaining schools not covered under
Sarva Shiksha Abhiyan (SSA) and Anganwadi
Centres in the rural areas with proper sanitation
facilities and undertake proactive promotion of
hygiene education and sanitary habits among
students.

» Encourage cost effective and appropriate
technologies for ecologically safe and sustainable

sanitation.

¢ Develop community managed environmental
sanitation systems focusing on solid & liguid
waste management for cverall cleanliness in the
rural areas.

The strategy worked out under NBA is to transform
rural India into 'Nirmal Bharat' by adopting the ‘community
led' 'people centered’ strategies and community saturation &
demand driven approach with emphasis on awareness
creation and demand generation for sanitary facilities in
houses, schools and for cleaner environment. Alternate
delivery mechanisms would be adopted to meet the
community needs.

The provision of incentives for individual household
latrine has been widened to cover all APL households who
belong to SCs, STs, small and marginal farmers, landless
labourers with homesteads, physically challenged and
women headed households along-with all BPL households
so as to attain community outcomes. Convergence with
MNREGS has been adopted to facilitate the rural
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households with fund availability for creating their own
sanitation facilities.

Availability of water in the Gram Panchayat shall be an
important factor for sustaining sanitation facilities created.
Rural School Sanitation remains a major component and an
entry point for wider acceptance of sanitation by the rural

(b) The funding pattern under NBA is as under:-

BHADRAPADA 07, 1935 (Saka)

to Question 134

people. Wider technology options are being provided to
meet the customer preferences and location- specific
needs. Intensive IEC Campaign is the corner stone of the
programme involving Panchayati Raj Institutions, Co-
operatives, ASHA, Anganwadi workers, Women Groups,
Self Help Groups, NGOs etc.

SI.  Component Amount earmarked as Contribution Share
No. percent of the NBA project
outla
y GOl State Beneficiary
Household/
Community
a. IEC, Start Up Activity and Up to 15% 80% 20% 0%
Capacity Building
b. Revolving Fund Up to 5% 80% 20% 0%
¢. (i) Individual Household Actual amount required for Rs.3200 Rs.1400 Rs.900
Latrines full coverage (3700 in case
of Hilly and
difficult areas)
(i) Community Sanitary Actual amount required for 60% 30% 10%
Complexes full coverage
d. Institutional Toilets Actual amount required for 70% 30% 0%
including  School  and full coverage
Anganwadi Sanitation
f.  Administrative charges Up to 4% 80% 20% 0%
g. Solid/Liquid Waste Actual amount as per 70% 30% 0%
Management (Capital SLWM project cost within
Cost) limits permitted

Since TSC/NBA is demand driven scheme no
state/UT-wise allocation is made. However State/UT-wise
central share released during last 3 years and current year
is given in the enclosed Statement.

(¢) and (d) Ministry
Office(PEO) of Planning Commission has done Evaluation
Study of the TSC. The main findings of the evaluation study

and Program Evaluation

are as under -

1. 88% of the selected households who are having
toilets feel that their “general well being" have
been improved and 96% of the households in this
category feel that with the availability of the toilet,
women feel more secured.

2. After having toilets, the medical expenses have
been reduced and more time is available for
income generating activities.

3. 83% Gram Panchayats who have been awarded
* with NGP have said that there has been
remarkable decrease in open defecation.

4. It was also found that more people in NGP
villages are adopting better hygienic practices and
hence less affected by the water borne diseases.

5 13.8% households of the Gram Panchayats
awarded with Nirmal Gram Puraskar have
reported that some of their family members still
resort to open defecation.
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The reasons for Open Defecation (OD) are lack of

awareness/old practice, non existence of
community latrines and in sufficient number of

latrines.

Maintenance of Community Sanitary Complexes
appeared to be the biggest problem. The idea of
using community toilets as an effective alternative
for the poorest section has not really caught up in
most of the states.

(e) Under NBA, following steps have been taken by

the Government for

effective implementation of the

campaign:

Information, Education and Communication (IEC)
is an extremely important component for rural
sanitation programme that lays the basis for
successful implementation of the programme.
15% of project outlays are earmarked for IEC
activities. With a view to give thrust to a new
approach towards IEC, the Ministry has launched
a Communication and Advocacy Strategy (2012-
17).

The actual implementation of the programme is
done by the State Government. They have been
urged to step up their IEC activities to generate
demand for toilets.

AUGUST 29, 2013

Statement

to Questions 136

Government of India has also stepped up its
efforts by increased allocation and increased
spending on IEC activities to bring awareness
amongst the rural households about the need to
build toilets.

Government of India is reviewing the
implementation of the NBA in different States on a
regular basis to identify the bottlenecks and

remove the same so that the programme can be

implemented more speedily to provide the
benefits to the people.
The guidelines and other administrative

instructions for implementation of NBA are being
modified wherever required to speed up the
implementation of the programme.

Government of India has a robust on-line
monitoring system for the implementation of the

programme,

In addition to the field visits by the Officers of
Government of India to the extent possible, the
states are also being urged to step up their own
review and monitoring through State Water and
Sanitation Mission (SWSM) at the State level and
District Water and Sanitation Mission (DWSM) at
the district level.

State/UT wise fund relezsed under NBA during last 3 years and current year

Rs. in lakh
SI.No. State/UT Name 2010-2011 2011-2012 2012-2013 2013-2014
(Upto July, 2013)

1 2 3 4 5 6

1. Andhra Pradesh 13880.00 9657.28 15022.69 0.00
2. Arunachal Pradesh 119.26 204.88 986.92 0.00
3.  Assam 9437.36 12251.18 11943.31 0.00
4. Bihar 11259.76 17219.09 47814.55 0.00
5. Chhattisgarh 5479.58 2702.42 5731.57 0.00
6.  Dadra and Nagar Haveli 0.00 0.00 0.00 0.00
7. Goa 0.00 0.00 0.00 0.00
8.  Gujarat 4692.36 4308.28 3949.42 1451.81
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1 2 3 4 5 6

9. Haryana 2361.49 335.27 0.00 11781.59
10.  Himachal Pradesh 2939.78 469.57 1666.96 0.00
14.  Jammu and Kashmir 2792.51 967.95 3511.01 3085.11
12.  Jharkhand 5466.98 7264.92 4193.31 0.00
13.  Karnataka 4458.66 8709.28 15950.81 0.00
14, Kerala 2286.34 158.89 0.00 .1 132.63
15.  Madhya Pradesh 14402.60 15076.00 25779.96 24130.00
16.  Mabharashtra 12911.70 5799.94 12409.22 0.00
17.  Manipur 80.30 1087.87 3509.18 0.00
18. Meghalaya 3105.23 1115.72 2540.01 3349.65
19.  Mizoram 653.40 31.38 497 .48 0.00
20. Nagaland 1229.45 174.06 2302.68 0.00
21. Odisha 6836.73 11171.70 0.00 0.00
22. Puducherry 0.00 0.00 0.00 0.00
23. Punjab 1116.39 283.18 0.00 0.00
24. Rajasthan 5670.74 5424 .41 13770.97 0.00
25.  Sikkim 112.86 0.00 159.47 0.00
26.  Tamil Nadu 7794.35 7662.06 12811.68 8710.01
27.  Tripura 925.14 133.92 430.47 941.16
28.  Uttar Pradesh 22594.00 16920.72 25684.74 20055.54
29.  Uttarakhand 1707.61 804.76 2541.96 0.00
30. West Bengal 8327.50 14124.34 30638.14 0.00
Total 152642.08 243846.51 74637.50

144059.07

Capital Goods Sector

*268. SHR! RAM SUNDAR DAS:

SHRI KAPIL MUNI KARWARIA:

Will the Minister of HEAVY

INDUSTRIES AND

PUBLIC ENTERPRISES be pleased to state:

scheme to strengthen the public sector industries in the

(a) whether the Government has formulated any

capital goods sector and to reduce its import;

(b) if so, the details thereof;

(c) whether the Government proposes to provide

technical support and modern industrial parks to the capital

goods industry in the current Five Year Plan;

(d) if so, the details thereof; and

(e) whether any feasibility study has been conducted

in this regard and if so, the details thereof?
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THE MINISTER OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): (a) No,
Madam.

(b) Not applicable.
(c) Yes, Madam.

(d) The proposed Scheme consists of creation of
Centre of Excellence for
Development to be located at various reputed academic

Technology and Product

institutions,  Integrated  Industrial Infrastructure  Park
(Machine Tool Park),

dedicated Testing Centre for

Common Engineering Facility

Centres, Earthmoving

Machinery and Technology Acquisition Fund Programme.

(e) Department had undertaken feasibility study by
Confederation of Indian Industry (Cll) during 2005-06 and a
Scheme had been formulated by Industrial Leasing and
Financial Services (IL&FS) during the 11th Five Year Plan.
In the 12th Five Year Plan the Scheme is being proposed
on the basis of the study undertaken by the Working Group
on Capital Goods and Engineering Sector constituted by the
Planning Commission specifically for the 12th Five year

AUGUST 29, 2013
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Emergency Landing

*269. SHRI ASHOK ARGAL:
SHRI LALUBHAI BABUBHAI PATEL:

Will the Minister of CIVIL AVIATION be pleased to
state: :

(a) whether some incidents of emergency landing of
aircraft have been reported during the last one year;

(b) if so, the details of such incidents and the reasons
therefor, incident-wise; and

(c) the corrective measures being taken by the
Government in this regard?

The Minister of CIVIL AVIATION (SHRI AJIT SINGH):
(a) and (b) During the last one year since 01.08.2012 a total
of 46 incidents of emergency landings (38 Medical and 8
Technical) have been reported, the details of which are
enclosed as Statement

(c) Safety recommendations emanating from the

investigation related to technical
landings are followed up for implementation with the

concerned agencies so as to prevent recurrence of similar

reports emergency

incidents in future.

Statement

Details of Eemergency Landings (01.08.2012 to Till Date)

Brief Description

Type Of Emergency

Plan.

SI.No. Date Place Operator
1. 26.08.2012 Mumbai Air India
2. 11.09.2012 Nagpur Spice Jet
3. 05.10.2012 Bombay Spice Jet
4. _ 01.11.2012 Abu Dhabi Spice Jet
5. 10.11.2012 Shamshabad Jet Airways
6. 13.11.2012 Bagdogra -  Spice Jet

Delhi

Aircraft diverted to Mumbai due

medical emergency.

Flight diverted to Nagpur owing to
Medical emergency.

Flight diverted to Bombay owing to
medical emergency on board.

Aircraft diverted to Abu Dhabi
owing to death on board.

Aircraft went around at 2013 IST
due bounced landing and landed
safely at 2025 IST.

One Passenger had sudden
cardiac arrest and later she was

declared dead by the doctor.

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Bounced landing

Medical Emergency
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Sl.No.

Date

Place

Operator

Brief Description

Type Of Emergency

10.

1.

12.

13.

14,

15.

186.

17.

18.

19.

20.

19.11.2012

24.11.2012

28.11.2012

29.11.2012

15.12.2012

18.12.2012

25.12.2012

12.01.2013

16.01.2013

26.01.2013

02.02.2013

06.02.2013

13.02.2013

15.02.2013

Hyderabad

Muscat

Ahmedabad

Lucknow

Lucknow

Ahmedabad

Cochin

Hyderabad

Mumbai

Kolkata

Kolkata

Mangalore

Dubai

Hyderabad

Indigo

Jet Airways

Spice Jet

Indigo

indigo

Spice Jet

Spice Jet

Spice Jet

Spice Jet

Jet Airways

Air India

AICL

Jet Airways

Jet Airways

Aircraft diverted to Hyderabad due
to medical emergency.

Flight was diverted to Muscat due
to  medical emergency &

emergency landing was made.

Flight diverted to Ahmedabad
owing to medical emergency on

board.

Aircraft diverted to Lucknow on
priority due sick person on board
having heart problem.

Aircraft Diverted due to medical
emergency ,

Flight diverted to Ahmedabad
owing to medical emergency on
board.

Aircraft made a priority landing
due sick person on board.

Aircraft Diverted to Hyderabad due
to Medical Emergency.

Priority landing at Mumbai due to
Medical Emergency.

Air turn back and emergency
landing was made due medical
emergency.

Priority landing due to medical

emergency.

An overweight landing was carried
out due to medical emergency at

Mangalore.

Aircraft demanded priority landing
and had an Air Turn Back due to

medical emergency.

Scheduled flight from
Shamshabad to
Returned to shamshabad due sick

Chennai.

infant on board. Landed safely at
2218 IST.

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency
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SI.No.

Date

Place

Operator

Brief Description

Type Of Emergency

21.

22,

23.

24,

25.

26.

27.

28.

29.

30.

21.02.2013

22.02.2013

23.02.2013

04.03.2013

16.03.2013

21.03.2013

31.03.2013

18.04.2013

20.04.2013

09.03.2013

Bangalore

Cochin

Koikata

Nagpur

Lucknow

Lucknow

Delhi

Koikata

Hyderabad

Mumbai

Spicejet

Jet Airways

Indigo

Indigo

Spicejet

Air India

Spicejet

Jet Airways

Indigo

Indigo

Priority landing at BLR owing to
medical emergency on board.

Reported medical emergency for
runway 09 and carried out missed
app at 0514 IST while carrying out
VOR/DME ARC APP, due high
altitude

At ETA 0236 UTC ATC was
requested for priority landing due
to sick person on board.

The pilot reported that during

cruise at FL360 about 60-70 NM
from Nagpur lead cabin attendant
informed that an infant on board
had a medical emergency. A
doctor on board attended the
infant and advised that the infant
needs an immediate medical
assistance. The flight diverted to
Nagpur and landed safely.

Diverted to Lucknow due medical
emergency.

Aircraft declared medical
emergency.

Priority landing at DEL owing to
medical emergency on board.

Aircraft made a medical
emergency landing due to sick
person on board

Aircraft made priority (anding on
Runway 09R due medical
emergency

[G0433 A320 aircraft landed at
1835IST on Rwy 27 was observed
deviating left of the centre line in
the process breaking Rwy edge
lights(appx 5 lights) ultimately
vacated via taxi way N9.Due to
this incident 1G0192 A320 aircraft
was advised to go around at

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Medical Emergency

Hard landing
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Sl.No. Date Place Operator Brief Description Type Of Emergency

1836IST. As Rwy 27 was not .
available, Rwy 14 was inspected
and made available.

31. 10.03.2013 Shamshabad Air India At 25 NM from HIA, Aircraft One engine failure
reported returning to Shamshabad
due one engine failure. Aircraft
requested priority landing and was
approved. Aircraft reported PAN
PAN. Aircraft landed safely

32. 01-05-2013 Calicut AICL Go around carried out due Go Around-Bounced
bounced landing. Landing
33. 08-05-13 Guwahati Indigo Aircraft diverted to Guwahati due Medical Emergency

bad weather at Agartala and while
in the sequence to land at
Guwahati, requested for priority
landing due sick person on board.
Aircraft landed at 1713 IST.
Diversion due Medical Emergency

34. 13-May-13 Lucknow Indigo Death on board incident was Medical Emergency
reported. During Push back at
Lucknow Lead Cabin Attendant
informed that a lady passenger
seated on Seat No. 30C was not
feeling well. The Lady passenger
was attended by an on-board
doctor and declared dead by the
Doctor. The aircraft return back to

bay.
35. 13-05-13 Bhopal Air India The flight was diverted to Bhopal Engineering/
as cockpit door got jammed and Emergency Landing
did not :
open. Over weight landing was
carried out.
36. 21-05-13 Delhi Indigo Aircraft was involved in a Medical /
' Precautionary Landing(Air Turn Emergency landing

Back) at Delhi due to Medical
Emergency on board. The sick
Passenger was attended by an on
board Doctor. Post landing the
sick passenger was offloaded at
Delhi
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Sl.No.

Date

Place

Operator

Brief Description

Type Of Emergency

37.

38.

39.

40.

41.

42.

43.

44,

04-06-13

04-06-13

17-06-13

17-06-13

27-06-13

01-07-13

20-07-13

21-07-13

Gorakhpur

Pune - Delhi

Kolkata

Kolkata

Delhi

Kolkata

Hyderabad

Mumbai

Jet airways

Indigo

Spice jet

Spice jet

Alliance Air

Jet Airways

Jet lite

Indigo

Got tyre brust while landing. All
safe. Aircraft grounded.

One passenger seated on Seat
No. 26F was not feeling well. The
sick passenger was attended by
an doctor on-board and provided
with medical aid. ATC Vadodara
was informed, the aircraft diverted
to Vadodara and landed safely.
The sick passenger expired on
board.

Air turn back owing to medical
emergency onboard

Returned midway to Kolkata due
sick person on board while
returning reported sick person is

no more.

Aircraft Varanasi to Delhi declared
mayday (emergency) at 1650 UTC
(2220 IST) due controi problem,
full emergendeciared at 1705 UTC
(2235 IST), aircraft landed safely
rwy 11 at 1745 UTC (2315 IST),
full emergency terminated at 1752
UTC (2322 IST).Aircraft involved
in emergency landing due pilot
reported defect as:

1. Total Loss of controls,controls
jammed.wrong indication of icing
and trimming.

2.Stick shaker at 160 to 180 kts.
3.Auto pilot inoperative.

Aircraft carried out priority landing
due sick person on board (heart
problem). aircraft landed safely on
RWY 19L at 0324 UTC.

Flight diverted to Hyderabad
because guest seated on 24E
suffered Heart Attack.

An incident of death on board

happened during flight and its

Engineering
/Emergency Landing

Medical Emergency

Medical Emergency

Medical Emergency

Engineering
emergency

Medical Emergency

Medical Emergency

Medical Emergency
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diverted back to BOM, landed at
1145 hrs and The flight operated
after off loading the medical case
along with fellow passengers and
change of aircraft.

45, 21-07-13 Mumbai to  Indigo As per the commander's report, at
cruise  altitude  approximately
37000 ft the Lead Cabin attendant

informed that an infant was not

Medical Emergency
Chennai

responding to his parents. The
pilot decided to land back at
Mumbai declaring medical
emergency on board. On arrival at
Mumbai, the sick infant was
attended by an Airport Doctor and

declared dead.

46. 28-07-13 Tuticorin Spice jet Tail touched the Rwy while Rough Landing

fanding. No mishap or injuries to
passengers.

[English]
Railway Land

*270. DR. P. VENUGOPAL: Will the Minister of
RAILWAYS be pleased to state:

(a) the total area of land under railway network and the
area of land which remains unutilized as on date;

(b) whether the Railways propose to allow their land
for various metro networks in the country in exchange of
land with State Governments and other agencies and if so,
the details thereof;

(c) whether the Railways have received any proposals
in this regard and if so, the details thereof;

(d) whether the Railways also propose to allow
educational facilities on their land; and

(e) if so, the details and the present status thereof ?

THE MINISTER OF RAILWAYS (SHRI
MALLIKARJUN KHARGE): (a) and (b) The total area of
land under Railway network is 11.25 lakh acre out of which
10.15 lakh acre is under operational and allied use and 1.10
lakh acre fand is vacant. The vacant land is mostly in the

form of a narrow strips along track and is also essential for
servicing and maintenance of track and other infrastructure.
Permission is granted for use of Railway land for Metro
Railway Networks wherever required in public interest, in
terms of the guidelines framed by the Ministry of Railways.

(c) At present, no such proposal is pending in
Railways. '

(d) and (e) Ministry of Railways have signed a
Memorandum of Understanding (MOU) with Ministry of
Human Resource Development wherein it has been agreed
upon that Railway Land which is not operationally required
can be utilised for development of educational facilities for
wards of railway employees as also common citizens in the
vicinity through collaboration between the parties. Pursuant
thereto, seven new Civil Sector Kendriya Vidyalayas have
since been sanctioned for the Railways by Ministry of
Human Resource Developr.cnt namely at Carriage Repair
Workshop, Harnut(Bihar), Cast Wheel Plant, Bela (Bihar),
Railway Campus, Nanded (Maharsashtra), Railway
Campus, Rangiya(Assam), Freeland Ganj Railway colony,
Dahod(Gujarat), Krishnarajapuram Diesel Loco Shed
Colony, Bangalore(Karnataka), Shakurbasti, West Punjabi
Bagh (Delhi). These since become
operational.

schools have
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[Translation]
Action on Survey Reports

*271. SHRI JAYWANT GANGARAM AWALE:
SHRI SURESH KASHINATH TAWARE:

Will the Minister of RAILWAYS be pleased to state:

(a) the details of the railway lines for which surveys
have been completed during the last three years, but laying
of railway lines have not been undertaken, zone-wise;

(b) the reasons for the delay;

(c) whether socio-economic considerations are also
kept in view besides remunerative and other factors while
according priorities among such projects;

(d) if so, the details thereof; and

(e) the measures being taken by the Railways to get
such projects expedited?

THE MINISTER OF RAILWAYS (SHRI
MALLIKARJUN KHARGE): (a) and (b) A total of 270
surveys have been completed during 2010-11, 2011-12 and
2012-13. Zone-wise details of surveys for railway lines
completed are as under:-

AUGUST 29, 2013

Sl. Zone Survey completed
No. New Gauge Doubling
Line - Conversion
1 2 3 4 5
1. Central 8 1 1
Railway
2. East Coast 3 - 2
Railway
3. East 1 - -
Central
Railway
4. Eastern 21 2
Railway
5.  North 9 1 3
Central
Railway
6. North 9 2 -
Eastern
Railway

to Questions 152

1 2 3 4 5

7. Northeast
Frontier
Railway

8. Northern 36 1 7
Railway

9. North 21 2 3
Western
Railway

10.  South
Central
Railway

11. South East 7 2 1
Central
Railway

12.  South
Eastern
Railway

13.  Southern 14 1 5
Railway

14.  South 16 - -
Western
Railway

15.  West 1 - -
Central
Railway

16.  Western 10 2 2
Railway

Total 222 12 36

Out of the 270 completed surveys, 60 new line, 5
Gauge Conversion and 19 Doubling projects have been
taken up. There has been no delay in this regard. Of the
remaining 186 completed surveys, 24 have been shelved,
65 projects were sent to Planning Commission for their 'in
principle’ approval & 97 survey reports are at various stages
of examination.

(c) to {e) Yes, Madam. Projects having rate of return
more than 14% are considered to be financially
remunerative. Some projects having rate of return less than

14% are taken up on socio-economic considerations.
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Survey reports are first examined in the Ministry for
ascertaining feasibility, cost, justification and viability of the
proposal. Proposals which are remunerative or on socio-
economic considerations for development of economically
backward areas are processed for sanction. Subject to total
availability of funds, for all new line and gauge conversion
projects, proposals are sent to Planning Commission for
according 'In Principle’ approval. New line and gauge
conversion proposals costing uptc Rs. 300 crores are
sanctioned by Minister of Railway after receipt of 'In
principle’ approval. Proposals costing more than Rs. 300
crores are put up to Expanded Board for Railways. On the
recommendation of Expanded Board, proposals are put up
to Cabinet Committee on Economic Affairs for approval.

[English]
Weather Forecasting System

*272. SHRI BAIJAYANT PANDA: Will the Minister of
EARTH SCIENCES be pleased to state:

(a) whether Doppler Weather Radars have been
installed by India Meteorological Department (IMD) to
improve the weather forecasting system;

~ (b) if so, the details thereof indicating the locations
where the same have been installed,

(c) whether the Ministry of Home Affairs has raised
security concerns with some of the locations;

(d) if so, the details thereof, and

(e) whether the IMD has started making five day
weather forecasts with the help of such radars and if so, the
details thereof?

THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL
REDDY): (a) Yes Madam. Doppler Weather Radar (DWR})
network is primarily employed to improve the severe
weather surveillance capability and for operating now-
casting (very short range up to 6h in advance) service
(operated for about 117 locations across India). Further,
data generated from all observing systems viz. surface and
upper air observations, satellite observations, aircraft
observations, DWRs etc. are used by various forecast
models to generate most representative initial state 3-D
structure of the atmosphere and high resolution(9km grid
scale) forecasts over India.

BHADRAPADA 07, 1935 (Saka)

to Question 154

(b) As on today, 2 Nos. of polarimetric DWR systems
at Delhi-Lodi Road and Jaipur respectively are functional
along with 15 Nos. non-polarimetric DWR systems,
respectively at Chennai, Sriharikota, Machilipatnam,
Kolkata, Mumbai, Bhuj, Hyderabad,
Nagpur, Patiala, Delhi Palam, Lucknow, Patna, Mohanbari,
Agartala, in other parts of the country. Eighteenth (18th)

DWR is under commissioning currently at Bhopal.

Visakhapatnam,

(c) and (d) No Madam. 4-DWRs originally meant for
Goa, Karaikal, Paradip and Mumbai could not be installed
due to objection of the Ministry of Defence (MoD) in April
2010. Keeping the operational exigency and criticality of
having DWR at Mumbai on priority then, commissioning of
indigenous DWR that was meant for Kochi, had been taken
up. Three Radars meant for Goa, Karaikal and Paradip are
lying at respective locations in uninstalled condition.

Based on the clearar;ce given now by the MoD on
15th April 2013 with the fulfillment of certain pre-conditions
for proceeding with the installation of DWRs at civilian
locations of Goa, Paradip and Karaikal, security audit will
have to be carried out by independent agencies suggested
by MoD at the respective sites.

(e) No, Madam. However, as things stand today, DWR
data is assimilated along with all available other
observations as mentioned at (a) above, in to regional
(27Km) and high-resolution meso-scale (9km) forecast
models that generate 3-days forecasts of severe weather in
advance and now-cast application tools that generate now-
casts up to 6h in advance.

Renewal of Old Railway Tracks

*273. DR. THOKCHOM MEINYA: Wil the Minister of
RAILWAYS be pleased to state:

(a) the norms/parameters laid down for renewal of
railway tracks in the country;

(b) the details of the railway tracks in the country
which have become due for renewal but are yet to be
renewed/replaced and the reasons therefor;

(c) the targets set and achieved for track renewal
during the last three years and the current year, year-wise;
and

(d) the steps taken/being taken by the Railways to
complete the track renewal works as per schedule?
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THE MINISTER OF RAILWAYS (SHRi
MALLIKARJUN KHARGE): (a) Track renewal is a
continuous activity, which is undertaken as and when a
stretch of track becomes due for renewal on the basis of
criteria laid down in Indian Railway Permanent Way Manual
that are as under: '

() Expected Service Life in terms of Gross Million
Tonnes carried

(i) Incidence of rail fractures/failures

(i) Wear on rails

(iv) Maintainability of track to prescribed standards
(v) Plan based renewals

(b) and (d) Track renewal is taken up for long as well
as for short patches according to need. Works are
sanctioned every year as per needs. Sanction for
approximately 5243 km for track renewal (in Complete
Track Renewal Units) are available as on 01.04.2013. Out
of this, track renewal of 3000 km has been targeted for
completion during 2013-14. Up to July, 2013, progress of
859 km has been achieved against proportionate target of
830 km. As per norms, works of track renewals are to be
completed within two to three years of sanction.

Track renewal works are prioritized according to the
need and funds availability keeping in view of safe train
operation as the topmost priority. Thus there is no delay in
execution of the track renewal works.

(c) Track renewal targets and achievements during the
last three years are as under:

In Complete Track Renewal Units (CTR Units)
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Year Target Achievement
2010-11 3150 3465
201112 3000 3300

Year Target Achievement
2012-13 3000 3296
2013-14 3000 859 (Upto July, 2013)
[Translation]

New Trains

*274. DR. BALIRAM:
SHRI N.S.V. CHITTHAN:
Will the Minister of RAILWAYS be pleased to state:

(a) the details of the new trains announced in the
Railway Budget 2012-13;

(b) whether all the new trains announced in the Rail
Budget 2012-13 have started their operation;

(c) if so, the details thereof, zone-wise and if not, the
reasons therefor;

(d) the time by which all the trains announced in the
Budget are likely to start their operation; and

(e) the steps taken/being taken by the Railways in this
regard?

THE MINISTER OF RAILWAYS (SHRI
MALLIKARJUN KHARGE): (a) to (e) The details of 113 new
trains announced In the Railway Budget 2012-13, zone-
wise is enclosed as Statement. Out of 113 new trains
announced, 103 new trains have been ihtroduced and 10
new trains are pending introduction due to various
constraints like non-completion of gauge conversion/new
line works, non-receipt of necessary clearance from the
Commissioner of Railway Safety (CRS), etc. These trains
will be introduced as soon as the constraints are overcome.
Earnest efforts are being made for early introduction of
pending new trains.

Statement

The details of 113 new express/passenget/MEMU/DEMU trains announced in
Railway Budget 2012-13 zone-wise are as under:

Trains introduced

SI. No. From To Nature Frequency Zonal Railway
1. Sai Nagar Shirdi Pandharpur Express Tri-weekly Central
2. Mirgj Kurudwadi Passenger Daily Central
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158

SI. No. From To Nature Frequency Zonal Railway
3. GoraKhpur Siwan Passenger Daily Central
4.  Amravati Pune Express Bi-weekly Central
5. Bhubaneswar Tirupati Express Weekly East Coast
6. Visakhapatnam Lokmanya Express Weekly East Coast
Tilak(T)
7. Puri Yesvantpur Garib Rath Weekly East Coast
Express
8.  Gunupur- (Daily) Palasa Passenger Daily East Coast
via
Parlakhemundi
9. Chennai Puri Express Weekly East Coast
10. Bhubaneswar Bhawanipatna Link Express Daily East Coast
11.  Visakhapatnam Chennai Express Weekly East Coast
12.  Visakhapatnam Sai Nagar Shirdi Express Weekly East Coast
13. Koderma Nawadih Passenger 6 days a week East Central
14.  Howrah Lalkuan Express Weekly Eastern
15.  Kolkata Jaynagar Express Weekly Eastern
16. Malda Town Surat Express Weekly Eastern
17.  Howrah New Jalpaiguri Shatabdi 6 days a week North-East
Express Frontier
18.  Asansul Chennai Express Weekly Eastern
19.  Barrackpore Azamgarh Express Weekly Eastern
20. Sealdah Lalgola MEMU Daily Eastern
21. Katwa Azimganj DEMU Daily Eastern
22.  Jhansi Mumbai Express Weekly North Central
23. Kanpur Allahabad Intercity Express Daily North Central
24. Jhansi Tikamgarh Passenger Daily North Central
25.  Chhapra Manduadih Intercity Express Daily North Eastern
26.  Anandnagar Barhani Passenger Daily North Eastern
27.  New Jalpaiguri New Cooch Intercity Express 5 days a week North-East
Behar Frontier
28.  New Jalpaiguri Bamanhat DEMU Daily Northeast
(Replacement) Frontier
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Sl. No. From To Nature Frequency Zonal Railway

29. Dibrugarh Kolkata Express Weekly North-East
Frontier
30. Rohtak Panipat Passenger Daily Northern
31.  Firozpur Sriganganagar Express Daily' Northern
32. Hoshiarpur Firozpur DEMU Daily Northern
33. Delhi Sarai Udhampur - AC Express Tri-weekly Northern
Rohilla
34.  Anandvihar Haldia Express Weekly Northern
35.  Amvitsar Hazur Sahib Express Weekly Northern
Nanded
36. Delhi Sarai Farukhnagar DEMU 6 days a week Northern
Rohilla
37.  Sriganganagar Suratgarh Passenger Daily North Western
38. Ajmer Pushkar Passenger 5 days a week North Western
39. Phulera Rewari Passenger Daily North Western
40. Bikaner Bandra (T) Express Weekly North Western
41.  Ajmer Haridwar Express Tri-weekly North Western
42.  Jodhpur Bilara Passenger Daily North Western
43. Coimbatore Bikaner AC Express Weekly North Western
44. Bikaner Purn Express Weekly North Western
45. Kamakhya LTT Mumbai AC Express Weekly North-East
Frontier
46. Ahmedabad Ajmer Intercity Express Daily North Western
47.  Jaipur Secunderabad Express Weekly North Western
48. Mannargudi Tirupati Express Tri-weekly South Central
49. Hyderabad Belampalli Intercity Express Daily South Central
50. Secunderabad Darbhanga Express Bi-weekly South Central
51. Hyderabad Ajmer Express Weekly South Central
52.  Adilabad Hazur Sahib Express Daily South Central
Nanded

53. Bidar Hyderabad Intercity Express 6 days a week South Central
54. Kakinada Secunderabad AC Express Tri-weekly South Central
55.  Secunderabad Nagpur Express Tri-weekly South Central
56.  Secunderabad Shalimar AC Express Weekly South Central
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SI. No. From To Nature Frequency Zonal Railway
57. Kacheguda Madurai Express Weekly South Central
58. Karimnagar Tirupati Express Weekly South Central
59. Bilaspur Patna Express Weekly South .East
Central
60. Durg Jagdalpur Express Tri-weekly South East
Central
61. Rewa, Rewa Bilaspur, Chirmiri Passenger, Daity South East
Fassenger Central
62.  Shalimar Chennai Express Weekly South Eastern
63. Santragachi Ajmer Express Weekly South Eastern
64. Baripada Bangariposi DEMU Daily South Eastern
65. Barbil Chakradharpur Intercity Express Daily South Eastern
66. Ranchi Dumka Intercity Express Daily South Eastern
67. Adra Asansol MEMU Daily South Eastern
68. Adra Bishnupur MEMU Daily South Eastern
69. Masagram Matnashibpur DEMU Daily South Eastern
70.  Shalimar Bhuj Express Weekly South Eastern
71.  Mannargudi Trichy- DEMU Daily Southern
Manamadurai
72.  Tiruchchirappalli Tirunelveli Intercity Express Daily Southern
73.  Ernakulam Thrisur MEMU Daily Southern
74, Villupuram- Katpadi Passenger Daily Southern
(Daily)
75.  Villupuram Mayiladuthurai Passenger Daily Southern
76. Chennai Bangalore AC Double Daily Southern
Decker Express
77. Dadar(T) Tirunelveli Express Weekly Southern
78. Falakkad Coimbatore- MEMU Daily Southern
Erode
79. Mysore Shravan Belgola Passenger Daily South Western
80. Mysore Chamrajanagar Passenger Daily South Western
81. Mysore Sai Nagar Shirdi Express Weekly South Western
82. Mysore Birur Passenger Daily South Western
85.  Solapur Yesvantpur Express Tri-weekly Central
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Sl.No. From To Nature Frequency Zonal Railway
84. Yesvantpur Kochuveli AC Express Weekly South Western
85. Jabalpur Singrauli Intercity Express Daily West Centra!
86. Indore Rewa Express Tri-weekly West Central
87. Jabalpur Nizamuddin Express Daily West Central
88. Kota Hanumangarh Express Daily West Central
89. Bina Bhopal MEMU Daily West Central
90. Kota Jhalawar City Passenger Daily West Central
91. Okha Jaipur Express Weekly Western
92. Porbander Secunderabad Express Weekly Western
93. Hapa Madgaon Express Weekly Western
94.  Gandhidham Bandra (T) Express Weekly Western
95. Bandra(T) Delhi Sarai Express Weekly Western ‘
Rohilla
96. Valsad Jodhpur Express Weekly Western
97. Ahmedabad Gorakhpur Express Weekly Western
98. Dahod Anand MEMU Daily Western
99. Anand Gandhinagar MEMU Daily Western
100. Pratapnagar Chota Udepur DEMU Daily Western
101.  Somnath Dwarka Express Daily Western
102. Bandra (T) Bhuj AC Express Tri-weekly Western
103.  Indore Yesvantpur Express Weekly Western
Trains yet to be introduced
Sl. No. From To Nature Frequency Zonal Railway Reasons for
pending
introduction
1 2 3 4 6 7
104. Darbhang a Ajmer Express Weekly East Central Non
completion of
Gauge
Conversion
Works
105. Howrah Raxual Express Biweekly Eastern Same as
above
106. Chappra Lucknow Express Triweekly North Eastern Same as

above
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1 2 3 4 5 6 7
107. Bareilly Kasganj Passenger Daily North Eastern Same as
above
108.  Siliguri Changra- DEMU Daily North-East Same as
bandha Frontier above
109. Kamakhy a- Tezpur Intercity Daily North-East Same as
Express Frontier above
110.  Rangiya Tezpur Passenger Daily North-East Same as
Frontier above
111. Kanpur Amritsar Express Weekly Northern Same as
above
112.  Yerragunt la Nosam/ Passenger Daily South Central Inspection  of
Nangana palli CRS Is to be
) carried out
113.  Habibganj Indore AC Double Daily West Central Clearance
Decker Express from CRS is
pending

Functioning of DRDAs

*275. SHRI BHAUSAHEB RAJARAM WAKCHAURE:
Will the Minister of RURAL DEVELOPMENT be pleased to
state:

(a) the role and functions of the District Rural
Development Agencies (DRDAs) including its organisational
structure;

(b) whether the Government has reviewed the
functioning of DRDAs in the country;

(c) if so, the details and the outcome thereof with
special reference to Maharashtra; and

(d) the other steps taken by the Government to
strengthen the functioning of DRDAs?

THE MINISTER OF RURAL DEVELOPMENT ( SHRI
JAIRAM RAMESH): (a) The DRDA is a registered society
registered under a Societies Registration Act or a distinct
cell in the Zilla Parishad having a separate identity. The
staffing structure of DRDA includes positions for planning
for poverty alleviation, Project Formulation,  Social
Organization and Capacity Building, Gender concerns,
Engineering supervision and Quality control, Project
monitoring, Accountancy and Audit functions as well as

Evaluation and Impact studies.

The administration of the DRDA is to be carried out by
a governing body. The Governing Body of the DRDA will
provide policy directions, approve the Annual Plan and also
review and monitor the implementation of the Plan,
including the different programmes. They shall give such
directions to the DRDA as may be necessary from time to
time. The Governing Body of the DRDA will meet once in a
quarter. The Chairman of the Zilla Parishad shall be the
Chairman of governing body of the DRDA. The executive
and financial functions shall however lie with CEO, Zilla
Parishad/District Collector who shall be designated as the
Chief Executive Officer or Executive Director. It shall be his
responsibility to ensure that the administration of DRDA and
the programmes are conducted in accordance with the
guidelines. Wherever the Zilla Parishads are not in
existence or are not functional, the DRDAs would function
Collector/District

under the Magistrate/Deputy

Commissioner of the District, as the case may be.

The responsibilities of DRDAs include planning for
effective implementation of anti-poverty programmes,
coordinating with other agencies - Governmental, non-
Governmental, technical and financial for successful
programme implementation; enabling the community and
the rural poor to participate in the decision making process,

overseeing the implementation to ensure adherence to
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guidelines, quality, equity and efficiency; reporting to the
prescribed authorities on the implementation; and promoting
transparency in decision making and implementation.

(b) to (d) The Ministry had set up a Committee on
Restructuring of DRDAs in 2010. The
Committee submitted its report in January, 2012. The
recommendations made by the Committee have been
accepted by the Government with some modifications.
Based on the recommendations of the Committee, a EFC
note for restructuring the DRDAs has been prepared. The
decision taken by the Government on restructuring of
DRDAs will be applicable to the State of Maharashtra as
well.

November,

FDI in Broadcasting Sector

*276. SHRI RAVINDRA KUMAR PANDEY: Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state:

(a) the percentage of Foreign Direct investment (FDI)
allowed by the Government in the broadcasting sector and
the print media in the country;

(b) whether the opposed the
Government's move to increase FDI in broadcasting and

Ministry  has

print media;
(c) if so, the details thereof and the reasons therefor;

(d) whether the Ministry has also sought advice from
the Telecom Regulatory Authority of India (TRAI) and the
Press Council of India on the issue after the Home
Ministry's objection to hike FDI in these sectors; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHR!I MANISH
TEWARI): (a) The existing limits of Foreign Direct
Investment (FDI) in the broadcasting sector and the print
media is at given in the enclosed Statement.

(b} to (e) A proposal was received in this Ministry from
the Ministry of Finance through Department of Industrial
Policy and Promotion (DIPP) regarding enhancement of FDI
caps in various sectors including broadcasting and print
media for the comments of this Ministry. This Ministry had
sought recommendations of the Telecom Regulatory
Authority of India (TRAI) on the proposal relating to the
broadcasting sector. Regarding print media the proposal
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has been referred to Press Council of India (PCI) for its
advice. TRAI has since furnished its recommendations for
the Broadcasting Sector on 22.08.2013 that are available on
its website www.trai.gov.in. Review of FDI Policy is however
a consistent and continuous process carried out in
consultation with the stakeholders.

Statement

Limit of FDI in the Broadcasting Sector and the Print Media

Sector /Activity % of FDI Entry route
Cap/ Equity
1 2 3

Broadcasting  Carriage

Services

BROADCASTING

(NTeleports (setting up of 74% Automatic

up-linking HUBs / upto 49%

Teleports) Government
route beyond
49% and
upto 74%

(2) Direct to Home (DTH) do- do-

(3) Cable Networks: Multi -do- -do-

System Operators

(MSOs) operating at

National or State or

District level and

undertaking upgradation

of networks towards

digitalization and

addressability)

(4) Mobile TV -do- -do-

(5) Headend-in-the-sky -do- -do-

Broadcasting  Services

(HITS)

(6) Cable Networks 49% Automatic

(other MSOs not

undertaking upgradation

of  networks  towards

digitalization and

addressability and Local
Cable Operators (LCOs)
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1 2 3 1 2 3
Broadcasting Content regard from time to time
Services by Ministry of Information
(1 ~ Terrestrial 26% Government and Broadcasting.
Broadcasting FM (FM 4 Publication of 100% Government
Radio) Subject to such facsimile edition of
terms and conditions, as foreign newspapers
specified from time to
time, by Ministry of [English]
information &
Broadcasting, for grant of Low Cost Carriers
permission for setting up *277. SHRIANTO ANTONY: Will the Minister of CIVIL
of FM Radio Stations AVIATION be pleased to state:
(2) Up-linking of ‘News & 26% Government (a) whether the Government has conducted any study
Current Affairs ™ on the potential of low cost carriers in the country;
Channels
(b) if so, the details thereof including the benefits that
(3) Up-linking of "Non- 100% Government may bring to the economy of the country;
News & Current Affairs’
TV Channels / Down- (c) whether the low cost carriers operating in the
linking of TV Channels country are facing a lot of constraints in utilising their
potential;
PRINT MEDIA
(d) if so, the details including the reasons therefor; and
W) Publishing of 26% Government
Newspaper and (FDI (e) the steps taken/proposed to be taken by the
periodicals dealing with and Government in this regard?
news and current affairs investm THE Minister of CIVIL AVIATION (SHRI AJIT SINGH):
ent by (a) and (b) The teriis Low Cost Carrier (LCC) is basically a
NRIs/P! business mode! practice adopted by certain airlines. As
Os/Fl) there is no criterion defined to classify airlines as Low Cost
(2) Publication of Indian 26% Government Carrier (LCC). Director General of Civil Aviation (DGCA)
editions of  foreign (FDI has not categorized any airline as LCC. However, Al
magazines dealing with and Express, JetlLite, SpiceJet, Go Air and IndiGo are operating
news and current affairs investm scheduled air services on low cost and no frill basis. No
ent by study has been conducted on the potential of these carriers
NRIs/PI by the Ministry.
Os/Fll) (c) and (d) The number of passengers carried by
(3) Publishing/printing of 100% Government domestic airtines during 2012 was 58.80 million as against

Scientific and Technical
Magazines/specialty

journals/ periodicals,
subject to compliance
with the legal framework
as applicable and

guidelines issued in this

60.70 million during 2011, thereby registering a decline in
growth by 3.04 percent. The spiraling cost of Aviation
Turbine Fuel (ATF), global economic slow down, low yield
due to intense competition and consequent widening gap
between revenue and expenses and depreciation of rupee
have contributed to financial crisis of the airline sector. Over
the years, the operational costs for the airlines have gone
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up mainly due to increase in fuel prices and depreciation of
Rupee. Further, the airport/user development fees have
gone up for some major airports. The service tax has also
increased in FY. However, the domestic traffic has shown
positive growth in the current year.

(e) The Government has taken several measures to
provide impetus to the aviation industry and to ensure long
term viability of the sector which include:

(i) Director General of Foreign Trade has allowed
direct import of ATF by airlines on actual user
basis.

(i) FDI by foreign airlines in the domestic scheduled
and non scheduled carriers has been permitted
upto 49 percent of their paid up capital.

(iii) ECB upto $ USD 1 billion has been permitted for
the airlines to meet their working capital
requirement.

[Translation]
MGNREGS

*278. SHRI ANANT KUMAR HEGDE:
SHRI ARJUN ROY:

Will the Minister of RURAL DEVELOPMENT be please
to State:

(a) the number of households provided employment
under the Mahatma Gandhi National Rural Employment
Guarantee Scheme (MGNREGS) during each of the last
three years and the current year, State/ UT-wise;

(b) whether any mechanism has been put in place to
monitor periodically the MGNREGS at National, State and
district levels and to check misuse of funds across the
country;

(c) if so, the details thereof including the outcome of
such review for the last quarter; and

(d) the details of the success achieved by the
Government in the implementation of the scheme so far
along with the steps taken by the Government for its

~ effective implementation?

THE MINISTER OF RURAL DEVELOPMENT (SHRI
JAIRAM RAMESHY): (a) The State/UT-wise number of
households provided employment under the Mahatma
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Gandhi National Rural Employment Guarantee Act
(MGNREGA) during each of the last Three years and the
currentyear is indicated in the enclosed Statement.

(b) The responsibility of implementation of MGNREGA
is vested with the State Governments in accordance with
the Schemes formulated by them. There is a
comprehensive system of monitoring and review of the
implementation of MGNREGA, which, inter alia, include
Periodic Progress Report, Performance Review Committee
meetings, Quarterly Regional Reviews, Area Officers'
Scheme, National Level Monitors and Vigilance &
Monitoring Committees at the State and District levels.
Independent monitoring and verification by National Level
Monitors (NLMs) and Officers/iteam of officers of the
Ministry are also carried out in cases of specific complaints.
The findings and reports of such review meetings and visits
are shared with the concerned States/UT Governments for
follow up action. Complaints received in the Ministry on
various issues like job cards not provided, misappropriation
of funds, engagement of contractors, forgery of muster roii,
manipulation in job cards, under payment of wages, non-
payment of wages, corruption and other irregularities, use of
machinery, delay in payments etc. are forwarded to the
concerned State Governments for taking appropriate action
including investigation, as per law. Enquiry reports are
analyzed at the Central level and advisories are issued to
the State Governments for initiation of departmental inquiry,
proceedings for disqualification/ termination in respect of
elected officials, lodging of FIR against the delinquent
official(s) in case prima facie a criminal intent is established,
Detailed
instructions by way of Standard Operating Procedure (SOP)

recovery of amount

misappropriated  etc.

for dealing with complaints have also been issued to all
States/UTs
www.nrega.nic.in.

and have been displayed on website

(c) The last meeting of the Performance Review
Committee (PRC) on Rural Development programmes
including MGNREGA was held on 27th and 28th May, 2013
which discussed in detail various aspects of the programme
implementation including planning, capacity building,
deployment of human resources, fund management issues,
short release of state share, complaints and grievance
redressal, administrative expenses, execution of works,
timely payment of wages etc. The officers of the Ministry
were deputed to various states during May-July, 2013 for an
on-the-spot

inspection of implementation of Rural



173  Written Answers

Development programmes including MGNREGA under
Area Officers' Scheme. The Comptroller & Auditor General
of India has also submitted findings on the Performance
Audit of MGNREGA in its Report No. 6 of 2013. The report
has been analyzed in detail and advisories have been
issued to the States/UTs for appropriate corrective action on
the basis of the report.

(d) The primary objective of MGNREGA is to enhance
the livelihood security of the rural households, by providing
on demand at least 100 days of guaranteed unskilied wage
employment in a year to every rural household. Creation of
durable assets and strengthening the livelihood resource
base of the rural poor is also an important objective of the
Act. Schedule-| of MGNREGA as amended from time to
time lists the category of works on which the Schemes
formulated by State Governments under Section 4(1) of the
Act for giving effect to the provisions of the Act shall focus
upon. These primarily include water harvesting and
irrigation, flood control and protection, land development,
plantation, environmental protection and conservation,
sanitation, horticulture, livestock, water and soll
conservation works, drought proofing, afforestation, works
relating to augmenting natural resource base for improving

rural economy, rural connectivity etc.

The Ministry of Rural Development had engaged
Institutions like Indian Institute of Science, Bangalore,
Indian Institute of Management (IIMs), Indian Institutes of
" Technology (IITs), National Institute of Rural Deveiopment
(NIRD), National Sample Survey Organization (NSSO) and
other professional institutions to conduct studies and
surveys on the implementation of Mahatma Gandhi National
Rural Employment Guarantee Act (MGNREGA). Some
major findings of such studies related to impact of
MGNREGA works are:

(i) Increase in Agriculture wages and enhanced

bargaining power of rural poor.
(i) Creation of envir-amental friendly jobs.

(i) Reduction in soil erosion and enhancement in soil

organic matter

(iv) Improvement in ground water table, agricultural
productivity and cropping intensity.

(v) Reduction in water vulnerability index, agriculture
vulnerability, livelihood vulnerability index.
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As per the information available with the Ministry, the
year 2012-13 witnessed a better performance under the Act
than the year 2011-12. The volume of wage-employment
grew from 216.34 cr. person-days in 2011-12 to 228.16 cr.
person-days in 2012-13. The average person-days per
household and women participation rate were 43, 46
person-days and 48 per cent and 52 per cent during 2011-
12 and 2012-13, respectively. Out of the total works taken
up during 2012-13, 54% of the works were related to water
conservation.

To ensure effective implementation of the provisions of
the Act, Operational Guidelines have been issued from time
to time, and last revised with effect from 01.04.2013. The
Guidelines give detailed procedures on all aspects of the
programme. The Operational Guidelines, inter alia, require
the States to:

o initiate appropriate IEC campaigns inciuding wall
writings for wide dissemination of the provisions of
the Act;

o carry out of door-to-door survey to identify needy
and eligible households for registration under
MGNREGA,;

« expand scope and coverage of the demand
registration system to ensure that demand for
work under MGNREGA do not go unregistered;

« organize Rozgar Divas periodically to capture
latent demand under the programme and to
disseminate awareness about other provisions of
the Act;

o prepare development plans and shelf of projects
by adhering to the timelines as defined in the
Guidelines;

o prepare realistic labour budgets after assessing
appropriate quantum and timing of demand for
works;

« adhere to the time schedule for works' execution
and monitor asset quality;

o ensure timely payment of wages to the job
seekers;

« maintain proper financial records;

o ensure transparency and accountability at each
level of programme implementation and rolling out
of a robust vigilance and grievance redressal
system.
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Statement

The Number of Households Provided Employment Under MNREGA

to Questions

Sl. No. State Households provided employment under MGNREGA (in lakh)
2010-11 2011-12 2012-13 2013-14 (as on
12.08.2013)
1 2 3 4 5 6
1. Andhra Pradesh 62.00 49.98 £7.88 6.40
2. Arunachal Pradesh 1.35 0.04 1.07 NR
3. Assam 17.98 13.49 12.35 5.38
4. Bihar 47.38 17.69 20.64 8.96
5. Chhattisgarh 24.86 27.25 26.37 17.37
6. Gujarat 10.96 8.22 6.81 2.74
7. Haryana 2.35 2.78 294 1.20
8. Himachal Pradesh 4.44 5.05 5.13 2.15
9. Jammu and Kashmir 492 4.31 6.29 0.58
10. Jharkhand 19.87 15.75 14.15 6.82
11. Karnataka 22.24 16.52 13.38 0.76
12. Kerala 11.76 14.16 15.26 6.24
13. Madhya Pradesh 44.08 38.80 34.76 7.72
14. Maharashtra 4.51 15.05 15.97 6.86
15. Manipur 4.34 3.56 4.56 0.68
16. Meghalaya 3.46 3.35 3.29 0.41
17. Mizoram 1.71 1.69 1.75 0.90
18. Nagaland 3.51 3.73 3.87 0.47
19. Odisha 20.05 13.79 15.99 10.10
20. Punjab 2.78 245 2.40 0.86
21. Rajasthan 58.60 45.22 42.17 25.15
22. Sikkim 0.56 0.55 0.57 0.08
23. Tamil Nadu 49.69 63.43 70.61 43.33
24. Tripur 5.57 5.67 5.97 4.05
25. Uttar Pradesh 64.31 73.28 49.36 29.33
26. Uttarakhand 542 4.69 4.40 1.00
27.  West Bengal 49.98 55.17 58.12 13.79

176
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1 2 3 4 5 6
28. Andaman and Nicobar 0.18 0.19 0.12 0.02
29. Cadra and Nagar Haveli 0.02 NR NR NR
30. Daman and Diu NR NR NR NR
31. Goa 0.14 0.11 0.05 0.01
32. Lakshadweep 0.05 0.04 0.02 0.00
33. Puducherry 0.38 0.43 0.41 0.24
34. Chandigarh NR NR NR NR

Total 549.47 506.45 496.64 203.62

*NR-Not reported

Decline in Air Passengers

*27 y. SHRI RAMESH BAIS: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the number of air passengers in the
country has declined during the last few years;

(b) if so, the details thereof including the extent of
decline registered during each of the last three years along
with the reasons therefor; and

(c) the steps taken/being taken by the Government in
this regard?

THE MINISTER OF CIVIL AVIATION (SHRI AJIT
SINGH): (a) and (b) Details regarding number of
passengers carried by scheduled domestic airlines and
corresponding growth during the year 2009, 2010, 2011,
2012 and current year (up to July) are as follows:

Year Passenger %Growth
Carried (In
million)
2009 43.80 -
2010 52.00 +18.70
2011 60.70 +16.60
2012 58.80 -3.04
2013 (up to July) 35.88 +1.20

The decline in the passenger traffic in 2012 is mainly

attributed to the following reasons:

(i) Economic slow-down

(i) Increase in airfares due to sharp rise in the prices
of ATF and higher operating costs, and

(i) Suspension of flights by Kingfisher Airlines.

(c) The Government has taken several measures like
persuading State Governments to reduce VAT on ATF,
allowing direct import of Aviation Turbine Fuel by Indian
Carriers as actual users, permitting foreign airlines to
participate upto 49 percent in the equity of scheduled air
transport undertaking, allowing ECB for working capital
requirement of airline industry for a period of one year
subject to a total ceiling of US $1 billion and tax concession
for parts of aircraft and testing equipment for third party
maintenance, repair and overhaul of civil aircraft to promote

civil aviation.
National Electricity Fund

*280. SHRI JAGDANAND SINGH: Will the Minister of
POWER be pleased to state:

(a) the details of the National Electricity Fund (Interest
Subsidy Scheme) launched by the Government to improve

the infrastructure In the power distribution sector;

(b) whether the pre-conditions for eligibility under the
same are linked to the reform measures taken by the States
and the amount of interest subsidy is linked to the progress

achieved in reforms linked parameters;

(c) if so, the details thereof along with the compliance

of the same by various States in this regard, State-wise;
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(d) whether the State of Bihar has also signed any
agreement in this regard and is complying with the same;

and
(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) National
Electricity Fund (NEF), an interest subsidy scheme has
been set up to provide interest subsidy on loans raised by
distribution companies to improve the distribution network.
Under the Scheme, loan amounting to Rs.25,000 cr.
sanctioned by lenders during the financial year 2012-13 &
2013-14 for capital projects in distribution sector duly
approved by the Steering Committee shall be eligible to
take the benefits of interest subsidy for a tenure of 13 years
based on annual evaluations as per the guidelines. NEF
does not cover the works undertaken under Rajiv Gandhi
Grameen Vidyutikaran Yojana (RGGVY) and Restructured
Accelerated Power Development and Reforms Programme
(R-APDRP) schemes.

(b) and (c) Yes, Madam. The pre-conditions for
eligibility under NEF are linked to reform measures taken by
the States and the amount of interest subsidy is linked to
the progress achieved in reforms linked parameters. The
pre-condition for eligibility are, Operationalization of State
Electricity Regulatory Commission, Formulation of business
plan for turnaround of utilities, Reorganization of State
Electricity Boards (SEBs), Release of subsidy by State
Government to DISCCMs, Submission of audited annual
accounts and Timely filing of tariff petition. Further, the
eligible DISCOMs shall be scored against - Reduction in
AT&C losses; Reduction in revenue gap (Average Cost of
Supply (ACS)-Average revenue realized on subsidy
received basis); Return on equity and Multi-year tariff
(MYT).

The State Discoms opérating in the States of
Maharashtra, Andhra Pradesh, Haryana, Uttarakhand,
Himachal Pradesh, West Bengal, Madhya Pradesh,
Chhattisgarh, Rajasthan, Delhi, Gujarat, Karnataka, Tamil
Nadu & Punjab have so far availed benefit of the NEF.

(d) and (e) No, Madam. No proposal has been
received from the State of Bihar.

AUGUST 29, 2013
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Employees in BHEL

2991. SHRI HARI MANJHI: Will the Minister of HEAVY
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to
state:

(a) the total number of employees working in Bharat
Heavy Electricals Limited (BHEL) located in Ranipur of
Haridwar district in Uttarakhand at present;

(b) whether BHEL has opened up a hospital for its
employees;

(c) if so, whether there is a huge shortage of various
facilities in the said hospital;

(d) if so, the details thereof; and
(e) the steps taken by the Government in this regard?

THE MINISTER OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): (a) The
total number of employees of Bharat Heavy Electricals
Limited (BHEL) at its Ranipur manufacturing facilities in
Haridwar is 6,705 as on 31.07.2013.

(b) Yes Madam, an in-house hospital of BHEL is
functioning at Ranipur in Haridwar since 1968.

(c) No Madam, necessary and adequate facilities are
available at the aforesaid hospital like in other major Units
of BHEL, and wherever necessary the patient is
immediately referred to empanelled medical establishments
/ super-speciality / multi-speciality hospitals depending on
the specific requirement.

(d) and (e) Does not arise in view of (c) above.
Visit to Pakistan

2992. SHRI PONNAM PRABHAKAR: Will the Minister
of POWER be pleased to state:

(a) whether any delegation of the Ministry of Power
had visited Pakistan recently;

(b) if so, the details thereof: and

(c) the details of the issues discussed during the said
visit along with the outcome thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) and (b)
Yes, Madam. A delegation of four (4) officers led by Joint
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Secretary, Ministry of Power visited Pakistan during
09.06.2013 to 12.06.2103.

(c) The possibility of transmission link between India
and Pakistan was discussed during the said visit.

[Translation]
Sea Development Projects

2993. SHRI BADRI RAM JAKHAR: Will the Minister of
EARTH SCIENCES be pleased to state:

(a) the details of various Sea Development Projects
being implemented in the country as on date, project-wise;

(b) the details of funds allocated by the Government
for Sea Development Projects during each of the last three
years of the 12th Five Year Plan:

(c) whether the Government proposes to increase the
budgetary allocation and put more focus on Sea

Development Projects during the next two years; and if so,

the details thereof?

THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTR OF EARTH SCIENCES (SHRI S. JAIPAL
REDDY): (a) Ministry of Earth Sciences (MoES) is not
implementing any programme or scheme on Sea
Development Projects. However, under the programme on
Ocean Survey & Mineral Resources, the details of projects
being implemented by MoES are furnished in the enclosed
Statement.

(b) The funds allocated by the Government for various
projects under Ocean Survey & Mineral Resources during
2011-12, 2012-13, and 2013-14 are Rs. 52 crores, Rs 68
crores, and Rs. 70 crores respectively.

(c) and (d) The allocations under Xil Pian Outlay for
the programme on Ocean Survey & Mineral Resources
during 2014-15 and 2015-16 are Rs. 189.90 crores, and Rs.
144.66 crores respectively.

Statement

The Details of the Projects Being Implemented
(1) Polymetallic Nodules Programme (PMN):

Polymetallic nodules are potato shaped Fe-Mn oxide
porous, black earthy deposits, with size ranging from 2 to 10
cm in diameter occur at nearly 4 to 6 km depth in the deep
oceans lying on the seabed sediment comprise besides
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manganese and iron, nickel, copper, cobalt, lead,
molybdenum, cadmium, vanadium, titanium. India has
signed a 15 year contract with International Seabed
authority in 2002 and presently has 75000 sq km area in the
Central Indian Ocean Basin (CIOB) for developmental
activities targeted at harnessing of metals, viz. Copper,
Nickel, and Cobalt. This Programme has four components,
viz. Survey and Exploration, Environmental Impact
Assessment (E1A) Study, Technology Development for

Mining and Extractive Metallurgy.
(i) Survey & Exploration:

The surveys have been carried out beginning with a
sampling interval of 100 km encompassing almost the entire
Central indian Ocean Basin (CIOB), followed by intervals of
50, 25, 12.5 km and subsequently at 6.25 km. X 6.25 km.
interval in selected blocks. The resource potential of
polymetallic nodules in the area has been estimated at
380.00 million tonnes on the basis of detailed surveys.
Considering all the existing data, an area of ~7860 km2 has
been initially identified for the First Generation Mine Site,
which has the best in abundance, grade and topography
and more importantly all the blocks were contiguous.

(ii) Environmental Impact Assessment (EIA) Study:

Mining of the deep-sea minerals is expected to alter
the environmental conditions in the marine ecosystem.
Environmental studies for mining of deep-sea polymetallic
nodules were undertaken to evaluate the possible impacts
of mining on deep-sea environment to fulfil one of the
obligations of the country as a Pioneer Investor under the
UN Law of the Sea. In order to study effects of sediment re-
suspension and resettlement, monitoring of the
environmental parameters were carried out by collection of
samples at the test and reference areas for the benthic
disturbance experiment. Results of the monitoring cruises
have indicated that the benthic conditions are steadily
moving towards restoration and the effect of disturbance is
waning off. Further, assessment of nodule associated fauna
and other environmental parameters were carried out.
Studies conducted so far have resulted in understanding the
baseline conditions and environmental variability of different
associated with deep-sea

environmental parameters

minerals.

(iii) Technology Development (Mining):
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Deep sea mining of polymetallic nodules from soft
ocean floor at 4000 to 6000 m depth is a major
technological challenge. The development of the mining
system upto a water depth of 6 km has been planned by the
Ministry in phases. As a first phase of development,
National Institute of Ocean Technology (NIOT), an
autonomous Institute under the Ministry has designed and
developed a prototype shallow bed mining system capable
of working upto a depth of 500 m. The system has been
demonstrated successfully at a water depth of 512 meters
off the Malvan coast. An artificial nodule laying system was
designed, developed and successfully tested by NIOT at a
water depth of 517 m.

A remotely operable submersible ROSUB-6000 was
developed in joint collaboration with Experimental Design
Bureau of Oceanological Engineering (EDBOE), Moscow.
The ROSUB 6000 was deployed in Central Indian Ocean
Basin and design depth qualification trial of ROSUB 6000
was successfully completed at a depth of 5289 m. A
remotely operable in-situ soil testing equipment developed
for obtaining detailed geotechnical properties of the mining
area at Central Indian Ocean Basin (CIOB) and tested
successfully at 5462 m water depth.

(iv) Technology Development (Extractive Metallurgy)

A demonstration pilot plant with a capacity to process
500 kg nodules per day was commissioned successfully for
extracting copper, nickel and cobalt at Hindustan Zinc
Limited, Udaipur. Dedicated campaigns have been carried
out at the semi-continuous demonstration pilot plant to
process 500 kg of polymetallic nodules per day to validate
the process package developed for extraction of metal
values viz. Copper, Nickel and Cobalt from nodules at
Hindustan Zinc Limited (HZL), Udaipur. The pilot plant
campaigns were carried out for validation of the flow sheet
developed by Institute of Minerals
Technology, (IMMT) Bhubaneswar.

and Materials

Another pilot plant was commissioned at National
Metallurgical Laboratory, Jamshedpur with processing
capacity of 500 kg per day for production of ferro-sillico-
manganese ore from the residue obtained from the HZL
plant.

(2) Comprehensive topographic survey of the
Exclusive Economic Zone (EEZ) of India

The topographic survey of the Exclusive Economic
Zone (EEZ) of India is primarily designed to gather accurate
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multibeam  bathymetric  information to  facilitate
understanding of the seabed morphological features and its
geomorphological implications. Under the programme,
detailed swath bathymetric surveys of about 7.86 lakh sq.
km areas in deep water (above 500 m water depth) and
about 16250 sq km areas in shallow water (below 500 m

water depth) have been completed.
(3) Delineation of outer limits of continental shelf

The programme aims at gathering, analyzing and

documenting the scientific  and technical

information that would help define the outer limits of India's

requisite

continental shelf beyond 200 nautical miles as per the
provisions of the United Nations Convention on the Law of
the Sea (UNCLOS) and prepare the Indian claims based on
scientific and technical data.

Based on extensive scientific work involving
acquisition, processing, analysis and interpretation of
marine geophysical data, India made its first partial
submission for an extended continental shelf to the

Commission on the Limits of the Continental Shelf in 2009.
(4) Gas Hydrates

Gas hydrates are naturally occurring, solid compounds
containing natural gas (mainly methane) and water. The gas
research and

hydrate programme is focused on

development for exploration of gas hydrates.

Under the programme, marine Multi-Channel Seismic

AMobha
iviaiia

(MCS) data were acquired in Krishna-Godavari (KG) and

nadi basins through the Marine Geology Services for
the exploration of gas-hydrates. A total of 8500 line km of
MCS data were collected, and the preliminary analysis
exhibits wide-spread occurrences of Bottom Simulating
Reflector (BSR) (main marker for gas-hydrates) in both the
basins.

A Remotely Operated Submersible ROSUB-2500 and
Autonomous Coring System were also developed as
e~ploratory tools under the programme.

(5) Studies on Hydrothermal Sulphides

The project is aimed at exploration for potential sites of
hydrothermal multi-metal sulohide mineralization in the
Indian Ocean Ridge areas with identification of locales of
hydrothermal sulphide deposition, including determination of
the resource notential.
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Based on the geo-scientific work including surveys
conducted, India filed an application with International
Seabed Authority in March 2013 for allotment of a site in
south-west Indian Ocean for exclusive rights of exploration
of hydrothermal sulphides.

(6) Cobalt Crust

Seamount ferromanganese crusts are known to enrich
several high-value metals such as cobalt, platinum, cerium,
tellurium, etc. much above their crustal abundance. The
objective is to identify areas of occurrence of cobalt-
enriched ferromanganese crusts, assessment of resource
potential of co-rich deposits in the Afanasiy-Nikitin
Seamount (ANS) regioin.

The first multibeam map has been generated for the
Afanasiy-Nikitin Seamounts covering an area of around
40000 sq. km. Based on this map, it has been identified a
plateau region in the southern part of the Afanasiy-Nikitin
Seamounts. This region is at ~3200 m water depth and
covers horizontal area of ~20000 sg. km. The initial
reconnaissance sampling has yielded few crust samples
containing up to 0.5% cobalt as against average of 0.65 %
cobalt in northern region. These results indicate moderately
Co-enriched crust occurrence in the southern plateau region
also.

Merger of Subsidiaries with National Carrier

2994. SHRI AMARNATH PRADHAN: Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether Alliance Air and Air India Express, the
subsidiary of Air India have not been merged with National

carrier;
(b) if so, the reasons therefor;

(c) whether the employees of these subsidiaries are
recruited in violation of the guidelines in this regard,;

(d) if so, the details of the guidelines; and

(e) the steps likely to be taken to merge these
subsidiaries with National Carrier? ’

THE Minister of State in the Ministry of CIVIL
AVIATION (SHRI K. C. VENUGOPAL): (a) Yes, Madam.

(b) There is no proposal for merger of Alliance Air and
Air India Express with Air India.

(c) No, Madam.
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(d) and (e) Do not arise in view of the (c) above.
Revenue Earned by lITR

2995. SHRI S.S. RAMASUBBU: Will the Minister of
SCIENCE AND TECHNOLOGY be pleased to state:

(a) whether Indian Institute’ of Toxicology Research
(ITR) has earned huge amount of revenue by way of sale
of pathogens, rats, mice, etc,;

(b) if so, the details thereof for the last three years;

(c) whether IITR has proposed to increase its revenue
manifold in the coming years by expanding its research
work;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF SCIENCE AND TLCHNOLOGY
AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL
REDDY): (a) and (b) CSIR-Indian Institute of Toxicology
Research (CSIR-ITR) has earned Rs. 22, 53, 800/ in the
last three years by way of sale of rats, mice, guinea pigs
and rabbits. Details are given below:

Year Revenue

2010-11 "~ Rs. 7,18,270/-
2011-12 Rs. 9,45,250{-
2012-13 Rs. 5,90,380/-

(c) and (d) CSIR-ITR has been endeavoring to
enhance revenue generation through contract R&D and
knowledgebased services. It is generating revenue by
utilizing expertise in the five major areas namely: (i) Food,
drug and chemical toxicology; (ii) Environmental toxicology;
(iii) Regulatory toxicology; (iv) Systems toxicology and
health risk assessment; and (v) Nano-therapeutics and

nano-material toxicology.
(e) Does not arise.
[Translation]

Mangal Turbine

2996. SHRI BIBHU PRASAD TARAI: Will the Minister
of RURAL DEVELOPMENT be pleased to state:

(a) whether the Government had asked a former
Director of the National Rural Development Institute Dr. B.P.
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Maithani to inquire into various aspects of the invention
called "Mangal Turbine" particularly the problems which
cropped up in the official programme meant to support the
device and its innovator;

(b) if so, the details and recommendations of the said
report; and

(c) the action taken by the Government on the said
recommendations?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) Yes,
Madam. A project titled "Fabrication and popularization of
low cost and efficient fuel less water wheel turbine pump-
cum power takeoff machine (Mangal Turbine)" was
sanctioned by CAPART. On 14/12/2010, Department of
directed Dr.B.P.Maithani,
Professor of National Institute Rural Development, to

Rural Development former

evaluate the above project

(b) and (c) The evaluation report stated that the
Mangal turbine offers low cost, environment friendly and
sustainable solution to the irrigation probiems. However, the
inventor has not submitted requisite documents as per the
laid down procedure of CAPART for further releases.

Forewarning Of Cloudburst

2997. SHRI RAKESH SINGH: Will the Minister of
EARTH SCIENCES be pleased to state:

(a) whether forewarning of cloudburst and severe flood
in Hindu pilgrimage centre Kedarnath was given to the State
Government of Uttarakhand;

{b) if so, the details thereof;

(c) whether this warning had been ignored by the
State Government; and

(d) if so, the details thereof?

THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTRY OF EARTH SCIENCES (SHRI S. JAIPAL
REDDY): (a) and (b) Earth System Science Organization —
india Meteorological Department (ESSO - IMD) has only
issued severe weather warnings with isolated heavy to very
heavy rains (12 - 24 cm) for the entire Uttarakhand region,
starting from June 15, 2013 for three days including the
advice to postpone the Char Dham Yatra (Kedarnath,
Badrinath, Gangotri and Yamunotri)
designated state level authorities.

accordingly to
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(¢) No Madam. Based on the inputs received from
ESSO - IMDs State Meteorological Centre-Dehradun, the
State Government issued advisories to all the concerned
districts. Announcements were made by Police personnel
stationed at Kedarnath, Rambada and Gaurikund alerting
general public. The district administration stopped the
further movement of pilgrims from Rishikesh to higher
reaches.

(d) Does not arise.
Pension Schemes

2998. SHRI HANSRAJ G. AHIR: Will the Minister of
RURAL DEVELOPMENT be pleased to state:

(a) whether a large number of cases pertaining to the
large scale by the officials of irregularities and corruption by
the Government of Maharashtra have been reported in
regard to the Central Government funded Sanjay Gandhi,
Indira Gandhi Niradhar Yojana and National Old Age
Pension Scheme;

(b) if so, the details thereof;

(c) whether the Union Government hastaken steps to
enquire into this matter aswell as to take action against
Maharashtra by

such cases ofcorruption in

takingcognizance of the same;
(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHR! LALCHAND KATARIA): (a)
to (e). No reports have been received by this Ministry about
Maharashtra regarding large scale irregularities and
corruption in respect to the centrally funded Indira Gandhi
National Old Age Pension Scheme (IGNOAPS). Sanjay
Gandhi Niradhar Anudhan Yojana is a state run programme
being implemented by State Government of Maharashtra.
Hence no complaints thereon are forwarded to this Ministry
by the Government of Maharashtra. Since the National
Social Assistance Programme (NSAP) which includes
IGNOAPS s
beneficiaries, sanction and disbursement of assistance
under the schemes of NSAP are done by State
Governments. Hence, complaints received in this Ministry
are forwarded to State Government for taking appropriate
action. Inguiry through National Leve! Monitors (NLMs) is

also conducted depending on the seriousness of the

under State Plan, identification of
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reported irreguiarity. For improved monitoring and to
States have been advised to
conduct annual verification and social audit under NSAP.
They have also been advised to prepare data base of

eliminate irregularities,

beneficiaries and keep it in public domain.
Panna Airstrip

2999. SHRIMATI YASHODHARA RAJE SCINDIA: Will
the Minister of CIVIL AVIATION be pleased to state:

(a) the number of airstrips in the country which are
capable for air services, State-wise; and

(b) the airstrips which are demanded by the State
Government of Madhya Pradesh to be transferred so that
the State Government could make them capable for air
services;

(c) whether Panna air strip is registered in revenue
records in the name of Department of Aviation, Government
of Madhya Pradesh;

(d) if so, whether the said air strip has been
transferred to the Government of Madhya Pradesh by the
Ministry of Civil Aviation; and

(e) if not, the time by which it is likely to be done?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHR! K. C. VENUGOPAL): (a) There are
96 operational airports/airstrips/civit enclaves maintained
and managed by Airports Authority of India (AAl). State-
wise details of these airports are given in the enclosed
Statement.

(b) State Government of Madhya Pradesh has
requested AAI for transfer of the airstrips located at Panna,
Satna and Khandwa to the State Government, (c) The
ownership of Panha Airstrip is claimed by the State
Government of Madhya Pradesh on the basis of revenue
records. However, the Panna airstrip has been listed as
Civil Aviation Department (CAD) airport in Aeronautical
Information Circular (AIC) No. 18/1986 and wés transferred
thereafter to the Directorate General of Civil Aviation
(DGCA) and then to the National Airports Authority and later
on to AAl as per the provisions of AAl Act. (d) and (e) The
modalities for transfer of Panna Airstrip from AAl to the
State Government of Madhya Pradesh is being finalized in
consultation with AAl and the State Government. No definite
time frame can be drawn at this stage.
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List of Number of AAl Airstrips Including Civil Enclaves

Statement

to Question

and Joint Venture Airports which are Capable for

Air Services, State Wise

States and UT

No. of Airstrips

Andhra Pradesh
Assam

Bihar
Chhattisgarh

Goa

Gujarat

Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Nagaland

Odisha

Punjab

Rajasthan

Tamil Nadu
Tripura

Uttar Pradesh
Uttarakhand

West Bengal

NCT of Delhi
Andaman & Nicobar [s|
Chandigarh

Lakswadeep [s|

6
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States and UT No. of Airstrips

Pondicherry 1

Total 96

Impact of Hydel Power Projects

3000. SHRI ADHI SANKAR: Will the Minister of
POWER be pleased to state:

(a) whether mushrooming hydel power projects on the
rivers Bhagirathi and Alaknanda were causing damage to
the hills besides increasing possibility of flash floods that
could lead to huge loss of lives;

(b) if so, the details thereof;

(c) whether any specific measures are planned to
cope with flood risks as mountains provide large amounts of
water from melting snow and glaciers; and

(d) if so, the details thereof and the necessary steps
taken in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) and (b)
No, Madam. There is no evidence that hydro power projects
on the rivers Bhagirathi and Alaknanda have caused
damage to the hills / increased possibility of flash floods.

(c) and (d) Hydro-electric projects are planned after
hydrological analysis which is based on the past observed /
estimated run-off including water from melting snow and
glaciers. The hydro-electric projects are accordingly so
designed so as to be able to pass Probable Maximum Flood
(PMF) which, inter-alia, includes water from melting snow
and glaciers.

Kundah Power Project

3001. SHRI 0O.S. MANIAN: Will the Minister of
POWER be pleased to state:

(a) whether necessary clearances for Kundah Power
Project of Tamil Nadu have been accorded:;

(b) if so, the details thereof; and

(c) if not, the reasons for delay in this regard and the
time by which these clearances are likely to be accorded?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) to (c) A

to Questions 192

Detailed Project Report (DPR) for 500 MW Kundah Pumped
Storage Scheme in Tamil Nadu was submitted to Central
Electricity Authority (CEA) for clearance in October, 2006.
The scheme is located in Cauvery basin and requires either
the clearance from Cauvery Water Dispute Tribunal or the
concurrence of the party States for accord of inter-State
clearance. The DPR of the project has been returned to
State Government of Tamil Nadu by CEA on 26.12.2007 to
submit with requisite clearances.

Planes Fly at Low Levels

3002. SHRI PURNMASI RAM: Will the Minister of
CIVIL AVIATION be pleased to state:

(a) whether the Government is aware that planes fly at
very low level while landing at Indira Gandhi International
Airport (IGIA) and Palam Airport thereby disturbing the
residents in the nearby areas of New Delhi; ‘

(b) if so, the details thereof; and
(c) the steps taken by the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVLATION (SHRI K. C. VENUGOPAL): (a) and (b)
Yes, Madam. Some of the settlements that are located very
close to the airport fall in the final approach path which the
landing aircraft follow to make a safe landing at the airport.

(c) With a view to mitigate Aircraft Noise in the vicinity
of IGI Airport, the following steps are taken:

e Continuous Descent Approach (CDA) Procedures
have been implemented at |Gl Airport since 21st
October, 2012.

¢ Aircraft with performance as specified in ICAO
Annexe 16 Vol.1 Chapter 2 (like IL76 and B-737-
200) are not permitted at IGI Airport during night
from 2200 to 0600 hrs of the next day w.e.f.
16.02.2012 except that Ministry of Defence
aircrafts are allowed to operate from runway
09/27.

Besides above, Directorate General of Civil Aviation
(DGCA) has issued the following circulars to address this
issue:~

o Aviation Environment Circular 1 of 2010
¢ Aviation Environment Circular 2 of 2010

« Aviation Environment Circular 1 of 2011
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e Auviation Environment Circular 3 of 2011
e Aviation Environment Circular 3 of 2013

These are available on DGCA's website and are being
complied with by IGI Airport and airlines.

Employees of Instrumentations Ltd.

3003. SHRI M.B. RAJESH: Will the Minister of HEAVY
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to
state:

(a) whether payment of Provident Fund (PF) and
gratuity of employees of instrumentations limited is due for a
long time;

(b) if so, whether the local management in Palakkad
has been collecting and transferring PF contribution of the
employees in a regular manner;

(c) if so, the details thereof;

(d) whether these funds are diverted for some other
purposes;

(e) if so, the details thereof and the reasons therefor;

and
(f) the action taken by the Government in this regard?

THE MINISTER OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): (a) Yes,
Madam. Provident Fund (PF) is due since October 2010.
However, gratuity cf employees has been paid upto June,
2013.

(b) and (c) Yes, in a regular manner. The details of PF
contributions transferred to IL EPF Trust from Palakkad Unit
during 2013-14 is as below:
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Months PF Amount (Rs. In Lacs)
April 2013 32.87
May 2013 . 34.11
June 2013 33.91
July 2013 32.87
August 2013 32.52

(d) No, Madam.

(e) and (f) Does not arise in view of (b) and (c) above.

to Question 194

Private Placement Routes

3004. SHRI BHISMA SHANKER ALIAS KUSHAL
TIWARI: Will the Minister of CORPORATE AFFAIRS be
pleased to state:

(a) whether the Government is considering a
crackdown on unlisted companies that have allegedly
misused the private placement route to raise funds;

(b) if so, the details theieof;

(c) whether the Government is contemplating to make
it mandatory for companies to file each placement
individually with the Registrar of Companies (RoCs);

(d) if not, the reasons therefor;

(e) whether the Government is contemplating an upper
limit on the number of private placements which a company
can undertake in a given period of time;

(f) if so, the details in this regard,;

(g) whether the Government has urged RoC to inspect
the books of accounts of certain companies for alleged
violation of norms of private placements; and

(h) if so, the names of these companies and the
finding of the RoC with respect to them?

THE MINISTER OF STATE of THE MINISTRY OF
CORPORATE AFFAIRS (SHRI SACHIN PILOT): (a) to (h)
Action against erring companies under the provisions of
Companies Act, 1956 is a continuous process. Clause 42 of
the Companies Bill, 2013 which has been passed by both
houses of Parliament provides for invitation for subscription
of securities on Private Placement. Rules making detailed
procedural arrangements for raising funds through Private
Placement will be displayed on website of the Ministry for
inviting comments of the Public before same are notified.

[Translation]
Telecasting of Programmes

3005. SHRI ANURAG SINGH THAKUR: Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state:

(a) whether the Shimla Doordarshan Kendra of
Himachal Pradesh Telecast Programmes, four hours each
day only for five days in a week and only for half an hour on
Sunday;
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(b) if so, whether in the conference of Directors of
Doordarshan held on the occasion of Golden Jublee of
Shimla Doordarshan Kendra in Shimla, the Chief Minister
brought into the notice of Director General of Doordarshan
that keeping in view the tough geographical situations,
programmes on all seven days and 24 hours should be
telecast through Direct-to-Home;

(c) if so, whether the matter is still under consideration
of the Government; and

(d) if so, the time by which the aforesaid proposal is
likely to be approved?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH
TEWARI): (a) Prasar Bharati has informed that DDK,
Shimla transmits 4 hours programmes for 6 days in a week
from 4 pm to 8 pm (Monday to Saturday) and one and half
hour 6.30 pm to 8.00 pm on every Sunday. (b) to (d) Prasar
Bharati has informed that on the occasion of the Golden
Jubilee of DDK, Shimla, the then Chief Minister of Himachal
Pradesh had underscored the need for a 24 hours channel
from DDK, Shimla. Directorate General of Doordarshan had
examined the matter. However, it has not been found
expedient to launch a 24 hours satellite channel from
Shimla at present.

Construction of Roads under PMGSY

3006. SHRI KAUSHALENDRA KUMAR: Wil the
Minister of RURAL DEVELOPMENT be pleased to state:

(a) the number of roads proposed to be constructed in
Bihar under Pradhan Mantri Gram Sadak Yojana (PMGSY)
in the year 2013-14;

(b) whether there is also a proposal to construct
motorable roads connecting villages having population of
more than one thousand;

(c) if so, the time by which the construction of the said
roads are likely to be sanctioned; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI LALCHAND KATARIA): (a)
to (d) Pradhan Mantri Gram Sadak Yojana (PMGSY) is a
Centrally Sponsored Scheme with the objective to provide
all-weather road connectivity to all eligible unconnected
habitations as per the Core Network in the rural areas. The
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programme guidelines envisage connecting all eligible
unconnected habitations with a population of 500 persons
and above (as per 2001 Census) in plain areas and 250
persons and above (as per 2001 Census) in Special
Category States (Arunachal Pradesh, Assam, Manipur,
Meghalaya, Mizoram, Nagaland, Sikkim,Tripura Himachal
Pradesh, Jammu and Kashmir and Uttrakhand), Tribal
(Schedule-V) areas, the Desert Areas (as identified in
Desert Development Programme) and in Selected Tribal
and Backward Districts (as identified by the Ministry of
Home Affairs/Planning Commission). The unit for the
programme is a habitation and not a revenue village.

During the financial year 2013-14, this Ministry has
cleared 2,367 road works and 189 Long Span Bridges
covering a length of 551728 kms amounting to
Rs.4,024.23 crore under PMGSY.

[English]
Diversification of KRCL

3007. SHRI NILESH NARAYAN RANE: Wili the
Minister of RAILWAYS be pleased to state:

(a) whether the Railways propose to diversity the
functions of Konkan Railway Corporation Ltd.(KRCL);

(b) if so, the details thereof and whether the KRCL is
trying to get the projects outside the country, and if so, the
details thereof;

(c) the present status of sky-bus projects under the
KRCL, section-wise, along with the financial implications
involved therein;

(d) the details of financial module worked out for the
purpose; and

(e) the role of the Indian Railways in the said projects
in terms of financial, technical, administrative etc. areas?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) No, Madam.

(b) Does not arise.

() The Sky Bus developmental Project has been
shelved.

(d) Does not arise.

(e) Ministry of Railways is the administrative Ministry
for Konkan Railway Corporation Limited. Konkan Railway
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have spent Rs. 52.30 crore from their own internal
resources on this developmental project. Further, Ministry of
Railways also allocated Rs. 25 crore for further

development of technology and ftrials. However,
subsequently the Sky Bus developmental Project has been

shelved.
Net Irrigated Area

3008. SHRI ADAGOORU H. VISHWANATH: Will the
Minister of WATER RESOURCES be pleased to state:

(a) the percentage of net sown area irrigated by
canals, ground water and rain water, respectively, in
Karnataka;

(b) the reasons for poor irrigation (canal and ground
water) facilities; and

(c) the steps taken by the Union Government to
enhance net irrigated area in Karnataka?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) As per the information furnished by
the Ministry of Agriculture, Government of India, the
percentage of net sown area irrigated by canals, ground
water and rain water (rainfed area) in Karnataka is 11.0,
16.3 and 66.8 respectively during the year 2010-11.

(b) and (c) Water is a subject in the State List at Entry
17 of List Il in 7th schedule of the Constitution (Article 246
refers). The development of irrigation thus falls in the ambit
of respective State Governments and as such the planning,
execution, operation and maintenance of irrigation projects
including enhancing net irrigated areas are to be carried out
by the States from their own resources as per their
priorities. However, in order to supplement the efforts of the
State Governments, Government of India provides technical
guidance and financial assistance to State Governments
including Karnataka to encourage sustainable development
and efficient management of water resources through
various schemes and programmes. Namely, "Accelerated
Irrigation Benefits Programme (AIBP)", "Command Area
and Water (CAD&WM)
Programme", and "Repair, Renovation and Restoration
(RRR) of Water Bodies" etc. Central Ground Water Board
has been taking steps for regulation of ground water

Development Management

development and for promoting rain water harvesting and

artificial recharge.

BHADRAPADA 07, 1935 (Saka)

to Question 198

import of Coal

3009. SHRI PRALHAD JOSHI: Will the Minister of
POWER be pleased to state:

(a) the impact of high-grade coal imports on prices of
electricity in cases where electricity is generated from the
imported coal;

(b) whether the industry-wide efforts to boost power
generation especially among firms that rely on lower-quality
imports to maintain the financial viability of their projects will
be stalled if the rise in electricity price is not agreed by the
Ministry;

(c) if so, the details thereof,

(d) whether the Government proposes to provide
subsidies to lessen the financial burden on coal importing
power generators as well as 'hike the power tariff to make
generation of electricity from imported coal more viable; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) Price of
imported coal depends upon various factors such as inter-
alia, heat value, moisture content, ash content, source of
origin, ocean freight, etc. and varies from week to week.
The price of domestic coal also varies from mine to mine
depending upon Grade/ GCV Value of coal. Further, landed
cost of imported coal at power plants depends upon its
distance from the coast. As ocean freight and inland
transportation cost are a major component that contribute
towards the landed cost of imported coal, therefore, import
of high grade coal results in saving of transportation cost.

(b) and (c) Higher cost of imported coal is to be
considered for pass through as per modalities suggested by
CERC. Ministry of Coal has issued suitable orders
supplementing the New Coal Distribution Policy (NCDP).
Ministry of Power have issued appropriate advisory to
CERC/SERCs to consider the request of individual power
producers to decide for pass through of higher cost of
imported coal on a case to case basis. Consequential
changes in price of electricity would be the domain of
appropriate regulatory commission.

(d) There is no such proposal under the consideration
of Central Government,

(e) Does not arise in view of (d) above.
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Doordarshan Ratings

3010. SHRI M. KRISHNASSWAMY: Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the ratings of Doordarshan Programmes
infuse a lease of energy for the Government broadcaster;

(b) if so, the details thereof,

(c) whether the Government is considering to make
Doordarshan the most favoured channel among the people;

and
(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH
TEWARID: (a) and (b) Yes, Madam Prasar Bharati has
informed that Television Rating Points (TRPs) are one of
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the parameters to determine future programme strategies
that are put up on air. Latest TRPs of DD National for the
period 04.08.2013 to 10.08.2013 are given in the enclosed
Statement. Howevzr, as the data with regard to Television
Audience Measurement (TAM) ratings collected by TAM
Media Research is not reliable and does not reflect the rural
and semi-urban viewership, Prasar Bharati has filed a
petiion against TAM Media Research before the
Competition Commission of India (CCl) in September, 2012.

'(c) and (d) Yes, Madam Prasar Bharati constantly
endeavours at making DD a favourite channel among public
by improvements in terms of quality of DD programmes. In
this regard Doordarshan continuously reviews the quality of
serials/programmes telecast on its various channels and
makes efforts to further improve the content and technical
quality of the transmission through upgradation and

modernization of technology.

Statement

TRP of Top 20 Programmes on DD National Period (04.08.2013 to 10.08.2013)

Maket All india 2013 All
4+Yrs
Universe 276306
Sample 34469
SI. No. Channel Date Days Time  Programme Genre TVR
1. DD National 08-08-13 Thu 21:33 SARASWATICHANDR Serials 1.73
A
2. DD National 07-08-13  Wed 21:30 SARASWATICHANDR Serials 1.67
A
3. DD National 09-08-13  Fii 21:30 SARASWATICHANDR Serials 1.64
A
4. DD National 06-08-13  Tue 21:38 SARASWATICHANDR Serials 1.61
A
5. DD National 05-08-13  Mon 21:31  SARASWATICHANDR Serials 1.49
A
6. DD National 08-08-13  Thu 21:04 EK KIRAN ROSHNI Ki Serials 1.35
7. DD National 08-08-13 Thu 22:02 PURVA SUHANIAAYE Serials 1.19

RE

8. DD National  09-08-13 Fri 21:00

EK KIRAN ROSHNI Ki

Serials 1.19
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Sl. No. Channel Date Days Time  Programme Genre TVR
9. DD National 06-08-13 Tue 20:34 CLOSE UP BHARAT Ki Talent Search/Feats 1.15
SHAAN 3-GRAND
FINALE
10. DD National 07-08-13  Wed 20:30 CLOSE UP BHARAT KI Talent Search/Feats 1.15
SHAAN 3
11. DD National 07-08-13 Wed 22:00 BYOMKESH BAKSHI Action/Thriller 1.12
12. DD National 04-08-13  Sun 11:59 HFF KAALA PATTHAR * Feature Films 1.09
13. DD National 10-08-13  Sat 20:59 EK KIRAN ROSHNI KI Serials 1.05
14. DD National 06-08-13 Tue 22:06 PARSAI KEHATE HAIN Serials 1.04
15. DD National ~ 04-08-13  Sun 8:00 RANGOL! Film Songs 0.97
16. DD National 05-08-13 Mon 21:01  SHRIKANT(TELEFILM) Tele Film/Short 0.96
Film/Documentary
17. DD National ~ 04-08-13  Sun 11:00 RAMAYAN-SHRI RAM Mythological/ Costume 0.95
CHARIT MANAS Dramas
18. DD National 10-08-13  Sat 21:30 HFF ONCE UPON A Feature Films 0.94
TIME IN MUMBAI
19. DD National  08-08-13  Thu 20:36 BUNIYAAD Serials 0.9
20. DD National 04-08-13 Sun 11:52 SANGEET SAMAGAM Music Shows/Songs 0.87
[Translation] (d) if so, the details thereof, location and State-wise,

DD and AIR Services

3011. SHRI RAJENDRA AGRAWAL.:
SHRI JAGDISH SINGH RANA:
SHRI BADRI RAM JAKHAR:

Will the MINISTER OF INFORMATION AND
BROADCASTING be pleased to state:

(a) the percentage of areas/population which still
remains to be covered by Doordarshan (DD) and All India
Radio (AIR) services along with the reasons therefor;

(o) the details of the survey conducted by the
Government in this regard and the steps taken/being taken
by the Government to ensure the coverage of DD/AIR
services in all the areas/population of the country;

(c) whether the Government proposes to set up
Doordarshan/ Akashwani Kendras in various parts of the

country,

(e) whether the Government has received the
proposals from the various State Governments for the
setting up of DD/Akashwani Kendras and upgradation of
low power transmitters and very low power transmitters in
their respective States, during the last three years and the

current year; and

(f) if so, the details thereof and the action taken by the

Government thereon?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH
TEWARID: (a) and (b) Ali India Radio has informied that at
present, only about 8.0% area of the country remains
uncovered by terrestrial coverage of AIR. These uncovered
areas are mostly thinly populated in border states and as
such only 0.80 % of the population of the country (living in
these areas) is not getting Programmes of AIR through
terrestrial Radio network. However, 21 radio channels
(Programmes) of AIR are available through DD Direct plus
free-to air DTH platform (Ku band) which are available all
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over India including these areas except Andaman & Nicobar
Islands.

In order to further augment the coverage, the power of
12 transmitters of AIR is being upgraded and 125 additional
MW/ FM Transmitters of various capacities are being
installed throughcut the country.

Scheme for setting up of additional 160 FM
Transmitters of various capacities and up-gradation of 58
existing AM / FM transmitters is envisaged in the 12th Five
Year Plan all over the country.

Doordarshan has informed that in terrestrial mode, TV
coverage is estimated to be available to about 92%
popuiaiion of the country spread over about 81% area. All
the areas uncovered by terrestrial transmitters along with
rest of the country have been provided with multichannel TV
coverage through Doordarshan's free to air DTH service
"DD Direct Plus". '

The following transmitter

implementation:

projects are under

Jammu and Kashmir

1. HPT, Green Ridge

2. HPT, Himbotingla

3. HPT Natha Top

4. HPTs Rajouri (DD1 & DD NEWS)
Andaman and Nicobar Islands
VLPT, Joginder Nagar.

(c) and (d) Yes Madam All India Radio has informed
that new stations of the All India Radio (AIR), approved
under 11th Plan are being,set up at 93 places jn the
country. The state-wise details are given in the enclosed
Statement — |.

Proposal for setting up of New AIR stations at 130
places in the country is also envisaged in the 12th Plan.

Doordarshan has informed that there is no scheme to
set up any new Doordarshan Kendra (Studio centre).
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(e) and (f) Yes Madam. All India Radio has informed
that the state wise details of proposals received from the
State Government during the last three years to set up
transmitters in various parts of the country along with the
action taken are given in the enclosed Statement ~ |l

The state wise details of proposals received from the
various states regarding upgradation of low power
transmitters of AIR along with the action taken are given in
the enclosed Statement — Il

Doordarshan has informed that Proposals from
various State Governments are received from time to time
for setting up of new Doordarshan Kendras & upgradation
of the existing low power & very low power transmitters in
their respective states. Some of the proposals received from
State Governments during the last three years (2010-11,
2011-12, 2012-13) and the current year are as under:

1. Setting up of more relay centres in Arunachal
Pradesh,

2. Installation of TV transmitter at Ghangasu, Bangar
& Sidh Soudh in Uttarakhand.

3. Establishment of VLPT at Matho, Stakna & Nang
Vilages in Ladakh District of JAMMU AND
KASHMIR

4. Establishment of Kendra/
transmitters in Saraipalli and other places of
Chhattisgarh.

Doordarshan

5. Upgradation of LPT, Dumka in Jharkhand

in view of multichannel TV coverage having been
provided through Doordarshan's free to air DTH service "DD
Direct Plus", to all the areas uncovered by terrestrial
transmitters, along with rest of the country, new transmitters
for expansion of terrestrial coverage are now, not envisaged
(except a few in border areas).

There is no scheme to set up any new transmitter/
upgradation of existing transmitter at any of the place,
requested by State Governments.

Statement - |

List of New AIR Station being setup

Power of FM/IMW & Type of Transmitter

Sl. No. State/UT Place
1. Andhra Pradesh Khammam
2. Arunachal Pradesh Anini

100 Watt FM

1 kKW FM
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Sl. No. State /UT Place Power of FM/MW & Type of Transmitter
3. Arunachal Pradesh Baririzo 100 Watt FM
4. Arunachal Pradesh Bhalukpong 100 Watt FM
5. Arunachal Pradesh Boleng 100 Watt FM
6. Arunachal Pradesh Changlang 1kWFMFM
7. Arunachal Pradesh Chayangtajo 100 Watt FM
8. Arunachal Pradesh Daporijo 1kWFM
9. Arunachal Pradesh Gensi 100 Watt FM

10. Arunachal Pradesh Hayuliang 100 Watt FM
11. Arunachal Pradesh Khonsa 1 kWFM

12. Arunachal Pradesh Koyu 100 Watt FM
13. Arunachal Pradesh Mariang 100 Watt FM
14. Arunachal Pradesh Mechuka 100 Watt FM
15. Arunachal Pradesh Nampong 100 Watt FM
16. Arunachal Pradesh Palin 100 Watt FM
17. Arunachal Pradesh Raga 100 Watt FM
18. Arunachal Pradesh Rumgong 100 Watt FM
19. Arunachal Pradesh Sangram 100 Watt FM
20. Arunachal Pradesh Sagalee 100 Watt FM
21 Arunachal Pradesh Tuting 100 Watt FM
22. Arunachal Pradesh Yachuli 100 Watt FM
23. Arunachal Pradesh Yingkiong 100 Watt FM
24, Assam Bakuliaghat 100 Watt FM
25. Assam Barpeta 100 Watt FM
26. Assam Dudnoi 100 Watt FM
27. Assam Golpara 1kWFM

28. Assam Karim ganj 1 kWFM

29. Assam Lanka 100 Watt FM
30. Assam Lumding 1 kW FM

31. Assam Sarihajan 100 Watt FM
32. Assam Udalguri 100 Watt FM
33. Gujarat Junagarh 10 kWFM
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Sl. No. State/UT Place Power of FM/MW & Type of Transmitter
34. Jammu and Kashmir Green Ridge 10 kW FM
35. Jammu and Kashmir Himbotingla 10 kW FM
36. Jammu and Kashmir Nathatop 10 kW FM
37. Jharkhand Dumka 100 Watt FM
38. Manipur Tamenglang 1 kW FM
39. Manipur Ukhrul 1 kW FM
40. Meghalaya Baghmara 100 Watt FM
41, Mizoram Champhai 1 kW FM
42. Mizoram. Chiahphuri 100 Watt FM
43. Mizoram Khawbung 100 Watt FM
44, Mizoram Kolasib 1 kW FM
45. Mizoram Pukzing 100 Watt FM
46. Mizoram Tuipang 1 kW FM
47. Mizoram Vanlaiphai 100 Watt FM
48. Mizoram Zawnrgin 100 Watt FM
49. Nagaland Henima (Terming) 100 Watt FM
50. Nagaland Meluri 100 Watt FM
51. Nagaland Phek 1kWFM
52. Nagaland Wokha 1 kW FM
53. Nagaland Zunheboto 1 kW FM
54. Odisha Rairangpur 1 kWFM
55. Punjab Amritsar 20 kW FM
56. Punjab Fazilka 20 kW FM
57. Rajasthan Chauntan hill 20 kW FM
58. Sikkim Chungthang 100 Watt FM
59. Sikkim Dentam 100 Watt FM
60. Sikkim Gyalshing 100 Watt FM
61. Sikkim Lachen 100 Watt FM
62. Sikkim Lachung, Forest Guest House 100 Watt FM
63.  Sikkim Mangan 100 Watt FM
64. Sikkim Namthang, Police Thana 100 Watt FM

to Questions
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SI. No. State/UT Place Power of FM/MW & Type of Transmitter
65. Sikkim Soreng 100 Watt FM
66. Sikkim Yuksum 100 Watt FM
67. Tripura Ambassa 100 Watt FM
68. Tripura Chowmanu 100 Watt FM
69. Tripura Damchhara 100 Watt FM
70. Tripura Dharmanagar 1 kW MW
71. Tripura Gandachhara 100 Watt FM
72. Tripura Jolaibari 100 Watt FM
73. Tripura Longtherai 5kWFM
74. Tripura Nutan bazar 1kWFM
75. Tripura Sakhan 100 Watt FM
76. Tripura Silachari 100 Watt FM
77. Tripura. Udaypur 1 kW FM
78. Tripura Vangmun (Bhangmun) 100 Watt FM
79. UT (Daman & Diu) Diu 100 Watt FM
80. Uttar Pradesh Banda 10 kW FM
81. Uttar Pradesh Rai bareilly 20 kW FM
82. Uttarakhand Bageshwar 5 kW FM
83. Uttarakhand Champawat 1 kW =M
84. Uttarakhand Dehradun 10kW FM
85. Uttarakhand Gairsan 1 kW FM
86. Uttarakhand Haldwani 10 kW FM
87. Uttarakhand Haridwar 100 Watt FM
88. Uttarakhand New tehri 1kWFM
89. Uttarakhand Ranikhet 100 Watt FM
90. West Bengal Balarampur " 100 Watt FM
91. West Bengal Bardhwan 10 kW FM
92. West Bengal Basanti 100 Watt FM
93. West Bengal Koochbihar 10kW FM
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21 AUGUST 29, 2013 to Questions 212
Statement - I/
Details of proposals received from the State Governments for the setting up of Akashwani Kendras during
the last three years and the current years
Sl. No. Location State Action taken /Status
During the year 2010-11

1. Bhavnagar Gujarat A 100 watt FM transmitter approved under 11th Plan has
already been commissioned. Additionally, setting up of a
10 kW FM transmitter has been proposed under 12th
Five Year Plan*.

2. Chamrajnagar Karnataka At present, there is no approved scheme for this place.

3. Anooppur Madhya At present, there is no approved scheme for this place.

Pradesh

4. Phulbani Odisha At present, there is no approved scheme at this place.
However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan*.

5. Mon &Tuensang Nagaland 1kW MW (CRS) is already working at both the places.
Additionally, scheme for replacement of thesel kW MW
transmitter by 1 kW FM transmitter have been proposed
under 12th Five Year Plan*.

6. Sikkim (North, South & West Sikkim At present, there is no approved scheme for these

Districts) places.

7. Maida, Chanchal West Bengal At present, there is no approved scheme at this place.
However, setting up of 10 kW FM transmitter has been
proposed under 12th Five Year Plan*.

During the year 2011-12
1. Perinthamanna Kerala At present, there is no approved scheme for this place.
2. Minicoy & other major Lakshwadeep At present, there is no approved scheme for these place.
Islands of Lakshwadeep um
3. Panna (MP) Madhya At present, there is no approved scheme at this place.
Pradesh However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan*.

4. Phulbani. Odisha At present, there is no approved scheme at this place.
However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan*.

5. Muktsar Punjab At present, there is no approved scheme for this place.

6. Falodi Rajasthan At present, there is no approved scheme at this place,

However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan*.
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Sl. No. Location State Action taken /Status
During the year 2012-13

1. District Godda Jharkhand At present, there is no approved scheme at this place.

However, setting up of 100 Watt FM transmitter has
- been proposed under 12th Five Year Plan®.

2, Satana Maharashtra At present, there is no approved scheme at this place.
However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan*,

3. Harda Madhya A 100 watt FM transmitter approved under 11th Plan has

Pradesh already been commissioned.
4, Katni Madhya At present, there is no approved scheme at this place.
Pradesh However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan*.

5. Remaining  Districts in Rajasthan A 100 watt FM transmitter approved under 11th Plan has

Rajsthan already been commissioned each at Anupgarg,
Bharatpur.Jhun-Jhunu, Karauli and Nathwara. In
addition to this, setting up of 100 Watt FM transmitter
each at 14 places and 10 kW FM transmitter at Bundi
have been proposed under 12th Five Year Plan™.

6. Bankura West Bengal At present, there is no approved scheme for this place.

During the year 2013-14

1. Kawardha Chattisgarh At present, there is no approved scheme for this place.

2. Santhal Pargana Jharkhand At present, there is no approved scheme in Santhal
Pargana. However, setting up of FM transmiters at
Deoghar have been proposed under 12th Five Year
Plan*.

3. Nandubar Maharashtra At present, there is no approved scheme at this place.
However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan™.

4. Srikaranpur (Ganganagar) Rajasthan At present, there is no approved scheme at this place.
However, setting up of 100 Watt FM transmitter has
been proposed under 12th Five Year Plan™.

5. Etah Uttar Pradesh At present, there is no approved scheme at this place.
However, setting up of FM transmitters at Mainpuri and
Mathura have been proposed under 12th Five Year
Plan®.

6. Amethi Uttar Pradesh At present, there is no approved scheme at this place.

However, setting up of 10 kW FM transmitter has been
proposed under 12th Five Year Plan*.
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to Questions 216

Details of Proposals Received for Upgradation of Transmitters During the Last Three Years and the Current Year

S. No. Location

Stateb

Proposal received for

Action taken /Status

During the year 2010-11

1. Ziro

2. Tawang

3. Kokrajhar
4, Bhadrawah
5. Saiha

6. Kohima

7. Mon

8. Tuensang
9. Almora

Arunachal
Pradesh

Arunachal

Pradesh

Assam

Jammu

Kashmir

Mizoram

Nagaland

Nagaland

Nagaland

Uttrakhand

and

Upgradation of power of
1 kW MW transmitter

Upgradation of power of
10 kW MW transmitter

Upgradation of power of
20 kW MW transmitter

Upgradation of power of
6 kW MW transmitter

Upgradation of 1 kW
MW Community Radio
Station into Local Radio
Station

Upgradation of power of
1 kW FM transmitter

Upgradation of 1 kW
MW Community Radio
Station into Local Radio

Station

Upgradation of 1 kW
MW Community Radio
Station into Local Radio
Station

Upgradation of the
power of 1 kW MW

transmitter

At present there is no approved scheme.
However, replacement of this transmitter by
1 kW FM transmitter has been proposed
under 12th Five Year”* Plan

The existing 10 kW MW Transmitter is
being upgraded to 20 kW MW DRM

Transmitter

At present there is no approved scheme.
However, setting up of a aditional 10 kW
FM transmitter has been proposed under
12th Five Year®.

At present there is no approved scheme.
However, replacement of this transmitter by
new FM transmitter has been proposed
under 12th Five Year™.

At present there is no approved scheme.
However, upgradation 1 kW MW CRS to 1
kW FM LRS has been proposed under 12th
Five Year*.

Upgradation of 1 kW FM Transmitter to 10
kw FM

implementation.

Transmitter is under

At present there is no approved scheme.
However, upgradation 1 kW MW CRS to 1
kW FM LRS has been proposed under 12th

Five Year*.

At present there is no approved scheme.
However, upgradation 1 kW MW CRS to 1
kW FM LRS has been proposed under 12th
Five Year*.

A 5 kW FM Transmitter approved under
11th  Plan is Also,
replacement of eisting 1 kW MW transmitter
by 1 kW FM transmitter has been proposed

under 12th Five Year Plan*.

being installed.
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S.No. Location

State

Proposal received for

Action taken /Status

10. Pithoragarh

11. Mathura

During the year 2011-12

1. Patnha

2, Bhuj

3. Sholapur

4. Williamnagar
5. Nongstoin

6. Gangtok

7. Agartala

8.  Pauri

9. Karaikal

Uttrakhand

Uttar Pradesh

Bihar

Gujrat

Maharashtra

Meghalaya

Meghalaya

Sikkim

Tripura

Uttrakhand

Pondicherry (UT)

Upgradation of the
power of 1 kW MW
transmitter

Upgradation of the
power of 1 kW MW
transmitter

Upgradation of power of
MW and FM
transmitters

Upgradation of power of
20 kW MW transmitter

Upgradation of power of
1 kW MW transmitter

Upgradation of 1 kW
MW Community Radio
Station into Local Radio
Station

Upgradation of 1 kW
MW Community Radio
Station into Local Radio
Station

Upgradation of power of
10 kW MW transmitter

Upgradation of power of
20 kW MW transmitter

Upgradation of power of
1 kW MW transmittter

Upgradation of power of
Karaikal Radio Station

At present, there is no approved scheme.
However, replacement of this transmitter by
1 KW MW transmitter has been proposed
under 12th Five Year Plan*.

At present, there is no approved scheme. A
Scheme for upgradation of existing 1 kW
MW transmitter by 10 kW FM transmitter
has been proposed under 12th Five Year
Plan*.

At present, there is no approved scheme. A
Scheme for upgradation of existing 6 kW
FM transmitter by 10 kW FM transmitter has
been proposed under 12th Five Year Plan™.

At present, there is not approved scheme.
Conversion of existing 20 kW MW
Transmitter to DRM ode is uncer
implementation.

Additionally a 5 kW FM Transmitter
approved under 11th Plan is being installed.

The 1 kW MW transmitter has already been
upgraded by 10 kW FM transmitter.

At present, there is no approved sheme.
However, upgradation of existing 1 kW MW
CRS to 1 kW FM LRS has been proposed
under 12th Five Year Plan*.

At present, there is no approved scheme.
However, upgradation of existing 1 kW MW
CRS to 1 kW FM LRS has been proposed
under 12th Five Year Plan*.

At present, there is no approved scheme.
At present, there is no approved scheme.

At present, there is no approved scheme.
However, replacement of this transmitter by
1 kW FM transmiter has been proposed
under 12th Five Year Plan®.

At present, there is no approved scheme. A
Scheme for upgradation of existing 6 kW
FM transmitter by 10 kw FM transmitter has
been proposed under 12th Five Year Plan™.
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Proposal received for

Action taken /Status

Upgradation of the
power of 100 kW MW

Upgradation of power of
1 kW MW transmitter
Bharati

Upgradation of power of
1 kW MW transmitter

S. No. Location State
During the year 2012-13
1. Sambalpur QOdisha
transmitter
2. Jaipur Rajasthan
and  Vividh
transmitter
3. Pauri Uttrakhand
4, Kakinada Karnataka

During the year 2013-14

1. Neemuch

Madhya Pradesh

Increase the capacity of
the Low Power FM
transmitter to  High
Power transmitter

Increase the capacity of
the FM
Neemuch

tower of

At present, there is no approved scheme. A
5 kW FM Transmitter approved under 11th
Plan is being installed at Sambalpur.

The existing 1kW MW Transmitter is being
upgraded to 10 kW FM Transmitter. A
Scheme for up gradation of 6 kW FM
transmitter (Vividh Bharati Service) by 10
kW FM transmitter has been proposed
under 12th Five Year Plan™.

At present, there is no approved scheme.
However, replacement of this transmitter by
1 kW FM transmitter has been proposed
unrer 12th Five Year Plan®.

At present, there is no approved scheme,
However, a scheme for setting up of an
additional 10 kW FM transmitter has been
proposed under 12th Five Year Plan*.

At present, there is no approved scheme.

UPGRADATION OF DELTA CANALS

3012. SHRI SURESH KUMAR SHETKAR: Will the
Minister of WATER RESOURCES be pleased to state:

(a) whether the Union Government is speeding up the
upgradation of Delta canals including Nagarjunasagar in
Andhra Pradesh;

(b) if so, the details thereof and the amount spent for
this purpose during the last three years; and

(c) if not, the reasons therefor?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) No such specific proposal on
upgradation of Delta canals in Andhra Pradesh is under
appraisal in the Ministry of Water Resources. However,
Government of Andhra Pradesh have informed that
Modernization of Nagarjunasagar Project Dam and Canals
works has been taken up with World Bank Assistance of
Rs.2025 crore out of the total cost of Rs.4444.41 crore.

Modernization of Canals under Krishna Delta System,
Godavari Delta System and Penna Delta System has been
taken up with State funds under Normal State Plan. The
expenditure incurred in three years under these projects is
Rs. 1613 crore.

(b)y and (c) Government of Andhra Pradesh have
informed that the Modernization of Nagarjunasagar Project
Dam and Canals works are programmed for six years. The
project is effective from 10th September, 2010. Allocation of
budget, funds released and year wise expenditure in the
project are as follows.

(Rs. in crore)

Financial year Budget Funds Expenditure
allocated released on works
2010-11 155.07 116.31 75.90
2011-12 215.07 215.07 190.02
2012-13 509.19 509.19 489.54
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Provisions in Electricity Act, 2003

3013. RAJKUMARI RATNA SINGH: Will the Minister
of POWER be pleased to state:

(a) whether any complaints have been received by the
Union Government regarding the private power distribution
companies .reporting more consumption of power than the
actual consumption;

(b) if so, the details thereof and the action taken
thereon;

(c) whether any provisions have been made in the
Electricity Act, 2003 for filing criminal cases against those
responsible for over charging as well as for installation of
faulty meters; and

(d) if so, the details thereof and if not, the corrective
measures being taken by the Union Government in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) and (b)
As per available records, no such complaint has been
received by the Union Government regarding the private
power distribution companies reporting more consumption
of power than the actual consumption.

(c) and (d) The Electricity Act, 2003 does not have any
provision for filing criminal case against those responsible
for over charging as well as for installation of faulty meters.
However, as per the Electricity Act, 2003, a consumer can
approach Consumer Redressal Grievances Forum and
Ombudsman created under section 42(5) & (6) of the
Electricity Act, 2003 for any complaints regarding over
charging as well as for installation of faulty meters.

[English]
Debts of Power Sector

3014. DR. SANJAY SINGH: Will the Minister of
POWER be pleased to state:

(a) whether the power sector has incui,cd massive
bank debts during the last three years;

(b) if so, the details thereof along with the reasons

therefor;

(c) whether investment from corporate bodies and high
net worth investors have been invited to help this sector;

and
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(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) to (d)
Yes, Madam.

As per report compiled by the Power Finance
Corporation (PFC), the total outstanding loans from
Banks/Financial Institutions (including Bonds) for all the
utilities in the power sector during the years 2009-10 to
2011-12 are as under-

Year Outstanding Amount (Rs. Crore)
2009-10 Rs.2,63,236
2010-11 Rs.3,28,534
2011-12 Rs.3,81,134

In order to achieve the planned growth target and to
sustain the growth momentum, the Indian Power Sector
needs considerably large investments. In India's 12th Five
Year Plan, the projected investment requirement for Power
Sector (excluding Renewable Energy) is Rs.15,01,666
Crore, out of which Rs.7,13,827 Crore has been envisaged
from the Private Sector.

[Translation]
Village Energy Security Programme

3015. SHRI NIKHIL KUMAR CHOUDHARY:
SHRIMATI SUSMITA BAURI:
SHRIMATI PUTUL KUMARI:

SHRI ARVIND KUMAR CHAUDHARY:

Will the Minister of POWER be pleased to state:

(a) whether the Government has fulfilled the energy
requirements of all far flung villages in terms of cooking food
Energy Security

and electrification under Village

Programme during the 11th Five Year Plan;

(b) if so, the details thereof and if not, the reasons

therefor, State-wise;

(c) whether the target set to cover the number of
villages has been downsized under the Scheme and if so,
the reasons therefor;

(d) whether the target set for remaining villages has
been assessed during the current Five Year Plan; and
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(e) if s0, the details thereof along with the details of the
funds allocated to each State for the same and the steps
_being taken/proposed to be taken to achieve the target?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) and (b)
The Ministry of New and Renewable Energy (MNRE) had
started a pilot scheme during 10th Plan namely, Village
Energy Security Test Projects under which a few test
villages were undertaken to meet their energy requirements
through biomass. MNRE had identified 79 villages/ hamlets
for implementation of test projects in 10 States of the
country, of which 20 test projects were undertaken during
11th Five Year Plan in un-electrified remote villages and
hamlets. The State-wise number of test projects identified
for implementation, are as under:-

AUGUST 29, 2013

Si. No. Name of State Number of Test Project

1. Assam 14
2. Chhattisgarh 15
3. Gujarat 2
4. Jharkhand 3
5. Madhya Pradesh 9
6. Maharashtra 10
7. Odisha 15
8. Tamil Nadu 4
9. Uttarakhand 4
10. West Bengal 3

Total 79

(c) to (¢) MNRE has informed that during Mid-Term
Appraisal of 11th Five Year Plan carried out by the Planning
Commission in September, 2009, it was decided to
concentrate on consolidating the projects already taken up
for implementation. It was also decided that no new test
prgjects will be supborted.

[English]
Tax Free Bonds of AAI

3016. SHRI MANICKA TAGORE Will the Minister of
CIVIL AVIATION be pieased to state:

(@) whether the Airports Authority of India (AAl) is
going to issue tax free bonds shortly;

to Questions 224

(b) if so, the details thereof and if not, the reasons
therefor;

(c) the time by which the said bonds are likely to be
issued; and

(d) the amount estimated to be collected by tie
Government through sale of these bonds?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL): (a) to (d) Yes,
Madam. Airports Authority of india (AAI) has been allowed
to float tax free bonds worth Rs.500/- crores during the
financial year 2013-14.

[Translation]
Technology Used in PSUs

3018. SHRI CHANDU LAL SAHU: Will the Minister of
HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be
pleased to state:

(a) whether most of the Public Sector Undertakings
(PSUs) are adopting obsolete technology;

(b) if so, the details thereof, PSU-wise;

(c) whether these undertakings are incurring huge loss
due to obsolete technology;

(d) if so, the details thereof; and

(e) the corrective measures taken or proposed to be
taken by the Government in this regard?

THE MINISTER OF HEAVY INDUSTRIES and
PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): (a) and
(b) Development in technology is a continuous process.
Generally CPSEs have been inducting new technology in
production/provision of goods and services. Detail of
technologies used by CPSEs is not maintained centrally.

(c) and (d) As per Public Enterprises Survey 2011-12,
out of 225 operating Central Public Sector Enterprises
(CPSEs) as on 31.3.2012, 43 CPSEs have been
continuously making losses for the last 3 years. The
reasons for losses are enterprise specific, which inter-alia
include lack of working capital, surplus manpower, old plant
and machinery, change in market condition, heavy interest
burden, weak marketing strategy etc.

(e) The Government established the Board for
Reconstruction of Public Sector Enterprises (BRPSE) in
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December, 2004 to
strengthening, modernization, reviving and restructuring of
CPSEs. While recommending the revival of sick CPSEs,
BRPSE has recommended induction of new technology

advise the Government for

wherever required. Based on the recommendations of
BRPSE, Government has approved a sum of Rs.1289.52
crores for purchase of technology / machinery plant up-
gradation / modernization in 16 CPSEs.

Exploitation of Groundwater

3019. SHR! G.M. SIDDESHWARA: Will the Minister of
WATER RESOURCES be pleased to state:

(a) the percentage of water used for irrigating
agricultural fields and to meet the requirements of rural and
urban drinking water supply which is currently extracted
from groundwater in the State of Karnataka; and

{b) the steps being taken to preserve groundwater in
the State?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) Central Ground Water Board
(CGWB) under the Ministry of Water Resources and State
Ground Water Organizations have jointly estimated
replenishable ground water resources of the Country,
including the State of Karnataka. As per the latest
assessment (as on March 2009) of replenishable ground
water resources, the total annual ground water availability of
Karnataka have been estimated as 14.81 Billion Cubic
Meters (BCM). Out of total annual groundwater availability,
withdrawal for irrigation is 9.01 BCM (60.83% of total annual
ground water availibity) and 1.00 BCM (6.75% of total
annual groundwater availability) withdrawal of groundwater
is for industrial and domestic purposes in Karnataka.

(b) The Government of Karnataka has informed that
they have enacted Karnataka Groundwater (Regulation and
Control of Development) Act, 2011 and Rules, 2012. Based
on the Act, Karnataka Groundwater Authority has come into
existence from 16.03.2012. The "Authority has provision for
District Sub-Committees to enforce ground water regulation.
Registration of existing users, permission to extract ground
water and registration of drilling agencies in notified area
have been made mandatory. Besides, rainwater harvesting
is made compulsory with effect from 27.8.2009 for every
owner who proposes to construct a new building on site
area of 1200 sq ft. and above in Bangalore urban areas by
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Bangalore Water Supply and Sewerage Board through
Bangalore Water Supply and Sewerage Amendment Act,
2009.
conservation measures in the Country by supplementing
efforts of State
conservation and efficient management of water resources

Central Government also promotes water

Governments for augmentation,
by way of technical and financial support through various
Benefit
Programme; Command Area Development -and Water

schemes, such as Accelerated Irrigation
Management; Repair, Renovation and Restoration of Water
Bodies etc for conservation of water resources in the

country.
Farmer's Participatory Action Research Programme

3020. SHRI A.K.S. VIJAYAN: Wil the Minister of
WATER RESOURCES be pleased to state:

(a) whether the Government has started any Farmer's
Participatory Action Research Programme;

(b) if so, the details thereof;

(c) the objectives thereof and the names of the States
included under the programme;

(d) the details of amount allocated, issued and utilized
under the above said programme during the last three
years, year and State/UT-wise; and

(e) the details of achievements of the programme,
State/UT-wise? '

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) to (e) The Farmer's Participatory
Action Research Programme (FPARP) was implemented by
the Ministry of Water Resources (MoWR) throughout the
country with the help of Agricultural Universities, Indian
Council (ICAR)
international Crops Research Institute for the Semi-Arid
Tropics (ICRJSAT) & Water and Land Management
Institutes (WALMIs) etc. for conducting demonstrations on
farmer's field. FPARP involves field demonstration of
technologies developed by the Institutes with the objective

of Agricultural Research Institutes,

to enhance yield and income per drop of water.

The 1st phase of the programme started in Rabi 2007~
08 and the Ministry awarded the work to 60 institutes for
conducting 5000 demonstrations at a cost of Rs. 24.47
crore in the 1st phase of FPARP. Technologies namely
Micro irrigation system (drip & sprinkler irrigation), Water
conservation (Jalkund, Storage tanks, percolation tanks,



227 Written Answers

Check dams, recharging wells etc.), Crop Diversification
and multiple use of water, System of Rice Intensification
(SRI), In-situ soil moisture conservation, micro-nutrient
management etc. envisaged for demonstration to the
farmers. Various institutes / organisations of 1st phase of
the programme alongwith funds allocated and, utilized by
them till completion is enclosed as Statement —I.

Considering the overall benefit of the programme in
terms of water saving, increase in yield leading to more crop
per drop of water, MoWR extended the programme (2nd
phase of FPARP) during remaining period of Xlth Five Year
Plan i.e. year 2010-11 & 2011-12. MoWR awarded the work
to 31 institutes for carrying out 2921 demonstrations in the
2nd phase of FPARP at a cost of Rs. 14.31 crore. In
addition to technologies demonstrated in 1st phase, new
technologies like use of recycled water for irrigation,
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application of subsurface drips for irrigation, application of
low cost drips for irrigation and application of treadle pump
technology for irrigation in shallow water table areas were
also included for demonstrations in 2nd phase of FPARP.
The work of FPARP was completed by 31.12.2012. Various
institutes / organisations of 2nd phase of the programme
alongwith funds allocated to institutes and fund utilisation
reported by them is enclosed as Statement-fl.

As per the completion reports received from the
institutes, in general, the demonstrations show the saving of
water ranges between 10 to 30 % (wheat from 5 to 33%,
vegetables from 23 to 40% and paddy from 25 to 54%) and
vield improvement of the crops ranges between 10 to 40%
(wheat ranging from 16 to 43%, vegetables from [Oto 23%,
paddy from 10 to 62%). The detail is enclosed as
Statement-lIl.

Statement - |

Farmers Participatory Action Research Programme (FPARP - 1st Phase)

(in fakh Rupees)

Sk Name of Institute Fund Fund Expenditure Remarks
No. allocated released / incurred till
issued completion
1 2 3 4 5 6
1. Central Agricultural Research Institute, ICAR, 24.00 24.00 24.00
Port Blair (Andaman and Nicobar Islands)
2. Acharya N.G. Nanga Agricultural University, 25.00 25.00 19.78
Hyderabad, Andhra Pradesh
3. Central Research Institute for Dry Land 25.00 25.00 24.18867
Agriculture (CRIDA), Hyderabad,Andhra
Pradesh
4.  International Crops Research Institute for Semi- 200.00 200.00 200.00
Arid Tropics (ICRISAT), Patancheru, Andhra
Pradesh
5. Assam Agricultural University, Jorhat, Assam 50.00 50.00 30.09
6. North Eastern Regional Institute of Water And 50.00 50.00 5.69810
Land Management, Tezpur, Assam
7. ICAR Research Station for NEH Region, 25.00 25.00 25.00
Umium, Shillong (Meghalaya)
8. ICAR Research Station for Eastern Region, 50.00 50.00 34.03931

ICAR, Patna (Bihar)
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9. Indira Gandhi Krishi Vishwavidyalay, Raipur 15.00 15.00 9.43229
(Chattishgarh)

10. Indian Agricultural Research Institute, Pusa, 50.00 50.00 30.20
New Delhi ’

11.  Navasari Agricultural University, 38.00 38.00 25.08
Navasari(Gujarat)

12.  Anand Agricultural University, Anand(Gujarat) 40.00 40.00 19.20

13. Sardar Krushinagar Dantiwada Agricultural 50.00 50.00 23.37
University, Banaskantha (Gujarat)

14. Central Soil Salinity Research Institute (CSSRI), 50.00 50.00 49.41337
Karnai (Haryana)

15.  Choudhary Charan Singh Agricultural 50.00 50.00 5.88
University, Hissar (Haryana)

16. University of Horticulture & Forestry, Solan 50.00 50.00 38.22765
(Himachal Pradesh)

17. CSK Himachal Pradesh Krishi Vishvavidyala, 50.00 50.00 39.06
Palampur (Himachal Pradesh)

18. Sher-e-Kashmir  University of  Agricultural 50.00 50.00 11.71614
Science & Technology, (SKUAST), Jammu
(J&K)

19. Sher-e-Kashmir  University ~of  Agricultural 80.00 80.00 71.27891
Science & Technology, (SKUAST), Srinagar
(J&K)

20. Birsa Agricultural University, Ranchi (Bihar) 25.00 25.00 13.89

21. Watershed Association for Training Employinent 35.00 35.00 35.00
& Resources Utilisation, New Delhi

22.  SARPAN Agriculture Horticultural Research 25.00 25.00 25.00
Centre (SAHRC), Dharwad (Karnataka)

23. Indian |Institute of Horticultural, Research, 25.00 25.00 23.31012
Banglore(Karnataka)

24.  University of Agricultural Sciences, Navalagund 25.00 25.00 18.81284
(Karnataka)

25.  University of Agriculture Sciences, Dharwad 50.00 50.00 5.54
(Karnataka)

26. University of Agricultural Sciences, GKVK, 50.00 50.00 3242

Bangalore (Karnataka)
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27. Central Plantation Crops Research Institute, 20.00 20.00 17.31534
Kasaragod (Karnataka)

28. Centre for Water Resources Development and 20.00 20.00 18.85138
Management, Calicut(Kerala)

29.  Kerla Agricultural University, Thrissur (Kerala) 25.00 25.00 19.58

30. Society for Promotion of Eco-friendly 50.00 50.00 49.99575
Sustainable Development (SPSED), Bhopal
(M.P.)

31. Water and Land Management Institute 50.00 50.00 18.09
(WALMI), Bhopat (MP.) .

32. Central Institute of Agricultural Engineering, 35.00 35.00 30.29733
Bhopal (M.P.)

33. Marathawada Agricuitural University, 18.00 18.00 9.97561
Parbhani(Maharashtra)

34. Confederation of Indian Industry, 50.00 50.00 50.00
Pune(Maharashtra)

35. Water and Land Management Institute, 25.00 25.00 25.00
Aurangabad(Maharashtra)

36.  Agricultural University, Rahuri (Maharashtra) 50.00 50.00 35.27022

37.  Dr. Panjabrao Deshmukh Krishi Vidyapeeth, 41.50 41.50 41.49882
Akola (Maharashtra)

38.  Water Technology Centre for Eastern Region, 50.00 50.00 32.00
1CAR, Bhubaneswar (Odisha)

39. Punjab  Agricultural  University, Ludhiana 50.00 50.00 33.16403
(Punjab)

40.  Central Institute for Post Harvest Engineering & 20.00 20.00 7.8182
Technology, ICAR, Ludhiana (Punjab)

41.  Punjab  Agricultural  University, Bhatinda 30.00 30.00 16.97297
(Punjab)

42. Central Arid Zone Research Institute, ICAR, 50.00 50.00 21.74
Jodhpur (Rajashthan)

43.  Maharana Pratap University of Agriculture & 25.00 25.00 14.50
Technology, Udaipur (Rajashthan)

44.  Rajasthan Agricultural University, Bikaner 50.00 50.00 16.68

(Rajashthan)
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45. Centre for Ecology, Landuse, Wafer 30.00 30.00 30.00
Management & Rural Development, Auroviolle
(Tamil Nadu)

46. Sugarcane Breeding Institute, Coimbatore(TamiI 25.00 25.00 20.79017
Nadu)

47.  Tamil Nadu Agricultural University, 35.00 35.00 32.98758
Madurai(Tamil Nadu)

48. Tamil Nadu Agricultural University, 10.00 10.00 10.00
ThanjayuriTamil Nadu)

49. Agricultural College and Research Institute, 25.00 25.00 24.9995
Tamil Nadu Agricultural University, Coimbatore
(Tamil Nadu)

50. Water Technology Centre, Tamil Nadu 35.00 35.00 34.57
Agricultural University, Coimbatore (Tamil Nadu)

51. DHAN Foundation, Madurai (Tamil Nadu) 36.00 36.00 32.33

52. Indian Institute of Vegetable Research, Varansai 25.00 25.00 20.55629
(U.P)

53.  University of Agriculture & Technology, Kanpur 50.00 50.00 36.39577
(U.P)

54. Indian Institute of Sugarcane Research, 50.00 50.00 20.00
Lucknow (U.P.)

55.  BAIF, Allahabad (U.P.) 25.00 25.00 25.00

56. Central Soil & Water Conservation Research & 50.00 50.00 40.75522
Training Institute, Dehradun (Uttarakhand)

57 Vivekanada Parvatiya Krishi Anushandhan 37.50 37.50 37.50
Sanathan, ICAR, Almora (Uttarakhand)

58. G.B. Pant University of Agriculture & 47.65 47.65 37.52480
Technology, Pantnagar (U.P.)

59. Bidhan Chandra Viswavidyalaya, Nadia, West 49.20 49.20 44 12461
Bengal

60. Uttar Banga Krishi Viswavidyalaya, Cooch 50.00 50.00 32.9855
Behar, West Bengal
Total 2446.85 2446.85 1778.89649
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(in Lakh Rupees)

Sl Name of the Institute No. of Fund Fund Expenditure Re-
No. demos. allocated Released Incurred marks
Aliocated (2010-11) /ssued (as per
(2010-11 & Information tilt
2011-12) Jul, 2013)
1 2 3 4 5 6 7
1. Central Agriculture Research institute.Post 100 50.00 50.00 36.99465 *
Box No-181,
2. International Crop Research Institute for the 400 199.00 199.00 199.00000
Semi Arid Tropics (ICRISAT), Patancheru,
Hyderabad (Andhra
3. Assam Agriculture University.Jorhat 100 50.00 50.00 37.73490
(Assam)
4. ICAR Complex for NEH Region, Umroi 50 25.00 25.00 25.00000
Road, UMIAM (Meghalaya)
5. ICAR Research Station for Eastern Region, 80 40.00 40.00 - *
Patna
6. Indra Gandhi Krishi Vishwavidyalaya, Krishi 100 50.00 50.00 50.00000
Nagar,
7. Water technology Centre, ICAR, IARI, Pusa, 100 50.00 50.00 31.85781 *
New Delhi
8. Navsari Agricultural University, Navsari 60 30.00 30.00 29.58570
(Gujarat)
9. B.A.College of Agiculture, Anand 100 40.80 40.80 18.19527
Agricultural University, Anand(Gujarat)
10.  Sardar Krushinagar Dantiwada Agricultural 50 25.00 25.00 24.80034
University, Sardarkrushinagar, Distt.-
Banaskantha(Gujarat)
11. Central Soil Salinity Research Ins.titute, 60 30.00 30.00 30.00000
ICAR, Karnal (Haryana.)
12.  Dr Y.S.Parmar University of Horticulture & 100 50.00 50.00 6.70889 *
Forestry, Nauni, Solan (Himachal Pradesh)
13.  Central Potato Research Instituite, Shimla- 100 50.00 50.00 47.47634
171 001 (Himachal Pradesh)
14.  Sher-e-Kashmir University of Agricultural 100 39.90 39.90 35.16553

Sciencies & Technology (SKUAST), -
Kashmir,Shalimar
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15. Indian Institute of Horticultural Research, 50 25.00 25.00 22.88225
Bangiore (Karnatka)

16.  University of Agricultural Sciencies, GKVK, 100 50.00 50.00 50.00000
Banglore (Karnatka)

17. Central Plantation Crops Research Institute, 100 46.00 46.00 36.72897
ICAR, Kasaraeeod (Kerla)

18. Centre for Water Resources Devolpment& 50 25.00 25.00 25.00000
Management,(CWRDM), Kozikode,Calicut
(Kerla)

19. Kerla Agricultural University, Melepatambi- 60 30.00 30.00 25.37237
post, Distt.-Palakkad (Kerla)

20. M.P.Water & Land Management Institute 80 40.00 40.00 39.77071
(WALMY), Bhopal (M.P.))

21.  MarathawadaAgricultural University, 100 50.00 50.00 40.25902
Parbhani

22. Mahamta Phule Agricultural University, 100 50.00 50.00
Rahuri (Maharashtra)

23.  Konkan Krishi Vidyapeeth, Dapoli, Ratnagiri 100 50.0C 50.00 29.65915
(Maharashtra)

24. Directorate of Water Management, 100 48.3C 48.30 33.29555

25. Department. Of Soil. Punjab Agricultural 101 47.00 47.00 47.00000
University, Ludhiana (Punjab)

26. Sugarcane Breeding Institute, 50 25.00 25.00 22.07242
ICAR,Coimbatore (Tamil Nadu)

27. Agriculture College & Research Institute, 100 50.00 50.00 50.00000
TNAU, Madurai (Tamil Nadu)

28. Soil & Water Management Research 80 40.00 40.00 40.00000
institute, TNAU, Kattuthottam, Thaniavur
(Tamil Nadu)

29.  Agriculture Engineering College & Research 50 25.00 25.00 25.00000
Institute, TNA! I.Coimhatnre (Tamil Nadiri)

30. National Research Centre for Agro-Forestry, 100 50.00 50.00 35.93709
Gwalior Road,Jhansi (UP)

31.  Vivekanand Parvatiya Krishi Anushandhan 100 50.00 50.00 34.70396
Sansthan,ICAR Almora (Uttrakhand)
Total 2921 1431.00 1431.00 1170.200920

* Provisional (based on figures made available by the Institutes

till 31.03.2013)
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Statement - Ill

Impact of demonstrations implemented under FPARP
Crop wise - in terms of Water saving, increase in yields and income

Sl State Crops Water saving Increase in Yield Increase in
No. (in %) (in %) Income (in %)
1 2 3 4 5 6
1. Andhra Pradesh Paddy 54 .1 13.2 19.3
Cotton 17.3 333 08.3
Chickpea 7 19.5 2.24-4.92
Groundnut 15-18 16-19 1.4-7.73
Maize 47-58 45-58 4.8-6
Pigeon pea 60 51 6-11
2. Assam ) Paddy 30 25 25.63
3. Chhattisgarh Chickpea 10-21 8-43 50
Rice 8.1-65 8-43 50
4. Gujarat Wheat 33 18 12.59
Vegetables 40 10-23 15.80
Groundnut 26 18 20
Gram 22 | 15 16
5. Haryana Wheat 66.67 8.15 4.91
6. Himachal Vegetables 25-35 20-55 1.25-1.5:1
(B. C. Ratio)
Fruits 30-75 30-60 -do-
7. Jammu and Kashmir Wheat 5 16.38 7.55
Paddy 31 10 12
Vegetables 30-50 32-40 3.5:1
(B. C. Ratio)
Fruits 32-52 30-45 -do-
8. Karnataka Vegetables - 23.3 224 I
Sorghum - 2.46 12.5
Bengal
Gram/Chickpea - 22 21

Paddy - 32 20
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9. Kerala Paddy 40 13.74 11.19
Coconut 50 24 10
10. Madhya Pradesh Gram 33 30 18
Chickpea 13-33 28-52 Rs. 10000/ha.
Soya bean 25 33 Rs. 5000/ha
11. Meghalaya Vegetables - 30 -
12. Maharashtra Wheat 20 42.85 30
Cotton 20.94 25.71 25
Maize 12 48 34.22
Potato 20.94 422 35
Onion | 20.94 30.8 35
13. Odisha Paddy 31 18 6
14. Punjab Wheat - 43 6.2
Paddy 214 12 48
Cotton 26 10.5 10.3
Vegetables 25, 5-15 16.3
15. Rajasthan Wheat 15.54 7.3 7.41
Mustard 59 58 231
(B.C. Ratio)
Chickpea 48 48 7.8:1
(B.C. Ratio)
Maize 10 10 -
Pearl Millet 10 7 -
Sorghum 8-18 8-14 -
Groundnut 16 16 -
16. Tamil Nadu Paddy 55 23 44
Sugarcane 38.6 34 10°
Coconut 43.66 - 40-50
Turmeric 35 57 40-50
Banana 28 42 40-5C
Maize 28 6 40-50
8-9 40-50

Vegetables 32
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17. Uttar Pradesh Paddy 35 30 32
18. Uttrakhand Wheat 31 43 2223
Millet - 8-30 -
Vegetables - 27-41 -
19. West Bengal Paddy 25 62 40
Colocacia 40 36.66 4-5.1:1
(B.C. Ratio)
Maize 40 35.5 -do-
Sunflower 25 125 -do-
Seasame 41.7 50 -do-
' Academics and Industry Interface 1 2 3
3021. SHRI RAMSINH RATHWA: Will the Minister of . Patent Acquisition,
SCIENCE AND TECHNOLOGY be pleased to state: Collaborative Research and
(a) Whether any plan / action has been undertaken by Technology Development
fhte r(f.‘aove'rnme.nt to .strengthen the academics and industry - Open Source Drug Discovery
interface in science ; (OSDD) Programme
b) If so, the details thereof; . . . .
(b) If so, the details thereo 2. Council of New Millennium Indian
(c) whether several large scale science projects are Scientific &  Technology Leadership Initiative
being undertaken at various national institutes; and Industrial
(d) If s, the details thereof ? Research
THE MINISTER OF SCIENCE AND TECHNOLOGY . 3. Department Drugs &  Pharmaceuticals
AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL of Science & Research Programme
REDDY): (a) and (b) Government has undertaken several Technology
programmes / schemgs undfer vanogs depar_tmer?ts to 4. Department - Biotechnology Industry
strengthen the academics and industry interface in science. .
of Partnership Programme
The programmes of some of the key government Biotechnolo
departments/institutions which engage Universities/NTs, ¢ 9y
R&D institutions and industry are listed below: + Small Business Innovation
Research Initiative
Sl.  Department Scheme / Programme
No. /Organisation + Contract Research Scheme
1 2 3 5. Indian Programme for development of
. Council of TB  Diagnostics & H1N1
1. Depa.rtmc'ar.\t + Under section (.’)5(2AA.) of IT Medical Vaccines
of Scientific & Act, corporate industries are Research
Industrial eligible to claim 200% tax
Research deduction  for  sponsored 6. Indian Space RESPOND (Sponsored

scientific research projects in
national laboratories,
universities and NTs

Research
Organisation

Research and Development
Programme in the area of space

technology)
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7. Ministry of Programme  for  Research,

New and Design and Development in New
Renewable and Renewable Energy
Energy

(c) and (d) Several Large Scale Science Projects are
being undertaken at several national institutes and R&D
organizations with the support of government departments.
These include: '

Department of Scientific and Industrial Research (DSIR)

DSIR/CSIR has operationalized  Scientific
Entrepreneurship Policy with the approval of
government which is a national effort to enable
researchers to have an equity stake in scientific
enterprises and spin-offs while still being
employed in their organizations. This will help
them to derive the commercial benefits from their
inventions and patents. Under the policy, CSIR
scientists have spun off two companies namely:

- Tridiagonal Solutions Pvt. Ltd. develops
products and solutions by harnessing power
of computational modeling to enhance
effectiveness and efficiency of industrial
processes. The company has sites in Pune
and San Antonio; and

- Vyome Biosciences Pvt. Ltd. is focused on
developing best class drugs for Dermatology
care exploiting modern Functional Genomics,
Biotechnology, = Medicinal &  Polymer
Chemistry and Nanotechnology.

Council of Scientific and Industrial Research
(CSIR) launched Open Source Drug Discavery
(OSDD) Programme, focused at Tuberculosis,
has emerged as a new platform for innovation in
the domain of affordable healthcare. This CSIR-
led 'Team India' consortium with global
partnership has more than 4500 researchers from
over 100 countries as registered participants.

CSIR's Solar Energy Initiative - Technologies and
Products for Solar energy Utilization through
Networks (TAPSUN) has been conceptualized as
a mega programme in partnership with Ministry of
New and Renewable Energy (MNRE). It is being

implemented with a number of complimentary
approaches. The programme has created
networks of research institutes, academia and
industry with an objective to integrate various
components of technology development.

The programme vill play a transformational role in
bringing the benefits of solar energy to the people of

India.

CSIR has allowed mobility of scientists between
CSIR, academia and industry. This measure is
aimed at providing scientists exposure to different
working environments and forging collaboration
with industry.

CSIR laboratories are allowing "Knowledge
Alliance" with private industry to forge desired
partnership for development of knowledge based
products. '

Department of Atomic Energy (DAE)

indus Synchrotons at Raja Ramanna Centre for
Advanced Technology, Indore;

Variable Energy Cyclotron, Super Conducting
Cyclotron and Radioactive lon Beam at Variable
Energy Cyclotron Centre, Kolkata;

Low Energy High Intensity Proton Accelerator and
Electron Beam Centre at Bhabha Atomic
Research Centre, Mumbai;

High Energy Physics and Detectors at CERN in
Switzerland,;

India based Neutrino Observatory in Theni Dist.,
Madurai, Tamilnadu; and

Facility for Anti Proton lon Research at
Darmstadt, Germany.

Indian Space Research Organisation (ISRO)

ASTROSAT - a multi wavelength observatory in
Space;

Chandrayaan-2 - a unmanned mission to Moon
with Lander and rover for in-situ investigations of
lunar surface;

ADITYA fo studies on Heliphysics; and

Mars Orbitor Mission - A  technology
demonstration mission for reaching the Martian
orbit and conduct few scientific experiments.
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Defence Research and Development Organisation
(DRDO)

Programme on Advanced Materials at Jawaharlal
Nehru Centre for Advanced Scientific Research,
Bangalore;

Transdisciplinary shock wave research and
applications programme at Indian Institute of
Science, Bangalore; and

DRDO has also established Centres of
Excellence at Indian Statistical Institute (ISI),
Kolkata for Cryptology, University of Hyderabad
for High Energy Materials, Defence Institute of
(DIAT), Pune for

Institute  of

Advanced Technology

Nanotechnology and Indian
Technology Madras for Research & Innovation to

undertake large scale science projects.
Ministry of New and Renewable Energy (MNRE)

MNRE has established three Test Centres in the area
of improved biomass cook stoves at CSIR - Institute of
Minerals Materials Technology, Bhubaneshwar, Indian
Institute of Technology, Delhi and Maharana Pratap
University of Agriculture Technology, Udaipur.

Indian Council of Medical Research (ICMR)

ICMR is supporting three large scale science projects
on Phase-ill Clinical Trial with an Intravasal Injectable Male
Contraceptive - RISUG, Effect of Non-ionizing Electro
Magnetic Field (EMF) on Human Health and Drug
Discovery and Development in Reproductive Health at
institutions such as All India Institute of Medical Sciences,
New Delhi, Jawaharlal Nehru University, New Delhi, Lok
Nayak Jai Prakash Hospital, New Delhi and CSIR - Central
Drug Research Institute, Lucknow.

Women Scientists Scheme

3022. SHRIMATI ANNU TANDON: Wilt the Minister of
SCIENCE AND TECHNOLOGY be pleased to state:

(a) whether the Government is considering a special
mission to encourage and promote women scientists:

(b) if so, the details thereof; and

(c) the steps taken by the Government to incentivise
scientific research as a career among women, mincrities
and weaker sections?

AUGUST 29, 2013
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THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTER OF EARTH SCIENCES SHRI S. JAIPAL
REDDY): (a) Yes Madam.

(b) and (c) The Government has formulated a scheme
Disha to encourage and promote women scientists in the
Science and Technology (S&T) sector by enlarging the
scope of gender parity initiatives for greater out reach of
existing schemes and adding new components. The
Department of Science and Technology is implementing
Women Scientists Scholarship Scheme which is specifically
aimed at providing opportunities to women scientists and
technologists for pursuing research in frontier areas of
Science and Engineering. The Department of Biotechnology
under the Bio-CARe scheme provides support for women
scientists, both employed and unemployed to build
capacities so as to help them undertake independent
Research and Development (R&D) projects. The Ministry of
Science and Technology proactively holds sensitization and
project formulation workshops in various parts of the
country to motivate more and more women, minorities and
weaker sections to take up scientific research as a career.

[Translation]
Installation of DD Transmitters

3023. SHRI ASHOK KUMAR RAWAT: Wil the
MINISTER OF INFORMATION AND BROADCASTING be
pleased to state:

(a) the target fixed for installation of hign Power, low
Power and very low Power transmitters in the country
including Uttar Pradesh during the last Five Year Plan and
the total number of transmitters installed out of them
actually, State/UT-wise; and

(b) the State/UT-wise target fixed in this regard for the
current Five Year Plan and the efforts being made by the
Government to meet the target particularly in Uttar
Pradesh?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHR!I MANISH
TEWARI): (a) Prasar Bharati has informed that 29 new TV
transmitters (HPTs-9, VLPTs-20) were targeted to be set up
under 11th Plan. Out of these, 28 TV transmitters (HPTs- 9,
VLPTs-19) have since been commissioned. State-wise
locations of the above transmitters are given in the enclosed
Statement - I.
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In addition, a scheme for strengthening of Radio & TV
coverage in J&K, involving an outlay of Rs. 100 crore was
approved in the 11th Plan. This scheme, inter-alia, includes
projects of establishment of five High Power TV transmitters
at Natha Top, Green Ridge, Himbotingla Top & Rajouri
(DD1 & DD News) in J&K.

Projects of establishment of 40 digital high power TV
transmitters including six transmitters in Uttar Pradesh were
approved under 11th Plan. State-wise locations of these
transmitters are given in the enclosed Statement - l.

(b) The 12th Five Year Plan is yet to be approved for
Prasar Bharati.

Statement - |

New TV Transmitters set up, as part of 11th Plan

State / U.T Transmitters set up

Andaman and HPT, Port Blair

Nicobar Islands

HPT, Port Blair (DD News)

VLPT, Kadamtala

VLPT, Harinagar

VLPT, R.K. Puram

VLPT, Long Island

VLPT, Neil Island

| VLPT, Teressa

VLPT, Chowra

VLPT, Hutbay (DD News)

VLPT, Diglipur (DD News)

VLPT, Mayabunder (DD News)

VLPT, Rangat (DD News)

VLPT, Cambell Bay (DD News)

VLPT, Nancowry (DD News)
Andhra Pradesh HPT, Mehboobnagar (interim)
Assam HPT, Kokrajhar
Bihar HPT, Saharsa

Chhatisgarh HPT, Bilaspur

BHADRAPADA 07, 1935 (Saka)
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State / U.T

Transmitters set up

Himachal Pradesh

Lakshadweep

Madhya Pradesh

Rajasthan

HPT, Dharamshala
VLPT, Amini (DD News)
VLPT, Agatti (DD News)
VLPT, Minicoy (DD News)
VLPT, Andrott (DD News)
VLPT, Kadmat (DD News)
VLPT, Kalpeni (DD News)
HPT, Chhattarpur

HPT, Bikaner

Digital Transmitters to be set up, as part of 11th Plan

Statement - Il

State Locations of digital transmitters
Phase -i Phase -l

1 2 3

Andhra Pradesh Hyderabad Vijayawada

Assam Guwabhati

Bihar Patna

Chhattisgarh Raipur

Delhi Delhi

Gujarat Ahmedabad Surat

Vadodara
Rajkot

Himachal Pradesh Kasauli

Jammu and Srinagar

Kashmir

Jharkhand Ranchi

Karnataka Bengaluru Mysore

Kerala Thiruvananthapuram  Kochi

Madhya Pradesh Bhopal Indore Gwalior

Maharashtra Mumbai Nagpur

Aurangabad Pune
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Odisha Cuttack
Punjab Jalandhar Amritsar
Rajasthan Jaipur
Tamil Nadu Chennai Kodaikkanal
Uttar Pradesh Lucknow Kanpur
Varanasi
Allahabad
Agra
Bareilly
Uttrakhand Mussoorie
West Bengal Kolkata Kurseong
Krishnanagar

Construction of Toilets

3024. SHRI SURENDRA SINGH NAGAR: Wil the
Minister of DRINKING WATER AND SANITATION be
pleased to state:

(a) whether the Government has formulated any
scheme to construct toilets in the rural areas of the country:

(b) if so, the details thereof;

(c) the number of toilets constructed under the
sanitation scheme during each of the last three years and
the current year, State/UT-wise;

(d) whether this has been as per the target fixed in this
regard,

(e) if so, the details thereof; and

(f) if not, the reasons therefor and the reaction of the
Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
DRINKING ~WATER  AND  SANITATION  (SHRI
BHARATSINH SOLANKI): (a) and (b) Government of India
has given high priority to rural sanitation. Efforts of the State
Governments for promoting rural sanitation were
supplemented from 1986 till 1999 by the Central
Government under the centrally sponsored Rural Sanitation
Programme (CRSP) and thereafter from 1999 under the

Total Sanitation Campaign (TSC). Total Sanitation

to Questions 252

Campaign (TSC) was launched as demand driven,
community led programme with major IEC inputs to make
sanitation a felt need of the people.

To accelerate the progress of Sanitation coverage
TSC was revamped as Nirmal Bharat Abhiyan (NBA) in the
Xlith Five Year Plan. The objective of NBA is to achieve
sustainable behavior change with provision of sanitary
facilities in entire communities in a phased, saturation mode
with "Nirmal Grams' as outcomes. The new strategy is to
transform rural India into 'Nirmal Bharat' by adopting
community saturation approach. NBA goal is to achieve
100% access to sanitation for all rural households by 2022,

Under NBA, following steps have been taken:

A shift from motivating individual household toilet
.construction to covering whole communities in a
Gram Panchayat saturation mode for holistic
sanitation outcomes.

The scope of providing incentives for individual
household latrine units has been widened to cover
all APL households, who belong to SCs, STs,
small and marginal farmers, landless labourers
with homesteads, physically challenged and
women headed households along-with all BPL
households. Financial incentive for construction of
toilets has been raised for all eligible beneficiaries
to Rs. 4600/- from the earlier amount of Rs 3200/-
.under NBA. In addition upto Rs. 4500/- can be
spent under Mahatma Gandhi National Rural
Employment Guarantee Scheme for construction
of the toilet. Along-with beneficiary contribution of
Rs. 900/-, the total unit cost of toilet is now Rs.
10000/-. (Rs. 10500/- for Hilly and difficult areas)

More emphasis on Information Education
Communication (JEC).with earmarked 15% of the
total outlay of district projects for IEC activities.
With a view to give thrust to a new approach
towards IEC, the Ministry has launched a
Communication and Advocacy Strategy (2012-

2017).

Conjoint approach with National Rural Drinking
Water Programme (NRDWP) to ensure water
availability for sanitation in Gram Panchayats.
Focused convergence of rural sanitation with

associated Ministries including Health, School
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Education, Women and Child Development with
NBA.

Funds for capacity building of all stakeholders
inciuding Panchayati Raj Institutions (PRIs) and
field level implementers have been earmarked
under the revised strategy.

Convergence with other State Departments like
Health, Women & Child Development and
Panchayati Raj is being focused upon. Provision
has been made for incentivizing Accredited Social
Health Activists(ASHAs) & Anganwadi workers for
promoting sanitation. Self Help Groups, Women's
Groups & NGOs of repute are to be encouraged
by states to participate in sanitation promotion.

to Question 254

The component of Solid and Liquid Waste

Management (SLWM) has been prioritized by

focussed funding.

(c) As per data available through online monitoring

system, the number of toilets constructed under Nirmal

Bharat Abhiyan (NBA) formerly known as Total Sanitation

Campaign(TSC) during each of the last three years and the

current year, State/UT-wise is given in the enclosed

statement.

(d) Since NBA is demand driven schemes, hence

annual targets are not being fixed.

~ {e) and (f) Does not arise.

Statement

The number of toilets constructed under NBA during each of the last three years and the current year, State/UT-wise

Sl. State/UT Name 2010-11 2011-12 2012-13 2013-14 (Upto
No. July, 2013)
1 2 3 4 5 6
1. Andhra Pradesh 1049704 654282 384279 92798
2. Arunachal Pradesh 19799 27781 5760 1025
3. Assam 498849 510243 273240 31022
4. Bihar 717792 839927 796699 86990
5. Chhattisgarh 236164 82496 52045 8386
6. Dadra and Nagar Haveli 0 0 0 0
7. Goa 800 0 0 0
8. Guijarat 515224 321357 171977 32969
9. Haryana 132137 103913 62949 13169
10. Himachal Pradesh 216571 30066 5183 3628
1. Jammu and Kashmir 125228 70626 71900 3538
12. Jharkhand 296678 53479 48500 16162
13. Karnataka 810104 414782 296429 72490
14. Kerala 20241 2188 5674 1101
15. Madhya Pradesh 1166016 900769 558189 104914
16. Maharashtra 562183 519563 189306 62158
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1 2 3 4 5 6

17. Manipur 49576 55306 43917 14948
18. Meghalaya 65417 51550 14406 3154
19. Mizoram 1611 17237 4967 3271
20. Nagaland 18224 46318 22149 0
21. Odisha 853303 359171 118318 9102
22. Puducherry 77 0 0 0
23. Punjab 118415 32535 57421 591
24, Rajasthan 750948 730385 252800 46652
25. Sikkim 0 0 0 0
26. Tamil Nadu 473647 410794 324216 41485
27. Tripura 30392 24761 7035 4445
28. Uttar Pradesh 2915407 1613384 134873 117652
29. Uttarakhand 132913 125051 97815 21537
30. West Bengal 466311 800900 559115 142761

Total 12243731 8798864 4559162 935948

[English] Statement — |

Registered Newspapers / Periodicals Registered Newspapers / Periodicals

3025. SHRI NISHIKANT DUBEY: Will the Minister of
INFORMATION AND BROADCASTING be pleased to

Number of newspapers / periodicals registered in
Jharkhand, language-wise

state:
Sl. Language Number of newspapers
(a) the number of newspapers / periodicals registered No. /periodicals
in Jharkhand, language-wise; and 1 9 3
(b) the number of titles registered in that State during .
1.  Angika 01
the last three years, year and language-wise?
2.  Bengali 05
THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH 3. Bhojpuri 01
TEWARI): (a) De..ls of the number of newspapers / Bilingual 21
eriodicals registered in Jharkhand, | -wise is gi
P gis in Jharkhand, language-wise is given English 42
in the enclosed Statement - |.
Hindi 307
(b) Details of the number of titles registered in
Jharkhand during the last three years, year-wise and Khortha 01
language-wise is given in the enclosed Statement - |1, Kharia 01
Multilingual 10
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1 2 3 [Translation]
10. Mundari 03 Cheaper Rates for Gulf Labourers by Air India
11.  Nagaa 01 3026. SHRI JAIPRAKASH AGARWAL: Wil the
12, Nagpuri 03 Minister of CIVIL AVIATION be pleased to state:
13, Odia 01 (a) whether Air India used to sell! tickets at cheaper

rates to the labourers emigrating from different States of the
14.  Punjabi 01 country to the Gulf countries;
15.  Santhali 03 (b) if so, the details thereof;
16. Sanskrit 02 (c) whether this service is still available for Indian
17.  Urdu 34 labourers;
Total 437 (d) if so, the details thereof; and

Statement — Il

Registered Newspapers / Periodicals

Details of the number of titles registered in Jharkhand

during the last three years, year-wise and language-wise

Si.No. Language Number of titles
2010-11
1. Hindi 10
2. Urdu 01
Total 11
2011-12
1. Hindi 12
2. Multilingual 01
3. Urdu 04
Total 17
2012-13
1. Bengali 01
2. Bilingual 02
3. Engilish Ui
4. Hindi 23
5. Mundari 01
6. Santhali 02
7.  Urdu 06
Total 42

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL) (a) to (e)
Fares to Gulf ex- India are available for sale to all
passengers, including labourers, through various
distribution channels right through the year. The labour
traffic normally purchases One Way tickets as they stay
overseas for longer durations. Air India recognizes the price
sensitivity of this segment of traffic and to cater to this
market, establishes one way fares which are competitive. In
addition, Air India Express, a low cost airline also operates
to various cities in Guif, and the fares offered by Air India
Express, are 15-20% lower than those of other full service
carriers.

MANDAYS UNDER MGNREGS

3027. SHRI HARISHCHANDRA CHAVAN: Will the
Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the Government proposes to increase
mandays under Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS) in naxal-
affected areas; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) and
(b) No, Madam. As per Section 3(1) of the Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA)
the State Governments shall provide to every household,
work not less than one hundred days in accordance with the
Scheme to be made under the Act. Section 3 (4) reads,
"The Central Government or the State Government may,
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within the limits of its economic capacity and development,
make provisions for securing work to every adult member of
a household under a Scheme for any period beyond the
period guaranteed under sub-section (1), as may be
expedient". The enabling provision under Section 3(4) of the
Act is however, exercised by the Central Government in
special circumstances like natural calamities.

[English]
Increase in Cancellation Charges

3028. SHRI C.R. PATIL: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the private airlines have resorted to unfair
trade practices by charging upto 2,000/- per ticket for
cancellation;

(b) if so, the details of increase in cancelfation charges
by private airlines during the last three years and the current
year along with the reasons therefor, airline-wise; and

(c) the steps being contemplated to take action against
collection of exorbitant cancellation charges by the private
airlines?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL): (a) to (c) Air
fares including the cancellation charges are not regulated
by the Government. As per Sub Rule (1) of Rule 135 of the
Aircraft Rules, 1937, every air transport undertaking
engaged in scheduled air shall establish
reasonable tariff considering all relevant factors.

services

However, without interfering with commercial practices
of the airlines, DGCA has issued Civil Aviation
Requirements, Section 3 Air Transport, Series M. Part Il on
" Refund of airline tickets to passengers of public transport
Undertaking” which prescribes minimum requirements for
refund of ticket purchased by persons/passengers with
respect to air transport undertakings including scheduled &
non- scheduled operators. The said CAR is available in
DGCA website www.dgca.nic.in.
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[Translation]
Funds under RGGVY

3029. SHRIMATI RAMA DEVI: Wil the Minister of
POWER be pleased to state:

(a) the funds allocated under the Rajiv Gandhi
Grameen Vidyutikaran Yojana (RGGVY) to Bihar during
each of the last three years and the current year;

(b) the details of the various works executed urder the
Scheme In the State during the said period;

(c) whether there is any delay in execution of works in
the State under the Scheme;

(d) if so, the details thereof; and

(e) the remedial measures being taken by the
Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) There is
no upfront allocation of funds for any State / District under
Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGVY).
Funds are released against sanctioned projects In
instalilments based on the utilisation of amount in the
previous installment(s) as prescribed and fulfillment of other
conditionalities. However, funds released for the State of
Bihar under RGGVY during the last three years, against
sanctioned projects is as under:

(Rs. in Crore)

2010-11  2011-  2012-13  2013-

12 14

Cumulative
amount
released
(including
subsidy
released prior
to 2010-11)

520.056 260.06 21.06 190.84 3687.65

(b) The work executed under RGGVY in the State of Bihar during the last three year is as under:

2010-11 2011-12 2012-13 2013-14 Cumulative (includes

achievement prior to
2010-11)
Un-electrifled Villages 1937 1048 701 112 22842
Partially Electrified Villages 2065 1145 830 114 5211
BPL households 6,41,016 4,05,736 2,01,081 69,162 24,20,077
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(c) and (d) The progress of rural electrification works
under RGGVY is generally satisfactory in the state of Bihar.
However, the progress was affected due to the following
reasons:

Repeated theft of installed infrastructure
particularly in Muzzafarpur and Vaishali districts.

Poor performance of contract in Katihar district.
Delay in handing over of land for 16 sub-stations.
Delay in railway clearances.

Law & order problem including Maoist Violence in
some of the districts.

(e) The following remedial measures have been taken
by Government of India for effective implementation of
RGGVY:

(i) Government of India has set up an inter-
Ministerial Monitoring Committee which
periodically meets to sanction projects and review
progress of implementation.

(i) District Committees have been set up in all the
States to monitor the progress of rural
electrification works.

(i) The States also hold regular meeting under the
Chairmanship of Chief Secretary to resolve the
bottlenecks in implementation of RGGVY.

(iv) The Government of India and Rural Electrification
Corporation (REC), the nodal agency for RGGVY,
conduct frequent review meetings with all the
stakeholders, the concerned State Governments,
State Fower Utilities and Implementing Agencies
for expeditious implementation of the scheme as
per the agreed schedule.

(v) Minister of Power has written a letter to all Hon'ble
Members of Parliament to review the progress of
the projects in their Parliamentary Constituencies.
They have also been requested to monitor the
projects at their level and also discuss the same
in the District Vigilance and Monitoring Committee
meetings in presence of public representatives as
well as district officials so that the issues affecting
the progress are resolved expeditiously.

(vi) Ministry of Rural Development expanded the
scope of District Level Vigilance and Monitoring
Committee for "Review of RGGVY" as a regular
agenda item in the District Level Vigilance and
Monitoring Committee Meetings.

BHADRAPADA 07, 1935 (Saka)
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[English]
Capacity of NPTI

3030. SHRI K.SUGUMAR: Wil the Minister of
POWER be pleased to state:

(a) whether the Government has decided to exnand
the capacity of the National Power Training Institute (NPTI)
in view of the requirements of skilled and non-skilled
employees for the power sector;

(b) if so, the details thereof,

(c) whether the Government has asked the power
companies in the public sector to pay special attention to
provide training to their employees as well as provide
opportunity to the employees of the private sector to get
training; and

(&) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) and (b)
Three proposals have been received for establishment of
new units of National Power Training Institute (NPTI) at
Alappuzha, Kerala; Shivpuri, Madhya Pradesh; and
itanagar, Arunachal Pradesh.

(c) and (d) The Central Electricity Authority (Measures
relating to Safety and Electric Supply) Regulations, 2010,
inter-alia, have provision for mandatory training for
personnel engaged in Operation & Maintenance (O&M) of
the Generation, Transmission and Distribution Systems of
Electricity. The Regulations also stipulate that every owner
of Generating Station, Transmission System and
Distribution System shall arrange training of personnel
engaged in O&M in their own Institutes or any other Institute
recognized by the Central Government or State
Government.

Amelioration of Rural Poor

3031. SHRI ABDUL RAHMAN: Will the Minister of
RURAL DEVELOPMENT be pleased to state:

(a) whether the Government is aware that as per the
National Sample Survey Organisation, the rural poor live on
just Rs. 17 a day;

(b) if so, the details thereof and the reaction of the
Government thereto;

(c) whether the schemes aimed at ameliorating the lot
of rural people have not yielded desired results;

(d) if so, the details thereof and reasons therefor along
with the reaction of the Government thereto; and

(e) the steps taken/being taken by the Government in
this regard?
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THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) and
(b) As per National Sample Survey Office(NSSO), 68th
Round (July 2011 - June 2012), consumer expenditure data
published in Key Indicators of Household Consumer
Expenditure in India (NSS Kl (68/1.0) the per capita monthly
consumption expenditure of bottom 5% of the population in
rural area is Rs. 521.44 in 2011-12. The monthly
consumption expenditure converted into rupees per day
work out to Rs.17.38 in rural area. These are derived by the
NSSO using Modified Mixed Recall Period (MMRP).

(c) to (e) Government has direct interventions for
poverty reduction through various programmes specially
focusing on generation of employment, development of rural
infrastructure, strengthening of rural livelihood and providing
basic amenities to the rural people. Besides other factors,
the implementation of various development schemes like
Mahatma Gandhi National Rural Employment Guarantee
Act, Swarnjayanti Gram Swarozgar Yojana (SGSY),
National Rural Livelihood Mission (NRLM)/Ajeevika,
National Social Assistance Programme (NSAP) has
resulted in reduction of the poverty in rural areas. Poverty
ratio declined from 41.8% in rural areas in 2004-05 to
25.7% in the year 2011-12. To ensure effective monitoring
of the programmes, the Ministry of Rural Development has
evolved comprehensive system of Monitoring and
Evaluation of the implementation of its programs. The
Government have instituted monitoring mechanism in the
guidelines of each of the rural development schemes so as
to ensure that the objectives of the schemes are achieved.

Funds under IWMP

3032. SHRI HARIBHAU JAWALE: Will the Minister of
RURAL DEVELOPMENT be pleased to state:

(a) whether the funds have not been utilized fully by
various State Governments/UTs under various rural
development schemes especially under Integrated
Watershad Management Programme (IWMP) resulting that
the schemes are adversely affected;

(b) if so, the details thereof;

(c) whether the Union Government has issued
guidelines to State Governments/ UTs in this regard; and

(d) if so, the details thereof and the reaction of the
State Governments/UTs thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI LALCHAND KATARIA): (a)
and (b) The Ministry of Rural Development implements
various schemes namely Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA), the Swarnjayanti
Gram Swarojgar Yojana (SGSY) / National Rural Livelihood
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Mission (NRLM), Pradhan Mantri Gram Sadak Yojana
(PMGSY), Indira Awaas Yojana (IAY), National Social
Assistance Programme (NSAP) and Integrated Watershed
Management  Programme  (IWMP) through  State
Governments/Union Territory Administrations. The release
of central funds by the Ministry of Rural Development to
various schemes and their utilization by the respective State
Governments and implementing agencies is done in
accordance with the provisions of programme guidelines.
The State-wise available funds and expenditure under rural
Jdevelopment schemes /during 2012-13 is given in the
enclosed Statement

(c) and (d) For proper and better utilization of funds
under Rural Development Schemes including IWMP, a
system of monitoring the implementation and impact of the
programmes is in existence which includes On-line
reporting of Periodical Progress Reports, Performance
Review Committee, Area Officer's Scheme, Vigilance and
Monitoring Committee at the State/District Level, and
National Level Monitors. Besides, the State Governments
have been advised to adopt a five-pronged strategy
consisting of (i) creation of awareness about the schemes,
(i) transparency, (i) people's partnership, (iv)
accountability, social audit and (v) strict vigilance and
monitoring at all levels for effective utilization of funds.

In addition to above, to address the unspent balance
with States and to ensure availability of funds for smooth
implementation of IWMP, the Ministry has revised the
mechanism for release of Central assistance w.e.f.
13.06.2012. The main features of the same are as under:

(i) Central assistance is released in lump-sum to
State Level Nodal Agency (SLNA) on the basis of
annual plan of fund requirement furnished by
SLNA.

(i) The funds are ordinarily be released in two
installments every year. The first installment will
be equivalent to 60% of the estimated annual fund
requirement of SLNA including the unspent
balance available with the SLNA as on 1st April of
the financial year or fund requirement for six
months, whichever is less.

(i) The next installment in the year will be released
after utilization of 60% of the funds of first
installment (including unspent balance) and
submission of corresponding physical progress,
utilization certificate, Audited Statement of
Accounts for the proceeding financial year by the
SLNA.

(iv) For effective utilization of funds already released
for ongoing IWMP projects, SLNA is permitted
intra and inter transfer of funds from one batch to
another.



Statement

Programme-wise funds available and expenditure under rural development prograrmmme during 2012-13

(Rs. in lakh)
Sl. States/UTS MGNREGA IAY PMGSY
Ne- Available Funds Expenditure Available Funds Expenditure Available Funds* Expenditure
1 2 3 4 5 6 7 8
1. Andhra Pradesh 502677.25 519786.28 97231.07 113252.95 20566.00
2. Arunachal Pradesh 8331.58 3010.56 3698.80 689.55 31054.00
3.  Assam 69704.22 65i 52.65 104733.19 66769.61 52278.00
4. Bihar 24462342 185518.39 426427.30 297318.76 199221.00
5. Chhattisgarh 269055.51 222092.05 36214.79 30786.75 28141.00
6. Goa 508.08 142.99 907.75 572.19 0.00
7. Gujarat 80463.91 61008.33 71827.94 43394.67 9954.00
8. Haryana 40669.77 38068.90 8177.74 6839.97 3653.00
9. Himachal Pradesh 57358.49 49233.67 3083.86 _ 30864.28 5519.00
10. Jammu and Kashmir 96921.99 82735.33 6493.70 2463.74 45969.00
11.  Jharkhand 147840.08 114843.44 61892.29 40929.64 32561.00
12. Karnataka 187340.09 145563.79 107283.76 80438.45 1663.00
13. Kerala 149051.08 141636.95 35747.62 22081.68 5730.00
14. Madhya Pradesh 358590.40 303846.25 63046.35 38873.17 74111.00
15. Maharashtra 233802.95 217990.46 96062.12 108277.81 15340.00
16. Manipur 67881.05 48287.99 2902.40 1352.21 9266.00
17. Meghalaya .27686.77 25308.39 6123.02 5216.19 3246.00
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1 2 3 4 5 6 7 8
18. Mizoram 29347.05 28876.54 1215.34 989.90 4195.00
19. Nagaland 48353.34 42489.92 3641.79 0.00 . 10983.00
20. Odisha 139054.20 117766.35 91604.08 77454.36 118892.00
21. Punjab 1741457 15775.24 4216.73 1882.66 23816.00
22. Rajasthan 403490.53 326072.42 65016.92 45619.37 57385.00
23. Sikkim 8174.93 8074.17 408.25 540.45 8673.00
24. Tamil Nadu 457344 .48 412118.50 57811.57 38144.59 2113.00
25. Tripura 136500.85 97202.26 6566.70 0.00 18979.00
26. Uttar Pradesh 311042.53 263236.30 135803.92 101103.44 9800.00
27. Uttarakhand 32556.96 31161.87 6679.73 6019.45 3239.00
28. West Bengal 411508.47 384562.09 110116.59 79349.34 42328.00
29. Andaman and Nicobar 1603.50 1201.59 2299.29 7258.11 0.00
Islands i
30. Dadra and Nagar Haveli 74.48 0.00 0.00 0.00 0.00
31. Daman and Diu 0.00 0.00 0.00 0.00 0.00
32. Lakshadweep 269.93 152.68 0.00 0.00 0.00
33. Puducherry 224745 1215.16 0.00 0.00 0.00
Total 4541489.91 3954131.51 1617234.60 1220683.27 0o 838675.00
St No. States/UTS SGSY IWMP
Available Funds Expenditure Available Funds* Expenditure Available Funds* Expenditure
1 2 9 10 11 12 13 14
1. Andhra Pradesh 15244 .20 573.17 65595.73 36267.00 19763.00
2. Arunachal Pradesh 166.68 0.00 594.62 3173.00 2675.00
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24

25,

26.

Assam

Bihar
Chhattisgarh
Goa

Gujarat

Haryana
Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka
Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland
Odisha

Punjab
Rajasthan
Sikkim

Tamil Nadu
Tripura

Uttar Pradesh

10847.37

110836.52

10266.87

25.72

6758.47

5375.32

1390.41

451.99

8585.58

9872.40

3586.40

17478.56

22219.33

553.08

265.08

289 00

497.83

12406 54

1320.87

11289 74

0.00

17054.87

1579.63

41170.03

257.08
699.50
7625.66
0.00
8040.57
1844 .59
1110.24
0.00
3264.01
9246.29
0.00
14142.23
9392.15
0.00
115.92
0.00
0.00
2961.96
363.40
8968.07
0.00
23.22
275.77

18353.13

8781.76

64799.29

22435.59

35.20

10172.33

5580.00

3600.24

2828.24

13832.76

47390.06

15423.33

51028.79

27336.00

1517.85

1069.06

577.35

1048.51

73641.06

3507.14

24776.49

562.26

38550.54

5402.67

109609.43

8304.00
1218.00
9387.00
0.00
65543.00
2160.00
10968.00
3827.00
7863.00
13635.00
35768.00
30787.00
110382.00
5494.00
3743.00
1644.00
8537.00
22166.00
2063.00
101905.00
1175.00
26330.00
4283.00

34612.00

1797.00
0.00
2477.00
0.00.
156095.00
1811.00
1999.00
0.00
1216.00
11291.00
26160.00
12422.00
35783.00
1200.00
3694.00
1611.00
8537.00
7238.00
396.00
15257.00
23.00
11129.00
1836.00

9653.00

69¢
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1 2 9 10 11 12 13 14
27.  Uttarakhand 2411.55 1417.29 5062.27 2408.00 645.00
28.  West Bengal 16463 91 12559.07 71459.40 4031.00 1740.00
29.  Andaman and Nicobar 8.47 0.00 ) 10.29
Islands
30. Dadra and Nagar Haveli 0.00 0.00 0.00
31.  Daman and Diu 000 0.00 0.00
32.  Lakshadweep 0.00 0.00 0.00
33.  Puducherry 0.00 0.00 217.00
Total 328416.42 101233.32 0 676445.26 557673.00 195448.00

*Under PMGSY and NSAP available funds are not reported by the States.

SGSY has been restructured as National Rural Livelehood Mission (NRLM) and due to transition stage the expenditure is low. The unspent funds have been accounted for in NRLM in

the current financial year.
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[Translation]
Sidhmukh and Nohar Canals

3033. SHRI RAM SINGH KASWAN: Will the Minister
of WATER RESOURCES be pleased to state:

(a) whether 0.47 Million Acre Feet (MAF) of water has
been allocated to Sidhmukh-Nohar Feeder as per clause IV
of the agreement signed in 1981 by the Chief Ministers of
Punjab, Haryana and Rajasthan, but only 0.30 MAF of
water is being released for this purpose and if so, the details
thereof;

(b) whether Rajasthan has completed Sidhmukh-
Nohar project and has established full capacity to irrigate
the area prescribed for irrigation under the project but 0.17
MAF of water (Ex-Nangal) from excess water of Ravi-Beas
is not being given and if so, the details thereof;

(c) whether the Government proposes to allocate 0.17
MAF of water for the said project;

(d) if so, the time by when; and
(e) if not, the reasons therefor?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) to (e) The agreement of 1981 signed
by the Chief Ministers of Punjab, Haryana and Rajasthan
Ministry  of
Government of India to take a decision on Rajasthan's claim

provided for the Secretary, Irrigation,
for 0.57 Million Acre Feet to be conveyed through the Sutlej-
Yamuna Link-Bhakra system. The Secretary decided on 15
January 1982 that the reasonable requirement of Rajasthan
for irrigating Nohar and Sidhmukh areas by flow is assessed
as 0.47 MAF. The Sidhmukh-Nohar project has been
completed in the IX Plan and 0.30 MAF is being released
pursuant to the above decision. The release of remaining
0.17 MAF is dependent on the restoration of the Bhakra
Main Canal to its original capacity on which Punjab,
Haryana and Rajasthan have not come to a consensus.

[English]
Kit for AIDS

3034. SHRI NILESH NARAYAN RANE: Wil the
Minister of SCIENCE AND TECHNOLOGY be pleased to
state:

(@) whether Indian scientists have indigenously
developed a kit for detecting AIDS virus/HIV;
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(b) if so, the details thereof and the names of the
Indian pharmaceutical companies and institutes which are
going to manufacture this kit commercially; ‘

(c) the price of the indigenous kit as well as the foreign
kits available in the country; and

(d) the time by which the indigenous kit is likely to be
made available in the market?

THE MINISTER OF SCIENCE AND TECHNOLOGY
AND MINISTER OF EARTH SCIENCE (SHRI S. JAIPAL
REDDY): (a) and (b) Yes Madam, kits for AIDS have been
developed indigenously by the Indian scientists in rapid and
ELISA formats which are currently being manufactured and
made available commercially by various companies viz.,
M/s J. Mitra & Co. Ltd., New Delhi; M/s Span Diagnostics
Limited, Surat; M/s Bhatt Biotech India (P) Ltd., Bangalore
.and M/s Qualpro Diagnostics, Goa

(c) and (d) The indigenous kits are currently available
in the price range of Rs. 7.50 to Rs.45 per test as compared
to the foreign kits which are availabie in the price range of
Rs. 15 to Rs.65 per test.

[Translation]
National Civil Aviation Policy

3035. SHRI JAGDISH SINGH RANA Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether the Government has formulated the
National Civil Aviation Policy; '

(b) if so, the salient features thereof and the steps
being taken to implement the same; and

(c) if not, the time by which the same is likely to be
formulated?

The MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL): (a) to (c) All
key components of strategy, policy and plans for future
growth of Civil Aviation Sector in India have been
formulated and duly reflected in the 12th Five Year Plan
Document (2012-17). Major features for strategy and plan
for Civil Aviation Sector include:

(i) Modernization and upgradation of airports.

(i) !mprovement of air connectivity to NE region and

other remote areas
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(i)  Strengthening regulatory framework on safety and
economic aspects of Civil Aviation

(iv) Development of Air Cargo Industry

(v) Encourage MRO infrastructures to support growth
in the Sector

(vi) Promotion of regional airlines  through
simplification of rules/procedures and provision of

better infrastructure.
Commercial Aircraft Flying

3036. SHRI BHOOPENDRA SINGH: Will the Minister
of CIVIL AVIATION be pleased to state:

(a) the number of trainees trained in the commercial
Aircraft flying (Commercial pilot) during each of the last
three years and the current year by the Chimes Aviation
situated in Madhya Pradesh;

(b) whether the central

agency/department have forfeited the documents of the

officers of any

Chimes Aviation, Sagar during the raids conducted during
the last three years and the current year;

(c) if so, the details thereof;

(d) the types of irregularities that have been found in
the documents forfeited; and

(e) the action taken/proposed to be taken in this
regard?

The MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENITGOPAL): (a) Number
of pilots trained in the commercial aircraft flying for the issue
of CPL in Chimes Aviation during the last three years is as
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follows:

Year - Pilots trained for issue of CPL
2010 19

2011 13

2012 25

2013 (till date) 06

(b) No such information is available with DGCA. (c) to

(e) Does not arise in view of (b) above.

to Questions 276

Safety Benchmarks

3037. SHRI S. SEMMALAI:
SHRI VIKRAMBHA| ARJANBHAI MADAM:
SHRIMATI SHRUTI CHOUDHRY:

Will the Minister of RAILWAYS be pleased to state:

(a) whether coaches for passengers in Railways are
provided on the basis of number of travellers with
prescribed amenities/safety benchmarks;

(b) if so, the details of the norms or criteria for the
same;

(c) whether the condition of coaches including sleeper
class and general class coaches in several express trains is
far away from satisfaction;

(d) if so, the reasons therefor; and

(e) the measures being taken by the Railways to
improve the conditions of the coaches including current
status of replacing old and worn out coaches with new Linke
Hofmann Busch (LHB) coaches?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) and (b) Yes,
Madam. Regular analysis and review of occupancy pattern
is undertaken and efforts are made for introduction of new
trains, enhancement of extra coaches in the existing trains
and running of special trains subject to operational
feasibility, commercial justification, availability of resources
etc.

Coaches for passenger services are provided with a
certain level of amenities and fittings, which conform to laid
down safety benchmarks. The amenities provided in
coaches include:

Cushioned seats/berths, toilet & washbasins
facilities etc. in all mainline coaches.

Looking mirrors, Snack tables, Magazine bags,
water bottle holders, coat hooks, small luggage
racks, luggage securing arrangements,
mobile/laptop charging sockets etc. in reserved

Coaches (including sleeper class coaches).

Curtains for aisles/windows and dustbins etc. In
all AC coaches.

Lights, fans, night lights and emergency lights In
all passenger coaches.
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The Safety Standards in coaches Include:

The coach shell structure Is of an "Anti-telescopic”
design to enhance safety.

Coach furnishing materials conform to stringent
fire retardant parameters.

The interior fittings/furnishings of the coaches are
with 'Injury-free’ design features.

Emergency Alarm Chain apparatus in all coaches
for stopping the train in emergency.

Emergency windows in all coaches for faster
exit/evacuation.

(c) to (¢) No, Madam. Maintenance and upkeep of
coaches, Including Sleeper class and General Second
class, is a continual requirement and this is carried out
during the prescribed maintenance schedules In open line
as well as periodic overhaul in the Workshops. Besides,
coaches are also subjected to a 'Mid-life' rehabilitation to
restore their condition. Special drives are launched and
surprise checks are conducted to monitor the passenger
amenities and safety items in coaches. Replacement of old
coaches with new coaches including new Linke Hofmann
Bush (LHB) coaches is an ongoing process subject to
completion of codal life and condition of coaches.

[English]
Animals in Flights

3038. SHRI K.P. DHANAPALAN Will the Minister of
CIVIL AVIATION be pleased to state:

{a) whether the Government is planning to withdraw
the ban on carrying animals for experiments in Air India
flights;

(b) if so, the details thereof,

(c) whether other airlines in the country are allowing
animals;

(d) if so, the details thereof, and

(e) whether the Government has received any
objection from any organization in this regard and if so, the
details thereof?

The MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL): (a) and (b)
There is a no ban on carriage of experimental animals on
Air India flights. Carriage of the animals on Air India flights
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is linked mainly to domestic sector. These animals are
carried as per the laid down procedure of IATA Live Animals
Regulation and all care is taken during the transportation by
air.

(c) and (d) Animals are allowed to be carried on board
on any aircraft toffrom and within India subject to
compliance of Rule 24C of Aircraft Rule 1973 and AIC - 09
of 1985 issued by DGCA on "Carriage of animals/birds etc".

(e) Yes, Madam. People for the Ethical Treatment of
Animals (PETA), India has objected the carriage of
experimental animals on board.

Drought Prone Areas

3039. SHRI KALIKESH NARAYAN. SINGH DEO:
SHR!I HEMANAND BISWAL:

Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) the steps taken for watershed development in
Drought Prone Areas and other programmes implemented
therefor,;

(b) the funds sanctioned, released and utilized for
training and development of functionaries involved in
implementation of Watershed Development piojects;

(c) the details of institutions identified for providing
such training and number of functionaries who have been
successfully trained; and

(d) the details of people's participation in watershed
development programme, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
DEVELOPMENT (SHRI LALCHAND KATARIA): (a) The
Department of Land Resources, Ministry of Rural
Development has been implementing three area
development programmes  viz. integrated Wastelands
Development Programme (IWDP), Drought Prone Areas
Programme (DPAP) and Desert Development Programme
(DDP) since 1995-96 on watershed basis. These three
programmes have been integrated into a single modified
programme called Integrated Watershed Management
Programme (IWMP) with effect from 26.02.2009, for
development of rainfed / degraded areas including Drought
Prone Areas. The major activities undertaken under IWMP

projects inter-alia include preparation of details project
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reports, institutions & capacity building, entry point activities,
ridge area treatment, drainage line treatment, soil and
moisture conservation, rain water harvesting, nursery
raising, afforestation, horticulture, pasture development,
livelihood activities for the asset-less persons and
production system and micro-enterprises for small and
marginal farmers. Under IWMP, so far, 6622 projects
covering an area of 31.29 m.ha. have been sanctioned and
central assistance of Rs. 7473.09 crores released for
implementation.

(b) Department of Land Resources is not releasing
any funds to States specifically for training of functionaries
* under watershed development programmes. However, as
per programme Guidelines, 5% of project cost has been
earmarked for Institution and Capacity Building under
watershed development programmes.

(c) State Level Nodal (SLNA) for
implementation of IWMP develops clear terms of references

Agency

with  Institutions/organizations for providing necessary
training support to various stakeholders of Watershed
Projects. The institutions indicated in the Guidelines of the
programme for providing trainings to senior government
officers at national / state/ district levels inter-alia include
National Institute of Rural Development (NIRD) , National
Institute of Agricultural Extension Management (MANAGE),
Central Arid Zone Research Institute (CAZRI), Central Soil
and Water Conservation Research and Training Institute
(CSWCRTI) and its regional centres, Central Research
Institute for Dryland Areas (CRIDA), Water Technology
Centres (WTCs), Indian Institute of Remote Sensing,
Dehradun, Institute of Rural Management, Anand (IRMA),
Indian Institute of Forest Management (IFM), National
Remote Sensing Centre (NRSC), Indian Space Research
Organization (ISRO) and Soil and Land Use Survey of India
(SLUsSI.

In addition, several reputed voluntary organizations/
resources organizations with considerable expertise and
experiences related to watershed development projects in
different part of the country are also providing training in
collaboration with SLNAs.

Besides the above, States are also utilizing services of
State Agricultural Universities, Krishi Vigyan Kendras, State
Institutes of Rural Development etc. depending on their
need and capacity building strategy.
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(d) People's participation is an important feature of
IWMP. To ensure the people's participation right from the
planning, execution, monitoring and evaluation and post
project management, various community based
organizations (CBO) are created under IWMP. The
important CBOs at village levels under IMWP are
Watershed Committee, Self Help Groups and User Groups.
The Watershed Committee is constituted by the Gram
Sabha. The plan of watershed projects is prepared on the
basis of Participatory Rural Appraisal (PRA) exercise with
community participation. These plans are required to be

approved by Gram Sabha.
Energy Consumption

3040. SHRI KALIKESH NARAYAN SINGH DEO: Wiill
the Minister of POWER be pleased to state:

'(a) the total amount of power/electricity consumed
annually in the country vis-a-vis other developed countries
of the world;

(b) the steps taken/being taken by the Government to
ensure the power/electricity security of the country;

(c) whether the Government proposes to provide
minimum electricity to the entire population in the country;
and

{d) if so, the details thereof and the steps being taken
in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) Total
energy consumed in the country for the year 2010-11 is
7,113,067 Gwh and
developed countries for the latest available year 2010 is

corresponding  consumption in

given below:

SI.No. Country Energy Consumption in Gwh

1. USA. 38,01,921
2. Japan 10,01,837
3. Canada 4,69,948 )
4. Australia 2,01,221
5 UK 3,28,318

Source: International Energy Agency Website

(b) to (d) The following steps have been taken/are

being taken by the Government to ensure the
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power/electricity security of the country and also to meet
fully demand for power on ‘an All India basis by the terminal
year of 12th Plan i.e. 2016-17 :

() Acceleration in generating capacity addition
during 12th Plan with a proposed target of 88,537
MW (excluding 30,000 MW renewable) against an
achievement of 54,964 MW during 11th Plan.

(i) Rigorous monitoring of capacity addition of the
on-going generation projects.

(i) Development of Ultra Mega Power Projects of
4,000 MW each to reap benefits of economies of
scale.

(iv) Advance planning of generation capacity addition
projects for 12th Plan.

(v) Augmentation of domestic manufacturing capacity
of power equipment through Joint Ventures.

(vi) Coordinated operation and maintenance of hydro,
thermal, nuclear and gas based power stations to
optimally utilize the existing generation capacity.

(vij) To meet the shortfall in coal supplies to thermal
power stations from indigenous sources, the
power utilities has been advised to import coal.

(vii) Renovation, modernization and life extension of
old and inefficient generation units.

(ix) Strengthening of inter-state and inter-regional
transmission capacity for optmum utilization of
available power.

(x) Strengthening of sub-transmission and distribution
network as a major step towards loss reduction.

(xiy Promoting energy conservation, energy efficiency
and demand side management measures

[Translation]
Casual Announcers

3041. SHRI ARJUN RA.: MEGHWAL: Wili the
Minister of INFORMATION AND BROADCASTING be
pleased to state:

(a) whether the casual announcers are employed by
All India Radio in many of its radio stations;

(b) if so, the details thereof and since when these

casual announcers are working in radio stations;
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(c) whether the Government proposes to regularise
them; and

(d) if so, the details thereof including the time-frame for
the same and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH
TEWARI): (a) and (b) Prasar Bharati has informed that
casual Announcers are engaged by All India Radio to
supplement the regular Announcers as per the réquirement
in different Radio Stations. The Radio Stations maintain a
panel of casual announcers on their roli. The panel is
updated from time to time to infuse freshness in the
presentation of the Station's Programmes. In view of this,
the number of casual Announcers keeps on fluctuating in
each of the Radio Stations.

{c) and (d) Prasar Bharati has informed that as casual
Announcers are booked for a limited number of days in a
month and are not engaged against the sanctioned posts, it

is not feasible to regularize them.

Restriction of Time for Advertisements on
Television Channels

3042. SHR! DEVJI M. PATEL: Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the direction of the Telecom Regulatory
Authority of India to restrict the time for advertisements and
promotion clips on television channels is being complied

with by the Television channels;
(b) if so, the details thereof; and

(c) if not, the action taken by the Government so farin
this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHR! MANISH
TEWARI): (a) Telecom Regulatory Authority of India (TRAY
have issued the regulation on "Standards of Quality of
(Duration of Advertisements in Television
Channels) Regulations, 2013, dated

22.03.2013 which is available at www.trai.gov.in.

Service

(Amendment)

(b) and (c) The information is being collected and the

same will be laid on the table of the house.
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[English]
Corruption in Flood Control

3043. SHRI RAJEN GOHAIN: Will the Minister of
WATER RESOURCES be pleased to state:

(a) the details of the total area of the world's biggest
river Island Majuli in Assam lost during 2005 and 2012 due
to floods;

(b) whether the Union Government is aware of the
failure of the Brahmaputra Board in protecting the Island
due to rampant corruption in implementing several flood
control projects in the Island which has been reported very
frequently in the media;

(c) if so, whether the Government is considering to
revamp the Brahmaputra Board by punishing the corrupt
officials; and

(d) if so, the details thereof?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) There has not been, further loss of
land mass of Majuli Island during 2005 and 2012 due to
floods. In fact the trend of the loss of land mass since 2004
has been reversed and there is net gain in the land mass
area of about 20.52 sq km. as per the NRSA data for the
years 2004 and 2013.

(b) No madam, at present no investigation or rampant
corruption in implementing flood control measures in Majuli
Island either is in process or in contemplation.

(¢) In order to make effective management and
development of the water Resources in Brahmaputra Basin
the government of India had proposed to revamp/
restructure Brahmaputra Board. The Restructuring of
Brahmaputra board in not at all related to punish the corrupt
officials.

(d) Does not arise in view of reply to part (c) above.
[Translation]

Coastal Erosion

3044. SHRI MANSUKH BHAI D. VASAVA: Will the
Minister of WATER RESOURCES be pleased to state:

(a) the steps taken by the Union Government to stop
erosion at the coastal areas of Southern Gujarat;

(b) the funds allocated for these works during the last
three years and the current year: and
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(c) the works completed so far?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) The subject of erosion control
falls within the purview of the States. Accordingly, related
projects are formulated and implemented by the concerned
State Governments as per the priority within the State.
However, the Government of India provides technical,
advisory, catalytic and promotional support to the State
Governments for better measures in critical areas. The
Government of India launched Flood Management
Programme during Xl Plan for providing financial assistance
to the State Governments for works related to flood
management and anti-sea erosion etc. Under this
programme, the central assistance of Rs.2.0 crore was
provided to the State Government of Gujarat during last
three years (2010-11 to 2012-13) for construction of sea
wall and anti-sea erosion works in Jamnagar and Surat
districts of Gujarat. During the current year, 2013-14, no
central assistance has been released to the Government of
Gujarat in respect of the above two projects.

(c) As informed by the Government of Gujarat, the
works in the districts of Jamnagar and Surat as mentioned
under parts (a) & (b) above, had been completed.

[English]
Tapi Basin Project

3045. SHRI SONAWANE PRATAP NARAYANRAO:
Will the Minister of WATER RESOURCES be pleased to
state:

(a) whether the Government has considered the Tapi
Basin project as a National Project;

(b) if so, whether the Government has held any
discussion with the State Government of Maharashtra in
this regard;

(c) if so, the details and the outcome thereof; and

(d) the details of steps being taken for expeditious
completion of the above project to meet the requirements of
the farmers of Maharashtra?

THE MINISTER of WATER RESOURCES (SHRI
HARISH RAWAT): (a) to (d) Maharashtra Government
submitted proposal of "Clustered projects from Tapi Basin"
for inclusion in the scheme of National Projects to

Government of India. As per guidelines of National Projects,
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the project should inter-alia have investment clearance of
Planning Commission for inclusion in the category of
National Projects. Presently the State Government has not
obtained investment clearance of Planning Commission for
all the projects included in "Clustered Projects from Tapi
Basin". Out of the & projects included in the said Cluster,
only four projects are having investment clearance of
Planning Commission.

Dams in Karnataka

3046. SHRI C. RAJENDRAN: Will the Minister of
WATER RESOURCES be pleased to state:

(a) whether it is a fact that the Government of
Karanataka has been constructing many small and medium
dams across the rivers passing through that State and if so,
the details thereof, dam-wise;

[l

(b) whether such construction of dams is posing
severe problems to Tamil Nadu, being a lower riparian
State; and

(c) if so, the steps taken/proposed to be taken by the
Union Government to amicably share the river water among
the riparian States?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) to (c) Water is a subject in the State
List at Entry 17 of List Il in 7th Schedule of the Constitution.
The development of irrigation thus falls in the ambit of
respective State.Governments and as such the planning,
execution, operation and maintenance of irrigation projects
are to be carried out by the States from their own resources
as per their priorities. States are required to share the
detailed project report of major and medium irrigation
projects situated on inter- State rivers for concurrence of the
pasin States. State Governments are also supposed to
implement these projects based on inter-State agreements,
orders of Hon'ble Supreme Courts/High Courts, awards of
Tribunals, whichever may be applicable. Ministry of Water
Resources examines the projects from inter-State aspect
before clearing it from techo-economic consideration.

Capacity of Transmission Lines
3047. SHRI. MAHENDRASINH P. CHAUHAN:
SHRIMATI JAYSHREEBEN PATEL:

Will the Minister of POWER be pleased to state:
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(a) the capacity of the present transmission lines in the
country along with the steps being taken by the Government
to run these transmission lines in their fully capacity;

(b) whether the Government of Gujarat is unable to
supply surplus power to power deficit States due to
constraints in inter-regional transmission corridors;

(c) if so, the details thereof and the steps taken/being
taken by the Union Government to supply power to the
power deficit States;

(d) whether the Government of Gujarat has requested
the Union Government to utilize the fund lying in Power
System Development Fund for creation of sufficient inter-
regional transmission corridors; and

(e) if so, the details thereof and the action taken by the
Union Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a)
Transmission lines (220 kV and above) of total length
2,78,268 Circuit Kilo Meter, transformation capacity of
469,211 MVA in Alternate Current (AC) substations (220
kV and above), High Voltage Direct Current (HVDC)
capacity of 13,500 MW and Inter-regional transmission
capacity of 31,850 MW exist in the country as on 31st July,
2013.

The transmission lines are operated in accordance
with Regulations/Standards of Central Electricity Authority
(CEA)/Central Electricity Requlatory Commission (CERC).

(b) and (c) Generation entities located in Gujarat have
been, inter-alia, able to supply power to various load
entities/State utilities across the country except for some
congestion in supply of power to Southern Region, etc. The
constraints in inter-regional transmission between NEW
Grid (comprising of Northern, Eastern, Western and North-
Eastern Regions), to Southern Grid would be addressed
with commissioning of Raichur-Solapur 765 kV lines.

it is the responsibility of power deficit States to assess
and plan for import of power and seek inter-regional/Inter-
state transmission access from Central Transmission Utility
(CTU) under the provisions of open access laid down in
Electricity Act, 2003 and relevant regulations.

(d) and (e) With regard to the request of the State
Government of Gujarat, the Ministry of Power has already
responded in 2011 regarding utilization of the Power
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System Development Fund (PSDF) for creation of inter-
regional transmission capacity. As per present status, PSDF
which has been constituted by CERC vide CERC (Power
System Development Fund) Regulations, 2010, can be
utilized for establishment of inter-regional transmission
capacity.

lllegal Boring of Tubewells

3048. SHRI RUDRA MADHAB RAY: Will the Minister
of WATER RESOURCES be pleased to state:

(a) whether National Green Tribunal (NGT) Central
Ground Water Authority (CGWA) has rapped Delhi Jal
Board (DJB) on tubewells;

(b) if so, the facts thereof;

(c) whether the Government proposes to conduct a
State-wise survey to check illegal boring and maintain
groundwater leve! in Delhi and other parts of the country;

(d) if so, the work plan chalked out therefor;

(e) the penal action proposed against the area officials
and owners of illegal boring; and

(f) if not, the other preventive measures proposed in
this regard?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) As per information available
with the Central Ground Water Board (CGWB), under the
Ministry of Water Resources, a case has been filed before
the Hon'ble National Green Tribunal (NGT) by National
Green Tribunal Bar Association in which Delhi Jal
Board(DJB) is one of the respondents, intar-alia, on the
issue of authorized / unauthorized borewells and tubewells
in Delhi.

(c) and (d) Central Ground Water Authority (CGWA)
has appointed Officers-in-Charge of Revenue District
(District
Magistrates) as Authorized Officers to take up various

Collectors/Deputy Commissioners/District
regulatory measures in Notified Are_.; including regular
checking against illegal boring. Besides, CGWA carries out
random inspection for ascertaining the compliance of
conditions in 'No Objection Certificate' issued for ground
water abstraction to industries, individuals and infrastructure
projects.

(e) For enforcement of the regulatory directions issued
by CGWA under Section 5 of Environment Protection Act
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(EPA), 1986, concerned Deputy Commissioners/ District
Collectors/ District Magistrates have been authorized to
take necessary penal action such as seizure of bore wells
and/or action against owners of illegal boring. Penal action
can be initiated by the Authorized Officers as per the
provisions of Section 15 to 21 of the Environment
(Protection) Act, 1986.

(f In view of reply to the Part (e) above, question does
not arise.

Machines and Plants

3049. SHRI BAL KUMAR PATEL: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Railways propose to develop a robust
and updated database regarding changes in technologies
and sources of availability of Machines and Plants (M&P)
across the major markets in the country and abroad,

(b) if so, the details thereof;

(c) whether the Railways propose to ensure that the
indenting agencies support the requirements for M&P with
proper justification, and if so, the details thereof;

(d) whether the Railways propose to streamline the

post-procurement monitoring mechanism for timely

installation and commissioning of M&P; and
(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) and (b)
COFMOW (Central Organisation for Modernization of
Workshop) headquartered in New Delhi is a centralized
agency of the Indian Railways responsible for
modernization of Railway Workshop / Production Units
(PUs) and for carrying out procurement of specialized
machinery & plant and induction of Modern workshop
technologies. The database already exists with COFMOW
for M&P which is most regularly used by the Indian
Railways. COFMOW is maintaining a detailed compendium
containing updated technical specifications of all the
Machinery & Plants being most regularly used in the various
running Maintenance Sheds, Workshops, Production Units
acioss the various Railways in India. COFMOW is also
maintaining a vendor directory in which sources for
machines regularly procured by COFMOW are included.

COFMOW undertakes continuous updation of the data base



289  Written Answers

by including sources based on the latest technologies
available in the market. It also undertakes revision of the
machine specifications to suit the specific requirements of
continual interaction  with

Railways based on a

manufacturers and the Railway units.

(c) The proposals for sanction of Machines & Plants
are already supported by proper justification by the
indenters, which is scrutinized prior to its sanction. For
example in case of machine proposed on replacement
account, the age, condition etc. of the old machine is
scrutinized. Similarly for production machines proposed on
additional account, ROR (Rate of Return) is also taken into
account. These proposals are also duly vetted by the
associate finance at each level.

(d) and (e) Post contact management mechanism is
already in placc at COFMOW and is being carried out by
the  Chief
Management) and his team

Contract
COFMOW's
management information system. Periodical meetings are
also convened by COFMOW with the Chief Mechanical
Engineers/Planning of the Zonal Railways/Production Units.
Right from the time of placement of order, COFMOW
monitors the supply, commissioning and prove out. Post

Mechanical Engineer  (Post

through

contract status is being maintained on COFMOW's
Management Information System (MIS) and its website
which can be accessed by all the users/indenters.

National Electricity Policy

3050. SHRI M.I. SHANAVAS: Will the Minister of
POWER be pleased to state:

(a) whether the Government has been able to achieve
the goal of minimum lifeline consumption of one unit per
household per day by the year 2012 as laid down In the
National Electricity Policy;

(b if so, the details thereof and If not, the reasons
therefor,

(c) whether the Government proposes to revise the
time-frame for achieving this goal laid out in the policy; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINOIA): (a) and (b)
As per information compiled by Central Electricity Authority
(CEA), per capita consumption of electricity has increased
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from 612 KwH in 2004-05 to 813 KwH in 2010-11. Further,
the availability of electricity is increasing every year with the
addition of new generation capacity, augmentation of
transmission and distribution system and improving access
to electricity for BPL families through programs like
RGGVY.

(c) and (d) At present, there is no proposal under
consideration In this regard.

Rural Road Projects

3051. SHRI DHARMENDRA YADAV:
SHRI GAJANAN D. BABAR:
SHRI ADHALRAO PATIL SHIVAJI:

Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether the Government is aware that the Central
construction agencies have failed to complete rural road
projects;

(b) if so, the details thereof, State/UTs-wise along with
the reaction of the Government thereto;

(c) whether the Government has investigated the
matter and if so, the details thereof;

(d) whether the State Governments have lodged
complaints for non completion of the rural road projects by
the Central agencies;

(e) if so, the action taken by the Union Government in
this regard;

() the names of the approved projects, State/UTs-

wise; and

(g) the action taken by the Government for
development of rural roads without any discrimination
throughout the country?

THE MINISTER OF STATE IN THE MINISTRY OF
RU<AL DEVELOPMENT (SHRI LALCHAND KATARIA): (a)
to (f) Rural road is a State subject and Pradhan Mantri
Gram SadakYojana (PMGSY) is a one-time special
intervention of Government of India to improve the Rural
Infrastructure  through  construction of roads. The
programme is executed by the State and it is the
responsibility of the State for the timely completion of the

road works under the programme. Under the Pradhan Gram
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SadakYojana (PMGSY), in Bihar, as a special intervention,
five Public Sector Undertakings (PSUs), namely, M/s
IRCON Limited, M/s National Buildings
Construction Corporation Limited, M/s National Projects

International

Construction Corporation Limited, M/s National Hydro-
electric Power Corporation Limited and Central Public
Works Department were engaged as Nominated Executing
Agencies (NEA) under a tripartite agreement with Ministry of
Rural Development, State Government of Bihar and the
concerned Central Agencies. Out of the total of 2,925 road
works sanctioned, 2,641 road works were completed (90%)
upto June, 2013. The details of the construction of roads
under PMGSY by the above Central Agencies in Bihar are
given in the enclosed Statement. Further, this Ministry has
not received any specific complaint from the State
Government for non-completion of the rural road projects by
the Central Agencies in the recent past. In addition, State
Government of Tripura has identified M/s National Buildings
Construction Corporation Limited and M/s Hindustan
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Steelworks  Construction Limited as their Project
Implementation Units (PIUs) for the construction of road
works under PMGSY. Similarly, State Government of
Jharkhand has identified M/s IRCON international Limited,
M/s National Buildings Construction Corporation Limited,
M/s National Projects Construction Corporation Limited and
M/s Hindustan Steelworks Construction Limited as their

PlUs.

(9) PMGSY is a Centrally Sponsored Scheme and the
roads under PMGSY are constructed in accordance with the
programme guidelines and also the technical specifications
and geometric design standards given in Rural Roads
Manual (IRC:SP20:2002), Hill Road Manual (IRC:SP:48-
1998), Rural
Specifications for Rural Roads (2004) as well as other

Ministry of Development's Book of
relevant specifications published by the Indian Roads
Congress (IRC) which is the standards setting body for the
sector throughout the country.

Statement

Details of construction of road works under PMGSY in Bihar by Central Agencies as on 30.06.2013

(Length in Km. Rs. in Crore)

Sl. Total Pakage Cleared by GOI Deletion by MoRD Net clearance after No. ofroad Length of Expenditure
No. Deletion of Roads works road works incurred
completed completed
Road Length Value Road Length Value  Road Length Value
1. 3591 18903.86 8344.61 666 304253 1501.89 2925 15861.33 6842.72 2641 14428.69 5663.56

Expansion of Radio Services

3052. SHRI R. THAMARAISELVAN: Wil the
MINISTER OF INFORMATION AND BROADCASTING be
pleased to state:

(a) whether the Government plans to prioritize
expansion of radio services in the border areas and North-
Eastern States;

(b) if so, the details thereof:

(c) whether the existing operators and new players
have been waiting for the auction to expand into new
territories; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH

TEWARI): (a) and (b) Yes, Madam. Prasar Bharati has
informed that expansion of the coverage of All India Radio
for improvement of reception of AIR programme along
border areas including North-Eastern States is an ongoing
process. Special schemes viz. North-East Special Package
Phase-ll, Jammu and Kashmir Special Package Phase-Il
and Jammu and Kashmir special Package Phase-lll were
approved in May 2006, September 2007 & August 2010
respectively for expansion of All india Radio & Doordarshan
Services along Border areas and North-Eastern States.
Most of these schemes have been implemented. Installation
of new FM Transmitters along the Border areas and
upgradation of MW transmitters in Arunachal Pradesh under
the Digitalization Scheme as approved in 11th Plan is in
progress.



293  Written Answers

To further strengthen the FM Radio coverage in the
border areas, schemes for setting up 22 nos. of FM
transmitters of various capacities along Indo-Nepal border,
3 nos. of 100 watt FM transmitters in the Islands of
Andaman & Nicobar and 6 nos. of 10 kW FM transmitters
along other border areas is envisaged in 12th Plan.

As regards Private FM, as per the approved policy
guidelines on expansion of FM Radio broadcasting services
through private agencies (phase-lIll), Government proposes
to extend FM radio service to about 227 new cities including
11 cities in border areas of Jammu and Kashmir (JAMMU
AND KASHMIR) and North-Eastern States (NES). Details of
channel proposed in these 11 cities are given in the

enclosed Statement.

For better offtake of channel in these cities, the Policy

also provides some special incentives.

(c) and (d)

operators as well as new players (companies) who are

Existing Private FM radio channel

eligible as per the guidelines issued on 25.07.2011, can
take part in the proposed e-auction by following prescribed

procedure.
Statement

Cities in Border Areas of
Jammu and Kashmir and NE States
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Jammu and Kashmir Kargil 3
Jammu and Kashmir Leh 3
Jammu and Kashmir Katua 3
Jammu and Kashmir Poonch 3
Jammu and Kashmir Bhaderwah 3
Assam Dubhari 3
Assam Haflong 3
Meghalaya Jowai 3
Mizoram Lung-lei 3
Nagaland Mokukchung 3
Tripura Belonia 3
TOTAL 33

to Question 294

Censorship on News

3053. SHRI S. PAKKIRAPPA: Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether any rule or guideline of censorship does
not apply on the news presented by the news channels and
the programmes telecast on the television and if so, the
details thereof;

(b) whether it is necessary to put a tab on the misuse
of freedom of media vis-a-vis protecting their freedom,;

(c) if so, the details thereof,

(d) whether vulgar, cheap, indecent and anti-social
programmes based on sensation or murder, rape and loot
related crimes in the name of news are polluting the society;

(e) if so, the measures the Government has taken or
proposes to take to standardise such programmes being
telecast on news channels; and

{f) if not, the reason therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH
TEWARY): (a) The telecast of programmes including news-
based programmes on private satellite TV channels is
regulated under the Cable Television Networks (Regulation)
Act, 1995 and Cable Television Network Rules, 1994
framed thereunder. The Act does not provide for pre-
censorship of any programmes telecast on such TV
channels. However, it prescribes that all programmes
should be in conformity with the prescribed Programme
Code, which contains a whole range of principles to be
followed by these TV channels.

(b) and (c) The Constitution also allows State to
impose reasonable restrictions on Article 19(1)(a) on certain
grounds such as the sovereignty and integrity of India,
security of the State, friendly relations with foreign States,
public order, decency or morality, or in relation to contempt
of Court, defamation or incitement to an offence, as laid
down under Art. 19(2). Similarly reasonable restrictions can
be imposed under certain situations on the freedom to
practice any profession, business etc. under Article
19(1)(g). This spirit of the Constitution is also reflected in
the PCl Act as well as Cable Television Networks
(Regulation) Act, 1995, which while upholding the freedom
of Press and Electronic Media, imposes reasonable
restrictions in public interest.
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(d) to (f; Although, no such study/reports has been
brought to the notice of the Government, whenever violation
of the provisions of the Cable Television Networks
(Regulation) Act, 1995 and Rules framed thereunder are
brought to the notice of the Government, stringent action is
taken. The Government has set up an Electronic Media
Monitoring Centre (EMMC) to monitor the content of private
television channels with reference to the violation of
Programme and Advertising Codes. An Inter Ministerial
Committee (IMC) has also been set up in the Ministry of | &
B, to look into the specific complaints or suo-motu take
cognizance against the violation of Programme and
Advertising Codes, reported by the EMMC, and appropriate
action is taken as per the Cable Television Networks
(Regulation) Act, if any violation is established.

Setting Up of Power Projects

3054. SHRI NITYANANDA PRADHAN: Wil the
Minister of POWER be pleased to state:

(a) whether 13 projects worth Rs. 33,000 crore are
proposed to be set up in the country;
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(b) if so, the details thereof along with the location of
such projects;

(c) the quantum of power likely to be generated from
such projects; and

(d) the extent to which this will help to bridge the gap
between the demand and supply of power in the country?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) to (d)
The Cabinet Committee on Investment (CCI) in its meeting
held on 22.04.2013 cleared 13 power projects involving an
investment of about Rs.33,000 Crore. The details of these
projects along with the location and quantum of power likely
to be generated are given in the enclosed Statement.
Commissioning of the thermal and hydro generation
projects would bridge the gap between the demand and
supply of power in the country by 4404 MW.

Statement

Details of Transmission Projects Cleared by CCI

Si. Name of the Location Mode of Total Project Brief Description of Present Status
No. project the project Cost (Rs. in the project
Crores)
1 2 3 4 5 6 7
1. Kameng- Assam & Public 65 To facilitate evacuation Stage-|
Balipara 400kV Arunachal (PGCIL) and transmission of clearance
D/C line 98.25 Pradesh power generated from obtained  on
Ha, (Assam) Lower Subansiri HEP Jan 06, 2010.
(2000 MW) and Stage-ll
Kameng HEP (600 approval
MW) to NER, NR and Issued on 24th
WR beneficiaries. Jan, 2013.
2. Kameng- Assam & Public Included in Sr To facilitate evacuation Stage-|
Balipara 400 KV Arunachal (PGCIL) No.1 and transmission of clearance
D/C line 133.56 Pradesh power generated from Issued on Sep.

Ha, (Arunachal
Pradesh)

Lower Subansiri HEP
(2000 MW) and
Kameng HEP (600
MW) to NER, NR and
WR beneficiaries.

29, 2010.

Stage-ll
approval
issued on 24th
Jan, 2013
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1 2 3 4 6 7

3. Pooling Station Chhattisgar Public 458 To facilitate transfer of MoEF issued
Bilaspur Ranchi ii & (PGCIL) power from proposed Stage-|
765kV S/C Line Jharkhand DVC and Maithon RB approval  on
302.368 Ha generction projects to 28» Jan, 2013.
(Chhattisgarii) various beneficiaries In

Eastern, Northern &
Western Regions.

4. Nellor-Kurnool Andhra Public 625.8 Evacuation of power MoEF Issued
765 kV line, 66 Pradesh (PGCIL) from generation Stage-|
Ha (Andhra projects of IPPs approval  on
Pradesh) proposed to be setup 8th Jan, 2013

In Krishnapatnam area
of Andhra Pradesh to
the beneficiaries in
Southern, Western and
Northern regions.

5.  Silchar - Purba Assam & Public 204 To facilitate dispersal Stage-!
Kanchan  Bari Tripura (PGCIL) of power from approval
(TSECL) 400kV Pallatana GBPP (740 issued on 16th
D/C, 13.8 ha MW) and Bongaigaon Jan, 2013 and
(Assam) TPS (750 MW) to NER Stage-ll on

constituents. 8th" April,
2013.

6. Silchar- Melriat Assam & Public 168 To facilitate dispersal Stage-1
(New) 400 KV Mizoram (PGCIL) of power from approval
D/C line, 22.7ha Pallatana GBPP (740 issued on 17th
(Assam) MW) and Bongaigaon Jan, 2013 and

TPS (750 MW) to NER St on 25th
constituents. March, 2013.

7. Rihand- UP & MP Public 100 To facilitate evacuation MoEF issued
Vindhyachal (PGCIL) & dispersal of power Stage-|
765 KV D/c TL, from  Vindhyachal-IV approval on
104.902 Ha (2x500 MW) and 8th Jan, 2013.
(Madhya Rihand-lll (2x 500 MW)

Pradesh) generation projects to
WR and NR
constituents

8. Raigarh Chhattisgar Public 145 To facilitate power Stage-1
(Tamnar)- h (PGCIL) ' transfer from IPPs approval
Raigarh (Kotra) generation projects in issued on 17th
765 kV D/C, Raigarh (Tamnar) and Jan, 2013
255 Ha Champa  generation
(Chhattisgarh) complex in
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1 2 3 4 5 6 7
Chhattisgarh to
beneficiaries in
Western/ Northern
Regions.

9.  Satna-Gwalior MP & UP Public 532 To facilitate evacuation Stage-|
765 kV S/C TL, (PGCIL) & dispersal of power approval
31.68 Ha (Uttar from  Vindhyachal-IV issued on 17th
Pradesh) (2x500 MW)  and ~ Jan, 2013

Rihand-lll (2x 500 MW)
generation projects to
WR and NR
constituents

10. Sasan- Satna MP Public 374 To facilitate transfer of Stage-|
cktll 765 KV (PGCIL) power from Sasan approval
S/IC, 128553 UMPP to various Issued on 30th
Ha. (Madhya beneficiaries In Jan, 2013
Pradesh) Western & Northern

Regions.
Hydro projects (Total 444 MW)

1. Vishnugad Located on Public Approved The Project is a run off State Board of
Pipalkoti Hydro River (THDC) Cost: Rs. the river  scheme Wildlife
Electric Project Alaknanda, 2491.58 crore envisaging (SBWL) has
(444 MW) Distt. at March'08 construction of a gated cleared the

Chamoli, PL. Diversion Dam of 65 m proposal on
Uttarkhand Revised Cost height near Vvillage 16.03.13.
Estimate: Rs. Helong, a water

Thermal projects (total 3960 MW)

1. North
Karanpura TPP
(3x660 MW)

Jharkhand
(NTPC)

Govt.-PSU

3745.08 crore
at Oct'11 PL
submitted for
Govt.
approval.

15,000 (app)

conductor system and
an underground Power
House located 20 km
downstream of head
works near village Hat,

with an installed
capacity of 444 MW
(4x 111 MW).

Thermal Power Project

CCIl approved
the proposal of
restoration of
coal  linkage
for this project
on 20.02.13.
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1 2 3 4 5 6 7
MoC has
issued letter.
NTPC to take
further action.
2.  Nabinagar Near Nabinagar 13624.01 New Project Required Work has
Super Thermal Nabinagar Power for (Stage- 3x660 MW been awarded.
Power Project, in * Generatin + Stage-ll 3x660 MW
Stage-! (3x660 Aurangaba g Co. Lid. =2832 Acres. Initial
MW) d district In (A JV co. Requirement for
Bihar of NTPC Stage-| (3x660 MW) =
Ltd. & 1335 Acres Feasibility
BSEB) Report approved by JV
(NTPC) Board on 05.04.2012

Decline in Ground Water in Maharashtra

3055. SHRI DILIPKUMAR MANSUKHLAL GANDHL:
Will the Minister of WATER RESOURCES be pleased to
state:

(a) whether according to the Central Ground Water
Board (CGWB) there has been a decline in ground water
level in Ahmednagar district of Maharashtra;

(b) if so, the details thereof;

(c) whether the CGWB has issued specific guidelines
for withdrawal of ground water;

(d) if so, the details thereof; and

(e) the details of the steps taken by Maharashtra in
compliance of the said guidelines?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) Central Ground Water Board
(CGWB) under the Ministry of Water Resources carries out
ground water monitoring, four times a year, through a
network of 15653 wells in the Country including the State of
Maharashtra. Ground water monitoring data of CGWB in
respect of Ahmednagar district for pre-monsoon 2013,
compared with decadal mean of pre-monsoon (2003-2012),
indicates that of the 27 wells analysed there was a rise in
water level in respect of 48% of the wells and fall in 52%.

(c) and (d) Central Ground Water Authority (CGWA),
constituted under Section 3(3) of the Environment
(Protection) Act, 1986, has prescribed guidelines/ criteria for
evaluation of proposals/ requests for groundwater
abstraction in the Country. Permission to abstract ground

water through any energized means is not accorded for any
purpose other than drinking and domestic use in the notified
areas. In non-notified area, CGWA accords "No Objection
Certificate (NOC)" for withdrawal of ground water to new or
expansion of industrial/ infrastructure projects based on
guidelines/ criteria fixed for evaluation of such projects.
NOC for industries is accorded with the condition to take
recharge measures, mandatory recycling and re-use of
water depending upon the category of ground water
development of the area. In notified areas, no NOC is
accorded for water intensive industries or industries using
ground water as raw material. NOC for Infrastructure
projects is accorded subject to recharge of runoff from
entire project area. The norms fixed by CGWA for extraction
of ground water industries using water as raw material are
as below:

Category of Area As Ground Water Withdrawal
Per Ground Water Limit
Resource Assessment

(2009)

Safe Withdrawal limited to 200% of
ground water recharge

Semi-critical Withdrawal limited to 100% of
ground water recharge

Critical Withdrawal limited to 50% of

ground water recharge

Over-exploited and Permission is not granted.

Notified Areas
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(e) Government of Maharashtra have informed that
they have enacted "Maharashtra Ground Water (Regulation
for Drinking Water Purpose) Act, 1993". Further, the
Maharashtra Legislature has passed Maharashtra Ground
Water (Development and Management) Act, 2009. This Act
has been sent for assent of Hon'ble President of India.

[Translation]
Roshni Scheme

3056: SHRI VIRENDER KASHYAP: Will the Minister
of RURAL DEVELOPMENT be pleased to state:

(a) whether the Government proposes to launch a new
scheme 'Roshni' in 24 most naxal affected districts of the
country for skill development;

(b) if so, the details thereof;

'

(c) whether this programmes would be different in any
manner from the existing programme of skill development;

(d) if so, the details thereof; and

(e) if not, the objectives for launching this new
programme?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) and
(b) The Government has launched a new initiative under
Aajeevika Skills called "Roshni" on 7th June, 2013. Roshni
is a placement linked skill development initiative for youth in
tha 27 most critical left wing extremist affected districts in 9
States. It will cover 50,000 youths in the age group of 18-35
years in the three years. The details of districts covered by
Roshni, state-wise are as under:
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SI.No. Name of State Districts
1. Andhra Visakhapatnam
Pradesh
2. Bihar Gaya, Jamui
3.  Chhattisgarh Balrampur, Bijapur, Bastar,
Dantewada, Kanker,

Kondagaon, Narayanpur, and

Sukma

4. Jharkhand Chatra, Garhwa, Gumla,
Latehar, Palamau and West
Singhbhum

to Questions 304

SI.No. Name of State Districts
5. Madhya Balaghat
Pradesh
6. Maharashtra Gadchiroli

7. Odisha Gajapati, Kandhamal, Koraput,

Malkangiri, = Nuapada and
Rayagada.

8. Uttar Pradesh Sonebhadra

9. West Bengal Midnapore West

(c) Yes, madam.

(d) The Roshni initiative is different on the following
points:

(i) As against a 3 months training programmes in the
existing Aajeevika Skills Programme, there are
four training modules with durations of 3 months,
6 months, 9 months and 1year under Roshni.

(i) Roshni requires at least 50% coverage of women
candidates in training.

(i) Roshni is focused on candidates in 27 districts in
9 States.

(e) Does not arise in view of reply given in (c) above.

[English]
Vigilance and Monitoring Committees

3057. SHRI KULDEEP BISHNOI: Will the Minister of
RURAL DEVELOPMENT be pleased to state:

(a) whether the Vigilance and Monitoring Committees
(VMCs) have not been constituted in certain States/UTs
during the last three years including the current year;

(b) if so, the details thereof along with reasons
therefor; and

(c) the steps taken/being taken by the Government to
hold regular meetings of VMCs in all the States/UTs
especially in Haryana?

THE MINJSTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) and
(b) State level Vigilance and Monitoring Committee (VMC)
has been constituted in all the States/UTs, except
Puducherry, by the respective States/UTs. The State level
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Committee in Puducherry has not been constituted as MLAs
have not been nominated by the Puducherry Assembly.

(c) The Ministry of Rural Development advise all the
States/UTs, including the State of Haryana, from time to
time to hold VMC meetings regularly. The importance of
holding these meetings is also highlighted in the
Performance Review Committee meetings held once in
three months, in which representatives of all States/UTs, at
senior level, participate. Further, the Member-Secretary of
the Committee has been made responsible for ensuring
regular meetings.

Renewable Purchase Obligations

3058. SHRI P. KARUNAKARAN: Will the Minister of
POWER be pleased to state:

(a) the details of the action taken by the Central
Electricity Regulatory Commission (CERC) on issue of
Renewable Purchase Obligations (RPO) of excess energy
produced from environment friendly energy resources till
date;

(b) whether the Government proposes to request
CERC to resolve this issue at the earliest;

(c) if so, the details thereof; and

(d) the time by which the Government proposes to
make necessary amendments in regulations to resolve this
issue?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) to (d)
Electricity Act, 2003 provides for promotion of efficient and
environmentally benign policies and for matters connected
therewith or incidental thereto and Section 86(1)(e) of the
Electricity Act, 2003, mandates State Electricity Regulatory
(SERCs)/Joint
Commissions (JERCs) to specify Renewable Purchase

Commissions Electricity  Regulatory
Obligation (RPO) target for the obligated entitles in their

respective States.

Further, Tariff Policy notified by the Central
Government under the Electricity Act, 2003 on 06.01.2006,

inter alia, provides that the Appropriate

Commission shall fix minimum percentage for
purchase of electricity from renewable sources taking into
account availability of such resources in the region and Its
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Impact on retail tariffs. The Act and Policy do not apply any
restriction on procurement of power by an obligated entity in
excess of the minimum Renewable Purchase Obligation
(RPO) fixed by the Appropriate Commission.

Renewable Energy Certificate (REC) mechanism for
promotion of non-conventional energy sources has been
evolved jointly by the Electricity Regulatory Commission at
the Centre and in the States. To give effect to this
framework, Central Electricity Regulatory Commission
(CERC) has issued Regulations on Terms and Conditions
for Recognition and Issuance of Renewable Energy
Certificate for Renewable Energy Generation Regulations,
2010". Most of the SERCs have also evolved regulations
recognizing REC as a valid instrument for fulfillment of
Renewable Purchase Obligation (RPO).

The CERC -ansiders and decides issues under its
jurisdiction as per the provisions prescribed in the Electricity
Act from time to time, which includes amending/issuing
Regulations in this regard.

S. Sridhar Committee Report

3059. SHRI ASADUDDIN OWAISI: Will the Minister of
RURAL DEVELOPMENT be pleased to state:

(a) whether the recommendations of the S. Sridhar
Committee report to suggest bankable scheme to make
funds available to BPL, EWS and APL categories through
financial institutions for rural housing was submitted to the
Planning Commission;

(b) if so, the main recommendations made by
Government to the Planning Commission after consulting
States;

(c) whether on the basis of the recommendations any
scheme was launched or has been launched to finance the
rural housing scheme;

(d) if so, the details thereof; and

(e) the steps taken or being taken by Government to
make the funds available other than Government funding to
meet the fund requirement of rural housing scheme?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHR{ LAL CHAND KATARIA):
(a) to {d) The Report of the Sridhar Committee set up to
suggest bankable schemes was sent to the State/UT
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Governments for comments and placed before the Working
Group on Rural Housing set up by the Planning
Commission for the 12th Five Year Plan. The Working
Group deliberated upon the recommendations made by the
Sridhar Committee and subsumed to the extent found
feasible in its report submitted to the Planning Commission
on 13.10.2011. The Working Group has recommended
bankable schemes for APL and BPL categories. One of the
recommendations of the Sridhar Committee was to increase
the unit assistance for Below Poverty Line (BPL) under the
Indira Awaas Yojana (IAY) to Rs.75,000/- . Government has
accepted this recommendation and accordingly as per
decision of Cabinet the unit assistance of IAY has been
enhanced to Rs.70,000 in plain areas and Rs.75,000/- in
hilly/difficult areas and I|AP districts with effect from
01.04.2013.

\

(e) Under IAY, a beneficiary can avail Rs.20, 000/- at
an interest rate of 4% from any nationalised bank.
Modalities for mobilizing additional resources have been
detailed in the revised IAY Guidelines which is effective
from 01.04.2013. As per the Guidelines, State Govt, may
provide supplementary grants from their budget as
additionality. States may also arrange loans from banks,
including cooperative banks to IAY beneficiaries to
supplement the grant assistance. The maximum amount of
such loan could be Rs.50,000/- and the rate of interest
could be subsidised on prompt payment.

[Translation]
Muslim Women

3060. SHRI KAMAL KISHOR COMMANDO: Will the
Minister of MINORITY AFFAIRS be pleased to state:

(a) whether the muslim women are lagging behind
from the mainstream of development in the Bahraich,
Deoria and Gorakhpur districts of Uttar Pradesh,;

(b) if so, the status of the muslim women as per the
norm of literacy and line of poverty in the said districts along
with the reasons therefor; and

(c) the efforts being made by the Union Government in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
MINORITY AFFAIRS (SHRI NINONG ERING): (a) and (b)
As per available information, due to Socio-Economic
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factors, the Muslim women have low literacy rates
compared to National level for literacy for females in Uttar
Pradesh including the districts of Bahraich, Deoria and
Gorakhpur. Further, the incidence of poverty among
Muslims including Muslim women in the State of Uttar
Pradesh is high.

(c) Ministry of Minority Affairs has adopted a multi-
pronged strategy for development of minorities including
minority women. For educational empowerment, Pre-Matric,
Post-Matric

awarded. Under these schemes, minimum 30% seats are

and Merit-cum-Means Scholarships are
reserved for girls. In addition, Maulana Azad Education
Foundation, an autonomous body under the Ministry,
provides scholarships to minority girls studying in class XI
and XI! exclusively. Further, under Prime Minister's 15 Point
Programme and Multi-sectoral Development Programme
(MsDP) for minorities, educational infrastructure like
schools, giris' hostels etc., Industrial Training Institutes
(ITls), Polytechnics etc., are constructed. In addition, the
scheme of "Nai Roshni", the Leadership Development of
Minority Women, is also being implemented since 2012-13
to empower and instill confidence among minority women
by providing knowledge, tools and techniques for interacting
with Government systems, banks and other institutions at all
levels. To meet the needs of Micro-Finance, a specific
scheme of "Mahila Samriddhi Yojana" is being implemented
by National Minorites Development and Finance
Corporation. Recently, the Ministry has formulated a
scheme of "Seekho aur Kamao (Learn & Earn)" for Skill
Development of Minorities, wherein 30% of the seats have

been reserved for minority girls.
[English]
Railway Advisory Committees

3061. SHRI P.C. GADDIGOUDAR: Wili the Minister of
RAILWAYS be pleased t~.state:

(a) the criteria adopted by the Railways in constituting
the Railways Advisory/Consultative Committees and their

constituents;

(b) the number/details of constituents/members that a
Member of Parliament can recommend/nominate for such

Committees;
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(c) whether this entitlement of Member of Parliament
has been curtailed recently; and

(d) if so, the details thereof along with the reasons
therefor?

MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) With a view
to securing wider representation of Railway users and
affording more frequent opportunities for consultation
between Railway Administration and users on matters
relating to services provided by Railways and for improving
the efficiency of such services, the following Railway Users'
Consultative Committees are constituted:-

(i) National Railway Users' Consultative Council;

(i) Zonal Railway Users' Consultative Committee at
the Headquarters of each Railway, Konkan
Railway & Metro Railway, Kolkata;

(iii) Divisional Railway Users' Consuiltative

Committees at the Divisional levels;

(iv) Suburban
Committees on Central, Eastern, Southern, South

Railway Users' Consultative

Eastern & Western Railways; and

(v) Station Consultative Committees at select stations
serving important industrial and commercial
centers.

As per the guidelines, various categories of users and
their representatives are nominated on these Committees
including Members of Pailiament, Members of Legislative
Assembly, representatives of local Chambers of Commerce,
Trade Association and industries, Agricultural Associations,
Registered Passenger Associations, Consumer Protection
Organization, Handicapped Association, nominees of Union
Ministers/Members of Parliament, etc. depending upon the
Committee or the council.

The Ministry of Railways also constitute Passenger
Amenities Committee and Passenger Services Committee
as per constitution and guidelines prescribed. The persons
appointed should have abundant exposure in social,
political, cultural and economic field or should be

distinguished persons,

(® () Members of Parliament, Lok Sabha can
nominate one representative to each of the
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Divisional Railway Users' Consultative

Committee  (DRUCC) serving their

constituency,

(i) Members of Parliament, Rajya Sabha can
nominate one representative to any one
DRUCC serving the state from where théy

have been elected.

(i) Nominated Members of Parliament of Lok
Sabha and Rajya Sabha can nominate one
representative to any one DRUCC on any

one Zonal Railway.

Members of Parliament can recommend for

nomination of persons for Passenger Amenities Committee
and Passenger Services Committee and such requests will

be considered along with other such requests.
(c) No, Madam.

(d) Does not arise.
Mumbai Airport

3062. SHRI E.G. SUGAVANAM: Will the Minister of
CIVIL AVIATION be pleased to state:

(a) whether the Government has any proposal to

extend the Mumbai airport runway into the sea;

(b) if so, the details thereof along with the estimated

cost of the project; and

(c) the time by which the above project is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHR!I K. C. VENUGOPAL): (a) No,
Madam.

(b) and (c) Do not arise.
[Translation]

Stations in Karnataka

3063. SHRI P.C. MOHAN: Wil the Minister of
RAILWAYS be pleased to state:

(@) the criteria adopted by the Railways for
categorisation of stations in the country into different

categories viz. A, B, C, D etc.;
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(b) the details of facilities provided at such stations,
category-wise;

(c) the details of railway stations in Karnataka declared
as 'A’ category;

(d) whether the Railways are aware that the basic
facilities are not available at several 'A' category stations in
Karnataka; and

(e) if so, the
taken/being taken by the Railways in this regard ?

reasons tharefor and the steps

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) Railway
stations have been classified into seven categories (A-I', 'A’,
‘B', 'C 'D', 'E' and 'F') based on earnings from passenger
traffic. The criteria for classification is given in the enclosed
Statement - I.

(b) The facilities provided at various categories of
stations is given in the enclosed Statement -II.

(c) 18 stations, namely, Bangalore Cantt., Bangarpet,
Belgaum, Bellary, Bijapur, Davangere, Dharwad, Gulbarga,
Hubli,
Central, Mangalore Jn., Mysore, Raichur, Shimoga Town

Hospet, Kengeri, Krishnarajapuram, Mangalore

and Yadgir have been identified as 'A' category stations in
the state of Karnataka.

(d) Minimum Essential Amenities have been provided
at all 'A’ category stations is Karnataka.

(e) Does not arise.
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Statement — |

Criteria for Categorisation of Stations for Provision of

Passenger Amenities
Category Criteria
A-1 Non-suburban stations with an annual
passenger earnings of more than Rs. 60
crores.

A Non-suburban stations with an annual
passenger earnings of Rs. 8 crore and upto
Rs 60 crores.

B I. Non suburban stations with annual
passenger earnings between Rs. 4 crores
and Rs. 8 crores.

Il. Staticas of tourist importance or an
important junction station (to be decided by
General Manager)

C All suburban stations.

D Non suburban stations with passenger
earnings between Rs. 60 lakhs and Rs.4
crores.

E Non suburban stations with earnings less
than Rs.60 lakhs.

F Halts

Statement — Il

Minimum Essential Amenities Provided at Various Categories of Stations

SI. No. Amenities STATION CATEGORY
A-1 A B C D E F
1 2 3 4 5 6 7 8 9
1. Booking Facility Yes Yes Yes Yes Yes Yes Yes
2. Drinking water Piped/Hand Pump Yes Yes Yes Yes Yes Yes Yes
3. Waiting hall Yes Yes Yes - Yes Yes Yes
4.  Seating arrangement Yes Yes Yes Yes Yes Yes -
5. Platform shelter Yes Yes Yes Yes Yes Yes
Shady trees - - - - - - Yes
6. Urinals Yes Yes Yes Yes Yes Yes -




Centre for Perishable Cargo

3064. SHRIMATI DARSHANA JARDOSH:
SHRIMATI JAYSHREEBEN PATEL:

Will the Minister of CIVIL AVIATION be pleased to
state:

(a) whether Airports Authority of India (AAl) has
allotted land for development of Centre for Perishable
Cargo (CPC) at Ahmedabad Airport;

(b) if so, the name of the agency;

(c) whether AAl has issued NOC to the agency;
(d) if so, the details theredf; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL): (a) to (e)
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1 2 3 4 5 6 7 8 9
7.  Latrines Yes Yes Yes Yes Yes Yes -
8. Platforms -
High level - Yes Yes - Yes - - -
Medium level - - - Yes - Yes - -
Rail level - - - - - - Yes Yes
9. Lighting Yes Yes Yes Yes Yes Yes Yes
10. Fans Yes Yes Yes Yes Yes Yes
11.  Foot over bridge Yes Yes Yes Yes - - -
12.  Time Table Display Yes Yes Yes Yes Yes Yes Yes
13.  Clock Yes Yes Yes Yes Yes Yes Yes
.14 Water cooler Yes Yes Yes Yes Yes - -
15.  Public Address system/Computer Yes Yes Yes - - - -
based announcement
16.  Parking-cum-circulatory area, with Yes Yes - - - -
lights
17.  Electronic Train Indicator board Yes Yes - - - - -
18.  Public phone booth Yes Yes - - - -
19.  Signage (standardised) Yes Yes Yes - - - -
[English] Airports Authority of India (AAl) had allotted land to M/s.

Gujarat Agro Industries Corporation Ltd. (GAICL) for the
setting up of a Centre for Perishable Cargo at Ahmedabad
Airport. GAICL had entered into an agreement with M/s
Cargo Service Centre (CSC) for operation and maintenance
of the Perishable Cargo facility on revenue sharing modei.
GAICL has sought "No Objection Certificate” from AAI for
outsourcing the facility to CSC. However, AAl has not
issued NoC to GAICL because as per the existing
Perishable Cargo Policy, GAICL cannot outsource on
revenue model to a third party.

[English]
Setting Up of Transmitters in Odisha

3065: SHRI LAXMAN TUDU: Will the MINISTER OF
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether FM and digital Transmitters have not been
set up in Odisha during the 11th Five Year Plan period;
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(b) if so, the reasons therefor; and

(c) the time by which the said transmitters are likely to
be set up?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MANISH
TEWARND): (a) Yes Madam.

(b) All India Radio has informed that the scheme for
setting up of FM transmitters at 12 places and Digitalization
of Medium Wave transmitter at 1 place was included as a
New Scheme in the 11th Plan. The scheme was approved
in April, 2010 and hence could not be completed during the
plan period.

Doordarshan has informed that of the projects of
establishment of 40 digital TV transmitters approved under
11th Plan, orders for digital TV transmitter for Cuttack has
been placed.

(c) All India Radio has informed that the setting up of
FM transmitters has been completed at 7 places. At other 5
places, installation of FM transmitter is in progress and
likely to be completed during this year. Digitalization of 1
Medium Wave transmitter at Cuttack is likely to be
completed by the end of 2014.

Doordarshan has also informed that order for the
digital TV transmitter for Cuttack has been placed and it is
expected to be set up in 2014.

[Translation]
Technical Staff in Civil Aviation

3066. SHR! HAMDULLAH SAYEED Will the Minister
of CIVIL AVIATION be pleased to state:

(a) whether the Administration of Union Territory of
Lakshadweep has requested for creation of some posts of
technical staff in the civil aviation sector which have been
approved by the Planning Commission in the 12th Five Year
Plan;

(b) if so, the details thereof; and

(c) the action taken for providing these technical staff
to man the development activities in the Civil Aviation
Sector in the Union Territory of Lakshadweep?
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THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION (SHRI K. C. VENUGOPAL): (a) and (b)
Yes, Madam. A proposal has been received from Union
Territory of Lakshadweep for creation of following posts:

Name of the Post No. of Post
Quality Control Manager 1
Quality Control Officer 5
Technical Officer 2
Assistant Technical Officer 2
Fueling personnel 10
Bowser Operator 5

(c) Action has already been initiated for creations of
these posts.

[English]
Allocation of Funds

3067. DR. RATNA DE: Will the Minister of DRINKING
WATER AND SANITATION be pleased to state:

(a) the details of funds allocated to the Ministry of
Drinking Water and Sanitation during each of the last three

years and the current year;

(b) the details of the funds utilised during the said

period,;
(c) the reasons for under-utilisation, if any; and

(d) the details of the schemes/ programmes launched
for improving the availability of drinking water and sanitation

facilities in the country during the said period?

THE MINISTER OF STATE OF THE MINISTRY
OF DRINKING WATER AND SANITATION (SHRI
BHARATSINH SOLANKI): (a) and (b) The details of funds
allocated to and utilized by Ministry of Drinking Water and
Sanitation under the National Rural Drinking Water
Programme (NRDWP) and under Nirmal Bharat Abhiyan
(NBA) during each of the last three years and the current
year is as below.
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(Rs. in Crore)

NRDWP NBA
Year Allocation Utilisation % Utilization Allocation Utilisation % Utilization
2010-11 9000.00 ,8986.74 99.85 1580.00 1580.00 100.00
2011-12 8500.00 8493.15 99.92 1500.00 1500.00 100.00
2012-13 10500.00 10489.05 99.89 2500.00 2473.29 98.93
2013-14 11000.00 2058.31* 18.71 4260.00 763.79* 17.92

*upto July, 2013

(c) The reasons for some States being unable to
spend the amount fully and in time under NRDWP include
delays in procurement processes, taking up multi-village
schemes that require 2-3 years for completion, in ordinate
delays in preparatory activities and delayed release of funds
to the implementing authorities.

As regards sanitation, it is a demand driven scheme
and utilization depends upon demand generated from the
States. It can be seen that funds allocated under Nirmal
Bharat Abhiyan (NBA) has been fully utilised, although %
expenditure is low in a few States. The State/UT wise
central share released and utilization during last 3 years
and current year is given in the enclosed Statement.
Government of India has stepped up its own Information
Education Communication (IEC) activities and also urging
the states to give thrust to IEC activities for which sufficient
funds have been made available to States/UTs to create
awareness and generate demand.

(d) Rural water supply is a States subject. This
Ministry supplements the efforts of the States by providing

them with technical and financial assistance under the
centrally Rural

Programme (NRDWP) for providing safe and adequate

sponsored National Drinking Water
drinking water supply facilities in rural areas of the country.
State Governments are empowered to plan, approve and
implement rural water supply schemes. A budgetary
allocation of R. 11000 crore has been made for the NRDWP
in the year 2013-14.

As regards to sanitation, Government of India has
Total
Campaign(TSC) which is now called the Nirmal Bharat
Abhiyan (NBA) in the Xllth Five Year Plan. The objective of
NBA is to achieve sustainable behavior change with

designed a paradigm shift in Sanitation

provision of sanitary facilities in entire communities in a
phased, saturation mode with "Nirmal Grams' as outcomes.
The new strategy is to transform rural India into 'Nirmal
Bharat' by adopting community saturation arproach. NBA
goal is to achieve 100% access to sanitation for all rural
households by 2022.

Statement

State/UT-wise Central Share Released and Utilized under Nirmal Bharat Abhiyan (NBA)
During Each of Last Three Years and Current Year

(in Rs.)
Sl State/UT 2010-11 2011-12 2012-13 2013-14(Upt0 Ju|y)\
No. Name
Release Expenditure Release Expenditure Release Expenditure Release  Expenditure
1 2 3 4 5 6 7 8 9 10
1. Andhra 13880.00 7177.90 9657.28 9151.88 15022.69 9057.44 0.00 2246.47

Pradesh
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1 2 3 4 5 6 7 8 9 10
2. Arunachal 119.26 610.28 204.88 511.09 986.92 211.40 0.00 351.34
Pradesh
3. Assam 9437.36 6712.08 12251.18 12227.67 11943.31 9459.16 0.00 1117.72
4. Bihar 11259.76 12421.48 17219.09 16761.44 47814.55 22012.58 0.00 2974.25
5.  Chhattisgarh 5479.58 2530.57 2702.42 3286.35 5731.57 1678.37 0.00 469.53
6. Dadra and 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Nagar Haveli
7. Goa 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
8.  Gujarat 4692.36 3332.98 4308.28 3525.46 3949.42 3498.40 1451.81 606.00
9. Haryana 2361.49 1410.41 335.27 1542 .35 0.00 767.02 0.00 100.28
10. Himachal 2939.78 2130.20 469.57 1274.65 1666.96 1659.06 0.00 70.78
Pradesh
11.  Jammu and 2792.51 1101.93 967.95 2463.42 3511.01 3641.37 3085.11 94.11
Kashmir
12.  Jharkhand 5466.98 3653.66 7264.92 2334.84 4193.31 1886.76 0.00 447.38
13. Karnataka 4458.66 6240.93 8709.28 4115.18 15950.81 6963.67 0.00 1693.87
14. Kerala 2286.34 808.52 158.89 987.89 0.00 951.51 1132.63 201.10
15. Madhya 14402.60 12826.57 15076.00 16700.46 25779.96 18249.30 24130.00 5312.07
Pradesh
16.  Maharashtra 12911.70 7263.49 5799.94 8391.45 12409.22 6281.30 0.00 1242.23
17. Manipur 80.30 861.00 1087.87 701.18 3509.18 1714.13 0.c0 4117
18. Meghalaya 3105.23 1437.34 1115.72 3290.85 2540.01 1288.58 3349.65 149.13
19. Mizoram 653.40 272.81 31.38 691.60 497.48 203.14 0.00 83.36
20. Nagaland 1229.45 264.95 174.06 1371.36 2302.68 388.50 0.00 0.00
21. Odisha 6836.73 4928.22 11171.70 4652.38 0.00 3308.53 0.00 421.34
22. Puducherry 0.00 2.91 0.00 0.00 0.00 0.00 0.00 0.00
23. Punjab 1116.39 420.64 283.18 108.36 0.00 387.74 0.00 0.00
24. Rajasthan 5670.74 3757.52 5424 4+, 3136.60 . 13770.97 8303.04 0.00 1525.32
25. Sikkim 112.86 0.00 0.00 0.00 159.47 0.00 0.00 0.00
26.  Tamil Nadu 7794.35 5213.14 7662.06 10710.19 12811.68 8695.07 8710.01 520.29
27.  Tripura 925.14 574.08 133.92 752.89 430.47 341.25 941.16 302.56
28. Uttar Pradesh 22594.00 22738.91 16920.72 12056.46 25684.74 20144.23 20055.54 2145.56

29. Uttarakhand 1707.61 1159.57 804.76 1312.67 2541.96 1353.52 0.00 306.65
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1 2 3 4 5 6 7 8 9 10
30. West Bengal 8327.50 7654.57 14124.34 11514.02 30638.14 19974.77 0.00 2697.51
Grand Total 152642.08 117506.70 144059.07 133572.68 243846.51 152419.86 62855.91 25120.03
[Translation] List at entry number 17 of List-l in Seventh Schedule of the

Doubling and Electrification

3068. SHRI YASHBANT LAGURI: Will the Minister of
RAILWAYS be pleased to state:

(a) the present status of doubling work on Baspani-
Daitari-Tomka-Jakhpura section and electrification work on
Daitari-Baspani Section,

(b) the details of funds allocated and spent thereon,
project-wise; and

(c) the time by which the sai\ projects are likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI ADHIR CHOWDHURY): (a) to (c) Out of
Banspani-Daitari-Tomka-Jakhapura (180 Km), doubling of
Banspani-Jaroli (09 Km) has been completed. The overall
physical progress of Banspani-Daitari-Tomka-Jakhapura
doubling with electrification project is 25%. Electrification of
Daitari-Banspani first line has been completed & section
energised.

An amount of Rs.192.44 crore has been spent on the
doubling with electrification project by 31.03.2013. An outlay
of Rs.90.37 crore has been allocated to the project during
2013-14.

The project will be completed in coming years subject
to availability of resources.

Indira Sagar Dam

3069. SHR!I MAKANSINGH SOLANKI: Will  the
Minister of WATER RESOURCES be pleased to state:

(a) whether the work of making canals from Indira
Sagar dam constructed in Khandwa district of Madhya
Pradesh is progressing at very slow pace;

(b) if so, whether any action is proposed against the
officers and contractors responsible for this; and

(c) if so, the time by which action will be taken?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) to (c) Water is a subject in the State

Constitution. The development of irrigation thus falls in the
ambit of respective State Governments and as such
execution of approved projects are to be carried out by the
States from their resources, as per their priorities. As
reported by Narmada Valley Development Authority
(NVDA),
progressing at very slow pace. Action is being taken to

the work of Indira Sagar canals are not
complete the works of the canals within the time limit
prescribed in investment clearance of the project accorded
by the Planning Commission, Government of India i.e. by

March, 2015.
[English]
MPs/MLAs in State/District Level Committees

3070. SHRIMATI PRIYA DUTT: Will the Minister of
Minority Affairs be pleased to state:

(a) the details of Members of Pariiament and Members
of the Legislative Assemblies who have been included in
the State/district level committees for the implementation of
the Prime Minister's New 15 Point Programme for minority
welfare; and

(b) the details of the districts of the country where the
said programme is being implemented State/UT-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
MINORITY AFFAIRS (SHRI NINONG ERING): (a) As per
the Guidelines for implementation of Prime Minister's New
15 Point Programme for the Welfare of Minorities, in the
State Level Committee, upto two Members of Parliament
from Lok Sabha and one Member of Parliament from Rajya
Sabha representing the State, are nominated by the Central
Government and two Members of Legislative assembly, are
nominated by the State Government. However, one of the
Members included in the State Level Committee from Lok
Sabha and Legislative Assembly should have been elected
from any of the Minority Concentration Districts (MCDs) in
those States which have these MCDs. In District Level
Committees all Members of Parliament and all Members of
Legislative Assembly representing the District are included.
One Member of Parliament from Rajya Sabha representing
the State is nominated by the Central Government.
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{b) The schemes included in the programme, which
create community assets, are implemented in the
districts/sub-districts units having at least 25% of total
population belonging to minority communities. The
individual beneficiary oriented schemes included in the
programme cover all the eligible members of minority
communities. In States/UTs where one of the minority
communities is in majority, the earmarking of targets/outlays
in schemes of other Ministries, is only for other minorities.
Thus, the Prime Minister's New 15 Point Programme for the
Welfare of Minorities, is being implemented throughout the
country.

Netravati River Project

3071. SHRI SHIVARAMA GOUDA: Will the Minister of
WATER RESOURCES be pleased to state:

(a) whether the Government of Karnataka has
submitted any proposal pertaining to Netravati river project;

(b) if so, the details thereof,

(c) the objectives of the proposed Netravati river
project;

(d) whether the Centre has taken any steps in this
regard; and

(e) if so, the details thereof?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) Government of Karnataka have
informed that they have not submitted any proposal
pertaining to Netravati river project.

(b) to (e) Does not arise in view of (a) above.

[Translation]
Land Belonging to SCs

3072. SHRI BHARAT RAM MEGHWAL: Will the
Minister of RURAL DEVELOPMENT be pleased to refer to
the Unstarred Question No. 5877 dated May 2, 2013 and to
state:

(a) whether the information from the State
Governments has been collected:

(b) if so, the details thereof;

(¢} whether the people belonging to the Scheduled
Castes (SCs) have given their lands to the organisations set

AUGUST 29, 2013

to Questions 324

up for the welfare of Scheduled Castes to ensure that the
children belonging to the Scheduled Castes get free modemn
education; and

(d) if so, the details thereof during each of the last
three years and the current year, State/UT-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI LAL CHAND KATARIA):
(a) to (d) The information is awaited from concerned State
Governments.

[English]
Growth of Manufacturing Sector

3073. SHRI NALIN KUMAR KATEEL: Will the Minister
of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be
pleased to state:

(a) whether the manufacturing sector has not achieved
the targeted growth during the 11th Five Year Plan;

(b) if so, the details thereof;
(c) the reasons for not achieving the targeted growth;

(d) whether the Government has set any target for
manufacturing sector to achieve in the 12th Five Year Plan;
and

(e) if so, the details thereof?

THE MINISTER OF HEAVY INDUSTRIES AND
PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): (a) Yes,
Madam.

(b) As against an average annual growth of 9.8%
targeted in the 11th Five Year Plan, the manufacturing
Sector has averaged a growth of 7.7% per annum during
the Plan Period.

(c) The decline in manufacturing growth has been on
account of moderation in demand, both domestic and
external,

hardening of * interest rates, slowdown in

consumption expenditure, especially in interest-rate
sensitive commodities, subdued business confidence and

global economic uncertainty.
(d) Yes, Madam.

(e) Manufacturing growth rate of 10 per cent is one of
the core set of monitorable indicators in 12 Five Year Plan.
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[Translation]
Designs for Approval

3074. SHRI KHILADILAL BAIRWA: Will the Minister of
WATER RESOURCES be pleased to state:

(a) whether six civil drawings and 36 hydro mechanical
drawings are pending for approval with the Central Water
Commission (CWC); and

(b if so, the details thereof and the time by which
these are likely to be granted approval by the CWC?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) Six civil drawings and thirty
sex hydro-mechanical drawings pertaining to Kalisindh the
Project, were submitted by Govt. of Rajasthan to Central
Water Commission (CWC). As per the current status, all the
finalized &
recommended for approval vide letter no.
290/1/2013/GD(N&W)/298-99 dated 15.07.2013. As far as
civil drawings are concerned, observations on the submitted

hydro-mechanical ~ drawings have been

drawings were forwarded to the project authorities by CWC
on 22nd June, 2013. Against this, response has been
received by CWC on 17.07.2013 only in respect of four
drawings, which is presently under scrutiny. Compliance in
respect of two drawings is still awaited from project
authorities.

The drawings can be finalized/recommended for
approval by CWC only after the compliance of the
comments with requisite information and proper compliance
are received.

[English]
Roads Under PMGSY

3075. SHRIMATI SHRUTI CHOUDHRY: Will the
Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the Government of Haryana has sent any
proposal to the Union Government for construction of link
road under the Pradhan Mantri Gram SadakYojana
(PMGSY);

(b) if so, the details thereof;

(c) whether the said PMGSY works in Phase-I could
not be executed due to non release of central funds to the

Government of Haryana,
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(d) if so, whether the Union Government is going to
release central funds for construction of the said link roads
under PMGSY in Phase-Il; and

(e) if so, the details thereof and the present status in
this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI LALCHAND KATARIA): (a)
and (b) No proposal has been received from Government of
Haryana for construction of link roads under PMGSY- &ll.

(c) No works are left to be sanctioned under PMGSY-I.

(d) and (e) PMGSY-II Guidelines have been circulated
on 13/08/2013 and States eligible to make proposals have
been asked to take preparatory action.

Report To CGWA

3076. SHRI NARANBHAI KACHHADIA: Will the
Minister of WATER RESOURCES be pleased to state:

(a) whether it is mandatory to submit report to the
Central Ground Water Authority (CGWA)/National Green
Tribunal regarding sources from which factories collect
water for manufacturing packaged drinking water and if so,
the details thereof; and

(b) if not, the steps being taken to make it necessary?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) and (b) Central Ground Water
Authority (CGWA) under the Ministry of Water Resources
has fixed norms for withdrawal of ground water by industries
using ground water as raw material including packaged
water companies. Norms fixed by CGWA for extraction of
ground water by such industries are as under:

Category of area as per Ground water withdrawal
ground water resource limit

assessment (2009)

Safe Withdrawal limited to 200% of
ground water recharge

Semi-critical Withdrawal limited to 100% of
ground water recharge
Critical Withdrawal limited to 50% of

ground water recharge

Over-exploited and Permission is not granted.

Notified Areas
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Central Ground Water Authority (CGWA) accords 'No
Objection Certificate' to the firms for withdrawal of ground
water, wherein industries are required to report about the
source and number of ground water abstraction structures
while applying for 'No Objection Certificate’. Submission of
compliance report on conditions imposed in ‘No Objection
Certificate' to CGWA is mandatory. Ministry of Environment
& Forests have informed that the National Green Tribunal
(NGT) is an adjudicating body which specifically deals with
cases filed before the Tribunal.

Long Term Forward Contracts

3077. SHRI P. KUMAR: Will the Minister of POWER
be pleased to state:

(a) whether the Central
Commission (CERC) has received any proposals for

Electricity Regulatory

introduction of long term forward contracts to meet the
requirements of market participants;

(b) if so, the details thereof and the present status
thereof;

(c) whether the said proposal will enable to trade in
additional power which is currently done through bilateral
contracts and is also expected to provide power price
visibility thereby hedging generators against price risks; and

(d) if so, the details thereof and the reaction of the
Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
POWER (SHRI JYOTIRADITYA M. SCINDIA): (a) and (b)
Yes, Madam. On petitions filed by the Power Exchanges, it
has been held by Central Electricity Regulatory Commission
(CERC) that as the matter of regulatory jurisdiction on long
term forward contract which can be traded on exchange is
sub-judice in the Supreme Court, no decision can be given
in the matter at this stage.

(c) and (d) Yes, Madam. The long term forward
contracts have the potential of benefiting market
participants, both for aeneration and distribution companies.
Long Term contracts insulate both generators and
distribution companies from market price volatility and bring
certainty. These contracts help power sector participants to
manage both volumetric risk (surety of supply and
procurement) and price risk (certainty of a fixed price for
both buyer and seller), as the price and delivery terms are
fixed between the parties at the time of transaction.

AUGUST 29, 2013
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BPL Households

3078. DR. KIRIT PREMJIBHAI SOLANKI:
SHRIMATI JAYSHREEBEN PATEL:
SHRIMATI DARSHANA JARDOSH:

Wilt the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether the ceiling on the demarcation of the BPL
households proposed to be increasad for Gujarat State
keeping in view the Tendulkar Committee estimates; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RURAL DEVELOPMENT (SHRI PRADEEP JAIN): (a) and
(b) The Ministry of Rural Development has no such
proposal.

[Translation]
Fall in Reservoir Level

3079. SHRIMATI SUMITRA MAHAJAN:
SHRI NAMA NAGESWARA RAQ:

Will the Minister of WATER RESOURCES be pleased
to state:

(a) the water level in the major reservoirs in various
parts of the country during the current year as compared to
each of the last three years, reservoir-wise;

(b) whether the reasons for rise/fall in the water level
of reservoirs have been identified;

(c) if so, the details thereof; and

(d) the steps taken/proposed to be taken by the
Government in this regard?

THE MINISTER OF WATER RESOURCES (SHRI
HARISH RAWAT): (a) Centrai Water Commission (CWC)
monitors live storage status of 85 important reservoirs of the
country on weekly basis. The details of the water level in the
major reservoirs in various parts of the country during the
current year (as on 22.08.2103) and in each of the last three
years is given in the enclosed Statement.

(b) and (c) The main reasons for rise in reservoir level
are rainfall and snow melt in the catchment area,
regenerated flow etc. The water level generally falls due to
use of water for various purposes, evaporation/leakage of
water from reservoirs efc.
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(d) Water is a subject in the State List at Entry 17 of

List Il in 7th Schedule of the Constitution and hence,

RESEVOIR LEVELS AND UVE STORAGES

to Question

330

reservoir regulation, optimizing various water uses as per

their own priorities lies with the State Governments.

Statement

Sl. Name of 22/08/2010 22/08/2011 22/08/2012 22-05-2013 (As per
No. Reservoir bulletin
Level Live Level ‘Live Level Live Level Live
(MTS) Storage (MTS) Storage (MTS) Storage (MTS) Storage
(BCMy (BCM) (BCM) (BCM)
1 2 3 4 5 6 7 8 g 10
1. Srisailam 266.05 6.293 267.19 6.847 25398 2519 269.69 8.083
2. Nagarjuna Sagar 186.51 3.379 168.77 3.908 15545 1.107 179.65 5.057
3.  Sriram Sagar 331.29 1192 329.58 1.588 323.06 0.382 332.51 2.300
4. Somasila 92.68 0.75 94.30 0.935 90.46 0.530  87.10 0.266
5. Lower Manair 274.66 0.322 27248 0.213 270.28 0.136 280.42 0.621
6. Tenughat 259.78 0.332 259.46 0.318 259.40 0.219 260.25 0.427
7. Maithon 141.41 0.206 146.56 0.455 145.19 0.378 143.88 0.314
8.  Panchet Hill 121.31 0.043 126.15 0.184 12553 0.184 125.34 0.184
9. Konar 418.99 0.071 425.71 0.175 423.29 0.132 42175 0.109
10. Tilaiya 364.7 0023 367.66 0.103 367.93 0.113 365.58 0.042
11.  Ukai 101.4 4.891 100.57 4.290 101.97 4963 101.80 4.883
12.  Sabarmati 183.02 0.226 188.11 0.597 183.60 0.253 165.19 0.356
(dharoi)
13. Kadana 121.44 063 127.13 1.132  126.62 1.080 128.04 1.022
14.  Shetrunji 54.02 0.193 54.22 0.206 47.07 0.013 53.62 0.171
15.  Bhadar 106.84 0.144 107.75 0.181 96.87 0.003 104.98 0.086
16. Damanganga 74.8 0.302 74.40 0.290 75.65 0.300 75.65 0.296
17. Dantiwada 171.07 006 173.13 0.091 172.93 0.088 169.90 0.046
18. Panam 116.5 0.16 124.50 0.500 126,88 0.658 126.65 0.643
18.  Sardar Sarovar 120.79 1.361 123.54 1566 123.51 1.566 127.40 1.566
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20. Karjan 106.72 0.295 111.12 0.401 102.23 0.208 109.79 0.366

21. Gobind Sagar 509.67 5582 508.48 5,393 491.01 3.025 508.56 5.412
(bhakra) '

22.  Pong Dam 418.44 5778 422.85 5673 411.10 3.213 42168 5.442
(beas)

23.  Krishnaraja 747.84 0647 752.22 1,126 745.65 0.462 752.33 1.142
Sagara

24.  Tungabhadra 497.74 2.955 497.74 2.856 497.10 2.632 497.65 2.824

25.  Ghataprabha 661.14 125 662.95 1.391 657.00 0.978 662.91 1.387
(hidkal)

26. Bhadra 852.82 1252 657.52 1.758 651.57 1.134 667.50 1.758

27.  Linganamakki 547.31 2419 550.70 3.237 548.09 2592 65443 4.294

28.  Narayanpur 491.59 0.779  490.80 0660 491.95 0.826 491.97 0.703

29.  Malaprabha 630.14 0.561 631.53 0.698 626.67 0.289 630.63 0.610
(renuka)

30.  Kabini 695.46 0.233 695.98 0.264 694.89 0.202 895.15 0.216

31.  Hemavathy 886.74 0616 889.78 0.852 887.58 0.675 890.61 0.925

32.  Harangi 871.36 0.217 871.32 0.216 871.02 0.207 871.23 0.213

33. Supa 540 86 1.824 550.00 2591 54275 1.967 659.41 3576

34.  VaniVilas Sagar  636.82 .009 64327 0.281 640.59 0.183 636.72 0.062

35.  Almatti 519.43 2.965 519.38 2.925 519.46 2979 519.60 3.105

36.  Gerusoppa 50.7 0.106 52 66 0.116 48.42 0.094 50.70 0.106

37. Kallada 111.3 0.388 110.03 0.364 93.15 0.108 115.87 0.484
(parappar)

38. Idamalayar 150.74 0.532 156.68 0.672 139.66 0.303 169.21 1.018

39.  Idukki 718.22 0.748 72447 1.032  706.92 | 0.326 730.58 1.355

40.  Kakki 968.76 0.265 971.96 0.303 953.42 0.132  980.56 0.430

41.  Periyar 961.53 0.064 862.68 0.084 861.01 0.056 865.38 0.137

42.  Gandhi Sagar 383.83 0.416 389.69 1.813 39435 3.584 39956 6.408

43. Tawa 354.67 1.906 353.63 1.713 35491 1.944 35540 1.944
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44, Bargi 417.65 1.877 42245 3.114 421.30 2.814 421.40 2.842
45, Bansagar 330.18 1.21  339.90 4385 340.76 4772 340.77 4,760
46. Indira Sagar 253.01 3.337 259.43 7.389 259.39 7.370 259.92 7.931
47. Barna 3459 0.285 347.61 0.392 348.32 0.439 348.42 0.446
48. Minimata Bango  349.22 1.431 357.90 2723 357.22 2.480 356.88 2.422
49. Mahanadi 348.13 0.713  340.21 0.164 347.59 0.685 348.35 0.734
50. Jayakwadi 458.55 0.546 456.29 0.492 455.47 0.000 458.34 0.504
(paithan)
51. Koyana 655.78 2.399 658.24 2652 656.51 2.486 656.32 2.556
52. <ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>